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 Tuesday,  April  ‘18,  ‘1972|Chaitr  ०  29,
 489४  (Suka)

 The  Loh  Sabha  met  at  Eleven  of  the
 Clock

 IMR.  SPLAKIR  ia  the  Chair}

 ORAL  ANSWERS  TO  QUESTIONS

 India’s  Approach  to  U.K.  for  Extension
 of  Existing  Trade  Arrangements

 upto  975

 a5
 SHRI  N.  K.  SANGHI:
 SHRI  P.  K.  DEO  :

 यव,

 Will  the  Minister  of  FOREIGN  TRADE
 be  pleased  to  state  :

 (a)  whether  India  has  approached  the
 British  Government  to  continue  existing
 preferential  arrangement.  for  Indian  goods
 in  British  market  till  975  ;  and

 (b)  if  so,  the  reaction  of  the  Britash
 Government  in  this  regard  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  FOREIGN  TRADE  (SHRI
 A.  C.  GEORGE)  :  (a)  and  (0).  A  statement
 as  laid  on  the  Table  of  the  House.

 Statement

 (a)  and  (b).  On  the  2tst  February,  972
 an  Aide  Memoire  was  handed  over  by  the
 Government  of  India  to  the  British  Govern-
 ment  dealing  with  problems  relating  to
 India’s  exports  and  urging  for  early  consul-
 tation  with  the  Government  of  India  with
 au  view  to  finding  suitable  solutions  for
 these  problems.

 ,  %  The  Aide  Memoire  points  out  inter
 al'a  that  the  British  Government  have  given
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 as‘urances  of  protection  until  3lst  January,
 975  of  the  trade  interests  of  commonwealth
 countries  in  Africa  and  in  the  pacific  and
 Catribbean  regions  and  suggest  that  similar
 assurances  be  given  in  respect  of  India’s
 trade.  It  has  also  been  proposed  in  the
 Aide  Memvire  that  even  if  it  is  found  not
 possible  to  give  such  assurances  in  respect
 of  India’s  entire  export  trade  with  the
 United  Kingdom,  sufficient  protection  might
 be  provided  now,  before  U.K.  enters  the
 Community  in  respect  of  at  least  the  princi-
 pal  products  of  India's  exports  for  the
 interim  period  until  3lst  January,  1975,
 pending  the  conclusion  of  satisfactory  trade
 urtangements  between  the  European  Econo-
 mic  Community  including  Britain  and  the
 Goveroment  of  India.

 The  reply  of  the  British  Government  to
 the  points  raed  in  the  Aide  Memuire  of
 2st  February,  972  js  yet  to  be  received.

 SHRI  N.  K.  SANGHI  :  It  used  to  be
 said  in  the  past  that  the  agreements  would
 be  finalised  after  the  entry  of  Britain  in  the
 European  Economic  Community.  May  I
 know  what  progress  has  been  made  in  the
 negotiat  ons  by  the  Government  in  the
 matter  of  the  European  Economic  Com-
 munity  o  restore  our  export  to  the  Common
 Market  2?  Further,  what  are  the  points  of
 difference  between  the  African  countries  and
 Carribbean  regions  on  the  one  hand,  which
 have  been  given  special  status  fur  the  ex-
 port  to  the  Common  Market,  and  India  on
 the  other  ?

 SHRI  A.C  GEORGE:  After  UK  enters
 the  European  Economic  Cammunity  on
 i--73  many  of  the  preferences  that  we  are
 now  enjoying  will  not  be  there  any  more.
 But  there  will  be  special  arrangements  for
 the  African  and  Carribean  countries  whereby
 they  will  enyoy  preference  on  some  commo-
 dities  upto  I975.  We  have  taken  up  this
 matter  and  requested  that  we  may  be  treated
 on  par  with  African  and  Carribbean  coun-
 tries  up  to  1975.  ट  have  sent  an  Aide
 h.emoire  on  2Ist  February,  1972.  Subse-
 quently,  our  Minister  of  Foreign  Trade  had
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 discussions  regarding  this  matter  with  Sir
 Alec  Home  in  March  and  further  talks  with
 Sir  Max  Brown,  The  matter  is  still  pend-
 ing  and  their  reply  is  awaited.

 SHRI  N.  K.  SANGHI:  The  hon,  Minis-
 ter  knows  very  well  that  the  most  important
 member  in  the  European  Common  Market
 is  France,  which  vetoed  twice  the  admission
 of  UK  into  the  European  Common  Market.
 May  I  know  whether  this  topic  of  exports
 to  FEC  was  raised  when  recently  Shri  L.  क,
 Mishrahad  discussions  with  the  French
 Officials  on  his  way  to  the  UNCTAD
 Conference  ?

 SHR}?  A.  C.  GEORGE  :  It  is  true  that
 the  Minister  07  Foreign  Trade  had  discus-
 stons  with  the  Ministers  of  France.  But
 the  details  are  not  available  since  he  has
 not  come  back  from  Santiago,  Chile.

 SHRI  JAGANNATH  RAO  :  S'nce
 Britain  have  not  agreed  to  continue  the
 Preference,  may  I  know  what  is  the  possibic
 loss  that  India  would  incur  in  the  matter  of
 textile  exports  to  U.K.  ?

 SHRI  A,  C.  GEORGE  Our  textiles
 used  to  enjoy  free  entry  to  U.K.  After  this
 new  arrangement,  we  are  given  only  a  parti-
 cular  quota  of  two  million  sq.  yatds  and
 there  is  an  imposition  of  duty  of  I5  per
 cent.  To  that  extent  our  export  of  textiles
 will  definitely  suffer.  It  is  too  early  to
 assess  how  much  the  foss  that  we  may
 incur  will  be.

 SHRI  JYOTIRMOY  BOSU  :  Is  it  a  fact
 that  there  is  an  anomaly  in  India  of  not
 subjecting  British  goods  to  import  duties  us
 a  measure  against  their  activities  ?

 SHRI  A.C.  GEORGE  This  new
 arrangement  is  not  a  discrimini  tion  against
 India  because  it  affects  all  the  Asian  Com-
 monwealth  countries.  Se,  I  cannot  contribute
 to  the  hon.  Member's  view  that  there  is  a

 discrimination  ‘against  India.

 Looting  {n  Lucknow-Agra  express
 |

 SHRI  P.  M.  MEHTA  :
 SHRI  AMARNATH  CHAWI  A:

 442,

 Will  the  Minister  of  RAILWAYS  be
 pleased  to  state  :
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 (a)  whether  fifty  passengers  travelling  by
 the  Luckhow-Agra  Express  were  robbed  cof
 their  valuables  worth  about  rupees  one  fekh
 by  the  dacoits  on  the  60  March,  °72;
 and

 (b)  if  so,  the  brief  facts  of  the  incident
 and  the  measures  taken  by  Government  to
 check  the  incidents  of  looting  in  the  running
 trains  ?

 THE  MINISTER  OF  RAILWAYS
 (SHRI  K.  HANUMANTHAITYA)  :  (६)  Yes,
 Sir.  On  the  night  of  19-3-1972,  between
 0055  to  0130  hrs.  valuables  worth  about  Ks.
 55000/-  were  robbed  by  6-7  dacoits  fiom  the
 running  train.

 (b)  A  statements  giving  brief  details  is
 laid  on  the  Table  of  the  House.

 Statement

 Details  in  brief  are  as  under  ae

 On  ‘19-3-72,  between  0055  to  0330  hour's,
 just  after  the  departure  of  J3  Up  Lucknew-
 Agra  kapress  from  Kannauy.  6  persons,
 equipped  with  fire  arms,  boarded  two  ler
 coach  No,  GTCW  7657  which  was  fourth
 from  the  rear.  They  fired  four  shots  in  the
 air  and  looted  the  personal  belongings  of
 the  passengers  worth  Rs.  55000/-  appro.
 mately  and  threw  out  the  same  from  the
 compartment.  They  got  down  by  pulling
 the  alarm  chain  near  Jasoda  ratlway  sta-
 tion.  As  soon  as  the  train  stopped  the
 Government  Railway  Police  escort  purty
 and  train  guard  visited  the  victimised  c  m-
 partment  The  train  was  pushed  beck  tuo
 a  distance  of  5  KM  and  luggage  wort!  1 श
 39000/-  approximately  thrown  out  by  ‘he
 dacoits  was  recovered.

 Seven  (7)  criminals  have  been  arrested
 so  far  and  efforts  are  being  made  to  arsest
 their  other  associates  also.

 In  this  connection,  the  Government
 Railway  Police,  Farrukhabad  have  registered
 case  No.  44  under  section  395/37  IPC  on
 19-3-72,  and  further  investigation  is  in
 progress.

 The  following  measures  are  taken  for
 preventing  dacottices,  robberies  and  other
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 heinous  crimes  in  trains  and  railway
 promises  :

 (a)  To  the  extent  possible,  Government
 Riilway  Police  escorts  are  provided  on  all
 np  rtant  night  passenger  trains  to  ensure
 safety  of  passengers  in  the  affected  areas.

 (b)  Railway  Protection  Force  staff  have
 tern  direcied  to  active  co-operation  to
 Government  Railway  Police  and  Civil
 Police  in  tracking  down  criminals  responsible
 for  such  incidents  on  Railways.

 (c)  Close  liaison  is  maintained  with  the
 Covernment  Railway  Police  and  Civil
 Police  to  keep  strict  surveillance  over  the
 b.d  characters  operating  in  the  Section,

 (d)  Raids  in  the  affected  sections  are
 also  arranged  by  Government  Railway
 Police  ;  and

 (९)  Frequent  meetings  at  all  levels  are
 heli  by  the  Railway  Protection  Force  with
 the  Government  Ra  Iway  Police  and  Police
 Officials  with  a  view  to  ensuring  better  co-
 ordination  and  effective  prevention  and
 detection  of  crime.

 SHRI  P.  M.  MEHTA
 dacoities  and  robberies  in
 haurib'’e  situation.  May  I  know  from  the
 hon.  Minister  as  to  how  many  incidents  of
 ths  type  have  occurred  during  the  last  one
 ycar  and  whether  there  is  any  proposal,
 under  the  consideration  of  the  Railways,  to
 give  protection  to  running  trains  on  a  large
 scale  ?

 Murders,
 trains  is  a

 SHRI  K.  HANUMANTHAIYA  :  }
 have  not  got  the  figures  readily  at  hand  for
 the  whole  year.  I  will  supply  them  to  hon.
 Member  if  he  wants.

 The  measures  that  are  being  taken  are  :
 Gove  nment  Railway  Police  escart  the  trains
 during  mght  time;  the  Railway  Protection
 To-ce  staff  have  been  dirccted  to  extend
 active  cooperation  to  Government  Railway
 Po  ice  and  civil  police  in  tracking  down
 ciimirals  responsible  for  such  incidents  on
 the  railways  close  liaison  is  mvintained
 with  the  Government  Railway  Police  and
 the  civil  pulice  to  keep  strict  surveillance
 over  the  bid  characters  operating  in  the
 section;  raids  in  the  affected  sections  are
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 also  arranged  by  Government  Raiiway
 Police;  frequent  mectings  of  all  the  con-
 cerned  railway  officials  are  help  in  order  to
 prevent  as  well  as  trac:  the  crimes  being
 committed.  The  hon.  Member  no  doubt
 know,  that  these  things  happen  ones  in  away.
 Therefore.  it  is  imposs  ble  to  take  preventive
 steps  when  dacrits  commit  their  crimes  be-
 cause  they  are  not  ex  ected  to  Commit  Crimes
 on  a  certain  day  or  at  certain  times.  [tis  very
 unfortunate  that  dacoities  are  still  going  on
 in  this  country  [might  tell  the  hon.
 Member  that  these  things  happen  ona
 Jaiger  scale  only  in  U.P.  and  Bihar  and  not
 in  the  rest  of  the  country  ...,.(/alerruption).

 SHRI  PILOO  MODY  :  The  dacoits  in
 Delhi  have  not  yet  surrendered.

 SURE  P.M  MEHTA:  May  I  know
 from  the  hon.  Minister  whether  any  long-
 pending  proposal  for  the  reeorganisation  of
 the  Railway  Protection  Force  is  under  con-
 sideration;  if,  sv,  when  itis  likely  to  be
 implemented  ?

 SHRI  K.  HANUMANTHAIYA  :
 Re-oreanisation  by  itself  will)  not  mend
 matters.  J  shall  take  the  House  into  my
 confidence.  What  ically  is  the  malady
 with  the  Railway  Protection  Force  is  that
 there  are  alot  of  per-ons  who  themselves
 commit  these  crimes  and  are  collaborating
 with  the  thieves.  It  has  become  a  problem
 for  me  to  trace  who  they  are.  The  pro-
 visions  of  the  Constitution  and  the  laws
 made  thereunder  00  not  lend  themselves  to
 an  easy  disposal.  —  In  fact,  if  the  Railway
 Protection  Force  personnel  were  completely
 honest,  75  per  cent  of  the  thefts  could  be
 stopped.  That  is  the  discovery  I  have  made.
 Lata  struggiing  very  helplessly  against  this
 aspect  of  the  p.cture.

 श्री  नरसिंह  नारायण  पडी:  इस  सकती
 में  अभी  तक  कितने  आदमी  पकड़े  गए  हैं  और
 क्या  इस  कनी  में  आर.  पी.  एफ  के  लोगों  का
 भी  कुछ  हाथ  था  ?

 SHRI  K.  HANUMANTHAIYA  :  The
 criminals  arrested  so  far  are  seven  people  ;
 the  otheis  have  not  yet  been  traced  There
 is  no  evidence  in  this  case  of  connecting
 the  crime  with  the  Railway  Protection
 Force.
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 SHRI  VASANTRAO  PURUSHOTTAM
 SATHE:  Will  the  hon.  Minister  please
 state  whether  protection  by  guards  was
 available  on  this  occasion  and  whether  in
 view  of  the  fact,  as  he  has  stated,  that  these
 incidents  occur  only  on  these  lines,  regular
 protection  of  guards  will  be  made  available
 for  these  trains  particularly  at  night  time  ?

 SHRI  K.  HANUMANTHAIYA  :
 is  what  I  said  ;  we  will  provide  that.

 That

 SHRI  VASANTRAO  PURUSHOTTAM
 SATHE  He  has  not  answered  my
 question.  The  first  question  was  whether
 it  was  available  in  this  particular  case.

 MR.  SPEAKER  :  The  statement  laid  on
 the  Table  contains  that  information,

 SHRI  R.  SWAMINATHAN  :  While
 answering  a  question,  the  Minister  replied
 that  this  kind  of  an  incident  occurs  only  in
 U.  P.  and  Madhya  Pradesh  also  —-  Recently,
 in  the  South  Central  Railways,  two  inci-
 dents  of  dacoity  occurred  and  a  women  was
 also  murdered.  What  is  the  answer  of  the
 Minister  to  that  ?

 SHRI  K.  HANUMANTHAIYA:  Iam
 happy  that  my  hon.  friend  from  south
 claims  his  right  to  these  things  :n  his  region
 also,  But  these  are  stray  cases,  not  or-
 ganised  dacoities.

 SHRI  R,  V.  BADE:
 the  Minister  says  :

 In  the  sta'ement,

 “Close  liaison  is  maintaincd  with
 the  Government  Railway  Police  and
 civil  police  to  keep  Strict
 surveillance........."”

 Is  it  afzct  that  there  is  eo  cooperation
 between  the  Railway  police  and  the  State
 police  ?

 SHRI  K.  HANUMANTHAIYA  :  That
 was  the  cas¢  some  months  ago.  As  the
 honourable  House  is  aware,  I  have  esta-
 blished  coordination  committees  in  every
 State  consisting  of  the  State  police,  the
 Railway  Protection  Force  and  the  Govern-
 tment  Railway  Police.  The  Home  Secretary
 of  the  State  Government  concerned  is  the
 Chairman.  This  cvordination  has  been  well
 established.
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 SHRI  AMAR  NATH  CHAWLA  :  I
 appreciate  the  information  given  by  the  hon.
 Minister  as  stated  in  this  case.  What  !
 would  like  to  know  is  whether,  out  of  these
 7  criminals  who  have  been  arrested,  any  of
 the  6  persons  who  boarded  the  train  are
 also  included  in  these  7  criminals.  Secondly,
 I  want  to  know  whether  the  fire-arms  which
 were  used  and  the  shots  fired  were  muffied
 and  their  sound  could  not  be  heard  by  the
 Govetnment  Railway  Police  who  spotted  the
 train,  and  what  was  the  distance  between
 the  carriage  in  which  the  police  escort  was
 travelling  and  the  carrage  which  was
 affected.

 SHRI  K.  HANUMANTHAIYA  ;  It  was
 fourth  from  behind  the  cocch.  But  1  will
 not  be  able  to  answer  the  other  question  as
 towhether  the  shots  were  muffled  or  not
 because  that  is  the  matter  to  be  decided
 through  investigation.

 Resignations  by  HHEC  Employees  posted
 abroad

 *444.  SHRI  NAWAL  KISHORE
 SHARMA  :

 SHRIMATI  SAVITRI  SHYAM  :

 Will  the  Minister  of  FOREIGN  TRADE
 be  pleased  to  state  :

 (a)  whether  some  employees  of  the
 Handicrafts  and  Handloom  Exports  Corpo-
 ration  of  India  who  were  posted  abroad
 have  resigned  from  their  posts  on  the  expiry
 of  their  term  of  tenure  and  if  so,  the
 uumber  of  such  employee,;

 (b>)  the  reasons  given  by  them  for
 tendering  their  resignations  ;  and

 (c)  the  factors  weighing  with  Govern-
 ment  to  accept  their  resignations  without
 calling  them  back  to  India  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  FOREIGN  TRADE  (SHRI
 A.  C.  GEORGE)  :  (a)  and  (c)  .  A  statement
 is  laid  on  the  Table  of  the  House.

 Statement

 (a)  Yes,  Sir.  Six  employees  of  the
 Handicrafts  and  Handlooms  Exports  Cor-
 portion  of  India  who  were  posted  abic  od
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 resigned  from  service  of  the  Corporation  on
 the  expiry  of  their  tenure  of  deputation.

 (b)  The  employees  have  resigncd  mos-
 tly  on  personal  grounds.

 (c)  Government  do  not  have  powers  to
 refuse  grant  of  ordinary  passport  to  such
 persons  under  the  passport  Act  ‘1967,

 SHRI  NAWAL  KISHORE  SHARMA  :
 Whatever  may  be  reasons  for  their  resigna-
 tinos,  It  looks  that  these  employees  have.
 taken  advantage  of  the  passport  issued  to
 them.  In  view  of  this,  may  I  hnow  whether
 the  Government  are  considering  that
 those  cmployees  be  called  back  and.  if  so,
 what  steps  are  being  contemplated  by  the
 Government  'o  call  these  employees  back
 and,  if  not,  the  reasons  for  not  calling  these
 employees  back  ?

 SHRI  A.  C.  GEORGE  :  ॥  the
 beginning,  these  cmployees  requested  for
 continued  stay  in  the  United  States.  They
 were  asked  to  return  to  India  immediately
 and  they  were  warned  that  in  case  they
 fuild  to  return  to  India  in  time,  they  will  for-
 feit  the  return  ticket  for  them  as  well  as
 for  their  families.  But  in  spite  of  that
 warning,  they  preferred  to  remain  in  the
 United  States  and  tendered  their  resigna-
 tions.  The  H.E.C.  has  no  other  alternative
 but  to  accept  the  resignations.  As  per  the
 existing  rules,  I  am  not  quite  sure  whether
 we  huve  any  provision  for  the  repatriation
 of  these  employees.

 SHRI  NAWAL  KISHORE  SHARMA  :
 Will  the  Government  tcl!  the  House  the
 names  of  these  employecs  and  the  respective
 posts  held  by  them  ?

 SHRI  A.  ८.  GEORGE  :  Yes.  The  New
 York  office  of  H.  E.  C.—Shri  Ram
 Narayan,  Clerk;  Shri  J.S.  Premi,  Steno-
 grapher;  Shri  U.  Chopra,  Stores  Organiser;
 Shri  ह  K.  Anantnarayanan,  Organiser  and
 Shri  Adya  Prasad,  Chaufeur-cum-Com-
 modity  Assistant.  The  sixth  person  is,
 Shrimati  Sarla  Sharma,  Assistant  Manager
 in  the  Montreal  office  of  H.E.C.

 SHRIMATI  SAVITRI  SHYAM:  The
 hon.  Minister  has  just  said  that  they  were
 requested  to  return  to  India.  Rut,  Sir,
 may  J  now  what  were  the  terms  nd  condi-
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 tions  of  the  appointment?  Were  they  to
 come  back  to  India  on  expiry  of  their
 term?  More  over,  is  it  a  fact  or  is  it
 within  the  knowledge  of  the  Government
 that  they  have  joined  other  foreign  ccncerns
 dealing  with  trade  with  India  or  they  have
 started  their  own  business.  If  it  is  so,  what
 steps  Government  propose  to  take  to  check
 this  tendency  Those  who  had  gone  at  the
 expenses  of  the  Government  and  those  wha
 had  learnt  expertive  at  the  expenses  of  the
 Government  have  to  come  back.  What  steps
 Government  propose  to  take  to  check  this
 tendency  ?

 SHRI  A.  C.  GEORGE  :  I  agree  with  the
 hon.  Member  that  these  employees
 clearly  violated  and  misused  the  opportu-
 nities  given  to  them.  In  their  terms  of
 deputation  it  was  clearly  stipulated  that,
 on  expiry  of  their  term,  they  were  to  return
 to  India.  I  may  inform  the  hon.  Member  that,
 as  perour  information,  they  did  not  start
 their  own  business  and  they  did  not  join  any
 foreign  business.  One  of  them  joened  the
 permanent  Mission  of  Bhutan  in  the  United
 States  and  the  others  are  employed  in  some
 other  capacities.  I  accept  the  suggest.on  of  the
 hon.  Member  that,  in  future,  we  sbould
 try  to  put  more  strict  conditions  and  enough
 provision  for  safeguards.

 SHRI  ATAL  BIHARI  VAJPAYEE  :  I
 should  like  to  know  whether  these  em-
 ployees  still  continue  to  be  Indian  nationals
 or  they  have  acquired  American  citizenship.
 Secondly,  why  were  their  resignations
 accepted  ?  Why  were  their  services  not
 terminated  Why  were  they  not  dismissed
 by  the  Government  of  India  ?

 SHRI  A.  C.  GEORGE:  We  have  no
 specific  information  regarding  the  point
 about  nationality.  The  information  available
 with  us  does  not  say  that  .they  have  taken
 the  United  States’  citizenship.

 SHRI  ATAL  BIHARI  VAJPAYEE:
 What  about  the  latter  part  of  my  question  ?
 Why  were  their  resignations  accepted  ?  Why
 were  they  not  dismissed  २

 SHRI  A.  C.  GEORGE  :  They  were  in
 the  United  States.  ({aterruption)  will  try
 to  implement  the  measures  stipulated  id
 their  terms  of  appointment.  Beyond  that,
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 as  they  were  in  a  foreign  country,  there  was
 the  impossibility  of  performance.

 SHRI  A.  P.  SHARMA  :  In  view  of  the
 growing  unemployment  in  the  country,  what
 is  wrong  if  these  people  resign  and  take  up
 some  other  jobs  ?  I  want  to  know  what  is
 wrong  tn  this.  (dnterruption)  Any  one  who
 is  employed  in  Government  is  free  to  resign.
 Now  if  these  people  have  resigned  and  have
 taken  up  bette:  employment,  what  wrong  the
 Government  see  in  this  ?  (Interruption)

 SHRI  ATAL  BIHARI  VAJSPAYEE  :
 They  were  to  come  back  to  India.  They
 voilated  the  terms  of  contract.

 SHRI  A.  P.  SHARMA  :  The  utmost
 that  Government  can  do  :s  that  they  can
 demand  the  ticket  fare.  Why  should  they
 come  back  to  India?  I  want  to  know  what
 is  the  policy  of  the  Government  in  such
 matters  ?  Do  they  propose  to  call  those
 employees  back  to  India  and  then  compel
 them  to  go  back  or  will  they  accept  their
 resignations  to  enable  them  to  take  up
 better  employment  there  2?  Interruption)
 There  ts  no  question  of  America.  Iam
 talking  in  general  terms.  (Interruptions)

 MR.  SPEAKER  :  You  are  a_  senior
 Member.  There  should  be  some  limit......
 ssceee(/nterruptions)

 SHRI  A.  C.GFORGE:  Regarding  the
 broader  question  I  will  not  be  in  a  position
 to  answer,  but  Twill  limit  myself  to  the
 terms  of  employment  and  there  they  have
 voilated  the  terms  of  employment.  We
 consulted  the  External  Affaire  Ministry  and
 the  External  Affairs  Ministry  was  of  the
 view  that  there  are  not  enough  grounds  for
 repatriation  of  these  employees  to  India  and
 fefused  the  grant  of  ordinary  passports  to
 them  under  the  Passports  Act  of  1947,

 SHRI  PILOO  MODY  :  I  would  like  to
 know  from  the  Minister,  particularly  in
 view  of  his  last  reply  as  to  what
 was  the  non-performance  of  the  contract.
 If  they  had  contracted  to  you  to
 perform  a  particular  function  for  a  parti-
 cular  period  of  time,  if  that  period  has
 expired,  where  is  the  non-performance  of
 contract?  If  any  thing,  these  employees
 have  saved  you  the  expense  of  repatriating
 them.
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 SHRI  A.  C  GEORGE  :  Ido  main-
 tain  that  they  have  vailated  the  terms  of
 employment...

 SHRI  ATAL  BIHARI  VAJPAYEE  :
 They  have  to  come  back.

 SHRI  A.C.  GEORGE  :  You  may  not
 agree  with  me  that  they  have  violated  the
 terms  of  employment  because  they  were
 deputed  and  appionted  on  specific  terms
 that  on  the  expiry  of  the  term  they  have  to
 return.

 SHRI  PILOO  MODY:  I  didn’t  ask
 whether  they  voilated  :  or  not,  I  asked  as
 to  what  was  the  non-performance.  I  could
 understand  if  you  had  sent  them  fora
 three-vcar  period  and  if  they  resign  after
 one  year,  then  there  i,  non-performance.
 But  here  itis  after  the  expiry  of  the  con-
 tracted,  period  Ju  t  because  they  do  not
 want  to  come  back,  you  want  to  penalise
 then  ?  How  many  of  you  would  ithe  to
 come  back.

 SHRI  AC.  GFORGF  :  We  view  this
 asa  mal-practice  because  such  precedents
 may  be  misused  by  others  also.

 SHRI  JYOVIRMOY  BOSU  :  I  want  to
 put  a  specific  question,  Sir.

 गवर्नमेंट  गलत  कामी  करती  है,  गलत
 बताती  है

 Increase  in  Price  of  Coal

 #445,  SHRIC.  K.  CHANDRAPPAN  :
 Will  the  Mrutster  of  RAILWAYS  be
 pleased  to  state  :

 (a)  whether  the  Railways  have  agreed
 to  increased  the  price  of  coal  ;

 (b)  if  so,  the  reasons  therefor;  and

 (c)  how  much  money  Railways  will
 have  to  pay  more  annually  due  to  the
 increase  in  price  ?

 THE  MINISTER  OF  RAILWAYS
 (SHRI  K.  HANUMANTHAIYA)  :  (a)  Yes,
 Sir.

 (b)  The  increase  is  meant  to  compens
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 sate  the  colliertes  for  the  rise  in  the  cost  of
 production

 (c)  The  additional  cxj  enditure  to  the
 Railways  is  estimated  at  ६]  6  crores  per
 annum  approximately

 SHRI  C  K  CHANDRAPPAN  In
 his  answer  the  Minister  has  said  that  the
 Railways  are  ging  Rs  6  crores  to
 compensate  the  higher  cost  of  production
 meurred  by  the  colliers-owners  ‘Rut  I
 would  like  to  know  whether  it  WS  a  fact  or
 not  that  in  the  past:  one  or  two  ycars  the
 collie  ics  have  been  making  enormous  profits
 ard  they  are  creating  an  actificial  scarav
 bcauc  they  conpluin  that  th  =  wagons  arc
 not  available  fo:  rin  portation  of  coal  I
 don’t  know  then  how  the  Government  can
 compen  ate  this  bv  spending  Rs  6  crore
 from  the  public  exchequer

 SHRI  K  HANUMANTHATYA  ©  This
 question  was  gone  into  most  scientifically
 bv  the  Bureau  of  Costs  and  Prices  They
 exam  ned  all  aspects  of  the  mitter  including
 the  production  costs  and  inc  u  ling  dcarness
 allowance  that  has  been  incicased,  and
 wagon  loiding  After  taking  all  these  factors
 into  considerition,  they  ७४०  to  the  con-
 clusion  to  increase  the  =p  ice  and  we  have
 accepted  more  or  less  their  recommendation

 SURI  C  K  CHANDRAPPAN  I
 Understand  that  the  Government  go  by
 certain  recommendations  of  the  committecs,
 but  the  question  Ww  whcther  it  ॥6  justifiable
 that  Rs  16  crores  had  ben  given  to
 collerv  owners  who  were  making  enorn  ous
 profits  during  the  last  one  or  two  १८8५  In
 this  context,  I  would  like  to  ask  the  ques-
 tion  as  to  how  manv  of  these  colliery-owners
 were  private-owners  and  how  much  ot  the
 money  had  been  given  to  them

 SHRI  K  HANUMANTHAIYA  I
 have  not  got  the  figuics  readilv  to  give  the
 share  between  the  privite  colliery-owners
 and  the  public  collicries  [It  i8  true  that
 there  are  publicly  owned  coleries  and
 they  have  demanded  a  highe  price  and,
 therefore,  it  was  referred  to  ths  Bureau  of
 Costs  and  Prices,

 Subsequently  it  was  exanine?  by  a
 committe  of  secretaries  of  all  the  Minis-
 tries  and  finally  it  was  approved  by  the
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 Cabinet  I  share  the  anxiety  of  the  hon
 Member  that  we  should  not  pay  to  either
 the  private  coileries  or  public  colherns
 anv  more  than  their  due,  but  ali  these
 factors  are  taken  into  consideration  and  it
 4,  only  then  that  the  rate  has  been
 arrived  at

 SHRI  DAMODAR  PANDEY  The
 public  sector  has  calculated  their  cost  of
 production  Their  cost  of  production  is
 higher  because  thev  have  to  pay  higler
 wiges  to  their  workmen  I  want  to  know
 wh  ther  the  hon  Munister  is  aware  that
 0%  production  comes  fiom  the  public
 sector  and  50%,  production  comes  from
 the  private  sector  The  public  sector  is
 paying  higher  wages  to  women  whereas  the
 Private  sector  is  not  implementing  the  wage
 board  awaid  or  paying  higher  wages  to
 workmen  Therefore  wall  he  restrict  this
 increase  only  to  the  public  sector  and  those
 private  collieries  only  who  have  imple-
 ment  d  wages  bod  awirds  and  paid  higher
 wages  to  workmen  7

 SHRI  K  HANUMANITHAIYA  That
 point  was  also  cons  dered  in  the  three
 levels  [twas  ultimately  dicided  that  coal
 prices  need  not  be  dificrent  and  need  not  be
 linked  with  the  schem  of  variable  dearness
 allowance  by  collieries  The  Ministrics  of
 Raiulwivs  and  Labour  should  take  appro-
 priate  measures  to  get  wage  borad  awards
 Implemented  by  collierres  There  is  a
 Separate  Act  there  ५  a  separate  Ministry
 to  sifeguad  the  increst  of  labour,  we
 are  only  called  upon  to  pay  whatever  price
 ts  fixcd

 SHRI  DAMODAR  PANDFY  Will  the
 Muuster  advise  the  Ratlwa  ५  not  to  place
 the  order  on  the  colliciics  who  have  not
 implcmented  wage  05900  awards  ?

 SHRI  JYOTIRMOY  BOSU  I  hope
 the  Minister  will  tell  us  whether  this  is  a
 fact  or  not  Picviously  a  decision  was
 taken  by  the  Railways  not  to  place  railway’s
 coal  order  on  theose  collieries  which  did
 not  smplement  wage  brard  awards  =  If  that
 8  $0,  what  sicps  are  being  taken  or  have
 becn  taken  to  sec  that  orde  ५  are  paced  on
 those  collieries  only  who  have  implemented
 wage  board  awards?  Secondlv,  the  total
 increase  on  this  account  to  the  Railways
 isnot  Rs  4  6crores,  itisupto  Rs  .8  crores
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 SHRI  K.  HAMUMANTHAIYA  :  To
 my  knowledge,  no  such  decision  was  taken
 so  for  as  the  Railway  Administration  goes.  So
 far  aspayment  of  wages  according  to  the  Act
 is  concerned,  we  will  also  couperate,  but  this
 is  primarily  the  function  of  the  Labour
 Ministry.  The  cost  difference  is  Rs.  0.2
 crores,  it  isa  matter  of  opinion.  I  don’t
 says  this  figure  of  Rs.  .6  crores  in  the
 exact  point.  It  is  only  an  estimate.

 SHRI  JYOTIRMOY  BOSU  :  It  has
 come  out  in  the  Press.  There  is  a  Press
 report  that  the  Cabinet  which  decided  this
 question  also  discussed  how  to  make  im-
 plementation  of  wage  board  awards  by
 those  collieries  which  have  still  not  imple-
 mented  them.  This  is  a  press  report.

 MR,  SPEAKER:  He  is  contradicting
 it.

 SHRI  JYOTIRMOY  BOSU
 escaping  the  issue.

 :  He  is

 SHRI  K.  HANUMANTHAIYA  :  I  am
 helping  you  much  more  than  you  think,

 SHRI  THA  KIRUTTINAN  :  The
 Minister  said  about  various  implications
 and  loss  to  the  Railways  on  this  account.
 In  respect  of  the  Southern  Railway,  what
 would  be  the  extra  expenditure  involved  on
 this  account,  in  view  of  the  increase  of  the
 price  of  608  ?  Will  this  increased  amount
 be  given  by  the  Railway  Board  or  sub-
 sidised  ,  What  is  the  position  ?

 SHRI  K.  HANUMANTHAIYA  :  I
 have  not  got  the  figure  separately  for  each
 Railway  for  this  question.  It  depends
 upon  the  supply  of  coal.  I  may  inform  him
 that  the  Southern  zone  has  taken  certain
 steps  to-  reduce  the  consumption  of  coal
 within  three  months  and  therefor  they  will
 not  come  for  any  trouble  on  this  account.
 So  far  as  the  figurcs  regarding  consumption
 in  each  zone  are  concerned,  they  vary.  if
 the  hon.  Member  wants  the  figures,  I  shall
 furnish  him  these  figures.

 SHRI  THA  KIRUTTINAN  :  May  I
 know  whether  this  extra  expenditure,  if  any,
 incurred  by  the  Southern  Railway,  would
 be  met  by  the  Railway  Board  or  by  the
 Southern  Railway.
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 SHRI  HANUMANTHAIYA  :  The  cost
 is  not  met  that  way.  The  total  budgetary
 figures  will  determines  all  these  things.

 SHRI  PILOO  MODY  :
 increase  the  railway  deficit.

 That  will

 SHRI  JAGANNATH  RAO  :  The
 clamour  of  the  colliery  owners  for  an
 inerease  in  price  has  been  there  fora
 number  of  years.  In  1967-70,  when  they
 demanded  an  increase  of  Rs.  2  per  tonne,
 only  85  paise  were  given  tothem,  Last
 year,  there  was  no  increase.  During  this
 year  why  should  there  be  an  increase  ?  Why
 should  the  railways  agree  to  an  inerease  ?
 What  is  the  total  off  take  of  coal  from  the
 collieries  by  the  railways  ?

 SHRI  HANUMANTRAIYA  :  I  would
 have  been  very  happy  not  to  pay  increased
 prices.  In  fact,  that  was  my  case  also.
 But  when  there  was  a  claim  from  the  other
 Ministries  also  which  owned  the  coal  mincs,
 it  naturally  went  to  an  impartial  authority
 like  the  Bureau  who  determines  the  pricc.
 So,  it  has  been  examincd  how  far  and  to
 what  extent  those  demands  have  to  be
 conceded.

 SHRI  JAGANNATH  RAO  What
 is  the  total  total  off  take  of  coal  from  the
 callieries  ?

 MR.  SPEAKER  :  He  should  not
 expect  to  get  answers  to  sO  many  questions
 at  one  time.

 SHRI  JAGANNATH  RAO :  He  has  to
 answer  this.

 भ्रध्यक्ष  महोदय  :  अगर  मैंन  रोक  तो

 एक  ही  क्वैश्चन  चलता  रह  सकता  है।

 दक्षिण  बिहार  में  सिचाई  फी  अपर्याप्त

 सुविधाएं

 "446.  शनी  ईश्वर  चौधरी  :  कया  सिंचाई
 और  विद्युत  मंत्री  यह  बताने  की  कृपा  करेंगे
 किः

 (क)  क्या  सरकार  को  पता  है  कि  दक्षिण
 बिहार  में,  सिचाई  की  पर्याप्त  सुविधाएं  नहीं  हैं  ;
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 (ख)  क्या  वहा  पर  सिंचाई  की  सूत्रीय  ओ
 वी  व्यवस्था  करने  की  कोई  योजना  सरकार  के
 विचाराधीन  है  ,  और

 (ग)  यदि  हाँ,  तो  उसकी  सूर्य  रूपरेखा

 काह?

 सिचाई  शौर  विद्या  सवाल  से  उप  मंत्रों
 (  )  बैजनाथ  क्रिस):  (+)  से  (ग)
 एक  वितरण  सभा-प८>  पर  रखा  जाता  है।

 विवरण

 (+)  से  (ग)  बिहार  राज्य  सिंचाई
 आयोग  रिपोर्ट  (1971)  में  ऐसा  मूल्याकन
 या  गया  है  कि  दक्षिण  परिहार  में  पटना,
 शाहाबाद,  गया,  भागलपुर  और  मु  गेर  के  पाच
 जिलो  भें  लगभग  92  लाख एकड  कल  फसली
 श्व  मे  इस  समय  सिफ  लगभग  8  लाख
 फड़  में  ही  सिचाई  सुनिश्चित  की  गई  है  1
 पिटाई  संविधान  में  वृद्धि  करने  क॑  उद्दीन  स
 सोन  उच्च  स्तरीय  नहरे,  चन्दन  जलाशय  और
 कड़  मध्यम  स्कीमें  निर्माणाधीन  है।  बिहार
 सरवर  ने  पाच  नई  बृहत  सिंचाई  ग्रामों  का
 प्रस्ताव  पिया  है।  इसके  अतिरिक्त  कई  अन्य
 मध्यम  और  लघू  मिठाई  स्कीमों  की  सम्भाव्य ता
 के  सबंध  में  अन्वेषण  किया  जा  रहा  है  1

 श्री  ईश्वर  चौधरी:  अध्यक्ष  जी,  विवरण
 वो  मैने  देखा  है  दक्षिण  बिहार  के  पटना,
 शाहाबाद,  गया,  भागलपुर  और  गेर  के  पाच
 लो  में  92  रूख  एकड  जमीन  के  फैसला  क्षेत्र
 में  से  केवल  8  लाख  रगड  सिंचित  की  गई  है
 अर्थात  जो  सोना  उगलने वाली  जमीन  है,  वह
 केवल  18  लाख  एक्ट  सीमित  हुई,  यह  कड़े
 आश्चर्य  की  बात  है  !  मै  जानना  चाहता  हू  कि
 बाकी  74  लाख  एकड  जमीन  को  सिचित  करने
 वे  लिये  सोन  नहर  खुद  जलाशय  और  अन्य
 सत्यम  स्कीम  ब्य  तक  लागू  होगी  ?  मैं  यह  भी
 जानता  चाहता  हू  कि  बिहार  सरकार  ने  किन

 बट् तू  सिंचाई  स्कीम  के  लिये  प्रस्ताव  किया  है?
 मैं  यह  भी जात ला  चाहता  हु  कि  मध्यम  कौर  लघु
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 fare  एस्किमो  की  सम्भाव ग्य ता  का  अन्वेषण
 कब  तक  किया  जाएगा  ?

 THE  MINISTFR  OF  IRRIGATION
 AND  POWFR  (DR  KL  RAQ)  it
 would  not  be  possible  in  all  cases  to  give
 J00  per  cent  irrigation  but  we  are  trying  to
 make  it  up  to  50  per  cent  ungation  At  the
 moment,  the  niigation  percentage  in  South
 Brhar  1s  abort  2)  percent  4  think  our
 objcct  wil]  be  to  meet  or  to  try  and  raise  it
 to  50  per  cc  it

 The  hon  Member  his  referred  to  certain
 projects  which  are  under  construction  such
 as  the  Sone  High  level  canal  and  the
 Chandan  reservoir  and  so  on  The  only
 diawback  there  is  paucity  of  resources  But
 LT  cxpect  that  mostly  they  will  be  completed
 within  the  next  thre  or  four  years.
 Ihen,  five  other  irrigation  projects  have
 been  907१  5९0  by  the  State  Government
 such  as  the  North  Koel  project,  and  the
 Tilarya  and  Konar  river  basi  project:  and
 two  other  projec  s  including  the  Botane
 proxcet  These  projects  are  stil]  m  the
 stage  of  prepiration  and  investigation,  and
 some  of  them  hive  been  sent  There  are
 some  inter-State  asp  cts  to  be  looked  into,
 and  when  thev  are  cleared,  thy  will  alo
 be  taken  up  It  48  not  possible  to  sav  when
 these  proyects  will  be  taken  up  and  com-
 pleted

 mt  ईश्वर  चौधरी  दक्षिण  बिहार
 सिचाई  व्यवस्था  में  कमी  न  होने  देने  के  लिये
 क्या  सरकार  मध्य  प्रदेश  सरकार  वो  वन-मिगर
 परियोजना  के  लिये  राजी  करेगी  ताकि  वह  इस
 में  अडिगा  न  लगाये  बाधक  ने  बने,  जो  कि
 मिठाई  के  मामले  मे  इस  समय  बाधक  सिद्ध  हो
 रही  है  ?

 DR  K  I  RAO  —  I  donot  follow  why
 the  Bihar  Government  will  come  in  the  way
 of  the  Bansagar  project  It  is  an  inter-
 State  project  inw  hich  Madhya  Pradesh,  U  P.
 and  Bihar  are  concerned  Recently,  I  have
 had  discussions  about  this  project,  and  I
 hope  that  it  will  be  possible  for  us  to  settle
 the  imte:  State  aspects  Only  after  the
 question  of  allocation  of  waters  s  settled,
 it  is  proposed  to  tahe  up  that  project.  It
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 is  a  matter  which  requires  some  inter-State
 setllement  between  the  States  concerned.

 श्री  सत्यचःण  बेसरा  :  अध्यक्ष  महोदय,
 मैं  आप  के  माध्यम  से  जानना  चाहता  हूँ  कि
 मसंगजोड़  डैम  और  मैदान  डैम  का  पानी,  जो
 बिहार  में  है,  बंगाल  को  मिलता  है।  क्‍या  बिहार
 में  उस  पानी  का  उपयोग  करने  के  लिये  आप

 लिस्ट-इरिगेशन  की  कोई  व्यवस्था  करेगे  ?

 MR.  SEHAKER:  Order,  order.

 श्री  सत्य चरण  बेसरा  :  क्‍या  मंत्री  महोदय
 उस  पानी  के  लिये  लिफ्ट  इरिगेशन  की  व्यवस्था
 करेगे  ?

 DR.  K.  L.  RAO:  So  far  85  the
 Santhal  Parganas  and  Chota  Nagpur  are
 concerned,  it  is  true  that  the  water  from
 the  Maithen  dam  is  used  lower  down  It
 cannot  be  used  in  the  Santhal  Parganas.
 There  are,  other,  projects  which  can  be
 taken  up.  Unfortunately.  at  the  moment
 I  am  sorry  Chota  Nagpur  stands  low  so
 far  as  very  irrigation  is  conecrned,  Some
 schemes  have  to  be  drawn  up.  After  that,
 we  can  consider  that,

 श्री  सत्य चरण  बेसरा :  मेरा  सवाल  था  नया

 लि फूट  इरीगेशन  की  कोई  व्यवस्था  की
 जाएगी  ?

 MR.  SPEAKER:  Order,  order.

 SHRI  RANABAHADUR  SINGH:  Is
 it  a  fect  that  whereas  in  South  Bihar  irriga-

 “tion  availability  is  almost  20  per  cent,  such
 availability  in  Madhya  Pradesh  ts  less  then
 $  per  cent?  Also,  is  it  true  that  the
 Government  of  Madhya  Pradesh  has  been
 repeatedly  requesting  the  Ministry  of  Irriga-
 tion  and  Power  to  take  into  account  their
 repeated  requests  not  to  allow  further  ex-
 pansion  of  irrigation  facilities  in  South
 Bihar  in  view  of  thef  act  that  Madhya  Pradesh
 is  backward  in  this  respect  and  would  like
 to  use  the  waters  of  the  Sone  for  its  own
 irrigation  ?

 DR.  K.L.RAO:  The  hon.  memter
 is  probably  referring  to  the  Bansagar  project.
 We  have  not  sanctioned  it  and  it  will  not  be
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 taken  up  until  the  question  of  the  division
 of  waters  on  an  _  inter-state  basis  is
 settled,

 SHRI  A  P.  SHARMA  :  While  Govern-
 ment  are  taking  up  this  project,  would  they
 also  go  in  for  minor  irrigation  schemes
 like  tubewells  and  pumping  sets  to  cover
 particularly  the  three  districts  ?

 DR.  KL.  Rao:  Quite  so.  There  are
 good  possibilities  of  minor  irrigation  in  this
 areca.  That  is  a  subject  dealt  with  by  the
 Ministry  of  Agriculture.

 Reopening  of  Howrah-Amta  Light
 Railways  in  West  Bengal

 447,  SHRI  JYOIIRMOY  BOSU  :
 Will  the  Minister  of  RAILWAYS  be  pleased
 tostate  :

 (a)  whether  Government  are  re-exaimi-
 ning  the  possibilities  of  re-opening  tue
 Howarh-Amta  Light  Railways  in  the  Distrint
 of  Howath  (West  Bengal);  and

 (b)  if  so,  when  a  final  decision  on  this
 issue  is  expected  to  be  taken  ?

 THE  MINISTER  OF  RAILWAYS
 (SHRI  K.  HANUMANTHATYA)  :  (४)
 No,  Sir,  However,  the  West  Rengal
 Government  is  considering  the  possibili-
 ties.

 (b)  It  depends  upon  West  Bensal
 Government.

 SHRI  JOYTIRMOY  BOSU:  Is  the
 hon.  Minister  aware  that  during  her  election
 tour  of  West  Bengal  in  the  area  served  by
 this  light  railway,  the  Prime  Minister  gave
 an  assurance  to  an  audience  in  Howth
 district  at  a  place  called  Bednan  to  the
 effect  that  the  Central  Government  will
 make  arrangements  to  reopen  this  light
 railway?  If  so,  what  is  the  progress  in
 that  regard  ?

 SHRI  K.  HANUMANTHAIYA  :  I
 would  like  the  hon.  member  to  produce  a
 copy  of  any  such  promise  made.

 I  do  not
 nor  do  I

 SHRI  JYOTIRMOY  BOSD  :
 have  a  secretariat  that  he  has,
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 have  any  intelligence  service.  It  is  up  to
 him  to  find  out.  I  have  asked  the  question
 on  the  floor  of  the  House  on  my  responsi-
 bility.

 Has  the  hon.  Ministor  seen  a  press
 report  which  has  been  carried  by  all  the
 national  newspapers  of  today  saying  that
 the  Light  Railways  ure  going  to  be  taken
 over  by  he  West  Bengal  Government  ?
 In  that  context  may  I  know  whether  he  had
 any  discussions  with  the  Chicf  Minster  of
 West  Bengal  who  was  in  the  capital  till
 vesterday,  if  lam  right.  If  so,  what  are
 the  details  of  the  discussions  that  you  had
 with  regard  to  the  taking  over  of  the  Light
 Railways  by  the  West  Bengal  Government  ?

 SHRI  K.  HANUMANTHAIYA  :  Here
 my  friend  is  on  much  firmer  ground.  The
 hon.  Member  knows  that  the  previous
 administration  declined  to  take  over  this
 railway  line  ......am  not  making  a  reflection
 upon  his  party.

 SHRI  JYOTIRMOY  BOSU:  It  was
 the  President's  Rule.  What  are  you
 talking  ?

 SHRI  K.  HANUMANTHAIYA  :  Tam
 talking  quite  mght.  Durtug  the  President's
 Rule  the  then  Governor  declined  that  res-
 ponsibility.  The  discussions  that  I  had
 vesterday  with  the  Chief  Minister  of  West
 Bengal  will  make  my  hon.  friend  very
 happy.  The  new  Chief  Minister  is  parti-
 cular  that  this  line  should  be  restarted.  He
 ls  examing  the  position.

 Steps  to  Promote  Trade  with  African
 Countries

 *448.  SHRI  Y.  ESWARA  REDDY:
 Will  the  Minister  of  FOREIGN  TRADE  be
 pleased  to  state  ;

 (a)  whether  Government  have  explored
 the  possibility  of  expandig  India’s  trade
 relations  with  African  countries  ;  and

 (b)  if  so,  what  steps  are  being  taken
 in  this  direction  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  FOREIGN  TRADE  (SHRI
 A.  ©.  GEORGE)  (a)  and  (b):  A  statement
 is  placed  on  the  Table  of  the  House.
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 Statement

 The  possibilities  of  expanding  India’s
 trade  relations  with  African  countries  ure
 constantly  under  review.

 2.  The  steps  taken  include:  partici-
 pation  in  trade  fairs  and  exhibitions,  ex-
 change  of  delegations,  conclusion  of  trade
 agreement,  encouraging  the  establishment
 of  j>int  ventures,  coordination  with  the
 U.N.  Economic  Commission  for  Africa,
 undertaking  of  special  regional  studies,  etc.

 SURI  ९,  FASWARA  REDDY:  Out
 of  fiftv-five  countries  in  the  African  region
 [  think  we  have  a  large  chunk  of  trade  only
 with  five  or  six  countries  Egypt,  Sudin,
 Nigerii,  Tangantyka,  Kenya,  etc.  And  the
 itemes  of  trade  are  mainly  traditional  items
 like  jute  manufactures,  textile  products.
 Because  of  the  expanding  economies  in  the
 African  countries.  f  think  there  is  scope  for
 our  export  of  capital  goods  and  light  engi-
 neering  products.  But  if  we  want  to  export
 these  things  increasingly  we  have  to  import
 also  from  those  countries  many  things  Unless
 we  inciease  our  imports,  we  cannot  increase
 our  exports  May  I  know  whether  the
 Governinent  ts  considering  all  these  aspects
 with  a  view  to  entering  into  bilateral  agree-
 ments  on  trade  and  economic  co-operation
 with  these  countries  ?

 SHRUA.C.  GEORGF:  Iam  sorry  I
 may  have  to  disagree  with  the  hon.  Member.
 We  have  a  list  of  44  countries  with  each  one
 of  whom  we  have  trade.  Our  exports  have
 steadily  increased  during  the  past  three
 years  from  Rs.  72  crores  in  1968-69  to  Rs.
 88.I!  crores  in  9¢9-"0,  to  Rs.  39.29  crores
 in  970-7i.  The  figures  for  April-September
 971  are  encouraging.

 Regarding  the  second  part  of  his  qucs-
 tion,  in  our  trade  with  Africa,  we  have  an
 adverse  balance  payments  position  and  we
 are  gradually  trying  to  reduce  this  situation.
 In  ‘1968-69,  imports  were  Rs.  48.22  crores;
 in  1969-70  Rs.  149.44,  crores  and  in  1970-71
 Rs,  169-82,  crores.  This  year  it  may  cross
 Rs.  50  crores  and  on  an  average  the
 balance  of  payments  position  was  adverse  to
 us  by  about  Rs.  30  crores,

 So,  it  is  not  true  that  we  are  not  impor-
 ting  from  them.
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 SHRI  Y.  ESWARA  REDDY:  In
 how  many  countries  have  we  got  our
 Lmbassies,  and  in  how  many  of  them  are
 there  special  trade  staff  also  ?

 SHRI  A.  C.  GEORGE:  I
 notice  for  this  specific  question.

 require

 SHRIN.  K.  P,  SALVE:  The  Foreign
 Trade  Ministry  is  in  the  habit  of  giving
 figures  in  absolute  terms.  and  they  do  not
 speak  in  terms  of  percentage  which  will  give
 areal  idea.  May  I  know  from  the  Minister
 whether  our  exports  to  these  44  countries
 in  terms  of  percentage  of  the  import  trade
 of  these  countries,  has  increased  or  not
 increased  ?

 SHRI  A,  ८.  GEORGE:
 figure  which  will  speak  for  itself.  In  1970-
 7  the  export  was  Rs.  439  crores.  It  is
 easy  to  calculate  the  perceniage  from  that.

 I  gave  a

 SHRI  N.K.P.SALVE:  He  has  not
 understood  my  question.  Take  the  total
 import  of  these  44  countries  as  the  basis
 and  determine  your  percentage.  We  are
 saying  that  our  export  has  increased  in
 absolute  terms,  but  seeing  the  over-all  export
 of  the  world,  our  percentage  has  decreased.
 It  is  in  that  light  I  want  to  find  out  from
 whether  in  percentage  also  there  ts  similar
 increase.

 SHRI  A.  C.  GEORGE  :
 J  do  not  have  right  now.

 These  figures

 DR.  RANEN  SEN:  Encouragement  of
 establishment  of  joint  ventures  has  also
 been  included  in  the  statement.  May  I
 know  how  many  joint  ventures  our  Govern-
 ment  has  with  those  African  countries,  how
 many  joint  ventures  with  pr'vate  capital
 existing  in  India  which  are  monopolies,  and
 whether  the  establishment  of  joint  ventuies
 includes  those  empires  built  up  in  Africa  by
 Indian  monopoly  capital  with  the  help  of
 the  Government  of  India.

 SHRI  A.  C.  GEORGE  :  We  have
 sanctioned  and  approved  52  joint  ventures
 in  the  African  countries.  Outof  this,  I5
 are  already  in  production.  Another  i5,  for
 one  reason  or  other,  have  been  abandoned.
 The  rest  of  them  are  in  various  stages  of
 implementation.  ८  do  not  have  State
 joint  ventures  with  African  countries.
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 DR.  RANEN  SEN:  My  third  po  nt
 has  not  been  answered.  I  wanted  to  kncw
 whether  in  this  category  of  encouraging  ‘he
 estabishment  of  joint  ventures,  Indsan
 monopolies  doing  business  there  and  es'ab-
 lishing  factories  and  mills,  are  included
 or  no.

 SHRI  A.C.  GEORGE:  These  joint
 ventures,  since  they  are  in  foreign  countt  es,
 are  governed  by  the  laws  of  those  countrics,
 and  we  see  to  it  that  our  image  is  not
 spotled  by  exploitation  by  the  industrialists
 there.

 DR.  RANEN  SEN  :  The  ans“er  has  no
 relation  no  question.  J  wanted  10.  know
 the  facts,  and  he  is  going  into  tLe  policy

 MR.  SPEAKER:  You  may  give  a
 separate  noticc,  or  you  can  draw  your  own
 conclusion.

 Steps  to  Increase  Exports  to  East  European
 Countries

 #449,  SHRI  H.N.MUKERIEE:  Will
 the  Minster  of  FORKIGN  TRAD*&  be
 pleased  to  state  :

 is  wide  scope  for
 the  Fast

 (a)  whether  there
 expanding  India’s  Fxports  to
 European  Countries  ;  and

 (b)  if  so,  whether  steps  are  being
 taken  to  fully  utilise  the  possibilities  expan-
 ding  exports  to  these  countries  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  FOREIGN  TRADE  (SURI
 A.C.  GEGRGE):  (a)  and  (b).  A.  state-
 ment  is  laid  on  the  Table  of  the  Housc.

 Statement

 {a)  Yes,  Sir.

 (b)  Government  has  under  constant
 review  the  various  possibilities  of  expanding
 exports  to  the  East  European  counties
 Among  the  steps  taken  to  utilise  the  poten-
 tial  of  expanding  exports  to  East  European
 countries  are  annual  bilateral  trade  nego-
 tiations  with  these  countries,  namely
 Bulgaria,  Czechoslovakia,  German  Demo-
 ctatic  Republic,  Hungary,  Poland,  Rumania,
 U.S.S.R.  and  Yugoslavia,  for  bringing
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 about  rapid  expansion  as  well  as  a  progres-
 sive  diversification  in  India’s  exports  of  wide
 variety  of  goods.  Indian  firms;Pub'ic  Sector
 Organisations  and  Export  Promotion
 Councils  are  encouraged  to  participate  in
 fairs/exhibitions  held  in  these  countries  from
 time  to  time.  Sales-cum-study  teams  and
 market  surveys  have  been  arranged  to  study
 export  prospects  in  these  countries.  Pur-
 chase  delegations  from  those  countries  are
 given  facilities  to  visit  the  various  manufac
 turing  centres  in  our  country  connected  with
 exports  to  those  countries.

 SHRI  H.N.  MUKERJEE:  In  view  of
 the  growth  rate  of  our  exports  being  rather
 sluggish,  as  Mr  Salve  suggested  just  now,
 —it  was  about  4  per  cent  in  1971-72  as
 against  the  world  average  of  8  per  cent  in
 recent  years--  may  J  know  if  any  calculation
 has  been  made  about  our  reaching  a  10  per
 cent  growth  rate  target,  which  is  not  too
 ambitious,  especially  when  the  Minister  says
 in  his  reply  to  part  (४)  of  the  question  that
 the  scope  for  expansion  of  Indian  exports
 to  the  socialist  countries  is  very  wide  ?

 SHRI  A.  C.  GEORGE  :  India’s  exoort
 to  Fast  European  countries  has  increased
 during  the  past  decade  by  353  per  cent.
 Our  exports  at  the  global  level  have  increa-
 sed  by  46.5  per  cent,  In  absolute  terns,
 the  contribution  of  the  East  European
 countries  was  7,5  per  cent  in  9f0-6!.  |
 1968-69  it  was  19.61  per  cent  and  now  it  is
 23.7  per  cent.

 SHRI  प्र.  N.  MUKHERJEE  :  What
 progress  has  been  made  towards  the  0  per
 cent  increase  ?

 We  have  not
 We  have

 SHRI  A.  C.  GEORGE  :
 reached  the  40  per  cent  target.
 only  reached  8  per  cent.

 SHRI  H.N.  MUKHERJEE:  May  I
 know  if  any  progress,  and  if  so,  what,  has
 been  made  with  the  idea  mooted  as  carly  as
 964  at  the  UNCTAD  that  the  socialist
 countries  were  ready  to  cooperate  by  way
 of  long-term  agreements  and  contracts  and
 coordination  development  plans,  exchange
 of  technical  know-how  and  all  that  sort  of
 thing  ?

 SHRI  A.  C.  GEORGE  :  It  is  a  welcome
 idea  and  we  are  still  pusuing  it.  It  is  in
 various  stages  Of  implemenration.
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 SHRI  PILOO  MODY:  May!  know
 whether  it  is  true  that  the  Ministry  of  Fore-
 ign  Trade  has  taken  some  steps  in  the  recent
 past  towards  drastically  reducing  our  trade
 with  the  East  European  countries  ?

 SHRI  A.C.  GEORGE:  It  is  not  the
 policy  of  the  Government  of  India  to  reduce
 our  trade  with  the  socialist  countries.

 SHRI  K.P.  UNNIKRISHNAN  :  Mav
 I  know  whether  the  minister  is  aware  of  the
 fuct  that  some  officials  of  his  Ministry  in
 collusion  with  some  officials  of  the  Ministry
 of  Finance  are  trying  to  sabotage  our  exports
 to  East  European  countries  and  whether  in
 the  name  of  switch  deal  a  number  of  raids
 have  been  conducted  and  they  are  deliberately
 trying  to  reduce  the  volume  of  our  trade
 with  East  European  countries  ?

 MR.  SPEAKER  :
 gestion.

 Tt  is  your  own  sug-

 SHRI  N.  K.  P.  SALVE:  To  what  extent
 is  the  switch  trade  cutting  at  the  rout  of
 exports  That  ts  the  question.

 SHRI  A.C.  GEORGE:  I  deny  that
 there  is  any  collusion  on  the  part  of  officials
 to  sabotage  the  policy  of  the  Government.
 Regarding  the  term  ‘switch  deal”  used  by
 the  hon.  Member—-I  do  not  contribute  to
 that  term--I  do  not  think  the  so-called
 switch  deal  is  cutting  at  the  root  of  our
 exports.

 Distribution  of  Power  to  diffe-ent
 States  from  KalPal  kaw  Atomic

 Power  Plant

 *450.  SHRI  VAYAIAR  RAVI:  Will
 the  Minister  of  IRRIGATION  AND  POWER
 be  pleased  to  state  :

 (a)  whether  an  agreement  has  been
 reached  between  the  Central  Government
 and  Tamil  Nadu  Government  regarding  the
 distribution  of  power  amongst  the  different
 States  from  the  Kalpakkam  Atomic  Power
 Plant,  when  it  is  completed;

 (b)
 and

 if  so,  the  salient  features  thereof;

 (c)  what  will  be  the  share  of  Kerala
 under  this  agreement  and  its  cost  per  unit  ?
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 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  IRRIGATION  AND
 POWER  (SHRI  8.  हल  KUREEL):  (a)  to
 tc).  A  statement  is  laid  on  the  Table  of  the
 House.

 Statement

 (a)  and  (b).  No  formal  agrecment  has
 been  entered  into  in  regard  to  sharing  of
 power  from  Kalpakkam  Atomic  Power
 Station  between  the  Central  Government  and
 Tamil  Nadu.

 (c)  The  quantum  of  supply  of  power
 from  the  Kalpakkam  Atomic  Power  Plant  ‘o
 Kerata  as  well  as  the  other  States  in  the
 region  will  be  worked  out  according  to  the
 needs  of  these  States  by  the  time  the  power
 station  is  ready.  The  cost  per  unit  will  also
 have  to  be  worked  out  on  the  basis  of  the
 actuals.

 SHRI  VAYALAK  RAVI:  When  do
 you  expect  to  commission  this  plant  ?  May
 I  know  whether  the  Government  has  had  any
 preliminary  discussion  with  the  Government
 of  Tami]  Nadu  and  other  State  Governments
 which  may  be  benefited  by  this  plant?  If
 so,  may  I  know  what  are  the  proposals  made
 by  the  Government  of  India  and  what  is  the
 reaction  of  those  State  Governments.

 THE  MINISTER  OF  IRRIGETION  &
 POWER  (DR.  K.  L.  RAO):  The  project
 is  expected  to  be  commissioned  in  the  first
 or  the  second  year  of  the  next  Five  Year
 Plan,  i.e.  by  1975-76,  There  was  some
 discussion  with  Tamil  Nadu  Government.
 No  discussion  was  held  with  other  State
 Government,  The  problem  of  sharing  this
 Kalpakkam  power  is  yet  to  be  settled.

 SHRI  VAYALAR  RAVI:  Considering
 the  high  cost  of  power  generated  by  this
 plant,  do  the  Government  of  India  propose
 to  consider  given  more  financial  aid  to
 Kerala  to  produce  cheaper  power  ?

 DR.  K.  L.  RAO:  If  Kerala  wants  some
 more  power  it  can  be  shared,  but  I  do  not
 know  how  giving  financial  aid  arises  out  of
 this,

 SHRI  R.  दि  SWAMINATHAN  :  Js  it
 not  a  fact  that  there  was  a  preliminary  dis-
 cussion  between  the  Tamil  Nadu  Government
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 and  Kerala  Government,  where  the  minister
 was  also  present,  with  regard  to  sharing  of
 power  from  Kalpakkam  ?  During  the  dis-
 cussion,  is  it  nota  fact  that  Temil  Nadu
 Government  offered  to  supply  power  to
 Kerala  from  the  hydel  projects  provided  the
 Kerala  Government  supplies  water,  which  is
 unnecessarily  flowing  into  the  Arabion  Sea,
 for  the  purpose  of  irrigation  in  Tamil
 Nadu  ?

 DR.  K.L.  RAO:  Regarding  the  first
 question,  there  was  no  discussion  about  the
 Kalpakkam  power.  Earlier  it  was  thought
 that  Kalpakkam:  power  will  be  ready  in  the
 last  plan,  but  it  has  been  greatly  delayed.
 Therefore,  that  question  has  to  be  considered
 afresh.  With  regard  to  the  other  question,
 the  exchange  of  water  for  power,  I  do  not
 think  it  can  be  so  easily  disposed  of  in  the
 question  hour  like  this.

 SHRI  M.S.  SANJEEVI  RAO:  It  is
 stated  that  the  power  generated  in  the  first
 phase  of  the  Kalpakkam  nuclear  power
 station  is  required  entirely  for  Tamil  Nadu.
 Since  this  proyect  is  being  financed  entirely
 by  the  Central  Government,  will  they  see  to
 it  that  a  part  of  the  power  goes  to  Andhra
 Pradesh,  which  is  actually  suffering  from
 shortage  of  power  7

 DR.  K.L.  RAO  At  the  time  when
 this  project  was  sanctioned  it  was  expected
 to  be  commissioned  much  earlier.  At  that
 time  there  was  some  discussion  between  the
 Atomic  Fnergy  Department  and  the  Tamil
 Nadu  Government  that  most  of  the  power
 generated  would  be  given  to  Tamil  Nadu.
 But  in  view  of  the  changed  conditions,  and
 the  fact  that  this  project  has  been  greatly
 delayed,  we  have  got  to  discuss  and  find  out
 to  what  extent  power  has  got  to  be  shared
 between  the  four  States  of  the  region,
 namely,  Kerala,  Andhra  Pradesh,  Tamil
 Nadu  and  Mysore.  This  has  to  be  done.
 Of  course,  Andhra  will  have  some  share,  as
 also  Kerala  and  Mysore.  To  what  extent
 the  share  would  be  is  yet  to  be  finalised.

 SHRI  P.  A.  SAMINATHAN  :  Sir,  I
 crave  your  indulgence.  The  hon.  Minister
 has  not  answered  my  questien.  which  is  a
 very  important  one,  which  concerns  the
 States  of  Tamilnadu  and  kerala  If  have
 asked  whather  it  is  a  fact  that  any  discuss-
 ion  took  place  in  the  presence  of  the  Minis-
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 ter  between  the  Kerala  and  Tamilnadu
 governments  adout  eachange  of  power  for
 water,  I  want  an  answer  to  this  question.

 SHRI  M  RAMGOPAL  REDDY:  The
 next  question  about  the  export  of  mangoes
 and  bananas  ts  very  important

 MR  SPEAKER  All  right,  I  am  going
 to  that  question

 SHRI  G.C.  DINIT  =  He  ts  not  seen
 here

 SHRI  R  S  PANDFY  _  Sir,  he  is  in  the
 hibraty  He  has  authorised  me  to  ask  the
 question

 MR  SPEAKIR
 acceptid  the  authorisition  ?
 authorise  you  ask  the  question

 you  have  quietly
 t  do  not

 Report  of  Committee  regardmg  Export
 Promotion  Council

 *'§2  SHRIN.F  HORO  Will  the
 Minister  of  FORFIGN  TRADE  be  pleased
 to  state

 (a)  whether  the  Committee  appointed
 by  Government  to  go  into  the  functioning  of
 the  Export  Promotion  €  ouncil  has  submitted
 its  report,  and

 (b)  ne  80,  the  salicnt  fcatires  of  the
 recommendations  made  by  the  Committce
 and  whether  Government  have  accepted
 these  recommendations  ?,

 HE  DEPUTY  MINISTFR  IN  THE
 MINISTRY  OF  FORHIGN  TRADL  (SHRI
 A  C  GEORGE)  (a)  Yes,  Su

 (b)  A  statement  giving  the  desired
 information  ts  laid  on  the  Table  of  the
 House.

 Statemem

 The  Committee’s  recommendations,
 which  are  under  examination,  are  broadly
 intended  to  provide  for

 ६६1  periodical  reviews  of  the  working
 of  the  Export  Promotion  Ceuncils:

 q@  strengthening  the  elective  as  well  as
 the  service  elements  in  the  admini-
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 stration  of  the  Councils  to  mcrease
 theiy  efficiency  as  agencies  for  ex-
 port  promotion,

 development  of  specialisation  for
 dealing  with  problems  of  export
 relating  to  the  main  categories  of
 products  assigned  to  each  of  the
 Yarger  Councils;

 (गा)

 (ay)  effective  participation  of  exporters
 from  the  small  scale  sector  in  the
 work  of  the  Export  Promotion
 councils  and  greater  responsiveness
 of  the  Council  to  the  problems  of
 exporters  fram  this  sector;

 (vy)  augmentation  of  the  financial  re-
 sources  of  the  export  Promotion
 Councils,  more  especiallv  for  their
 activities,  such  as  market  studies,
 foreign  publiuity  through  vaiious
 media,  etc  ,

 ay  greater  Iiberty  to  the  Councils  in
 their,  working  to  mimimne  delays
 and  ensure  spredier  action,  and

 (vn)  more  purposeful  inter  action  bet-
 ween  the  Councils,  the  Government
 insittutions  like  the  trade  Develop-
 ment  Authority  aud  the  trade  for
 the  achievement  of  the  common
 objective  of  significantly  expanding
 the  country  s  exports.

 SHRI  N  F  0२0  May  F  know
 whether  the  Monistry  will  consider  and  cx:
 amine  the  recommendations  of  this  com-
 mittce  and  bring  forward  difiniie  proposals
 during  this  session  of  the  Houye  ?

 SHRI  A  C  GEORGE:  These  sucees-
 tions  are  being  con  sidered  T  cannot  give
 any  definite  commitment  whether  it  can  be
 done  during  this  session.

 WRITTEN  ANSWERS  To  QUESTIONS

 Issue  of  Railway  Passes  to  Co-opera-
 uve  Societies  haying  Parcely

 and  Goods  Handling
 Contracts

 43  SHRI  AZIZI  MAM:  Will  the
 Minster  of  RAILWAYS  be  pleased  to
 state
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 (a)  whether  ceriain  co-operative
 societies  having  parcel  and  goods  handling
 contract  have  been  issued  Railway  Passes
 for  arranging  labourers  from  out-stations
 for  efficient  running  of  the  Railway  works;

 (b)  if  so,  whether  this  privilege  has
 been  extended  to  aij  the  societies  doing
 similar  work;  and

 (c)  if  not,  whether  Government  propose
 to  bring  about  uniformity  in  the  matter  of
 issue  of  Railway  passes  to  the  said
 Societies  ?

 THE  MINISTFR  OF  RAILWAYS
 (SHRI  K.  HANUMANTHAITYA)  :  (a)  Yes,
 Sir.

 (b)  and  (c).  One  Labour  Co-operative
 Society  having  parcel  and  goods  handling
 contract  on  the  Northern  Railway  is  issued
 with  passes  as  per  agreement.  This  facility
 will  be  withdrawn  when  a  new  contract  is
 allotted.

 ग्रामों  ओर  केलों  का  निर्यात

 "451.  श्री  गंगा  चरण  दीक्षित  :  क्‍या
 विदेश  व्यापार  मन्नी  यह  बताने  की  कपा
 करेंगे  कि  :

 (क)  क्या  वर्ष  I97  में  ग्रामों  और  केलों
 के  निर्यात  में  काफी  वृद्धि  हुई  है;

 (खि)  यदि  हां,  तो  970  कौर  97  में
 निर्यात  के  तुलनात्मक  आंकड़े  क्‍या  हैं;  और

 (ग)  इन  फलों  के  निर्यात  को  और  बढ़ाने
 के  लिए  क्‍या  कार्य याह  की  जा  रही  है  ?

 विदेश  व्यापार  मंत्रालय  में  उप-सत्री

 (श्री  ए०  सी०  लाशें)  :  (क)  जी  नहीं  1

 (ख)  प्रश्न  नहीं  उठता  ।

 (ग)  निर्यात  योग्य  किस्म  के  केलों  का
 उत्पादन,  प्रमुख  पन्नों  के  आसपास,  बढ़ाने  के
 लिए  चतुर्थ  पत्र वर्षीय  योजना  के  अन्तर्गत  केला
 पैकेज  कार्यक्रम  के  सम्बन्ध  में  केन्द्रीय  स्तर  पर
 प्रायोजित  एक  स्कीम  तैयार  की  गई  है  t
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 निर्यातों  को  बढ़ाने  के  उद्देश्य  से ताजा  फलों
 के  निर्यात  के  लिए,  जिनमें  आम  भी  शामिल  हैं,
 विमान  भाड़  में  इमदाद  देने  की  एक  स्कीम  भी
 विचाराधीन  है  ।

 International  Machine  Tool
 at  Hanover

 Exhibition

 453,  SHRI  M.M.  JOSEPH  :  Will  the
 Minister  of  FOREIGN  TRADE  be  pleased
 to  state:

 (a)  whether  IMTMA  has  urged  th:
 Government  to  encourage  Indian  manufac-
 turers  to  participate  in  a  tg  way  in  the
 International  Machine  Too!  Exhibition  to  be
 held  at  Hanover  in  1973;  and

 (b)  if  so,  the  reaction  of  Government
 thereto  ?

 THE  DUPUTY  MINISTFR  IN  THE
 MINISTRY  OF  FOREIGN  TRADE  (SHRI
 A.  C.  GEGRGE):  (a)  No,  Sir.

 (b)  Does  not  arise.

 Agreement  with  Ceylon  regarding
 export  of  tea.

 *454.  SHRI  S.  C.  SAMANTA:  Will
 the  Minister  of  FOREIGN  TRADE  be
 pleased  to  state  :

 (a)  whether  any  common  ground  has
 been  found  between  India  and  Ceylon  in  so
 far  as  export  of  tea  is  concerned;  and

 (b)  if  so,  the  broad  features  of  the
 agreement  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  FOREIGN  TRADE  (SHRI
 A.  C.  GEORGE)  :  (a)  and  (b).  India  and
 Ceylon  have  agreed  to  work  in_  close
 cooperation  in  marketing  of  tea  and  have,
 since  1970,  worked  a  joint  Export  Quota
 under  the  aegis  of  the  Food  and  Agriculture
 Organisation.  The  joint  Export  Quota  for
 India  and  Ceylon  for  tea  exports  during  the
 5  months  period  ending  March,  972  is  506
 thousand  tonnes,  While  the  intention  is  that
 the  Joint  Export  Quota  is  to  be  shared  more
 or  less  on  50  :  50  basis  by  the  two  countries,
 the  short  fall  in  the  exports  of  one  country
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 could  be  taken  advantage  of  by  the  other
 country  so  as  to  keep  the  total  tea  exports
 from  both  the  countries  within  the  300५
 t.xport  Quota.

 Construction  of  Embankment  from
 Baxar  to  Koilwar

 $435,  KUMARI  KAMLA  KUMARI  :
 Will  the  Minister  of  IRRIGATION  AND
 POWER  be  pleased  to  state  :

 (a)  whether  he  had  sugeested  the
 construction  of  a  60-mile  long  embankment
 fiom  Baxar  to  koilwar  to  save  jand  from
 floods  in  the  Ganga  and  the  Sone;

 (b)  whether  preliminary  work  on  the
 project  has  been  started;  and

 (c)  if  not,  the  reasons  therefor  ?

 THE  MINISTFR  OF  IRRIGATION
 AND  POWFR  (DR.  K.  L.  RAO)  :  (a)  The
 Union  Minister  of  Irrigation  and  Power
 after  inspection  of  the  flood  affected  areas
 of  Bihar  in  July,  97i  had  suggested  that
 the  embankment  in  a  length  of  60  miles
 fiom  Buxar  to  Koilwar  should  be  constructed
 on  a  priority  basis  for  protccting  the  areas
 on  the  right  bunk  of  Ganga  in  Shahabad
 ‘district,

 (b)  and  (०).  The  Government  of  Buhar
 have  informed  that  investigations  for
 Preparation  of  the  scheme  are  in  progress
 and  the  scheme  report  is  expected  to  be
 ready  by  the  end  of  June,  1972.

 Reorganisation  of  R  PF.

 *456.  SHRI  CHINTAMANI  PANT-
 GRAHI  :  Will  the  Minister  of  RAILWAYS
 be  pleased  to  state  :

 (a)  whether  the  Railway  Protection
 Force  has  since  been  re-organised;  and

 (b)  if  so,  the  broad  outlines  of  the
 sc-Organisation  ?

 THE  MINISTER  OF  RAILWAYS
 ‘SHRI  K.  HANUMANTHAIYA)  :  (a)  The
 Railway  Protection  Force  is  being  re-
 ‘organised.
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 (b)  The  broad  outlines  of  the  proposed
 re-organisation  scheme  of  the  Railway
 Protection  Force  are-——Formation  of  separate
 Investigation  and  Protection  Brarches,
 higher  percentage  of  armied  personnel,
 administrative  changes  at  Divisional  and
 Headquarters  level  and  changes  in  the
 working  methods  of  the  Force.

 Increase  in  Exports  to  USA  during
 497K,

 #457,  SIRI  NUIAR  LASKAR
 SHRI  C.T.  DHANDAPANI

 Will  the  Minister  of  FOREIGN  TRADE
 be  picased  (७  state  :

 (a2)  whether  India  registered  a  higher
 Jevel  of  exports  to  the  United  States  during
 1971;

 {(b)  if  so,  the  volume  of  exports  during
 97]  ay  campared  to  1970;  and

 {c)  the  steps  taken  to  further  increase
 the  exports  to  the  U.S.A.  ?

 THE  DEPUTY  MINISTFR  IN  THE
 MINISTRY  OF  FOREIGN  TRADE  (SHRI
 A.  C.  GEORGE):  (a)  and  (b).  Yes,  Sir.
 Export  to  U.S  A.  of  Indian  goods  497
 rose  to  $429.2  million  (Rs.  246.9  crores)  as
 compared  to  $298.  million  (R».223  6  crores)
 in  1970,  showing  an  increase  of  $3i  million
 approaunately  (Rs.  23.3  crores).

 (c)  A  staatement  is  laid  on  the  Table
 of  the  House.

 Statement

 The  overall  export  performances  of
 various  commodities  are  constantly  under
 review  and  :cmedial  actions  and  promotional
 measures  taken  wherever  necessary.  Such
 steps  for  export  Promotion  appty  to  export
 of  those  commodities  to  all  destinations  and
 not  to  any  particular  country  such  as  U.S.A.
 However,  some  of  those  having  a  particular
 bearing  on  the  U.S.  market  are  :

 provision  of  compensatory  cash
 support  to  certain  commodities;

 (a)

 participation  in  exhibitions  /speciali-
 sed  fairs  and  department  store
 promotions;

 {b)



 35  Written  Answers

 (c)  sending  sales-cum-study  teams;

 (d)  market  surveys;

 (०)  encouraging  product  development
 and  product  adaptation  in  order  to
 adapt  Indian  products  to  the  U.S.
 market:

 (f)  inviting  forcign  businessmen  to
 visit  India  to  enable  them  to  study
 Indian  capabilities;

 (g)  obtaining  concessions  in  freight
 rates  by  sea  and  by  air  and  payment
 of  subsidies  in  certain  cases;

 (h)  collection  of  information  about
 floatation  of  forcign  tenders  and
 bringing  them  to  the  notice  of  the
 intending  importers;

 (i)  undertaking  publicity  for  Indian
 goods  through  Departmental  Stores
 m  U.S.A,  and  other  countries  and
 thiough  advertiscmeets  in  lucal
 papers;

 (j)  implementing  a  special  plan  of
 exports  of  selected  products  by
 Trade  Development  Authority.

 Investigation  into  Causes  of  Delay  in
 Lifting  Goods  Traffic  on  Eastern

 and  South  Eastern  Railways

 *458.  SHRI  K.  RAMA  KRISHNA
 RFDDY:  Will  the  Munister  of  RAIL-
 WAYS  be  pleased  to  state  :

 (a)  whether  Eastern  and  South  Eas'ern
 Railways  have  failed  to  lift  goods  traffic
 inspite  of  law  and  order  conditions  having
 improved  in  West  Bengal  after  the  Prest-
 dent’s  rule;  and

 (b)  whether  any  enquiry  has  been  made
 into  the  matter  and  if  so,  the  findings
 thereof  ?

 THE  MINISTFR  OF  RAILWAYS
 (SHRI  K.  HANUMANTHAIYA):  (a)
 No,  Sir,  loading  on  both  the  Railways
 started  improving  from  the  last  quarter  of
 1971,

 &)  Does  not  arise.
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 Cauvery  River  Warer  Dispute

 *459  SHRI  M.  KATHAMUTHU:
 Will  the  Minister  of  IRRIGATION  AND
 POWER  be  pleased  to  state  :

 (a)  whether  in  view  of  popular  Govern-
 ment  having  come  into  being  in  Mysvre
 now,  Government  would  initiate  talks  with
 the  State  Governments  concerned  regard  ng
 the  Cauvery  River  water  dispute;  and

 (b)  if  so  when?

 THE  MINISTER  OF  IRRIGATION
 AND  POWER  (DR.  K.  L.  RAO):  (a)
 and  {b).  The  State  Governments
 of  Tamil  Nadu  and  Kerala  have  gone  to  the
 Supreme  Court  for  seeking  a  declaration  to
 the  effect  that  a  dispute  has  arisen  and
 exists  over  the  distribution  of  the  Cauvery
 waters  and  it  is  the  duty  of  the  Central
 Government  to  constitute  a  ‘Iribunal  under
 the  Inter  State  Water  Dispute  Act,  I950,  as
 already  requested  by  them.  The  medtation
 efforts  will  have  to  be  resumed  after  the
 Supreme  Court’s  decision  becomes  avaii-
 able,

 UNCTAD  Conference  of  Santiago,  Chile

 *460  SHRI  INDRAJIT  GUPTA:
 Will  the  Minister  of  FOREIGN  TRADE  be
 pleased  to  state  :

 (a)  whether  India  proposes  to  take  any
 initiative  in  evolving  a  common  strategy  by
 developing  countries  for  the  forthcoming
 U.N.  Conference  on  Trade  and  Develop-
 ment  at  Santiago,  Chile;  and

 (b)  if  so,  what  steps  are  being  taken
 in  this  direction  7

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  FOREIGN  TRADE
 (SHRI  A,  ©.  GEORGE):  (a)  and  (b).
 The  developing  countries  haye  already
 evolved  their  common  strategy  for
 the  U.  N.  Conference  on  Trade  and
 Development  now  being  held  in  Santiago,
 Chile.  This  is  embodied  in  the  docnment
 “Declaration  and  Principles  of  the  Action
 Programme  of  Lima’  adopted  at  the  Minis-
 terial  Meeting  of  the  Group of  प्पा  held  in
 Lima  in  November,  1971,  India  has  sub-
 scribed  to  this  common  position  of  the
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 Group  of  “77,  A  copy  of  the  document
 was  laid  on  the  table  of  the  House  on
 November  23rd,  1971,

 Vamanapuram  Irrigation  Project  in  Kerala

 3053.  SHRI  VAYALAR  RAVI:  Will
 the  Minister  of  IRRIGATION  AND
 POWER  bz  pleased  to  refer  to  the  reply
 given  to  Unstarred  Question  No.  1196,  on
 the  23rd  November,  97]  regarding  establish-
 ment  of  Vamanpuram  Irrigation  Project,
 Kerala  and  State  :

 (a)  whether  the  Central  Water  and
 Power  Commission  has  received  the  project
 report  of  Vamanapuram  Irrigation  Scheme
 in  Trivandrum  District  (Kerala);  and

 (b)  if  so,  the  stage  at  which  the  matter
 stands  at  present  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  IKRIGATION  AND
 POWER  (SHRI  B.  N.  KUREEL)  :
 (a)  The  report  has  not  yet  been  received
 from  the  Govt.  of  Kerala.

 (b)  Does  not  arise.

 Representation  for  Increased  Facilities
 to  long  distance  passengers  from

 North-East  to  South

 3064.  SHRI  VAYALAR  RAVI:  Will  the
 Minister  of  RAILWAYS  be  pleased  to  state:

 (a)  whether  Government  have  received
 any  representation  from  Shri  M.  K.  Ravind-
 ram  representing  the  South  Indians  of
 Arunachal  Pradesh  in  November,  1971  and
 February,  £972  regarding  increased  facilities
 for  long  distance  passengers  from  the  North-
 East  to  the  Southern  parts  of  India;  and
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 (b)  if  so,  the  reaction  of  Government
 thereto  ?

 THE  MINISTER  OF  RAILWAYS
 (SHRI  K.  HANUMANTHAITYA):  (a)
 No,  but  8  representation  dated  3id
 December,  [97!  was  received  from
 Shri  EL  Pankajakshan,  South  Indian  Fine
 Arts,  New  Bongaigaon  Assam  _  regarding
 provision  of  facilities  for  long  distance
 passengers  from  the  Northeast  to  the  South-
 ern  parts  of  India.

 (b)  The  suggestions  were  examined
 but  not  found  operationally  feasible,  as
 shunting  at  Howrah  is  not  possible.

 Production  and  Consumption  of  Cotton
 Textiles  and  Fibre  Cloth

 3065.  KUMARI  KAMLA  KUMARI:
 Will  the  Minister  of  FOREIGN  TRADE
 be  pleased  to  state  :

 (a)  the  present  capacity  and  demand
 of  cotton  textiles  and  the  cloth  made  from
 man-made  fibre;

 (b)  the  estimated  production  and  con-
 sumption  of  these  items  by  the  end  of  the
 Tourth  Five  Year  Plan;  and

 {c)  whether  Government  have  recently
 granted  licenccs  to  increase  the  production
 of  cloth  and  man-made  fibre  and  if  so,  the
 broad  features  thereto  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  FOREIGN  TRADE  (SHRI
 A.C.  GEORGE).  (a)  and  (b):  The  esti-
 mated  production  of  cotton  textiles  and  man-
 made  fibre  fabrics  during  1971  and  the  targets
 for  1973-74  (end  of  the  Fourth  Five  Year
 Plan)  are  as  follows

 Year  Cotton  cloth  Cotton  cloth  Million  meters  Man-
 Production  production  made  fibre  fabrics  pro-
 Mill  Sector  Decentralised  duction

 Sector

 97  3947  3364  900

 .  1973-78  $i00  4250  4982



 39  Written  Ansvers

 Consumption  s  expected  to  be  equal  to
 the  production  minus  exports

 (c)  A  programme  for  expansion  in
 the  loomage  capacity  of  existing  composite
 milly  matnly  for  export  puipoves,  and
 allowing  additional  spindle,  was  announced
 in  August,  1971

 In  accordance  with  the  recom  nendations
 of  the  Ashoka  Mehta  Powerloom  [Enquiry
 Committee  about  one  lukh  more  power
 looms  were  decided  to  be  installed  in  the
 Fourth  Five  Year  Plan  period  out  of  which
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 about  40°,  were  to  be  fr  working  on  syn~
 thetic  yarn  The  looms  have  been  alloc
 ted  to  various  Status  for  allotment  to  the
 decentralised  scetor  Installation  permit,
 for  2976  powerloom,  for  working  on  syr
 thet.  yarn  ind  23297)  powerlooms  on
 cotton  yarn  had  been  rssued  till  the  en
 of  97

 A  statement  showing  the  details  t
 industrial  heences  and  Jetters  of  inte  ६
 issued  for  production  of  man  made  fib  ठ
 yarn  during  (97{  ts  attached

 Stctement

 Name  of  the  Unit No ५

 Chemicals  and  Fibres  of  India

 2  Guptalon  Ltd

 Item  of  Manufacture

 Polyaster  Staple  fibre  (expansion)

 Nylon  filament  yarn

 Statement  showing  the  details  of  Letter  of  Intent  issued  during  37!

 Nanc  of  the  Unit §  No  Item  of  Manutacture

 i  Harayana  State  Industrial  Dev  Corpn  Ltd  Nylon  filament  Yarn

 2  Gujarat  State  Investment  Corpn  Ltd  do—

 3.  Madhya  Pradesh  Audyogik  Vikas  Nigam  Ltd  —do—

 4  Bihar  State  Industrial  pew  (09)  Ltd.  do—

 5  Industrial  Dev  Corpn  of  Orissa  do—

 6  Assam  Industrial  Dev.  Corpn  Lt  ~do~

 7  Taml  Nadu  Industrial  Investment  and  —do—
 Development  Corpn  Ltd

 नि  Punjab  State  Industria!  Dev  Corpa  Ltd  ~—do

 cs  Kerala  State  Indastrial  Dey  फल  Ltd  —do—

 0  Mysore  State  Industriel  Dev  Corpn  Ltd  do—

 tt,  Andhra  Pradesh  Industrial  Dev  Cospn  tid  —do-

 42  Nirion  Synthetic  Chesncals  and  Fibres  do—
 Ltd  (expansion)

 3.  Garware  Nyfons  Lid  (expansion)  do—
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 Manufacture  of  Persian  Carpets  for  Export

 3066  KUMARI  KAMLA  KUMARI
 Will  the  Minister  of  FORLIGN  TRADE  be
 pleased  to  state

 (a)  whether  India  has  started  manu-
 facturing  Persian  carpets  for  export  ,  and

 (b)  if  so,  the  total  demand  for  such
 Carpets  in  foreign  markets  annually  १

 IHE  DEPUTY  MINIST!IR  IN  THF
 MINISIRY  OF  FORFIGN  TRAD}  (SHRI
 A  ©  GEORGE)  (a).  Yes,  Si

 (b)  The  total  annual  world  demand
 for  Pers  an  carpets  1५  of  the  order  of  labour
 U  Se  I50  millions  te  Rs  22  50  crores

 Trade  alk  with  Thailand

 3067  SHRI  DEVINDER  SINGH
 GARCHA  Wil  =the  Minister  of
 T  OREIGN  TRADE  bc  pleased  to  state

 (a)  whether  during  the  recert  visit  of
 the  President  to  Thatland  talks  betwcen
 India  and  Thailand  were  held  at  ministerial
 lesel  to  increase  the  volume  and  quantum
 of  trade  and  also  diverstfy  the  trude  pattern,
 and

 (b)  af  so,  the  outcome  thereaf  ?

 THE  DEPUTY  MINISTFR  IN  वप्ता
 MINISTRY  OF  FOREIGN  TRADE  (SHRI
 A  C  GEORGE)  (a)  and  (b)  Opportunity
 was  tiken  during  the  visit  of  the  President
 to  hold  talks  between  officials  on  matiers  of
 mutual  interest  which  also  covered  general
 questions  of  trade.

 Export  Earnings  of  Textiles  and  Text.Je
 Products

 DFVINDER  SINGH
 the  Miauster  of

 3068  STIR
 GARCHA:  Will
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 FOREIGN  TRADE  be  pleased  to  state

 (a)  whether  entire  group  of  textiles
 including  yarn  fabric,  and  relited  products
 *mproved  its  cxport  earnings  during  the
 first  half  of  1971-72  as  compared  to  the
 corresponding  period  of  1970  ma  ,  and

 (b)  ४50,  to  what  extent  ?

 THE  DFPUTY  MYINISIFR  IN  THR
 MINISTRY  OF  FORFIGN  TRADE  (SHRI
 A  ९  GEORGF)  (a)  and  (b)*  No,  Sir
 Caports  of  cotton  textiles  including  yarn
 and  other  related  products  during  the  first
 six  months  (April  September)  of  97I-72
 were  Rs  4739  5  lakh  as  agamst  Rs  53930
 lakhs  during  the  corresponding  period  last
 your

 Eaport  Earmng  of  Leather  Products

 3069  SHRI  DFVINDFR  SINGH
 GARCHA  Will  the  Mimster  of  FORL-
 IGN  TRADE  be  pleased  to  state

 (a)  whether  the  export  earnings  of
 leather  products  ciosscd  the  taiget  of  97I-
 72m  ch  ahead  of  schedule  ,

 cb)  भा  so,  the  value  and  volume  of
 targets  and  the  actual  exports  of  leacher
 products  ,  and

 (0).  the  names  of  ceuntries  two  which
 bulk  of  feather  products  have  been
 caported  *

 THE  DELPUTY  MINISTER  IN  THE
 MINISTRY  OF  FOREIGN  TRADE  (SHRI
 A  C  GEORGEL)  fa)  No,  Sir  The  tar-
 gct  and  figure,  of  actual  expoits  «re  given
 in  the  statement  enclosed

 ¢b)  Does  not  ariye

 (c)  A  statement  is  laid  on  the  Tab'e  of
 the  House

 Statement
 Value  in  Crores

 Itera  Fxport  Target  Actual  Exports
 Aprit-February

 ३97)  72  997I-72  1970-71
 कुरेद  Rs  Rs

 “Teather  Footwear. यारा जाम  BO
 Leather  Manufactures/Leather  goods  2  25  i20  2
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 Statement  referred  to  in  reply  to  part  (c)  of  Unstarred  Question  No.  39069  for
 answer  in  the  Lok  Sabha  on  the  I8th  April,  ‘1972,

 Name  of  Items  Name  of  Countries

 Leather  Footwear
 Industrial  Leather  Manufacturers
 Leather  Goods

 USSR
 USA
 Australia
 U.K.
 Zambia
 Canada
 Bahrein
 Nepal
 West  Germany
 Japan
 Spain
 Netherlands

 9
 :

 ७३

 ७४

 LM

 tah
 eh

 ee

 Nm

 &

 Profits  Earned  by  South  Central  Railway

 3070.  SHRI  DEVINDER  SINGH
 GARCHA:  Will  the  Minister  of  RAIL-
 WAYS  be  pleased  to  state  :

 (a)  whether  South  Central  Railway
 made  more  profit  than  Nornern  Railway
 during  the  year  1971-72,  ;  and

 (by

 THE  MINISTER  OF  RAILWAYS
 (SHRI  K.  HANUMANTHAIYA)  (a)  :  The
 accounts  of  the  railways  for  the  year  I97]-72
 are  due  to  be  closed  only  in  July,  1972.  At
 this  stage,  the  final  figures  of  profits  earned
 by  South  Central  Railway  and  Northern
 Railway  during  the  year  are  not  available
 for  comparison.

 if  so,  the  reasons  therefor  7

 (b)  Does  not  arise.

 Selection  of  Assistant  Station  Masters  and
 Guards  ‘C’  (Northern  Railway)

 3071,  SHRI  LILADHAR  KOTOKI:
 Will  the  Minister  of  RAILWAYS  be  pleased
 to  state  :

 (a)  whether  a  competitive  examination
 for  Selection  of  Assistant  Station  Masters
 and  Guards  ‘C’  was  held  by  Railway  Service
 Commission  (Northern  Railway)  somietime
 @uring  March-April,  97]  and  subsequently

 successful
 interview  ;

 candidates  were  called  for

 (b)  if  so,  the  number  of  candidates
 called  for  viva-voce  teat  at  Allahabad  ;

 (c)  whether  a  final  sefection  for
 appointment  has  since  been  made  ;  and

 (d)  if  so,  the  names  of  the  candidates
 finally  selected  for  appointment  ?

 THE  MINISTER  OF  RAILWAYS
 (SHRI  K.  HANUMANTHAIYA)  :  Yes.

 (a)  Yes

 (9)  2,934

 (c)  Not  yet.

 (d)  Does  not  arise,

 Diversion  of  Lines  in  Kangra  Valiey

 3072.  SHRI  DHAN  SHAH  PRADHAN:
 Will  the  Minister  of  RAILWAYS  be  pleased
 to  state  :

 (a)  whether  due  to  the  construction  of
 Beas  Dam,  the  Kailway  line  In  the
 Kangra  Valley  is  being  diverted  and  a  new
 Railway  Station  Nigrota  Suriyan  is  undef
 constructien  ;
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 (b)  whether  circuitous  alignment  is
 being  adopted  for  the  diversion  of  the
 Railway  line  near  this  village  which  neces-
 sitates  the  acquisition  of  lands  and  business
 of  many  poor  families  ;

 (c)  whether  a  straight  alternative
 diversion  is  possible  which  would  not  in-
 volve  acquisition  of  any  built  up  houses  ;
 and

 (a)  whether  any  representations  from
 inhabitants  of  this  village  have  been  received
 in  this  regard,  if  so,  the  reaction  of  Govern-
 ment  thereto  ?

 THE  MINISTER  OF  RAILWAYS
 (SHRI  K.  HANUMANTHATIYA)  (a)  :  Yes.

 (b)  The  present  alignment  has  been
 selected  so  as  to  obtain  a  flat  area  for  the
 station  yard,  and  in  doing  $0,  every  care
 has  been  taken  to  keep  the  acquisition  of
 built-up  houses  to  the  bare  minimum,

 (c)  No.

 (d)  Yes,  The  representation  has  been
 considered  sympathetically,  but  it  is  not
 possible  to  either  change  the  alignment  or
 reduce  the  area  being  acquired,  as  in  that
 case  there  will  be  no  Jand  for  future  exten-
 sion  ol  the  yard  and  goods  plutform,

 Loss  of  Bales  of  Cloth  at  Delhi
 Main  Station.

 3073.  SHRI  ONKAR  LAL  BERWA:
 Will  the  Minister  of  RAILWAYS  be  pleased
 to  state  :

 (a)  whether  the  Report  of  the  Central
 Bureau  of  Investigation  regatdirg  the  loss
 of  three  bales  of  cloth  at  Delhi  Main
 Station  4962  has  since  been  examined;

 (b)  ifso,  the  salient  features  thereof
 and  the  action  taken  against  the  staff
 concerned;

 (c)  whether  the  staff  involved  are  still
 working  in  Delhi  arca;  and

 (d)  if  so,  the  reasons  therefor  ?

 THE  MINISTER  OF  RAILWAYS
 SHRI  K.  HANUMANTHAIYA)  (a)  :  Yes.
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 (b)  Investigation  made  by  the  Central
 Bureau  of  Investigation  showed  that  3  bales
 of  cloth  booked  from  Jamnagar  to  Jullundur
 and  Ludhiana  Stations  were  received  at
 Delhi  Station  on  4.262  and  instead  of
 being  despatched  onward  they  were  booked
 on  5.12.62,  ex.  Delhi  to  Hapur  as  a  fresh
 consignment  by  Shri  Bhim  Narain  Sexena,
 Paicel  Marker,  Delhi,  who  also  took
 delivery  of  the  consignment  at  Hapur  on
 7.12.62,  in  the  name  of  a  fictitious  consignee.
 As  a  result  of  departmental  action  taken,
 Shr:  Bhim  Narain  Saxena  has  been  removed
 from  service  with  effect  from  6.1.72.

 Two  other  Parcel  Clerks,  namely,  S/Shri
 Des  Ray  Saini  and  Ram  Saran  Duss  who
 were  working  at  the  Parcel  Office,  Delhi,  at
 the  material  time  also  figured  in  the
 investigations  and  were  taken  up  with  for
 negligent  working  etc.  Shri  Des  Ray  Saini
 was  punished  with  stoppage  of  his  increment
 temporarily  for  six  months  while  Shri  Ram
 Saran  Dass  with  s‘oppage  of  inciement
 temporarily  for  one  year.  Subsequently,  the
 penalty  imposed  on  Shri  Rain  Saran  Dass
 was  set  aside  in  a  Court  of  Law.

 (c)  and  (d)  :  Shri  Bhim  Narain  Saxena,
 who  has  since  been  removed  from  service
 was  transferred  out  of  Delhi  in  September,
 1968.  Shri  Ram  Saran  Dass,  who  was
 transferred  out  of  Delhi  in  1964,  prior  to
 the  receipt  of  the  report  of  investigation
 from  the  Central  Bureau  of  Investigatton,
 has  been  posted  hack  to  Delhl  area  in
 September,  969  and  ts  working  at  New
 Delhi  since  then.  Shri  Des  Raj  Saini  is
 working  at  Delhi  since  July,  1960.  The
 question  of  his  transfer  from  Delhi  area  is
 under  consideration.

 ara  tea  पर  साल  यातायात  से
 हरजीत  राजस्व

 3074.  थी  हुकमचंद  कछवाय  :  क्या  रेल
 मंत्री  यह  बताने  की  कृपा  करेगे  फि

 (क)  वर्ष  97I-72  के  दौरान  मध्य  रेलवे
 हारा  कितने  माल  का  लदान  ब्या  गया;  गौर

 (ख)  सरकार  ने  इससे  कितना  राजस्व
 अजित  किया  है  ?
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 रेल  मंत्रो  पी  के०  हनुसन्तेया)  :

 (क)  और  (ख)  :  वित्तीय  वर्ष  97I-72
 में  लेखों  द्वारा  सम्भाले  गये  माल  यातायात  का
 ब्योरा  केवल  जनवरी,  972  तक  का  उपलब्ध
 है।  मध्य  रेलवे  से  सम्बन्धित  आंकड़े  नीचे  दिये
 गये  हैं  —

 अप्रेल  97]  से  जनवरी  1972  तक  की
 अवधि  में  मध्य  रेलवे  पर  सम्भाला

 गया  यातायात  शौर  उससे  हुई
 आमदनी

 (i)  ढोया  गया  राजस्व  उपार्जक  माल
 यातायात,  अर्थात्‌  अन्य  रेलों  से  प्राप्त  यातायात
 सहित  (दस  लाख  मीटरिक  टनों  में)

 (ii)  ढोये  गये  माल  पर  भाड़ा
 (करोड़  रुपयो में). ...

 28.37

 70.59

 29  शप  |  30  डाउन  वाराणसी  पैसेंजर

 गाड़ी  और  9  अप  |  0  डाउन  दून
 एक्स प्र स  में  तोसरे  दर्जे  क ेऔर

 अधिक  डिब्बों  का  लगाना

 3075.  श्री  ईश्वर  चौधरी  :  क्‍या  रेल  मंत्री

 यह  बताने  की  कपा  करेंगे  कि  :

 (क)  क्‍या  i29  अप  |  30  डाउन
 वाराणसी  आसनसोल  पेशेनज़र  गाड़ी  और  9
 अप  /  |  डाउन  दन  एक्सप्रेस स  में  तीसरे  दर्जे  के
 डिब्बों  की  अपर्याप्त  सख्या  के  बारे  मे  सरकार
 को  जानकारी  है;

 (ख)  यदि  हां,  तो  क्‍या  गाड़ियों  में  तीसरे
 दर्जे  के अधिक  डिब्बे  लगाने  के  बारे  में  कोई
 प्रस्ताव  सरकार  के  विचाराधीन  है;  और

 (ग)  यदि  हां,  तो  यह  कब  तक  किया
 जायेगा  ?

 रेल  मंत्रो  (श्री  ry  हनुभन्‍्तेया)  :

 (क)  से  (ग)  :  आपातकाल  के  दौरान,
 29  ।  30  वाराणसी-आसनसोल  सवारी  गाड़ी
 में  तौसरे  दर्ज  का एक  या  दो  सवारी  डिब्बे  और
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 9710  दून  एक्सप्रेस  गाडी  में  तीसरे  दर्जे  का

 एक  सवारी  डिब्बा  कम  चला  करता  था।  इन
 गाड़ियों  में  क्रमश  5-4-72  और  6-44-72  से
 सामान्य  संख्या  में  डिब्बे  लगाये  जा  रहे  है  गर्मी
 की  भीड़  के  दौरान  अर्थात  मई  से  जुलाई,  972
 तक  29  /  30  सवारी  गाडी  में  तीसरे  दर्जे
 का  एक  कौर  डिब्बा  लगाने  का  विचार  है।

 Trrigation  Projects  in  Orissa  During
 Fourth  Plan

 3076.  SHRI  ARJUN  SETHI  :  Will
 the  Minister  of  IRRIGATION  AND
 POWER  be  pleased  to  state  :

 (a)  the  itrigation  projects  in  Orissa
 which  are  contemplated  to  be  completed  in
 the  Fourth  Plan  period;  and

 (b)  whether  any  priority  has  been
 given  to  any  of  these  projects  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  IRRIGATION  AND
 POWER  (SHRI  B.N,  KUREEL)  (a)  and
 (b).  The  projects  in  hand  m  Orissa  are
 Mahanad:  Delta  and  Salandi  major  projects
 and  12  medium  trrigation  schemes.

 Priority  has  been  given  in  the  Fourth
 Plan  to  the  completion  of  as  many  schemes
 in  hand  as  feasible.  Salandi  Project  and  all
 the  medium  schemes  are  expected  to  be
 completed  by  the  end  of  the  Fourth  Plan.

 Representation  of  Scheduled  Castes
 in  Appointment  of  Judges  of

 Supreme  Court  and  High
 Courts

 3077.  SHRI  AMBESH  Will  the
 Minister  of  |  AW  AND  JUSTICE  be  pleased
 to  state  :

 (a)  the  number  of  judges  in  the
 Supreme  Court  of  India  and  High  Courts  in
 the  States  at  present.

 (b)  the  number  of  Judges  belonging  to
 the  Scheduled  Castes;  and

 (c)  the  steps  taken  by  Government  to
 give  proper  representation  to  the  Scheduled
 Castes  in  the  said  Courts  ?
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 THE  MINISTER  OF  LAW  AND
 JUSTICE  AND  PETROLEUM  AND
 CHEMICALS  (SHRI  H  R  GOKHALF)

 (a)  Supreme  Court  —_  2
 Hih  Courts

 (b)  Information  is  being  collected  and
 will  be  laid  on  the  Table  of  the  House

 (c)  Appointments  to  the  Supreme  Court
 and  High  Courts  are  made  on  the  basis  of
 ment  and  suitability  Considerations  of
 caste  and  community  have  no  place  in  such
 appointments

 निर्यात जनक  परियोजनाएं

 3078  श्री  भ्र टल बिहारी  बाजपेयी  >  क्या
 विदेश  व्यापार  पत्नी  यह  बताने  की  कपा  १  रंगे
 कि

 (+)  गत  वर्ष  कुछ  कितनी  निर्यात जनक
 परियोजनाओं  को  स्वीकृति  वी  गई  है,  और

 (ख)  प्रत्येक  परियोजना  का  नाम  क्‍या  है
 तथा  उनका  अनुमानत  पू  विनिवेश  कितना  है
 और  उनसे  अनुमानतः  नियत  प्राप्ति
 कितनी  है  ?

 विदेश  ब्य पार  मंत्रालय  में  उपमंत्री  (श्री
 ए०  सी०  जाज)  (क)  और  (ख)  जानकारी

 एकत्र  की  जा  रही  है  और  सभा  पटल  पर  रख
 दी  जायेगी  1

 Jute  Industry  in  West  Bengal

 3079  SHRI  PRIYA  RANJAN  DAS
 MUNSI  Will  the  Minister  of  FOREIGN
 TRADL  be  pleased  to  state

 (a)  whether  Government  are  aware  of
 the  necessity  of  modern  jute  industry  m
 West  Bengal,  and

 (b)  ४  80,  whether  Government  propose
 to  finance  the  old  type  of  jute  mills  to
 expand  and  modernise  their  plants  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  FOREIGN  TRADE
 (SHRI  A  C.  GEORGE)  (a)  and  (b)
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 Government  are  fully  alive  to  the  need  for
 modernisation  and  diversification  in  the  ,u  e
 industry  A  scheme  for  grant  of  soft  loans
 to  mulls  for  this  purpose  is  already  betng
 optrated  by  the  Industrial  Finance  Corpora-
 tion  of  India

 दो  दरबार  से  नदी  तक  रेलवे  लाइन

 3080  श्री  कार  लाल  बैरवा
 रेल  मज़ी  यह  बताने  ती  कृपा  करने  फि

 क्या

 (क)  कया  नदी  दरबार  से  बदी  तक
 रेलवे  जाइन  के  निर्माण  का  जोई  प्रस्ताव  सरकार
 क॑  विचाराधीन  है,  और

 (ख)  यदि  हा,  तो  रेलवे  लाइन  के  निर्माण
 की  सब  तक  सम्भावना  है  ?

 रेल  मो  (श्री  के०  हनुमन्तैया)  (क)
 जी  नही  1

 (ख)  प्रश्न  नहीं  उठता  ।

 Representation  Regarding  Inadequate
 Supply  of  Labour  by  Parcel

 Handling  Contractor,
 Allahabad  Division

 3081  SHRI  CHANDRIKA  PRASAD
 Will  the  Minister  of  RAILWAYS  be  pleased
 to  state  ,

 (a)  whether  46  members  of  the  staff  of
 Paiccl  Office  Allahabad  had  submitted  a
 representation  to  the  General  Manager,
 Northern  Railway  New  Delhi  on  the  29th
 July,  1971  regarding  inadequate  supply  of
 labour  by  the  Parcel  handling  contractor,

 (b)  whether  the  representation  of
 Parcel  Stiff  which  was  sent  to  the
 Divisional  Superintendent,  ANahabad  for
 enquiry  and  the  report  has  been  missing
 from  the  offi-e  of  the  Divisional  Superidten-
 dent,

 (co)  if  so,  whether  any  action  has  been
 taken  against  persons  found  responsible  for
 the  loss  of  office  records,  and

 (d)  the  step  Government  propose  to
 take  for  the  safety  of  such  umportant
 documents  ?
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 THE  MINISTER  OF  RAILWAYS
 (SHRI  K.  HANUMANTHAIYA)  :  (a)  The
 original  representation  was  not  received  m
 July,  973  bat  a  copy  of  representation  was
 received  in  January,  ‘1972.

 (b)  Yes,

 (ce)  and  (d).  The  Divisional  Superinten-
 dent,  Allahabad  has  been  asked  to  fix
 responsibility  for  the  loss  of  the  file  and
 take  suitable  disciplinary  action  against  the
 person  found  responsible.  He  has  also  been
 asked  to  tighten  up  the  arrangements  tor
 safe  movement  and  custody  of  files.

 Goods  and  Ships  seized  by  India
 during  last  War

 3085.  SHRI  RAJDEO  SINGH:  Will
 the  Minister  of  FORLIGN  TRADE  be
 pleased  to  state  the  position  of  goods  and
 ships  India  has  seived  duiing  the  last
 December  War  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  FOREIGN  TRADE
 (SHRI  A.  C.  GEORGE):  During  the
 December,  1971  Indo-Pak  War,  4  pakistani
 Ships  along  with  their  cargoes  were  caputied
 by  Navy.  These  ships  and  the  cargoes  are
 treated  as  ‘‘War  Booty.”

 In  addition  to  the  above,  neutral  ships
 carrying  cargoes  fromjor  to  Pakistan  were
 also  brought  to  the  Indian  ports  by  the
 Navy  and  the  cargoes  destined  to  Pakistan
 or  loaded  from  there,  were  off-loadcd.
 Such  cargoes  are  being  dealt  with  under  the
 Naval  &  Aircraft  Prizes  Act,  ‘1971.

 Similarly,  from  neutral  ships,  which
 touched  Indian  ports,  cargocs  destined  or
 loaded  from  Pakistan  were  off-loadcd  in
 pursuance  of  the  ban  on  trade  with  Pakistan
 under  the  Defence  of  Indian  Rules,  97I.

 Report  of  the  Working  Group  on
 Air  Cargo

 3086.  SHRI  VEKARIA  :
 SHRI  D.  P.  JADEJA  :

 Will  the  Minister  of  FOREIGN  TRADE
 be  pleased  to  state  :
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 (a)  whether  the  working  group  on  Air
 Cargo  headed  by  Shri  T.  R.  Sarangam  has
 Submitted  its  report  ;  and

 (b)  if  so,  the  recommendations  mide
 and  the  :caction  of  Government  thereto  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  FOREIGN  TRADE
 (SHRI  A.  C.  GLORGE)  :  (a)  No,  Sir.

 (b)  The  Working  Group  on  Air  Curgo
 is  expected  to  submit  its  report  shortly

 दिल्ली  और  नई  दिल्‍ली  हें  रेलवे  अस्पतालों
 का  विस्तार

 3087.  श्री  लालजी  भाई  :
 श्री  भारत  सिह  चौहान  :

 क्या  रेल  मंत्री  यह  बताने  की  कृपा  करेंगे

 किः

 (क)  दिल्‍ली  तथा  नयी  दिल्‍ली  मे  तने

 रेलवे  अस्पताल  है  ;

 (ख)  गत  तीन  वर्षों  में  रेलवे  अस्पतालों  में

 औसत  कितने  रोगियों  का  इलाज  क्रिया  गया  ;

 (ग)  क्‍या  इस  वर्ष  में  अस्पतालों  के  कमरों

 की  संख्या  बढ़ाने  और  वहां  के  प्राविधियों  के

 भण्डार  में  वृद्धि  करने  की  कोई  योजना  है;
 और

 (घ)  यदि  हां,  तो  उस  योजना  की  मुख्य
 बातें  क्‍या  हैं  ?

 रेल  मंत्री  (श्री  के०  हनुमन्तेया :  (क)
 दो  (एक  दिल्‍ली  में  और  दूसरा  नयी

 दिल्ली  मे)  ।

 (ख)  जितने  लोगों  का  इलाज  किया  गया

 (अ्रंतरंग  और  बहिरंग  दोनों)  उत्तका  दैनिक

 औसत  निम्नलिखित  है  :—
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 fee  ft  मेन  अस्पताल,  दिल्ली

 सेन्टर  5  अस्पताल,  नयी  दिल्ली

 (ग)  और  (घ):  साधारणत  निदान
 की  आवश्यकताओं  के  अनुसार  औषधि  का
 भण्डार  रखा  जाना  है।  मरीजों  के  लिए  और
 अधिक  स्थान  की  व्यवस्था  करने  के  उद्देश्य  से
 सैन्य  अस्पताल,  नयी  दिल्‍ली  मे  एक  नया  ब्लाक
 बनाया  जा  रहा  है  तीसरे  70  खाने  दिल्‍ली  मेन
 अस्पताल  से  अन्तरित  वी  जायेगी  और  30
 अतिरिक्त  खाटो  वी  व्य>स्था  जी  जायेगी
 दित्ता  मेन  अस्पताल  की  पूरानी  इमारत  जिसमे
 अन्य रग  मरीज  रखे  जात  है,  बारिश  पाली
 क्लिनिक  के  रूप  में  उपयोग  मे  लायी  जायेगी।

 पुरानी  दिल्‍ली  अस्पताल  के  अहाते  वी  अन्य

 जमा  रती  कते  गिरा  दिया  जायेगा  क्योकि  उनकी

 आयु-सीमा  जन्म  हो  गयी  है  उतरी  मरम्मत  का
 वित्तीय  औचित्य  नहीं  है।  दिल्ली  मेन  अस्पताल
 मे  बहीरा  मरीजों  के  लिए  पूरी  सुविधाएं
 मिलती  रहेगी  जिनमे  प्रयोगशाला,  एक्सरे  और
 बरत मान  कनिष्ठ  विशेषज्ञा  शमिल  है  ।

 उदयपुर  (राजस्थान)  में  गांवों  को  बिजली
 की  सप्लाई

 3088.  श्री  लाल जो  भाई  क्या  सिंचाई
 धौर  विद्युत्  मंत्री  यह  बताने  की  कृपा  क रेंगे
 कि;

 (क)  उदयपुर  में  ऐसे  गांवों  को  सख्या
 क्विनी  है  जिन्हे  गाधी  सायर  बाँध  से  अब  तक
 बिजली  दी  जा  चुको  है;

 (ख)  भविष्य  मे  इस  बाघ  से  और  क्ति ने
 गांवों  को  बिजली  सप्लाई  की  जायेगी,  और

 (ग)  इस  कार्य  को  कब  तक  पूरा  किया
 जाएगा  ?
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 1963-69  1969-70  4970-71

 I875  39  758°60  369  35

 O88  764  9  78  68

 सिचाई  और  विद्युत्‌  मंत्रालय  में  उपमंत्री
 (श्री  बैजनाथ  करोल)  (क)  से  (ग).
 उदयपुर  और  राजस्थान  में  कुछ  अन्य
 क्षेत्र  के  "ए  बिजली  की  सप्लाई  चम्बल
 ग्रिड  से  होती  है  जिसे  गाँधी  सागर  तथा
 अन्य  विद्युत  केन्द्रों  से  बिजली  मिलती  है।

 उदयपुर  में  359  ग्रामों  से  से  अब  तक  जिन
 ग्रामों  मं  ब्रिज ली  दी  जा  चुकी  है  उनकी  सख्या
 315  है।  1972-73  के  दौरान  Bl  अन्य  ग्रामों
 के  विदुयुतक़त  होने  वी  सम्भावना  है  t

 उदयपुर  के  लिये  साल  डिब्बों  को
 झावद्यकता

 3089.  श्री  लालजी  भाई:  क्या  रेल
 मंत्री  यह  बचाने  की  कृपया  करमे  कि

 (+)  भत  ष  में  उदयपुर  (राजस्थान)
 के  व्यापरियों  ने  कितने  माल  डिब्बो  की  माग  की
 थी  ।  और  बड़े  व्यापारियों  तथा  अन्य  व्यक्तियो
 को  अलग  अलग  (व्यापारी-वार)  कितने  माल
 डिब्बे  उपलब्ध  कराये  गये  थे,  और

 (ख)  किस  व्यापारी  को  अधिकतम  माल

 कब्बी  उपलब्ध  कराये  गये  थ ेऔर  उसको  कितने

 भाल  डिब्बे  उपलब्ध  कराये  गये  थे  ?

 रल  मंत्री  भी  के०  हनुमन्तेया)  :

 (+)  पिछले  वर्ष  उदयपुर  (राजस्थान)
 के  व्यापारियों  दुबारा  मांगे  गये  भाल  डिब्बों  की

 संख्या  8,  654  और  उन्हें  राप्लाई  किये  गये  माल

 डिब्बा  की  सख्या  6,I3L  थो  |  बड़े  व्यापारियों

 और  दूसरों  को  जितमे  माल  डिब्बे  सप्लाई  किये

 गये  उनकी  संख्या  नीचे  दी  हुई  है  s—
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 सप्लाई  किये  गये  माल
 डिब्बों  को  संख्या

 राजस्थान  मिनरल  क०  927

 एसोसिएटेड  सोप  स्टोन  क०  497

 धरती  धन  सोप  स्टोन  कं०  7]

 श्री  जी०  इंडस्ट्रीज  270

 के०  एम०  टी०  इन्डस्ट्रीज  568

 बडी  मिनरल्स  384

 एल०  एम०  पी०  एण्ड  कं०  537

 नलिया  मिनरल्स  354

 किशोर  कारपोरेशन  32

 प्रताप  मिनरल्स  89

 पाउडर  ट्रेडिंग  32

 रूस  सी०  गुप्ता  एण्ड  कुं०  34

 अबेहर  मिनरल्स  कं  7

 इंडियन  मिनरल्स  28

 मेबाड़  खनिज  28

 अन्य  2,  73

 (@)  राजस्थान  मिनरल्स  कं०  एक  बड़ी
 व्यापारी  कम्पनी  है  जिसे  इस  वर्ष  के  दोरान
 सबसे  अधिक  माल  डिब्बे  आश्रित  किये  गये  थे  ।
 उसे  927  माल  डिब्बे  आवंटित  कि  गये  थे  ।

 Enquiry  against  Vigilance  Inspector  of
 Railway  Board

 3090.  SHRI  AZIZ  IMAM:  Will  the
 Minister  of  RAILWAYS  be  pleased  to  refer
 to  reply  given  to  Unstarred  Question  No.  946
 on  the  2ist  March,  4972  regarding  report
 against  Vigilance  Inspector,  Railway  Board
 and  state  ;
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 (a)  whether  on  the  report  of  a  Member
 of  Parliament  during  97I-72  enquiries  were
 conducted  against  a  Vigilance  Inspector,
 Railway  Board  and  whether  as  a  result
 thereof  the  misconduct  of  the  Vigilance
 Inspector  was  proved  ;  and

 (b)  if  so,  the  action  taken  by  Govern-
 ment  in  the  matter  ?

 THE  MINISTER  OF  RAILWAYS
 (SHRI  K.  HANUMANTHAIYA)  :  (a)  and
 (b)  :  A  complaint  against  an  Investigating
 Inspector  of  the  Vigilance  Directorate  of
 the  Railway  Board  was  received  froma
 Member  of  Parliament  during  97I-72  ab  ¢.,
 April,  97l  to  March,  1972.  This  is  under
 investigation.

 Re-ooBking  of  Consignment  under  Invoice
 No.  20  and  2]  Ex-Khurai  to  Allahabad

 3091.  SHRI  AZIZ  IMAM:  Will  the
 Minister  of  RAILWAYS  be  pleased  to
 State  :

 (a)  whether  the  consignment  b  whked
 ex-Khurai  to  Allahabad  under  Invoiwe  No.
 20  and  2!  of  2ist  September,  97)  was
 further  rebooked  to  Varanasi  by  an  Official
 of  Divisional  Supe:ntendent’s  Office,
 Allahabad  ;

 (b)  whether  the  rebooking  of  the  above
 consignment  was  done  by  a  person  who  was
 not  Competent  to  re-book  the  con  ig  ment;
 and

 (c)  the  official  held  responsible  for  the
 incident  and  action  taken  by  Government  in
 the  matter?

 THF  MINISTER  OF  RAILWAYS
 (SHRI  K.  HANUMANTHAIYA)  (a)  The
 re-booking  was  dtne  by  Goods  [n:pector,
 Allahabad  Station  on  receipt  of  permission
 from  the  Office  of  Divisional  Superintendent,
 Allahabad.

 (b)  The  file  on  the  subjcct  is  not
 traceable  in  the  Office  of  the  Divisional
 Superintendent,  Nc  rthern  Railway,
 Allahabad.  Hence  it  has  not  been  possible
 to  ascertain  whether  the  re«booking  was
 permitted  by  the  competent  authority.
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 {c)  On  account  of  non-availability  of
 file  on  which  re-booking  order  was  issued,
 responsibility  for  unauthorised  re-booking,
 if  any,  could  not  be  fixed.  Action  is  being
 mitiated  to  ix  responsibility  for  loss  of
 file.

 Utilization  of  Return  Courier  as  Cook  at
 Residence  of  Divisional  Commercial

 Superintendent,  Allahabad
 Division  (Northern

 Railway)

 3092.  SHRI  AZIZ  IMAM:  Will  the
 Minister  of  RAILWAYS  be  pleased  to
 state:

 (a)  whether  one  Return  Courier
 attached  with  Commercial  Branch,  Division-
 al  Superintendent’,  Office,  Allahabad  was
 utilised  as  a  Cook  at  Divistonal  Commer-
 cial  Superintendent's  residence  tn  the  yeat
 4971-72  ;

 (b)  whether  the  Courier
 against  this  posting  ;

 protested

 (c)  whether  the  Courier  fell  sick  and
 his  pay  for  the  pesiod  of  sickness  was  dis-
 allowed  by  the  Commercial  Officer  ;  and

 @  if  $0,  the  steps  taken  by  Govern-
 ment  tn  the  matter.

 THE  MINISTER  OF  RAII.WAYS
 (SHRI  K.  HANUMANTHAIYA)  :  (a)  to
 (a).  The  information  is  being  collected
 and  will  be  laid  on  the  Table  of  the
 Sabha.

 Withholding  of  Poyment  to  Labourers  by
 Parcel  Handling  Contrator,  Tundla

 3093.  SHREAZIZIMAM:  Will  the
 Minster  of  RILWAYS  be  pleased  to
 state  ;

 (a)  whether  the  Parcel  Handling  Con-
 tractor,  Tundla,  who  held  the  contract  from
 April,  3968  te  March,  97]  had  withheld
 payment  of  dues  to  labourers  for  March,
 497I  to  the  extent  of  Rs.  2,900/-;

 (b)  whether  this  fact  had  been  report-
 ed  to  the  Divisional  Authority,  Allahabad
 by  the  labourers  ;
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 (c)  if  so,  whether  the  said  amount  has
 been  recovered  from  the  contractor’s  dueg
 and  paid  to  the  labourers  as  per  agreement  ;
 and

 (da)  the  steps  Government  propose  to
 take  in  the  matter  ?

 THE  MINISTER  OF  RAILWAYS
 (SHRI  K.  HANUMANTHAIYA):  (a).
 There  is  a  dispute  as  to  the  actual  amount
 due  to  be  paid.  According  to  the  contrac-
 tor,  the  amount  due  is  only  Rs.  1,316/-.

 (b)  Yes.

 (c)  and  (d):  On  receipt  of  a  repre
 sentation  the  contractor  was  asked  to
 arrange  payment  to  the  labour  but  he
 reported  that  a  Segal  notice  through  an
 Advocate  of  Agra,  on  behalf  of  the  labourers,
 had  been  received  by  him  claiming  payment
 of  Rs.  2,980/-  to  the  laborours.  The  cons
 tractor  advised  the  Advocate  that  the  correct
 amount  due  was  Rs.  1316/-  which  wag
 prepared  to  pay  in  full  and  final  settlement
 of  the  claim  labourers.  The  matter  is  still
 under  negotiation  between  the  contractor
 and  the  labourers,  Meanwhile,  the  contrac-
 tor’s  security  deposit  of  Rs,  8,00/-  has  been
 withheld  by  the  Ratlway  and  will  be  released
 only  after  the  payment  to  the  labourers  is
 finally  settled.

 Decline  in  Export  of  Tea  to  Hard
 Currency  Areas

 3094.  SHRI  N  K  SANGHI:  Will
 the  Minister  of  FORFIGN  TRADE  ७६
 pleased  to  state:

 (a)  whether  export  of  tea  from  India
 to  countries,  other  than  those  with  whom
 we  have  bilateral  agreemcn  s,  is  not  growing
 while  the  production  is  increasing  ;

 (b)  whether  its  export  is  declining  to
 hard  curreney  areas  ;  and

 (c)  if  so,  the  reaction  of  Government
 thereto  ?

 THF  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  POREIGN  TRADE  (SHRI
 A.C.  GEORGE)  :  (a)  to  (c).  There  has
 been  a  decline  in  export  of  tea  to  countries
 not  covered  by  bilateral  trade  agreements.
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 This  is  due  to  greater  pressure  for  buying
 tea  from  India  from  most  bilateral  agree-
 ment  countries  Government  of  India  have
 introduced  fiscal  measures  since  1970-71  by
 way  of  abolition  of  export  duty  and  grant
 of  rebate  of  excise  duty  on  exports,  witha
 view  to  make  Indian  tea  more  competitive
 The  tea  Board  ts  also  carrying  out  pro-
 motion  of  Indian  tea  m  foreign  countries  in
 collaboration  with  the  localt  rade  for  expand-
 ing  market  for  Indian  tea  The  Board
 also  Participates  in  generic  promotion  in
 important  markets  through  the  Tea  Councils
 in  order  to  increase  share  of  tea  ॥  the
 e€verage  market

 Non-Payment  of  T  A  Bills  to  Permanent
 Way  Inspectors,  Allahabad  Division

 (Northern  Railway)

 3095  SHRI  HUKAM  CHAND
 KACHWAI~  Will  the  Minister  of  RAIL-
 WAYS  be  pleased  to  state  :

 (a)  whether  the  T  A  Bills  of  Perma-
 nent  Way  staft  are  not  being  paid  to  them
 regularly  on  the  Northern  Railway,  parti-
 cularly  on  Allahabad  Division  ,

 (b)  whether  the  T  A  Bills  of  some
 Permanent  Way  Inspectors  have  not  been
 paid  to  them  since  July  97  in  Aligarh
 Sub  Division  of  Allahabad  Drvision  ,
 and

 (c)  the  total  number  of  T  A  Bills  of
 Permanent  Way  Inspectors  of  Aligarh  Sub-
 Division  pending  in  D  8१३  office,  Allahabad
 indicating  the  reasons  therefor  ?

 THE  MINISTER  FOR  RAILWAYS
 (SHRI  K  HANUMANTHAIYA)  (a)  65
 soon  as  these  T  A_  Bills  are  received  they
 are  checked,  verified  by  Accounts  and  pay-
 ment  made  with  the  least  possible  delay

 (b)  Payment  of  these  bills  has  already
 been  made.

 (0)  Nil.

 मोरैना  रिसने  स्टेशन  से  प्रॉप्स  राजस्व

 3096  श्री  हुकम  अन्य  कछवाय  :
 बया  रेल  मत्ती  यह  बताने  की  कृपा  करेंगे  कि  :
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 (क)  वित्तीय  वर्ष  971-72  में  सरकार

 को  मौरेना  रेलवे  स्टेशन  से  कितना  राजस्व

 प्राप्त  हुआ  है;  और

 (ख)  उपयुक्त  अवधि  में  इस  स्टेशन  के

 रखरखाव  तथा  मरम्मत  पर  सरकार  ने  कितनी
 धनराशि  व्यय  की  ?

 रेल  भिन्न  (श्री  के०  हनुमन्‍्तेया)  :  (क)
 वर्ष  97i-72  के  दौरान  मौरेना  स्टेशन  पर

 प्रारम्भिक  यात्री  यातायात,  अन्य  कोचिंग

 और  मान  यातायात  से  22.36  छा  रुपये  की

 आमदनी  हुई  |

 (ख)

 Nepal’s  offer  to  supply  Power  to  India

 15,000  रुपये  ।

 3097  SHRI  NAWAL  KISHORE
 SHARMA  Will  the  Minister  of  IR-
 RIGATION  AND  POWER  be  pleased  to
 state

 (a)  whether  Nepal  Government  have
 offered  power  supply  to  India  ,

 (b)  if  so,  the  names  of  States  which
 will  receive  powe:  from  Nepal  ,

 (c)  whether  any  agreement  has  been
 reached  between  the  two  countries  im  this
 regaid;  and

 (d)  if  so,  the  amount  of  power  to
 be  supplied  and  the  rates  at  which  it  will  be
 charged  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISIRY  OF  IRRIGATION  AND
 POWER  (SHRI  8  N  KUREEL)  :  (a)
 There  are  possibilities  of  a  large  bulk  of
 hydro  power  being  sold  to  India  by  Nepal
 from  the  Chisapam  Hydro  Electric  Project.

 (b)  Prmariy,  Uttar  Pradesh,  Bihar,
 Haryana,  Punjab  States  of  the  Northen
 Region  will  rceeive  power  from
 Nepal.

 (c)  Not  yet,  Sir.

 (d@)  Does  not  arise.
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 Foreign  Tours  by  Chairman  and  General
 Manager  of  HHEC

 SHRI  NAWAL  KISHORE
 SHARMA

 SHRIMATI  SAVITRI  SHYAM

 3098

 Will  the  Minister  of  FOREIGN  TRADE
 be  pleased  to  state

 (a)  the  total  numbcr  of  foreign  tours
 undertaken  by  the  Chairman  and  the  Genc-
 ral  Manager  of  the  Handicrafts  und  Hand
 loom  Export  Gorp  ration  of  India  dung
 the  last  three  years  ,

 (b)  the  total  amount  mcluding  foreipn
 exchanee  spent  by  Government  on  these
 touts,  and

 (.)  the  achievements  as  a  results  of  the
 tours  ?

 THE  DEPUTY  MINISIFR  IN  THE
 MINISTRY  OF  FORFIGN  TRADE  (SHRI
 A  C  GEORGE)  (a)  =  8  tours  in  all  were
 undertaken  by  the  Chiurman  and  3  Gencral
 Man  ६1%  during  the  scars  I969  70,  4970  7]
 and  1271  72,

 (9)  Rs  2I8  lakhs  were  spent  on  ther
 tours  by  the  Corporation,

 (c)  The  contacts  established  by  the
 Chairman  and  General  Manager  dusing  their
 tours  abroad  =the  orders  booked  by  them
 and  the  enquirics  generated  by  their  trips
 abroad  have  helped  ina  Jaiget  measure  to
 increase  the  turnover  of  the  Corporauon
 from  Rs  28599  lakhs  m  496270  to  an
 estimated  Rs  46  70  lakhs  in  i97!  72

 Discrepancies  in  Stocks  of  I!  ह:  E.C
 Shops  in  Foreign  Countries

 30°99  SHRI  NAWAL  KISHORE
 SHARMA  Will  the  Minister  of
 FOREIGN  TRADE  be  pieascd  to  state

 (a)  whether  during  their  tours  abroad
 the  Chairman  and  Cencral  Manager  of  the
 Handicrafts  and  Handivom  Lx;  ort  Corpora-
 tion  made  surprise  checking  of  the  stocks
 in  foreign  countries  and  found  some  dis-
 crepanies  there  and

 (b)  af  so,  the  acuon  taken  aga:nst
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 the  persons  found  reponsible  for  discre-
 panties  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  £OREIGN  FRADF  (SHRI
 A  C  GLORGE)  (a)  and  (b)  The
 General  Manager  of  the  Sona  Shop  in  Paris
 tcponted  an  unreconciled  amount  of  Rs
 6I,050/-  in  f  ०0  6  valuc,  as  a  result  of  the
 dscrepancy  between  the  stock  figures
 according  to  the  books  and  the  actual  stock
 verification  fi,uics  at  the  end  of  970  7

 The  General  Manager  (Finance)  from
 HHPFC  5  hcadquai  ters  in  Delht  who  was  on
 ing  cction  tour  to  HHEC  s  offices  m  I  urope
 sus  asked  to  look  into  this  matter  Asa
 result  of  the  study  he  came  to  the  conclusion
 that  the  total  unreconciied  amount  of  Rs
 61 050;  in  fF  o  9  valuc  ts  a  result  of  two
 veirs  of  commercial  operations  in  Pats
 The  amount  represents  3 89  of  he  total
 gods  handled  during  these  two  ys  ars
 Measurement  shortages  in  fibre  sales
 which  is  anormal  fcature  and  shop  hftine
 which  has  become  a  menace  im  New  York
 as  well  as  Paris,  mostly  account  for  this
 figues  Ar  the  amount  involved  3s  no
 more  than  38°  of  the  total  valuc  of  the
 goods  handled,  and  as  no  responsibility  can
 be  fined  for  shop  lifting  and  shoitages  in
 measusrements  of  cloth  which  5  a  normal
 feature,  no  action  against  the  staff  is  called
 for

 Railway  ovcr  under  Bridges  under
 Construction  in  Kerala

 300  SHRIC  K  CHANDRAPPAN
 Wal  the  Minister  of  RAILWAIS  be  pleand
 to  state

 (a)  the  number  of  Railway  over-
 bridges  and  under  bridges  now  under  con-
 struction  m  Kerala,

 (b)  the  railway  over  bridg  5  and  under-
 bridges  which  Government  have  decided  to
 take  up  for  construction  in  Kerala  during
 972  73,  ard

 (c)  the  amount  to  be  spent  by  Govern:
 ment  in  this  regard  ?

 THE  MINISTER  OF  RAILWAYS
 (SHRI  K  HANUMANTHAIYA)  (a)
 Eight



 63  Written  Answers

 {(b)  A  Statement  is  laid  on  the  Table
 of  the  House.  [Placed  in  Library  see  No.
 LT—  1789/72),

 (c)  Approximate  likely  cost  Rs.  86
 lakhs,  as  Railway's  share  of  cost  (this
 excludes  State  Government's  share  of  cost).
 Of  Railway’s  share  approximately  Rs.  9
 lakhs  are  provided  to  be  spent  during
 ‘1972-73.

 बिहार  के  गया  जिले  में  गांवों  का

 विषय  तीकरण

 3I0!,  श्री  ईश्वर  चौधरी  :  क्या  सिचाई
 ओर  बिद्युत  मंत्री  यह  बताने  को  कृपा  करेंगे  कि
 बिहार  में  गया  जिले  के  उन  गांवों  की  संख्या
 क्या  है  जिन्हें  अब  तक  बिजली  सप्लाई  की  जा

 चुकी  है  ?

 सिचाई  ओर  विद्युत  मन्त्रालय  में  उपमन्त्रो

 (श्री  वैजनाथ  कुरील)  :  गया  जिले  (बिहार)
 में  6236  गांवों  मे  &,  मार्च,  972  तक  658
 गाँवों  में  बिजली  लगाई  जा  चुकी  है  |  गया  जिले
 में  लगभग  26  प्रतिशत  गांवों  में  बिजली  रु गाई
 गई  है  जबकि  बिहार  राज्य  में  2  प्रतिशत  गांवों
 मे  बिजली  लगाई  गई  है  ।

 रश्ल्षे  स्टेशनों  पर  बेचारों  (हाकरों)
 द्वारा  हैडलम  के  बस्तों  ककी  बिक्री

 3102,  श्री  ईश्वर  चौधरी  :  क्‍या  कल
 मंत्री  यह  बताने  की  कृपा  करेगे  कि  :

 (क)  क्‍या  सरकार  का  विचार  रेलवे
 स्टेशनों  पर  (हाकरों)  द्वारा  हैंडलूम  के  वस्त्रों
 की  बिक्री  करते  का  है;  और

 (@)  यदि  हां,  तो  इस  प्रस्ताव  की  मुख्य
 बातें  क्‍या  हैं  ?

 शल  मंतो  ी  के०  हनुभस्तेया  )  >  (क)
 भी  नही  |

 ख)  प्रदान  नहीं  उठता  q
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 Construction  of  a  Raflway  Station
 at  Phalgupump  between  Gaya  and

 Manpur  Junctions  (Eastern
 Raflway)

 3103.  SHRI  ISHWAR  CHAUDHRY  :
 Will  the  Minister  of  RAILWAYS  be  pleased
 to  state  :

 (a)  whether  Government  have  any  pro-
 posal  to  construct  a  Railway  Station  at
 Phalgupump  between  Gaya  aud  Manpur
 Junctions  on  the  Eastern  Railway;  and

 (b)  if  so,  the  time  by  which  the  con-
 Structtun  work  will  be  started  ?

 THE  MINISTER  OF  RAILWAYS
 (SHRI  K.  HANUMANTHAIYA)  :  (a)  No.

 (b)  Does  not  artse.

 भारत-पाक  युद्ध  के  दोरान  राधे  को

 हुई  क्षति  का  ब्यौरा

 3I04  डा०  संकटा  प्रसाद  :  क्‍या  रह
 मंत्री  यह  बताने  की  कृपा  करेगे  कि  :

 (क)  क्‍या  भारत  पाक-युद्ध  के  दौरान
 भारतीय  रेलवे  का  बहुत  अधिक  क्षति  उठानी

 पड़ी  थी;  और

 (ख)  यदि  हां,  तो  कुल  कितनी  क्षति  हुई
 और  विभिन्न  मदों  पर  कितनी-कितनी  क्षति

 हुई  ?

 रल  मंत्री  (श्री  के०  हनुमस्तेया)  :  (क)
 जहां।

 (ख)  लगभग  7,59  लाख  रुपये  |  विभिन्‍न
 शीर्षकों  के  अन्तर्गत  हानि  की  राशि,  इस
 प्रकार  है  ;

 (i)  इमारतें  2.94  लाख  रुपये

 (ii)  रेल  पथ  .04  लाख  रुपये

 (iii)  पुर  3.30  लाख  रुपये

 (iv)  बिजली  संस्थापना
 और  दृढ़-संचार

 उपस्कर,  0.34  लाख  रुपये
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 भारत  के  निर्वाचन  आयोग  का  पुनर्गठन

 3105,  श्री  फूल बन्द  वर्मा  :  क्‍या  विधि
 और  न्याय  मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्‍या  सरकार  भारत  के  निर्वाचन
 आयोग  का  पुनर्गठन  करने  के  प्रश्न  पर  विचार
 कर  रही  है;  और

 ख)  यदि  हां,  तो  इस  सम्बन्ध  में  अन्तिम
 निर्णय  कब  तक  हो  जाएगा  ?

 विधि  और  न्याय  मंत्रालय  में  राज्य  मन्त्री

 (श्री  नीतिराज  सिह  चौधरी):  (7)  और

 (ख).  सरद  की  संयुक्त  समिति  ने  निर्वाचन  विधि
 के  संशोधनों  की  बाबत  अपनी  रिपोर्ट  के  भाग
 ए  में  अन्य  बातों  के  साथ  साथ  यह  भी  सिफारिश
 की  है  कि  निर्वाचन  आयोग  बहु-सदस्य  निकाय
 होना  चाहिए,  जैसा  कि  संविधान  के  अनुच्छेद
 324  (2)  में  परिकल्पित  है।  समिति  ने  यह
 भी  सिफारिण  की  है  कि  आयोग  को  उसके  क्यों
 के  सपादन  में  सहयोग  देने  के  लिए  प्रादेशिक
 निर्वाचन  आयुक्त  भी  नियुक्त  किये  जा  सकते  हैं
 जैसा  कि  संविधान  के  अनुच्छेद  324  (4)  में
 परिकल्पित  है  /  समिति  की  रिपोर्ट  सरकार  के
 विचाराधीन  है  और  समिति  की  सिफारिशों  के
 बारे  में  यथासंभव  शीघ्र  निश्चय  कर  दयिा
 जाएगा  ।

 इन्दौर  रोलिंग  मिल,  इन्दौर  को  आपात
 लाइसेस  देना

 306  श्री  फू लू चन्द  वर्मा  :  क्‍या  विदेश
 व्यापार  मंत्री  ग्रह  बताने  की  कृपा  करेंगे  कि  :

 (क)  इन्दौर  रोली  मिल,  इन्दौर  को
 आयात  लाइसेंस  देने  के  क्‍या  आधार  हैं;  और

 (ख)  पिछले  तीन  वर्षों  में  वर्ष बार  इस
 फर्म  को  कितने  मूल्य  के  आयात  लाईसेंस  दिये
 गये  तथा  उनका  अन्य  ब्यौरा  क्‍या  है  ?

 विदेश  व्यापार  मन्ता लय  सें  उप-मित्रो

 (थी  ए  सौ०  लीजेंड:  (क)  और  (ख)
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 जानकारी  एकत्र  की  जा  रही  है  और  सभा  पटल
 पर  रख  दी  जाएगी  a

 Promotion  to  Post  of  Clerk  Class  I,
 Accounts  Department  (Westren

 Railway).

 3107.  DR.  KARANI  SINGH  :  Will
 the  Minister  of  RAILWAYS  be  pleased  to
 state  ¢

 (a)  whether  in  the  Account  Department
 of  the  Western  Ratlway  the  cases  af  promo-
 tions  to  the  post  of  clerk  grade  I  from  Ist
 October,  962  to  Ist  November,  1963  and
 from  Ist  April,  ‘1968,  onwards  have  been
 reopened  recently  to  give  benefit  of  retrospec-
 tive  promotion,  fixation  of  pay  and  arrears
 to  those  unqualified  staff  in  25  per  cent
 quota  who  were  not  elfgible  for  promotion
 originally;

 (b)  whether  similar  bonefit  was  given
 to  qualified  staff  in  75  per  cent  quota  and
 if  not,  the  reasons  therefor;

 (c)  whether  any  qualified  staff  were
 reverted  as  a  resultof  the  review  of  the
 cases  of  promotions;  and

 (d)  the  circumstances  under  which  simi-
 lar  reopening  of  the  cases  of  promotions  in
 leave  vacancies  of  Clerk  Grade  I  has  been
 refused  ?

 THE  MINISTER  OF  RAILWAYS  (SHRI
 K.  HANUMANTHRAIYA)  :  (a)  to  (d)  Infor-
 mation  is  being  collected  and  will  be  laid
 on  the  Table  of  the  Sabha.

 Demand  and  Supply  of  power  in  West
 Bengal

 3108,  SHRI  JYOTIRMOY  8050:
 Will  the  Minister  of  IRRIGATION  AND
 POWER  be  pleased  to  state  ;

 (a)  the  current  assessed  demand  for
 power  in  the  West  Bengal;

 (b)  the  actual  generation  of  power  in
 the  State;

 {c)  the  anticipated  demand  for  power
 in  the  State  at  the  end  of  the  Fourth  Five
 Year  Plan;  and
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 (d)  the  anticipated  supply  at  the  end
 of  the  4th  Five  Year  Plan;  .

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  IRRIGATION  AND
 POWER  (SHRI  B.  N.  KUREEL):  (a)
 and  (b).  The  current  demand  for
 power  in  West  Bengal  is  of  the  order  of
 100  MW  against  a  power  generating  capa-
 city  of  660  MW.

 (c)  and  (d).  The  anticipated  load
 demand  in  the  State  by  the  end  of  the
 Fourth  Plan  has  been  assessed  at  about
 4280  MW  against  the  anticipated  installed
 generating  capacitv  of  230  MW.

 Expenditure  Incurred  on  Irrigation
 Projects  State-Wise

 3109.  SHRI  JYOTIRMOY  BOSU:
 Will  the  Minister  of  IRRIGATION  AND
 POWER  be  pleased  to  State  :

 (a)  the  total  investment  in  the  major
 and  medium  irrigation  projects,  State-wise
 till  date;

 (b)  how  many  of  these  projects  have
 been  completed  in  each  State  till  date,

 (c)  the  irrigation  potential  created
 through  the  execution  of  the  projects  in
 each  State  till  date;  and

 (d)  the  irrigation  potential  actually
 used  in  each  State  till  date  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  IRRIGATION  AND
 POWER  (SHRI  8.  N.  KUREEL):  (a)
 to  (०).  A  statement  showing  the
 requisite  information  is  laid  on  the  Table
 of  the  House.  [Placed  in  Library  see
 No.  LT-I790/72],

 trrigation  Schemes  Recommended  By
 Andbra  Pradesh  Government  to

 the  Central  Government

 3ii2.  SHRI  Y.  ESWARA  REDDY  :
 Will  the  Minister  of  IRRIGATION  AND
 POWER  be  pleased  to  state:

 (a)  the  names  of  the  irrigation  schemes
 proposed  by  Government  of  Andhra  Pradesh
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 which  are  pending  with  the  Cehtral  Govern-
 ment  for  decision;

 (b)  the  broad  outlines  thereof;  and

 (c)  the  time  by  which  Government  are
 likely  to  take  a  decision  in  this  regard  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  IRRIGATION  AND
 POWER  (SHRI  B.N.  KUREEL):  (a)  to
 (c).  The  Somasila  project  estimated  to
 cost  Rs.  33°5  c-ores  and  benefit  about  4]
 lakh  acres  is  pending  for  want  fo  replies  to
 some  comments.  It  is  hoped  to  complete
 the  technical  examination  soon  after  receipt
 of  replies.

 The  Thamilleru  Project,  estimated  to
 cost  Rs.  279  crores  and  benefit  0°I6  lakh
 acres.  which  forms  a  part  of  the  Krishna
 Godavari  Delta  Drainage  Scheme  has  been
 technically  examined.  Cleaiance  of  it  will
 be  considered  when  resources  fo:  its  imple-
 mentation  are  in  sight.

 The  Government  of  Andhra  Pradesh
 have  also  proposed  Varadarajaswamy  Pro-
 ject  in  Krishna  Basin  and  Suddavagu  and
 Mullavagu  in  Godavari  Basin.  These  new
 projects  will  have  to  await  the  awards  of
 the  Tribunals.

 Export  of  Tobaco  and  Plantain  Fruit
 from  Andhra  Pradesh

 3112.  SHRI  Y.  ESWARA  REDDY  :
 Will  the  Minister  of  FOREIGN  [RADE  be
 pleased  to  state  :

 (a)  the  share  of  Andhra  Pradesh  in
 the  export  of  tobacco  and  Plantain  fruit  in
 1970-71  and  1971-72;  and

 (b)  whether  there  is  any  seheme  before
 Government  to  further  promote  the  export
 of  these  items  ?

 THE  DFPUTY  MINISTER  IN  THE
 MINISTRY  OF  FOREIGN  TRADE
 (SHRI  A.C.  GEORGE):  (a)  It  is  not
 possible  to  indicate  this  as  Statewise
 statistics  of  exports  are  not  maintained.

 b)  The  following  are  some  of  the
 measures  to  further  promote  the  export  of
 these  items  २०
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 (i)  Centrally  Sponsored  Schemes  are
 implemented  by  the  Ministry  of
 Agriculture  for  developing  produc-
 tion  of  agricultural  commodities
 having  export  potential.  These
 commodities  also  include  tobacco
 and  plantain  fruit.

 (ii)  So  far  as_  plantain  fruit  (Banana)
 is  concerned,  an  area  of  12,000
 hactares  is  expected  to  be  brought
 under  cultivation  during  the  Fourth
 Five  Year  Plan  for  exportable
 quality  of  this  fruit.

 (iit)  Tobacco  Export  Promotion  Council,
 Madras  sponsored  by  the  Govern-
 ment,  undertakes  a  number  of
 measures  for  promotion  of  expcrts
 of  tobacco  by  dissemination  of
 market  information,  participation
 in  exhibitions,  conducting  market
 surveys.  publicity  and  by  sending
 trade  delegations,  etc.

 (iv)  3%  import  replenishment  of  f.0.b.
 value  of  exports  is  allowed  to
 register  exporters  of  tobacco  for
 import  of  redrying  michines,
 laboratory  equipment,  equipment
 for  handling  leaf  packages  etc.

 Scheduled  Castes  and  Scheduled  Tribes
 Employees  in  Khurda  Division

 (South  Eastern  Railway)

 313.  SHRI  ARJUN  SETHY:  Will
 the  Minister  of  RAILWAYS  be  pleased  to
 state  :

 (a)  the  number  of  permanent  Railway
 employees  belonging  to  Scheduled  Castes
 and  Scheduled  Tribes  respectively  in  Class
 IV,  Ill,  वी  and  I  of  South  Eastern  Railway
 (Khurda  Division):  and

 (b)  how  many  of  them  are  permanently
 domeciled  in  Orissa  State  ?

 THE  MINISTER  OF  RAILWAYS
 (SHRI  K,  HANUMANTHAIYA):  (a)
 and  ).  Information  is  being  collected
 and  will  be  jaid  on  the  Table  of  the
 Sabha.
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 Investigation  regarding  Derailment  of
 Eagine  of  7  Down  Puri-Howrah

 Express  (South  Easte-n
 Railway)

 ‘34,  SHRI  ARJUN  SETHI  :  Will  the
 Minister  of  RAILWAYS  be  pleased  to
 state  :

 (a)  the  reasons  for  the  derailment  of
 engine  of  7  Down  Puri-Howrah  Express
 during  the  year  97  in  between  Khurda
 Road  and  Bhubat.eswar  Railway  Stations;

 (b)  whether  any  investigation  has  been
 made  in  this  regard;  and

 (c)  if  so,  the  result  thereof  ?

 THE  MINISTER  OF  RAILWAYS  (SHRI
 K.  HANUMANTHAIYA)  :  (a)  to  (c).
 Presumably  the  reference  i,  to  the  derailment
 ot  7  Down  Purt-Howrah  Express  between
 Retang  and  Bhubaneswar  stations  of  the
 South  Eastern  Railway  on  28.11.78.

 According  to  the  provisional  finding  of
 the  Additional  Commissioner  of  Railway
 Safety,  Calcutta,  who  held  his  statutory
 inquiry  into  this  accident,  the  accident  was
 the  result  of  deliberate  act  of  tampering  with

 the  track  by  some  unknown  persons.

 Railway  Accident  at  Jajpur-Keonjhar
 Road  Railway  Stations  (South

 Eastera  Railway)

 345.  SHR!  ARJUN  SETHI  :
 Minister  of  RAILWAYS  96
 state  :

 Will  the
 pleased  to

 (a)  what  were  the  causes  of  the  Railway
 accident  at  Jajpur-Keonjhar  Road  Railway
 Station,  South  Eastern  Railway  in  the  year
 i969  as  found  out  in  the  enquiry  held  in  the
 matter;

 (b)  whether  any  compensation  has
 been  paid  to  the  victims  of  the  accident;
 and

 (c)  if  so,  the  total  amount  of  money
 paid  by  the  Railway  as  compensation  in  this
 regard  ?

 THE  MINISTER  OF  RAILWAYS
 (SARi  K  HANUMANTHA'YA)  :  (a)
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 Presumably  the  reference  is  to  the  collision
 between  5i3  Up  Diesel  Goods  train  and  398
 Up  Asansol-Puri  Passenger  train  at  Jajpur-
 Keonjhar  Road  station  on  14.7.69.  According
 to  the  finding  of  the  Additional
 Commissioner  of  Railway  Safety,
 Calcutta,  who  held  his  statutory  inquiry
 into  this  accident,  the  accident  was  due  to
 the  failure  of  the  railway  staff.

 (b)  and  (c).  Out  of  205  claims  received
 by  the  Ad-hoc  Claims  Commissioner,  under
 the  Indian  Railways  Act,  1890,  34  were
 reyected  and  awards  were  passed
 in  ¢€8  cases.  Out  of  these  468  cases,
 Rs.  4,33, 183  75  were  paid  to  satisfy  43
 awards.  Regarding  the  remaining  25,  in  22
 cases,  writ  petitions  have  been  filed  in  the
 High  Court  of  Orissa  agamnst  the  awards,  in
 2  cases  review  petitions  have  been  filed  and
 in  one,  the  payment  is  awaiting  verfication
 of  apportionment  of  award.  Writ  petitions
 have  also  been  filed  in  connection  with  8
 out  of  the  43  cases  where  payment  has  been
 made,  to  secure  a  refund  to  the  extent  of
 Rs.  32,000/-.  The  writ  petitions  have  been
 accepted.

 A  further  sum  of  Rs.  26,000/-  was  paid
 as  compensation  uader  Workmens’  Com-
 pensation  Act,  to  the  dependents  of  three
 railway  employees  out  of  a  total  of  six
 employees  killed  in  the  accident,  compensa-
 tion  in  respect  of  three  others  being
 inadmissible  under  this  Act.

 Besides  the  above  total  amount  of
 Rs,  4,59,183.75.  paid  as  compensation,  ¢2-
 gratia  payment  of  Rs.  27,705/-  was  also
 made  to  the  victims  dependents  of  the
 victims.

 Number  of  Villages  covered  under
 Rural  Electrification  in  Orissa.

 3i!6.  SHRI  P.  GANGADEB  :  Wil!  the
 Minister  of  IRRIGATION  AND  POWER
 be  pleased  to  state  the  total  number  of
 villages  covered  in  Orissa  by  rural  electrifica-
 tion  $o  far  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  IRRIGATION  AND
 POWER  (SHRI  8.  हैरी  KUREEL):  During
 the  Fourth  Plan  the  emphasis  in  rural
 electrification  schemes  continues  to  be  on
 the  electrification  of  pumpsets;  village
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 electrification  is  a  subsidiary  part  of  this
 programme.  In  Orissa,  2288  villages  have
 been  electrified  so  far,  out  of  which  about
 3460  have  been  electrified  since  the  beginning
 of  the  Fourth  Plan.  W  th  the  assistance  of  the
 Rural  Electrification  Corporation,  which  has
 been  set  up  in  the  Central  Sector  to  provide
 additive  finances  for  acceleration  of  rural
 electrification  schemes  and  by  the  mobilisa-
 tion  of  further  resources,  the  State
 authorities  propose  to  electrify  about  20000
 pumpsets  and  3000  villages  during  the  Fourth
 Plan.  The  Rural  Electrification  Co:poration
 has  so  far  sanctioned  II  schemes  covering
 the  electrification  of  ¢826  pumpsets  and
 059  villages.

 Construction  of  High  School  at
 dharsugarh

 3I7,  SHRI  P.  GANGADEB  :  Will  the
 Minister  of  RAILWAYS  be  pleased  tc
 state  t

 (a)  whether  a  High-School  is  proposed
 to  be  established  at  Jharsugarh  in  1972  for
 the  benefit  of  the  children  of  the  Railway
 employed  there;  and

 (b)  if  so,  when  the  construction  work
 is  likely  to  start  ?

 THE  MINISTER  OF  RAILWAYS
 (SHRI  K.  HANUMANTHAITYA)  :  (a)  No.

 (b)  Does  not  arise.

 Rural  Electrification  in  Orissa

 3118.  SHRI  P.  GANGADEB:  Will
 the  Minister  of  IRRIGATION  AND
 POWER  be  pleased  to  state  :

 (a)  whether  Government  are  extending
 the  Hydroelectric  power  line  from  Deogarh
 to  Kuchinda  for  furtherence  of  Rural
 Electrification  in  that  part  of  Orissa  State:
 and

 (b)  whether  this  power  line  is  also
 being  extended  from  Kuchinda  to
 Jaumekiva  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  IRRIGATION  AND
 POWER  (SHRI  BN.  KUREEL):  {a)  and
 (b).  The  State  authorities  have  reported  that
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 there  33  no  proposal  for  extending  the  power
 line  from  Deogarh  to  Kuchinda  Kuchinda
 is  already  availing  of  hydro  power  from
 Jharsuguda  Sub-station  For  eatension  of
 rural  electrification,  another  fine  from
 Jharsuguda  Sub-station  ts  being  considered
 The  extension  of  electricity  to  Jamankiva
 from  the  most  feasicle  of  the  point,  of
 supply  including  Sambalpur,  Kuchinda  or
 Deogarh  33  under  the  examination  of  the
 State  Flectricity  Board

 Scheme  for  Drainage  of  Barachanka
 Basm  in  Contai  Sub-Division

 (West  Bengal)

 3I49  SHRI  SAMAR  GUHA  will
 the  Minister  of  IRRIGATION  AND
 POWFR  be  pleased  to  state

 (a)  whether  the  Central  Government
 propase  to  give  necessary  financial  assistance
 to  the  Government  of  West  Bengal  foi  carly
 implementation  of  Barachanka  Basin
 Drainage  Scheme  in  Contai  Sub  Division  of
 District  Midnapur,  and

 (b)  if  so,  the  broad  outline  of  the
 proposal  ?

 THE  DFPUTY  MINISTER  IN  THE
 MINISIRY  CF  IRRIGATION  AND
 POWER  (SHRI  B  N  KUREFL)  (a)  and
 (b)  Under  the  proccdure  evolved  for  the
 Forth  Five  Year  Plan  Central  assistarce  ६)
 the  State  Governments  for  their  plan
 schemes  are  provided  ॥  the  shape  of  block
 loans  and  grants  and  are  not  ued  to  any
 Particular  project  or  head  of  development
 In  view  of  this,  necessary  provisions  for  the
 implementation  of  mdividual  schemes  have
 to  be  made  by  the  State  Government  Thcre
 Is  no  proposal  under  consideration  of  the
 Central  Government  to  give  special  assis
 tance  for  the  implementation  of  Barachauka
 Basin  Drainage  Scheme

 “Protest  Fast”  and  Demonstration  by
 Signal  and  Tclecommunication

 Staff  m  November,  !97i

 3120  SHRI  RAIDEO  SINGH  Will
 the  Minister  of  RAILWAYS  be  pleased  to
 state  :

 (a)  whether  the  staff  of  Ssgnal  and
 Telecommunicatoon  Branch  of  Indian
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 Railways  observed  ‘‘Protest  Fast”  and  held
 demonstrations  in  the  month  of  November
 97I  at  various  places,  and

 (b)  if  so,  what  were  the  demands  of
 this  section  of  staff  and  what  is  the  latest
 position  in  regard  to  these  demands  ?

 THE  MINISTER  OF  RAILWAYS
 (SHRI  K  HANUMANTHAIYA)  :  (a)  Yes,
 at  some  places

 (b)  The  demands  of  the  staff  relate  to:

 dC)  Recognition  of  Indian  Rail-
 wavs  Signal  &  Telecommunica-
 ton  Staff  Association,

 Q)  Uniformity  of  designations,

 (3)  Relief  ४0७  Inspectors
 Stores  responsibility,

 from

 (4)  Provision  of  quarters  for  कि  &T
 Staff  free  of  charge  on
 prtority  basis,

 5)  Provis‘on  of  Rest  Givers  and
 Lcave  Reserves,

 (6)  Confirmation  of  staff

 (7)  Classification  under  Hours  of
 Employment  Regulations,

 8)  Job  analysrs  and  Yard-stick
 for  provision  of  staff,

 Q)  Provision  of  uniforms

 (I0)  Revision  of  Pay  Scales

 (i)  Trammg  facilities  for  alf
 categories  of  5  &  T  Staif

 fhe  position  in  regard  to  these  demands
 has  been  explained  in  reply  to  Unstarred
 Questron  No  755]  answered  in  this  House
 on  10-871.

 Approved  yard  strek  for  Singnal  and
 Telecommunication  Staff

 320  SHRI  RAJDEO  SINGH  Wil
 the  Minister  of  RAILWAYS  be  pleased  to
 refer  to  the  reply  gtven  to  Unstarred
 Question  No  2%8  on  the  23rd  November,
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 97]  regarding  the  approved  yardstick  for
 Signal  and  Telecommunication  staff  and
 state  :

 (a)  whether  the  information  has  since
 been  collected;  and

 (b)  if  not,  when  it  will  be  collected
 and  placed  on  the  Table  of  the  House  ?

 THE  MINISTER  OF  RAILWAYS
 (SHRI  K.  HANUMANTHAIYA)  :  (a)  and
 (b).  Yes;  a  statement  is  laid  on  the  Table
 of  the  House.  [Placed  in  Library  See.  No.
 LT—I794/72)

 Dry  Fruit  Trading  Corporation

 3122.  SHRI  RAJDEO  SINGH:  Will
 the  Minister  of  FOREIGN  TRADE  be
 pleased  to  state  ;

 (a)  whether  Government  are
 contemplating  to  form  a  ‘Dry  Fruit  Trading
 Corpo-ation”;  and

 (b)  if  so,  the  broad  features  thereof  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  FOREIGN  TRADE  (SHRI
 A.C.  GEORGE)  (a)  and  (b)  Government
 have  no  proposal  under  consideration  for
 the  formation  of  a  Dry  Fruit  Trading
 Corporation.  However,  the  question  of
 canalising  import  of  dry  fruits  through
 Public  Sector  Undertakings  has  been  under
 ccnsideration  of  the  Government.  A  decision
 in  this  regard  will  be  taken  in  the  near
 future.

 Expenditure  ineurred  on  Facilities
 during  Strike  by  Railway

 Employees  In  Dhanbad
 Region

 3123,  SHRI  RAJDEO  SINGH  :  Wil!
 the  Minister  of  RAILWAYS  be  please  to
 refer  to  the  reply  given  to  Unstarred
 Question  No.  6811  on  the  3rd  August,  1971
 regarding  the  expenditure  incurred  by  Rail-
 ways  in  Dhanbad  region  strike  and  state  ;

 (a)  the  reasons  why  meals,  tiffins  and
 free  conveyance  were  arranged  for  the
 employees  during  the  strike  on  Dhanbad
 Division  (Eastern  Railway)  in  February,
 1971;  and
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 (b)  whether  similar  facilities  were
 provided  to  the  employees  in  previous
 strikes  also  ?

 THE  MINISTER  OF  RAILWAYS
 (SHRI  K.  HANUMANTHAIYA)  :  (a)
 Meals,  tiffin  and  Conveyance  for  transport
 of  loyal  staff  from  place  to  place  for  running
 of  train  services,  were  arranged  in  the
 interest  of  public  service.

 (b)  Yes,  wherever  considered  necessary.

 Conversion  to  Broad  Gauge  of
 Viramgam  Okha  Porbandar

 Section  (Western  Railway)

 3124,  SHRI  D  P.  JADEJA  :
 SHRI  VEKARIA  :

 Will  the  Minister  of  RAILWAYS  be
 pleased  to  state  :

 (a)  when  Government  propose  to  take
 up  the  work  on  the  conversion  of  Viramgam-
 Okha-Porbandar  section  of  Western  Railway;
 and

 (b)  the  time  by  which  the  work  is
 likely  to  be  completed  ?

 THE  MINISTER  OF  RAILWAYS
 (SHRI  K.  HANUMANTHAIYA)  :  (a)  and
 (b)  :  This  conversion  has  been  sanctioned
 and  the  work  is  in  progress.  The  conversion
 project  will  be  completed  in  five  years.

 गुजरात  में  रेलवे  लाइनों  को  बड़ी  लाइनों
 में  बदलता

 3125,  श्री  अमर  सिंह  चौधरी  :  क्या
 रेल  मंत्री  यह  बताने  की  कपा  करेंगे  कि

 (क)  गुजरात  में  मीटर  गेज  छा इयन ों
 और  छोटी  (गरो  गेज)  लाइनों  की  कुल  लम्बाई
 कितनी  है;

 (ख)  क्या  इनमें  से  किसी  लाइन  को

 बड़ी  लाइन  में  बदलने  का  कोई  प्रस्ताव  है;

 (ग)  कया  किसी  छोटी  [नारों  गेज)
 साइन  को  बन्द  करने  का  प्रस्ताव  है;  और
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 (3)  यदि  हाँ,  तो  इस  के  क्या  कारण

 है?

 रेल  मंत्री  (श्री  के.  हनुमन्तेंया)  (क)  रेलवे
 लाइनों  की  हुबाब  के  बारे  में  सूचना  राज्य
 यार  नहीं  बल्कि  क्षेत्रीय  लेखों  के  अनुसार
 सीमित  को  जाती  है  t

 यातायात  के  लिए  चालू  लाइनों  के  रेल-
 मार्ग  किलोमीटर  का  क्षेत्रीय  खेलो  के  अनुसार
 ब्यौरा,  भारतीय  रेल  व्यवस्था  पर  रेलवे  बोर्ड
 की  रिपोर्ट,  (सांख्यवीय  विवरण)  3970-7I  के

 पूरक  के  विवरण  स०  8  मे  दिया  गया  है,
 जिसकी  प्रतिभा  संसद  के  पुस्तकालय  में  उपलब्ध
 है  t

 (ख)  वीरमगाम-ओखा,  कानून-
 पोरबन्दर  मीटर  छोटन  लाइन  खंड  को  बड़ी
 लाइन  में  बदलने  की  मजूरी  दी  जा  चुकी है।
 गांधीधाम-भुज  और  दिल्ली-अहमदाबाद  मीटर
 लाइन  खड़  की  (जिनका  कुछ  अण  गुजरात  मे
 पडता  है)  बडी  लाइन  में  बदलने  और  छोटा

 उद्यपुर-प्रतापनगर  (छुच्छापुरा-टनब्राना  सहित)
 छोटी  लाइन  खडों  को  बड़ी  लाइन  मे  बदलने  के
 सम्बन्ध  में  किये  जा  रहे  सर्वेक्षण  का  काम
 प्रगति  पर  है।  इन  सर्वेक्षणों  के  पूरा  हो  जाने  के
 बाद  कोई  विनिश्चय  किया  जायेगा

 (ग)  जौ  नहीं  ।

 (घ)  प्रश्न  नही  उठता  ।

 मध्य  प्रदेश  में  बालाघाट-गोवलिया  छोटी
 साइन  को  बड़ो  साइन  में  बदनुमा

 3126.  भी  नाथूराम  अहि रि धार  :
 धी  हुकम  लव  कछवाय  :

 क्या  रेल  मंत्री  यह  बताने  की  कृपा  करेगे  :
 कि  सरकार  का  विचार  मध्य  प्रदेश  से  बाला-
 घाद  गोंदिया  छोटी  लाइन  को  बडी  लाईन  में
 बदलने  का  है  और  यदि  हा,  तो  कब  तक  ?

 रेल  मंत्री  (श्री  ry  हंमुमग्तेया)  :  अलाभ
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 प्रद  शाखा  लाइन  समिति,  969  की  सिफारिशों
 पर  आधारित  सतपुडा  छोटी  लाइन  प्रणाली

 (गादिया-बालाघाट  और  अन्य  मीटर  लाइनों
 सहित)  के  उत्तरी  स्व डो  को  डी  लाइन  में
 बदलने  के  लिए  एक  यातायात  सर्वेक्षण  शुर
 किया  गया  है  जो  प्रगति  पर  है।  सर्वेक्षण  का
 परिणाम  मालूम  हो  जाने  के  बाद  ही  इन  खंडों
 को  बड़ी  लाइन  में  बदलने  के  बारे  मे  कोई
 विभिश्वथ  किया  जायेगा।

 चोथी  योजना  के  दौरान  नई  रेलवे
 रूझानों  के  लिये  मध्य  प्रदेश

 सरकार  के  प्रस्ताव

 3127.  श्री  गंगा  चरण  चित्रित  क्‍या
 रेल  मंत्री  यह  बचाने  की  कृपा  करेगे  कि  :

 (=)  चौथी  पंचवर्षीय  योजना  की  अवधि
 में  मध्य  प्रदेश  मे  नई  रेलवे  लाईने  बिछाने  के
 सम्बन्ध  में  भध्य  प्रदेश  सरकार  से  प्राप्त  हुए
 प्रस्तावों  का  ब्यौरा  क्या  है;  और

 (ख)

 रेल  मंत्रो  (थो  Bo  हनुमन्‍्तेया)  :  (क)
 मध्य  प्रदेश  सरकार  द्वारा  चोथी  योजना  में
 जिन  नयी  लाइनों  के  निर्माण  कौ  सिफारिश  फी
 गयी  है  वे  ये  है  --ढीली  राजहरा  से  दीवाना
 तक,  सतना-रींवा  गोविंदगढ़  और  इंदौर  से  दोहद
 लक

 उन  पर  क्या  काय बाई  की  गई  2?

 (ख)  ढली  राजहरा-दीवाना  और
 सतना  रीवा-ध्योहारी  लाइनों  के  लिए  यातायात
 सर्वेक्षण  का  काम  972-73  के  बजट  मे  शामिल
 कर  लिया  गया  है।  यातायात  सर्वेक्षण  वर
 परिणाम  मालूम  होने  के  बाद  ही  इस  मामले  में
 आगे  विचार  किया  जायेगा  i

 sea  प्रदेश  में  खोले  गये  नये  रेले  स्टेशन

 328  भरी  गंगा  करण  लोकित:  क्या
 रेल  मंत्री  यह  बताने  की  कृपा  करेगे  कि  :

 (क)  i97C-72  और  1971-72,  %  समय
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 प्रदेश  मे  किसने  रेलवे  स्टेशन  खोले  गये  और
 उनके  नाम  क्या  हैं;

 (ख)  क्या  इस  अवधि  में  मध्य  प्रदेश
 सरकार  ने  नये  रेलवे  स्टेशन  खोलने  के  लिए
 कोई  प्रस्ताव  भेजे  थे;  और

 (ग)  यदि  हा,  तो  क्या  केन्द्रीय  सरकार
 ने  उन  सभी  प्रस्तावों  को  मंजूरी  दे  दी  है  ?

 रेल  मंत्री  (श्री  के०  हनुमन्तैया) :  (क)
 1970-71  और  1971-72  के  दौरान  मध्य  प्रदेश

 में  निम्नलिखित  सात  नये  गाड़ी  हाल्ट  खोले  गये
 थे:

 1--खारा
 2--चारुरमाठा
 3--गगाटोला
 4--.गया
 5--  टिकवा
 6--प्रीतम तगर
 7--कोट लाखे डी

 (ख)  और  (ग).  दीवानगंज  और  सुखी
 सानिया  स्टेशनों  के  बीच  यात्रियों  की  बुकिंग  के
 लिए  भी-भरा  घाट  पार  स्टेशन  खोलने  के
 सम्बन्ध  में  मध्य  प्रदेश  सरकार  से  एक  प्रस्ताव
 मार्च,  97]  में  मिला  था  ।  प्रस्ताव  पर  विचार
 किया  गया  लेकिन  वित्तीय  दृष्टि  से  औचित्य  ने

 होने  के  कारण  इसे  स्वीकार  नहीं  क्या  जा
 सका  ।  इस  स्टेशन  को  खोलने  के  बारे  भें  राज्य
 सरकार  ने  पुनः  अनुरोध  किया  है  और  इस
 प्रस्ताव  पर  नये  सिरे  से विचार  किया  जा  रहा  है

 भध्ल  प्रवेश  में  मिलों  दुबारा  नियंत्रित

 मूल्य  वाले  कपड़े  का  उत्पादन  न  करना

 3129,  श्री  गंगा  चरण  दीक्षित  :  क्‍या
 विदेश  व्यापार  मंत्री  यह  बताने  की  कृपा  करेगे
 कि  :
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 (=)  क्या  मध्य  प्रदेश  में  कुछ  कपडा
 मिलें  नियंत्रित  दर  वाले  कपड़े  वी  प्रचलित
 किस्मों  का  उत्पादन  नहीं  कर  रही  है;  और

 (ग)  यदि  हा,  तो  ऐसी  मिलों  के  नाम
 क्या  है  और  उनके  विरुद्ध  सरकार  ने  क्‍या
 कार्रवाई  की  है  ?

 बिदेश  व्यापार  मंत्रालय  में  उप-मंत्री

 (श्री  o  सी०  जाएगा:  (क)  विद्यमान
 योजना  के  अंतर्गत,  मध्य  प्रदेश  में  सभी
 निश्चित  सूती  वस्त्र  मिले  उनके  लिए  नियम  कोटे
 के  आधार  पर  नियमित  कपड़ा  तैयार  कर

 रही  है  ।

 (ख)  प्रश्न  नहीं  उठता

 मध्य  प्रदेश  सें  खानों  के  महीनों  से  कोयले
 की  जुलाई

 3130.  श्री  गंगा  शरण  दीक्षित:  क्‍या
 रेल  मंत्री  यह  बताने  की  कृपा  करेगे  कि  :

 (क)  मध्य  प्रदेश  की  कोयल।  खाना  के

 मुहानों  पर  जमा  कोयले  के  स्टाक  तथा  कोयले
 के  वर्तमान  उत्पादन  की  दुलाई  के  लिए  प्रति
 दिन  कितने  वैगनों  की  आवश्यकता  होती  है;
 और

 (ख)  रेलवे  विभाग  द्वारा  कितने  बैगन

 दिए  जा  रहे  है  ?

 रेल  मंत्री  (चली  के०  हनुमंतेवा)  :  (क)
 कोयला  नियंत्रण  से  प्राप्त  आंकड़ों  के

 अनुसार  मध्य  प्रदेश  के  कोरिया  और  रीवा
 तथा.  पचधघाटी  क्षेत्रों  म ेकोयले  के  उत्पादन,

 ढुलाई  और  स्टाक  के  नवीनतम  आंकड़े  नीचे  की
 तालिका  मे  दिये  गये  हैं  co

 (दस  राख  मौटरिक  हेड  मे)
 कोरिया-रीवां  पेंच घाटी  जोड़

 अप्रैल  से  अक्तूबर  7]  तक  उत्पादन  5-55  i9  746

 ढुलाई  (अप्रैल  से  अक्तूबर  7  तक)  552  197  749

 RTS, TF ORT TE n  के  अन्त  तक  खानों  पर स्टाक  045  005  0.50
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 मध्य  प्रदेश  के  निगरानी  क्षेत्रों  के आकर
 तत्काल  उपलब्ध  नही  हैं  लेकिन  उनकी  सारी-
 मांगे  पूरी  की  जाती  है।  पैचधाटी  और
 मिग रौ छी  क्षेत्रों  की  कोयला  खाना  पर  कोयल  के
 स्टाक  की  मात्रा  सामान्य  से  कम  है  tT  कोयल  के
 5  दिन  के  उत्पादन  को  सामान्य  स्टाक  मानत॑

 हुए  कोलया  और  रीवा  क्षेत्रों  में  कायले  का
 लगभग  50,000  मीटरिक  टन  अतिरिक्‍त  स्टाप

 है  जिसे  प्रतिदिन  लग मंग  25  माल  डब्बो  का
 अतिरिक्त  लदान  करके  तीन  महीन  में  छोटा  जा
 सकता  है

 (ख)  9  -72  में  इन  कोयला  क्षेत्रो  से
 प्रति  दिन  लादे  गए  माल  डिब्बा  वी  औसत  सख्या
 इस  प्रकार  है  —

 बारिया  रीवा  (कोरबा
 आकर  झारसुगुडा
 क्षेत्रों  सहित)

 S/L

 पच  (मध्य  और  दक्षिण
 पब  दोनो.  रेलों
 द्वारा)

 4]3

 मिग रोली  =  86

 अप्रैल  977  से  कोरिया-रीवा  क्षेत्रों  से
 कायल  के  लदान  का  काम  तेज  कर  दिया  गया
 है  ताकि  कोयला  खाना  पर  पड़े  रहने  वाले
 कोयले  की  शीघ्र  निकासी  हो  सके  ।

 Linking  of  Rivers  From  Godavari  to
 Cauvery

 383]  SHRIM  KALYANASUNDARAM
 Will  the  Minister  of  IRRIGATION  AND
 POWER  be  pleased  to  state

 (a)  whether  there  is  any  independent
 Proposal  to  link  up  the  rivers  in  the  South
 from  Godavari  to  Cauvery,  and

 {b)  f  so,  the  outline  thereof  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  IRRIGATION  AND
 POWER  (SHRI  B  N  KUREEL)
 (a)  and  )  The  imkup  of  the  rivers

 /
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 like  Ganga,  Sone  Narmada,  Godavisi
 Krishna,  Pennar  and  Cauvery  Is  propoxcd
 ays  pait  of  the  National  Water  Grid  A
 team  ot  UN  Laperts  visited  India  to  give  a
 second  opinion  on  the  proposals  and  ther
 repoit  8s  expected  by  July,  4972  There  ty
 no  independent  proposal  to  Jik  up  the
 rivers  from  Godavari  to  Cauvery

 Compensation  paid  to  Ousiees  of  Pong
 Dam  Area  (H  P  )

 332.  SHRI  VIKRAM  MAHAJAN
 Will  the  Minister  of  IRRIGATION  AND
 POWER  be  pleased  to  state

 (a)  how  miny  oustecs  from  Ponz  Dam
 Area  (Himichal  Pradesh)  hive  b  cn  iwirded
 and  paid  compensation  so  fa:  an!  how
 many  were  exputcd  to  he  iwirded  com
 pensation  under  the  schcdule  earlier  pre-
 pared,  and

 {b)  how  miuny  oustees  were  awarded
 and  paid  compensation  by  the  1५1.  October
 97!  and  how  many  more  have  been  pid
 thercafter  ti]  February  4972  7

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  IRRIGATION  AND
 POWER  (SHRI  8  N  KURFEL),

 (a)  (i)  Land  owners  in  whose  favour
 awards  of  compensation  have
 been  given  29,134

 (i)  Tand  owners  in  whose
 favour  awards  of  comp2n-
 sation  have  been  paid  up
 to  29  (22-1972,  12,485

 (in)  It  ts  not  possible  to  say  to
 this  stage  how  many  of
 these  land  owners  are  eligi-
 ble  to  be  approved  as  0  Se
 tees  for  the  purpose  of
 allotment  of  land  in  Rajas-
 than

 It  :s  intended  to  give  award  to  all  the
 fand  owners  who  arc  likely  to  be  effected  up
 to  EL  i280  before  next  monsoon

 (b)  0)  Awards  paid  up  to  3i-0-49  i
 7,508

 (i)  Awards  pad  from  AS11971
 to  29  22-1972.  4,977
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 Better  Maintenance  of  Railway  Quarters
 at  Liluah  Colony,  Howarh  Division

 (Eastern  Railway)

 3I33.  SHRiS.  M.  BANERJEE:  Will
 the  Minister  of  RAILWAYS  be  pleased  to
 state  :

 (a)  whether  the  maintenance  of  Ruail-
 way  Quarters  at  Liluah  Colony  in  the
 Howarh  Division  of  Fastern  Railway  is  not
 up  to  the  mark;

 (b)  whether  there  was  a  demonstration
 against  the  IOW  Incharge  of  the  Colony  on
 the  5th  March,  1972;  and

 (c)  if  so,  the  steps  Government
 propose  to  take  to  tackle  the  problem  ?

 THE  MINISTER  OF  RAILWAYS
 (SHRI  K.  HANUMANTHAIYA)  :  (a)  No.

 (b)  No.

 (c)  Does  not  arise

 Refusal  to  Reimturse  Children’s
 Tuition  Fees  by  Divisional  Superin-

 tendent,  Sealdah  Division
 (Eastern  Railway)

 4I34.  SHRI  S.  M.  BANERJFE:  Will
 the  Minister  of  RAILWAYS  0७९  pleased  to
 state  ;

 (a)  whether  the  Divisional  Superinten-
 dent,  Sealdah  has  refused  to  reimburse  to
 the  Railway  employees  under  him  Children’s
 Tuition  Fees  for  the  children  reading  in
 Classes  I  to  VIII  ;

 (b)  whether  the  procedure  followed  by
 the  Divisional  Supcrintendent  is  at  variance
 with  the  procedure  followed  in  ‘te  Office
 of  the  Genenal  Manager.  Eastern  Railway
 and  other  Divisional  Superintendents  and

 (ce)  if  80,  the  reasons  therefor  7

 THE  MINISTER  Ot  RAILWAYS
 (SHRI  K.  HANUMANTHAIYA)  :  (a)
 No.

 (b)  No.

 {c)  Does  not  arise.
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 Per  capita  availability  and  consumption
 of  power  in  North  Bihar

 3i35.  SHRI  BHOGENDRA  JHA
 Will  the  Minister  of  IRRIGATION  AND
 POWER  be  pleased  to  state  the  latest  per
 capita  availability  and  consumption  of
 power  in  North  Bihar,  the  rest  of  Bihar  and
 the  whole  country  ;

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  IRRIGATION  AND
 POWER  (SHRI  8.  N.  KUREFEL)
 The  estimated  per  capita  availability
 and  consumption  of  electricity  in  North
 Bihar,  rcst  of  Bihar  and  the  whole  country
 for  970-7i  AS  given  below  :

 Per  capita  pei  capita
 avatlobility  consumption

 (KWh)  (KWh)

 ‘7  North  Bihar  9  3

 2  Rest  of  Bihar  87  79

 3.  All  India  98  88

 Eapenditure  on  Kosi  Gandak  and
 Rajasthan  Canal  Project

 3136.  SHRI  BHOGENDRA  JHA  :
 Will  the  Minister  of  IRRIGATION  AND
 POWER  be  pleased  to  state  :

 (a)  the  total  amount  to  be  spent
 hereafter  for  the  completion  of  the  Western
 Kosi.  Gandak  and  Rajasthan  Canal  project;
 and

 (b)  the  steps  that  are  being  taken
 to  ensure  completion  of  the  three  projects  by
 the  end  of  the  Fourth  Five  year  Plan  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  IRRIGATION  AND
 POWER  (SHRI  B.  ह  KUREEL)  :  (a)  and
 (b.  The  Rajasthan  Canal  Stage  I  need
 Rs.  37  crores  beyond  March,  1972.  The
 Project  is  expected  to  be  substantially

 completed  by  the  end  of  Fourth  Plan,  except
 for  lining  of  the  smaller  channels  which
 work  will  be  carried  out  later.

 The  Gandak  Project  of  Bihar  and  Uttar
 Pradesh  requires  Rs.  93  crores  beyond
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 March,  1972.  The  State  Governments  have
 been  urged  to  allocate  as  much  of  funds  as
 possible  for  the  project.  The  works  in
 Uttar  Pradesh  will  be  substantially  com-
 pleated  by  the  endof  the  Fourth  Plan.
 Htowever,  the  work  in  Bihar  will  spill  over
 ino  the  next  Plan.

 Work  on  the  Rs.  37  crores  Western  Kosi
 Cana  is  being  undertaken  only  now  after
 receipt  of  clearance  from  His  Majesty’s
 Government  of  Nepal.  The  project  will  take

 5  to  6  years  for  completion.

 Augmenting  of  Irrigation  facilities
 in  Bihar

 3137,  KUMARI  KAMLA  KUMARI:
 Will  the  Minister  of  IRRIGATION  AND
 TOWER  be  pleased  to  state  :

 (a)  whether  out  of  a  total  crop  area  of
 267  million  acres  in  Bihar,  hardly  5  million
 acres  get  irrigation  of  same  kind,  while  only
 about  million  acres  are  assured  of  proper
 irrigation;  and

 (b)  the  steps  taken  or  proposed  to  be
 taken  to  increase  the  irrigation  facilities  in
 Bhar  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  IRRIGATION  AND
 POWER  (SHRI  8.  N.  KUREEL)  :  (a)  and
 (b),  The  total  cropped  area  of  Bihar  in
 1968-69  was  about  0.9  million  hectares.
 Irrigation  potential  created  by  March,  1972,
 is  assessed  to  be  about  17S,  million  hectares
 for  major  and  medium  projects  and  about
 4.8  million  hectares  for  minor  irrigation
 Projects  or  about  NY  of  the  cropped  area.

 The  Government  of  Bihar  have  in  hand
 anumber  of  projects  like  Kosi,  Gandak,
 Bagmati,  Sone  High  level  Canals,  Chandan
 etc.  and  on  completion  of  all  the  projects
 in  hand,  the  peicentage  of  irrigation  will  go
 upto  about  50%  of  the  cropped  area.

 Amendment  of  Impoot  Trade  Control
 Order

 3138,  SHRI  D.  K.  PANDA:  Will
 the  Minister  of  FOREIGN  TRADE  be
 Bleased  to  state  :

 (a)  whether  there  is  a  proposal  under

 CHAITRA  29,  894  (SAKA)  Written  Answers  86

 consideration  to  introduce  a  bill  proposing
 amendment  to  the  Import  Trade  Control
 Order  to  prevent  firms  from  misusing  import
 licences  and  indulging  in  various  mal-
 practices  like  under-invoicing  and  over-
 invoicing;  and

 (b)  ifso,  an  outline  thereof  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  FOREIGN  TRADE
 (SHRI  A.C.  GEORGE):  (a)  and  (b).
 A  proposal  to  amend  the  Imports
 and  Exports  (Control)  Act,  947  ts  under
 active  consideration  of  the  Government.  The
 amendment  that  is  being  considered  is  to
 assume  powers  for  imposition  of  fines  for
 contravention  of  the  provisions  of  the
 Imports  &  Exports  (Control)  Act  and  Orders
 issued  thereunder.  This  is  in  addition  to  the
 existing  penal  provisions  of  the  Imports
 and  Exports  (Control)  Act  and  Orders  inade
 thereunder.

 Rowdyism  in  Eastern  Railway  Hostel
 at  Patna

 3I39.  SHRI  RAMAVATAR  SHASTRI  :
 Will  the  Minister  of  RAILWAYS  be  pleased
 to  state  :

 (a)  whether  the  attention  of  Govern-
 ment  has  been  drawn  to  a  letter  appearing  in
 Statesman  dated  the  3rd  March,  °72  under
 the  heading  “Rowdyism  in  Hostel’?  at  Patna
 (Eastern  Railway)  ;  and

 (b)  if  so,  the  action  taken  by  the  aut-
 horities  m  the  matter  ?

 THE  MINISTER  OF  RAILWAYS  (SHRI
 K.  HANUMANTHAIYA)  :  (a)  Yes.

 (b)  No  such  case  of  rowdyism  in  tho
 Hostel  has  come  to  notice.

 Increase  in  number  of  Court  Cases
 filed  by  Railway  Staff

 3i40  SHRI  RAMAVATAR  SHASTRI
 Will  the  Minister  of  RAILWAYS  be  pleased
 to  state  :

 (a)  whether  in  recent  years  Court  cases
 filed  bv  Riilwsy  staff  are  mounting  up  and
 whether  these  cases  are  lost  in  Court  due  to
 arbitrary  orders  of  the  Railway  Officers;
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 (b)  whether  the  Railway  Administration
 has  to  pay  substantial  amount  of  money  on
 account  of  these  cases,

 ro}  Af $0,  whether  any  action  is  taken
 against  the  Officers  responsible  for  such
 orders,  and

 (d)  if  not,  the  remcd  al  measure  the
 Administration  propose  to  take  in  this
 matter  ?

 THE  MINISTFR  OF  RAILWAYS
 (SHRI  K  HANUMANTHATYA)  (a)
 Althc  ugh  the  court  cases  filed  by  the  Rail
 way  staff  are  on  the  increise  cases  are  not
 Jost  due  to  atbitrary  orders  of  Railway
 officers

 (b)  Advocates  are  paid  according  to
 the  High  Court  Schedule  Government
 Pleaders  are  paid  as  per  rates  fixed  by  the
 State  Governments,  and  outside  counsels  irc
 paid  at  the  rites  fixed  as  per  prior  contract

 (c)  and  (d)  Does  not  arise

 Brutal  Assaults  on  Railway
 Employees  at  Kusunda

 गाव  SHRI  RAMAVALAR  SHASTRI
 Will  the  Minister  of  RAILWAYS  be  pleased
 to  state

 (a)  whcther  Telegram  dated  the  8th
 October  .  ॥9रा  from)  Divisional  Railway
 Fmployees  Coordination  Con  m  ४५६  Dhan-
 bad  was  received  by  Goveinment  alleging
 brutal  assaults  on  the  Railway  Employees
 on  duty  व  Kusunda  on  the  27th  October,
 97  by  the  Police  and  Collitry  owners,

 (b)  7  so,  the  gist  of  the  incident  and
 the  action  taken  by  the  Railway  authoritics
 at  Dihanb.d  in  the  matter,  and

 (c)  whether  compensation  was  promised
 to  be  paid  by  the  Dis'sional  Superintendent
 to  the  staff  injurcd  on  duty  and  whether  it
 has  been  paid  ?

 THE  MINISTIR  OF  RAILWAYS
 (SHRI  K  HANUMANTHAIYA)  =  (a)  No
 However,  the  incident  took  place  on  27th
 September,  97]  and  not  27th  October,  97

 (b)  A  statement  ts  attached
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 (c)  No

 Statement

 On  27  OTL  at  about  3  00  hrs  while  the
 shunting  of  wagon.  was  going  on  at
 Kusunda  Railway  Yard,  the  Eastern  side
 level  crossing  gate  of  Kusunda  Yard  was
 closed  for  vehicula:  traffic  At  that  time
 one  car  No  BRW  68631  in  the  occupation
 of  Shrt  Parmcshwar  Agrawal,  proprietor  of
 West  Godhar  Colliery,  Kusunda  with  his
 family  came  there  and  they  demanded  the
 level  crossing  gale  to  be  opened  at  once  for
 the  sad  car  to  ‘Pass,  The  gatc-man  on  duty
 showed  his  mability  to  open  the  gite  as  the
 shunting  was  still  going  on,  and  this  resulted
 in  a  altercation  between  the  gitemin  and
 Shr  Agrawal  who  felt  insulted  and  enrazed
 on  the  reply  of  the  gatueman  Suddenly  Shri
 Agriwal  went  to  the  Collicry  and  brought
 about  50  persons  armed  with  lathis  spears,
 Iron  tods  etc  and  started  assaulung  the
 railway  emplovecs  on  duty  On  getting  this
 information  the  RPF  arimcd  wing  party
 posted  at  Kusunda  and  the  local  RPF  staft
 tushed  to  save  the  Ratlway  employees  when
 the  assailants  fled  awav

 The  Divisional  Superintendent,  Dy
 Divisional  Supermtendent  Divisional  Op
 rating  Superintendent,  Dhanbad  accompanid
 by  ५  perintendcnt  of  Polite  Dhanbad  and
 other  Pol  cc  authoritics  visited  the  spot  On
 being  assured  by  the  authorities  that  appro
 priate  action  will  be  taken  against  the
 persons  who  were  at  fault,  the  work  was
 resumcd  by  the  Railway  employces

 The  local  police  have  registered  a  case
 which  3s  under  investigation,

 Confirmation  on  Posts  of  Fuel  Inspectors
 and  Fireman  Inspectors  on  Railways
 १142  SHRI  CHANDRIKA  PRASAD

 Will  the  Minister  of  RAILWAYS  be  pleased
 to  state

 (a)  whether  perminent  and  cadre  posts
 of  Fucl  Inspectors  and  F  remin  Inspectors
 have  been  created  on  the  Railways,

 (b)  af  so,  the  reasous  therefore,
 {c)  whether  some  members  of  the  staff

 have  been  confirmed  against  these  posts
 being  cadre  posts,  and

 (d)  what  is  the  procedure  for  trans-
 ferring  the  confi  med  employees  to  their
 original  cadre  post  ?
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 THE  MINISTER  OF  RAILWAYS
 (SHRI  K  HANUMANTHAITIYA).  (a)  to
 (d)  The  mformation  is  being  collected  and
 will  be  laid  on  the  Table  of  the  Sabha

 Effect  on  India’s  Exports  consequent
 upon  Cinna’s  entry  in  to

 U.S  Markets

 3143  SHRI  NIHAR  LASKAR
 SHRI  (.  T  DHANDAPANI

 Will  the  Minister  of  FOREIGN
 TRADE  be  pleased  to  state

 (a)  whether  entry  of  Chatna  into  the
 U  =  §  markets  has  in  any  way  alfccted  the
 Indian  exports  to  the  U  S  A,  and

 (b)  if  so,  to  what  extent  ?

 TAL  DrPUTY  MINISTER  IN  THE
 MINISIRY  OF  FOREIGN  TRADE  (SHRI
 A  ९  GEORGE)  (a)  and  (b)  The  entry
 of  China  mtv  the  U  ५  market  has  not  so
 far  effected  Indo  US  trade  to  any  appreci-
 able  extent

 Economy  measures  adopted  by  Railways

 344  SHRI  K  RAMA’  KRISHNA
 RLDDY  Will  the  Minister  of  RAIL-
 WAYS  be  pleased  to  state

 (a)  the  measures  of  economy  taken
 by  the  Ministry  of  Railways  to  improve  the
 financial  position  of  the  Railways  ,

 (b)  the  monetary  savings  achieved  in
 the  fields  of  fuel  consumption,  claims  and
 compensations  and  unproductive  establish-
 ments  ,  and

 (c)  the  recommendations  of  the  Claims
 Committee  969  which  have  not  been  imple
 mented,  even  though  accepted  and  the
 tecommendations  which  have  been  rey.cted  ?

 THE  MINISTFR  OF  RAILWAYS
 (SHRI  K  HANUMANTHATYA)  (१)  A
 statement  ५  laid  on  the  Table  of  the  Ho  se
 [Placed  in  Librarv  See  No  ‘L1-1792!72]

 (b)  Improvement  in  effi.tency,  oper-
 ation  and  productivity  leading  to  economy
 directly  or  indirectly  s  a  contimuous  pro-
 cess  by  way  of  various  measures  adopted  on
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 Railways  as  briefly  mentioned  against  part
 (a)  There  has  been  no  reduction  m  the
 payment  of  compensation  for  loss,  damage
 etc  ,  on  booked  consignments  during  1971-,
 72  +  As  regard,  fuel,  some  savings  were
 achieved  during  (1970-71  as  compared  to
 ‘1963-70

 (c)  Instructions  have  been  issued  ta
 the  Zonal  Railways  on  the  recommendations
 of  One  Min  Expert  Committee  on  Compen-
 sation  Clarms  which  have  been  accepted  in
 full  or  in  pait  or  in  modihed  form  The
 nature  cf  most  of  the  recommendations  ts
 such  that  imp  ementation  thereof  AS.  a  conti-
 nuous  process  Fot  insiance,  the  recom-
 mcnditions  on  marking  addrssing  —  sealing
 rivetting  labelling,  locking,  handling,
 arousing  of  claims  Consciousness  among
 the  staff,  connecting  of  unconnected  wagons
 fixing  of  staff  responsibility,  repairs  of
 pinel  cut  wagons,  training  of  staff  watching
 ot  detentions,  issuc  of  damige  and  deficren-
 cy  messages  corres  compilation  of  |  statis-
 ucs  provision  of  adequate  covered
 accommodation  n  goods  shids,  cxpedit  ous
 Investigations  and  d  sposul  of  claums  cases
 tissue  of  shortage  cert  ficates,  periodically
 meetings  with  big  undertaking  Chambers
 of  Comm  ice  ete  ,  holding  of  mobile  claims
 offiies  prevention  of  litigation,  quick  satis-
 faction  of  de¢ices  watching  the  performance
 ot  Railway  advocates  eic  are  under  constint
 im  ementation  The  reviews  of  staff
 strength  suggested  by  the  Committee  are
 also  being  conducted  by  the  Zonal  Railwavs
 Th  imp'ementation  of  the  recommendations
 as  accepted  by  the  Ratlway  Board,  for
 augmentation  of  the  stringth  of  the  Commere
 cial  Offers  and  staff  will  however,  have
 to  be  done  in  phases  within  the  availabel
 finances

 The  recommendations  made  in  the
 following  patagriphs  of  the  summary  of
 observations  and  recommendations  which
 have  not  been  acc  pted  are
 53  160,  ‘163,  I75,  78  I8I,  83,  85  187,
 89  192,  2I5  246  235  248,  259,  319,  35]
 357  376,  37),  434  44  482,  496,  526,  556,
 557,  $5I,  572  601,  645

 Capacity  of  Goods  Traffic  during  Third
 and  Fourth  Plans

 3I45  SHRI  ॥ क  RAMA  KRISHNA
 RFDDY  Will  the  Minister  of  RAIL-
 WAYS  be  pleased  to  state
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 (a)  the  capacity  of  goods  traffic  in
 million  tonnes  per  annum  developed  in  the
 Third  and  Fourth  Five  Year  Plans  ;  and

 (b)  the  traffic  lifted  in  1969-70  and
 1970-73  7

 THE  MINISTER  OF  RAILWAYS
 (SHRI  K.  HANUMANTHAITYA)  (a)
 Dependent  on  the  pattern  and  leads  of
 traffic  prevalent  in  ‘1965-66,  the  Railways’
 capacity  was  for  a  sustained  movement  of
 205  million  tonnes  of  originating  traffic  at
 the  end  of  the  ITI  Plan.  Capacity  is  being
 programmed  for  lifting  240.5  million  tonnes
 at  the  end  of  the  Fourth  Plan  subject  to
 certain  anticipations  of  pattern  of  traffic
 and  lead  thereof.

 (b)  The  actual  traffic  and  lifted  during
 1969-70  and  1970-71  was  207.9  and  96.5
 million  tonnes  respectively.

 कास गंज  माल  गोदाम  (पूर्वोत्तर  रेलवे)  में
 टेलीफोन  सुविधा  की  व्यवस्था

 3146,  श्री  महादीपक  सिंह  शाक्य  :  क्या
 हल  मंत्री  यह  बताने  की  कृपा  करेंगे  कि:

 (क)  कया  कास गंज  जंकशन  (पूर्वोत्तर
 रेलवे)  के  माल  गोदाम  तथा  टी०  सी०  आफिस
 में  बहुत  दूरी  हैं  ;

 (ख)  कया  टेलीफोन  सुविधायें  केवल
 टी०सी०  भ्राफिस  मे  ही  उपलब्ध  हैं  जिसके  फल-
 स्वरूप  माल  गोदाम  में  काम  करने  वाले  करे-
 रियो  को  अनेक  कठिनाइया  होती  हैं  ;

 (ग)  यदि  हां,  तो  क्‍या  सरकार  का
 विचार  दोनों  कार्यालयों  मे  अलग-अरुण  खेली-
 फोन  सुविधाओं  की  व्यवस्था  करने  का  है  ?

 रेल  मंत्री  (भी  के०  हनुमस्तंथा)  (क)
 कास गंज  जंकशन  पर  माल  गोदाम  और  टिकट
 कलक्टर  के  कार्यालय  के  बीच  की  दूरी  लगभग
 I  किलोमीटर  है  a

 (ख)  टिकट  कलक्टर  के  कार्यालय  तथा
 माल  गोदाम  में  रेलवे  और  डाकतार,  दोनों  तरह
 के  टेलीफोन  की  सुविधायें  मौजुद  हैं
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 (7)  प्रदान  नही  उठता।

 कास गंज  जंक दान  (पूर्वोत्तर  रेलवे)  में  पूछताछ
 कार्यालय  खोलना

 3147.  शी  सहा री पक  सि  शाक्य :  क्‍या

 ू:  मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्या  पूर्वोत्तर  रेलवे  में  फासला

 जंक्शन  पर  कोई  पूछताछ  कार्गाठय है  ;  और

 (ख)  यदि  नही,  तो  इसके  क्या  कारण

 हैं?

 रेल  मंत्री  (झा  के०  हनु मस्ते या)  (क)
 कासगंज  रेलवे  स्टेशन  पर  प्रति  से  कोई  पूछ-
 ताछ  कार्यालय  नहीं  है  लेकिन  दूरभाष  द्वारा
 तथा  मौखिक  पूछ-ताछ  का  उत्तर  ड्यूटी  पर

 तैनात  टिकट  कलक्टर  द्वारा  सन्तोषजनक  ढंग

 से  दिया  जाता  है

 (@)  कागज  रेलवे  स्टेशन  पर  अलग
 से  पूछ-ताछ  कार्यालय  की  व्यवस्था  करने  का

 कोई  औचित्य  नही  है  ।

 Compensation  paid  by  Railway  due  to
 Thefts  and  Pilferages  on  North

 Eastern  Railway

 3148.  SHRI  MAHA  DEEPAK  SINGH
 SHAKYA:  Will  the  Minister  of  RAIL-
 WAYS  be  pleased  to  state  :

 (a)  whether  several  incidents  of  thefts
 and  pilferages  have  taken  place  on  the
 North  Eastern  Railway  since  Ist  January,
 972  ;  and

 (b)  i  so,  the  district-wise  break-up  of
 the  incidents  and  the  amount  of  compen-
 sation  paid  by  the  Railways  on  this
 account  ?

 THE  MINISTER  OF  RAILWAYS  (SHRI
 K.  HANUMANTHAIYA):  (a)  Yes.

 {b)  The  Division-wise  break-up  of  the
 incidents  of  Thefis  and  Pilferages  from  Jan-
 ualy  to  March’  72  is  as  under  =
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 Division  No,  of  incie  ~No  of  inci-
 den  s  of  dents  of
 Thefts  Pilferazes

 (i)  Izatnager  5  1

 q@  Lucknow  ॥3  7
 Gu)  Gorakhpur  3

 av)  Varanass  2
 (v)  Samastipur  4}  4

 Compensation  paid  fron:  Jinuiry  to
 March,  972  on  North  Eastern  Railway  on
 acount  of  Thefts  and  Pilfgrages  as  Rs
 4444/  and  Rs  ‘8,24 981/  respcctively

 Conversion  into  Broad  Gauge  I  ine  from
 Delhi  to  Ahmedabad

 3470  SHRIMATI  SAVITRI  SHYAM
 Will  the  M  nist:  of  RAIL  WAYS  ७  pleased
 to  state

 (a)  whether  Government  have  any
 proposal  under  corsaicratwom  to  convert  the
 metre  gauge  Delhi  Ahmedabad  hae  mio
 bioad  gauge  linc  ,  and

 (b)  if  so,  the  broad  outline  thereof  ?

 THF  MINISTFR  OF  RATLWAYS
 (SHRI  K  HANUMANTHAITYA)  (३)  and
 tb)  A  traffic  survey  w  m  progress  for
 conversron  of  the  Delhi-Ahmcdabad  metre
 Paige  section  to  broad  gauge  =  he  proposal
 will  be  further  considered  after  tle  survev  as
 completed  and  tle  report  thereof  cxamined

 Price  of  Russian  Cotton

 3i50  SHRI  RANABAHADUR

 ANDHRA  PRADLSH

 GUJARAT

 MAHARASHTRA

 UTIAR  PRADESH

 RAJASTHAN
 :
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 SINGH:  Will  the  Minister  of  FOREIGN
 TRADE  be  pleased  to  state  the  prices  which
 Government  will  have  to  pay  for  the
 Russian  cotton  ond  the  comparative  prices
 of  the  Indian  and  East  African  cotton  ?

 THE  DFPUTY  MINISTER  IN  THE
 MINISTRY  OF  FOREIGN  TRADE  (SHRI
 ्  C  GEORGE)  Under  the  cotton  con-
 version  deal  with  the  USSR,  India  would
 receive  cotton  fiee  of  cost  for  conversion
 into  textiles  to  be  supplied  to  that  country
 India  receiving  conversion  charges

 Powers  Crisis  in  States

 ३359].  SHRI  PAMPAN  GOWDA
 SHRI  P  M  MEHTA

 Wil  the  Minister  of  IRRIGATION
 AND  POWER  be  pleased  to  siate

 (a)  the  names  of  the  States  which  have
 urged  the  Union  Government  to  atrange
 for  supply  of  power  to  them  from  the
 neighbour  ne  States  to  solve  the  power  crivs
 obtaining  therein  and

 the  of  Government qb)  reaction
 there  o  ?

 THF  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  IRRIGATION  AND
 POWER  (SHRI  B  N  KURELL)  (a)
 The  States  of  Andhra  Pradesh,  Guyarat,
 Maharashtra  Rajasthan  and  Uttar  Pradesh
 have  asked  the  Ccntral  Government  to  use
 their  good  offices  for  arranaing  supply  of
 power  from  the  neighbouring  States

 {ob}  Centr)  Government  have  promptly
 arranmd  power  supply  from  neighbouring
 States  for  use  in  these  deficit  States  to  the
 extent  possible

 from  Mysore,  Tamil  Nadu  &  Kerala

 from  Mvsore,  Madhya  Pradesh  and  Maharasht  a

 fram  Madhya  Pradesh  and  Mysore

 from  Madhya  Pradesh  and  Buhar

 from  Punjab,  Haryana  and  Delhi
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 कोटा  (राजस्थान)  की  माल  ढाबों
 को  मांग

 3152,  श्री  झोंककर  लाल  बैरवा:  क्‍या
 रेल  मंत्री  यह  बताये  की  कृपा  करगे  कि

 (क)  गत  वर्ष  कोटा  (राजस्थान)  को
 माल  डिब्बों  की  माग  क्या  थी  ;

 (ख)  बडे  व्यापारियों  को  कितने  माल
 डिब्बे  अलाट  किये  गये  ;  और

 (ग)  सबसे  अधिक  माल  डिब्बे  किस

 APRIL  18,  4972  Writter  dnswers  96

 व्यापारी  को  दिये  गये  तथा  माल  डिब्बों  की
 संख्या  कितनी  थी  ?

 रेल  मंत्री  (श्री  के०  हनुमन्तेया)  (क)
 अप्रैल,  97  से  मार्च,  972  के  दौरान  कोटा
 में  कुल  12,185  माल  डिब्बों  की  माग  की  गयी
 थी  जिसमे  से  9,119  माल  डिब्बे  सप्लाई  किये
 गये  ।

 (ख)  बडे  व्यापारियों  को  आवंटित  किये
 गये  म'ल  डिब्बों  का  ब्यौरा  नीचे  दिया
 गया  है

 सप्लाई  गयी  गये  माल  डिब्बों  की  सख्या

 बू  दो  सिलिका  कं०

 कन्हैया  लाल  रामेश्वर  स्टोन  कं०

 ढाडी  स्टोन  क०

 कुलदीप  स्टोन  क

 गुरुच रन  स्टोन  कछ

 करतार  स्टोन  कुंभ

 सीता  राम  नारायण  कास्टिक  सोडा  लिमिटेड

 राजस्थान  इन्डस्ट्रीज  एण्ड  कैमिकल्स  लिमिटेड

 सिया  राम ट्र  नर्स

 साहा  एण्ड  क०

 मंगल  जी  छोटा  लाल

 किशन  लाल  मोहन  छाल

 नारायन  हरिशंकर

 दावा  लाल  पुरुषोत्तम  दास

 जोड़

 अन्य

 जोड़  0  ७  छ  ७  29  EEE
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 (7)  मैसर्स  साहा  एण्ड  क०  और  मंगल
 जी  छोटा  लाल,  बे  व्यापारी  है  जिन्हें  इस  वर्ष  में
 सबसे  अधिक  संख्या  में  माल  डिब्बे  दिये  गये
 प्रत्येक  को  298  माल  डिब्बे  दिये  गये  थे  t

 चम्बल  नहर  का  विस्तार

 3153.  श्री  झंकार  लाल  बैरवा:  क्‍या
 सिंचाई  और  विद्युत  मंत्री  यह  बताने  की  कृपा
 करेंगे  :

 (क)  क्‍या  सरकार  का  विचार  चम्बल
 नहर  को  बू  दी-राजस्थान  से  साइड  होते  हुए
 इन्दरमल  व  सफाई  माधोपुर  तक  ले  जाने  का  है;
 और

 (ख)  यदि  हां,  तो  कब  तक  ?

 सिचाई  और  विद्युत  मन्त्रालय  में  उपसन्‍्धत्रो
 (भी  बेजनाथ  कुरील):  (क)  और  (ख).
 चम्बल  और  व्यास  नदियों  के  संगम  तक  अति-
 रिक्त  क्षत्रो  की  सिंचाई  के  लिए  चम्बल  की
 चतेंमान  बदी  शाखा  नहर  के  मेज  नदी  से  आगे
 विस्तार  की  संभाव्य यता  को  राजस्थान  स-कार
 द्वारा  जाँच  वी  जा  रही  ह ैऔर  राज्य  सरकार
 द्वारा  अभी  तक  प्रस्ताव  को  अन्तिम  रूप  नही
 दिया  गया  है  :

 गांधी  सागर  बाघ  से  बिजली  प्राप्त
 करने  बाले  गांव

 3154.  श्री  ओंकार  लाल  बैरवा  क्या  सिचाई
 और  विद्युत  मंत्री  यह  बताने  की  कृपा  करेंगे  कि:

 (#)  गाँधी  सागर  बाध  से  अब  तक  कितने
 गांवों  को  बिजली  दी  जानी  थी;  और

 (ख)  निर्धारित  समय  सूची  के  अनुसार
 बांध  से  कितने  यादों  को  बिजली  दी  जानो  थीं;
 और

 (ग)  लक्ष्य  के कब  तक  पूरा  हो  जाने  की
 सम्भावना  है।

 सिंचाई  कौर  विद्युत  सवाल  में  उपमस्त्रो
 (थो  बैजनाथ  कुरील:  (क)  से  (ग).  गाँधी
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 सागर  बांध  से  बिजली  चम्बल  ग्रिड  में  जो  कि

 दूसरे  विद्युत  केन्द्रों  को  जोड़ता  है,  डाल  दी  जानी
 है  जो  फिर  राजस्थान  और  मध्य  प्रदेश  के  क्षेत्रों
 में  बिजली  सप्लाई  करता  है।  अतः  परियोजना
 के  वर्तमान  परिकल्पित  रूप  में,  परियोजना  से
 सप्लाई  को  जाने  वाली  विद्युत  की  सप्लाई  के
 सम्बन्ध  में  ग्राम  विद्युतीकरण  के  लिए  कोई
 लक्ष्य  नही  निर्धारित  क्या  गया  था  |  राजस्थान
 और  मध्य  प्रदेश  से  उपलब्ध  विद्युत  से,  जिसमे
 गाधीसागर  बांध  से  प्राप्त  विद्युत  भी  शामिल  है,
 राजस्थान  मे  3868  ग्राम  और  मध्य-प्रदेय  मे
 8572  ग्राम  विद्युतीकृत  हो  चुके  है  t

 Issue  of  import  licences  co Oia  Foam

 3i55.  SHRI  8.  K  DASCHOWDHURYS!
 Will  the  Minister  of  FORFIGN  TRADE
 be  pleased  to  state  :

 (a)  whether  licences  to  import  machi-
 nery  from  abroad  were  issued  to  some  firms
 for  manufacture  of  “U”  Foam  if  so,  the
 date  of  Issue  of  such  Itcences  and  names  of
 such  firms;

 (b)  the  names  of  firms  who  had  applied
 for  import  licences  for  purchase  of  similar
 machinery  but  have  not  yet  been  issued
 licences;  and

 (c)  the  criteria  adopted  in  issuing  such
 licences  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  FOREIGN  TRADE  (SHRI
 A.  C.  GEORGE):  (a)  Yes,  Sir.  &  state-
 ment  showing  the  particulars  of  import
 licences  issued  to.  twelve  parties  is  laid  on
 the  Table  of  the  House.  [Placed  tn  Library.
 See.  No.  LT-I793/72]

 (b)  Another  statement  giving  the  parti-
 culars  of  pending  applications  is  laid  on  the
 table  of  the  House.  [Placed  in  Library.  See,
 No  LT-793)  72]

 {c)  Since  raw  material  for  the  manu-
 facture  of  polyurethane  foam  s_  largely
 imported,  each  application  is  considered  on
 merits  keeping  in  view  the  availabilny  of
 foreign  exchange  to  finance  the  import  of
 the  saw  materials,
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 सरकार  द्वारा  अपने  नियंत्रण  मे  लो
 गई  कपड़ा  सिलो  के  लिए

 दिया  गया  मुआवजा

 3I56.  श्री  मूलचन्द  डागा:  क्या  विदेश
 व्यापार  मंत्री  यह  बताने  की  कृपा  करेंगे  कि
 1971-72  %  जिन  कपड़ा  मिलो  को  सरकार  दे
 अपने  नियंत्रण  मे  लिया  था  उनके  लिए  सरकार
 ने  क्ति ना  मुआवजा  दिया  है  अथवा  देना  है  ?

 विदेश  व्यापार  सत् ना लय  से  उप  मो  (श्री
 ए०  सी०  लाज)  :  सरकार  ने,  उद्योग  (विकास
 तथा  विनियमन)  अधिनियम,  i95]  की  धारा
 I8  के  तथा 18  कक  के  अन्तर्गत  कतिपय  सूती
 वस्त्र  मिलो  का  प्रबन्ध  ही  अपने  हाथ  में  लिया
 है  7  इसलिए  कोई  मुआवजा  देने  का  प्रश्न  नंगे
 उठता  ।

 ग्रामीण  विजय  ती करण  के  लिए
 प्राथमिकता  प्राप्त  क्षेत्र

 3i57  श्री  मूल  चन्द  डागा  :  का  सिचाई
 और  विद्युत  मत्री  यह  बताने  की  कपा  करेगे  फक्र
 क्या  सरकार  की  यह  नीति  है  कि  गावों  का

 विद्युतीकरण  करते  समय  अनुसूचित  जातियों  और

 अनुसूचित  जन  जातियो  के  मोहल्ला  को  प्राय-
 मिलता  दी  जाये  और  यदि  हाँ,  तो  इसकी  मु  य
 बाते  क्या  है  ?

 सिंचाई  ओर  विद्युत  मंत्रालय  से  उपमंत्री

 (शी  बैजनाथ  कुरील)  चू  कि  यह  देखा  गया
 था  कि  पहले  से  विद्धनीकृत  ग्रामों  के  आस-पास
 की  कुछ  हरिजन  बस्तियाँ  इसलिए  विद्युतीकृत
 नही  की  गई  थी  क्योकि  इन  क्षत्रों  मे  बिजली
 देना  अलाभकारी  था  और  राज्य  बिजली  बोर्डो
 को  वित्तीय  संसाधनों  की  लगी  थी,  इसलिए
 भारत  सरकार  ये  ऐसी  हरिजन  बस्तियों  के

 विद्युतीकरण  के  लिए  दिसम्बर,  97]  से  एक
 विशेष  स्कीम  चालू  की  है।  इस  स्कीम  के

 अनुसार,  ऐसी  हरिजन  बस्तियों  के  विद्युतीकरण
 के  लिए  राज्य  बिजली  ब्रोकरों  को  ग्राम  विद्युत-
 करण  निगम  द्वारा  रियायती  शर्तों  पर  ऋण-

 सहायता  दी  जा  रही  है।  ऋण  की  ब्याज  दर
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 43/f°,  afer  है  और  i5  वर्षों  मे  इसकी

 जुकौती  की  जावेगी  |  पिछले  वित्तीय  वर्ष  मे  इस

 उद्देश्य  के  लिए  व्यवस्थित  50  लाख  रुपये  की
 अपेक्षा,  निगम  ने  आन्ध्र  प्रदेश,  गुजरात,  मध्य
 प्रदेश,  महाराष्ट्र,  मैसूर,  पजाब,  राजस्थान,

 तमिलनाडु,  उत्तर  प्रदेश  और  पश्चिम  बगान  के
 राज्यों  में  200  हरिजन  बस्तियों  के  विद्युतीकरण
 के  लिए  55  84  लाख  रुपये  की  ऋण-सहायता
 की  स्कीम  स्वीकृत  की  है  ।  यदि  संसाधन  उपलब्ध

 हुए  तो  चतुर्थ  योजना  के  अन्त  तक  लगभग
 20000  हरिजन  बस्तियों  के  विद्युतीकरण  के
 लिए  5  करोड  स्प्रे  की  व्यवस्था  करना  प्रस्तावित
 है  ।  972-73  वह  के  लिए  हरिजन  बस्तियों  के

 विद्या  ने करण  के  किए।  करोड  म्हारै  का  बजट
 प्रावधान  रखा  गया  है।  राज्य  बिजली  बोरों  वी
 भविष्य  म  ग्रामों  के  विद्युतीकरण  के  लिए  हाथ
 में  ली  जाने  वाली  परि  "जनेओं  के  सम्बन्ध  में
 सलाह  दी  गई  है  कि  ग्रामों  का  विद्युतीकरण
 करते  समय  वे  यह  सुनिश्चित  करे  कि  उनसे
 सटी  हुई  हरिजन  बस्तियाँ  का  भी  विद्युतीकरण
 होना  चाहिए  |

 रेल  विभाग  पर  को  गयी  डिग रियो
 को  धनराशि

 358  श्री  मूलचन्द  डागा  :  कया  रेल  मंत्री

 यह  बताने  की  कृपा  करग  कि

 (क)  रेल  विभाग  पर  सन्‌  9707  मे

 कुल  क्विनी  धनराशि  की  डिगरिया  हुई  और
 उसमे  से  अब  तक  कितनी  राशि  का  भुगतान  हो
 गया  है,  और

 (ख)  क्या  से  डिगरिया  इस्तीफा  हुई  या
 रेल  विभाग  वी  तरफ  से  मुकदमों  की  पैरवी
 करे  वाले  वकील  थे,  और  यदि  थे,  तो  कितनी
 घन  राशि  रेल  विभाग  को  बिलो  को  चुकानी
 पडी  ?

 रेल  मन्त्री  (भी  के०  हनुमन्तेया)  (क)
 अभी  तक  इस  लेखे  मे  कुल,  67,96,735  हठ  67
 पैसे  और  66,52,482  रु०  7]  पैसे  मूल्य  की
 डिगरियो  का  भुगतान  किया  गया  है  |
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 (कर)  06  ह  60  पैसे  की  केवल  एक
 डिगरी  एकतरफा  पास  की  गयो  थी  ।  अन्य  सभी
 मामलों  मे  वकील  रखे  गये  थे  और  उन्हें  कुछ
 4,7I,I22  रु०  38  4%  का  भुगतान  किया
 गया  था  ।

 रेल  उपकरणों  का  आयात

 3I59  श्री  मूलचन्द  डागा:  क्या  रेल
 मी  यह  बताने  की  कृपा  करेगे  कि

 (+)  रेलवे  विभाग  द्वारा  97]  मे  आयात
 कपि  गये  उपकरणों  का  ब्यौरा  तथा  मूल्य  क्‍या
 है  और  इसके  क्या  कारण  हे,  और

 (ख)  रेल  विभाग  इन  उपकरणों  को  स्वदेश
 मे  ही  सब  तक  उपलब्ध  करने  योग्य  हो
 जायेगा  ?

 रेल  मतर  (श्री  के०  हनुमन्तेया)  (क)
 1970-718  में  खरीद  गये  आयातित  भण्डार  का

 कुल  मृल्य  32  59  करोड  रुपये  था  जो  कुल
 खरीद  का  लगभग  9  प्रतिशत  था।  आयातित
 भण्डार  मे  मुख्यतः  बिजली  इ  जनो  डीजल  इ  जनो
 और  बिजली  गाडी  के  डिब्बों  के  अवयव  और
 अतिरिक्त  पुर्जे,  बिजली  के  सिगनल  और  दूर
 सचार  क॑  परिष्कृत  उपस्कर  और  इस्पात  तथा
 अलौह  कच्चे  माल  की  कुछ  दे  थी।  इन

 वस्तुओं  का  आयात  अनिवार्य  था  क्योकि  ये  मर्दे
 या  तो  अपने  देश  में  उपलब्ध  नहीं  थी  या  देगी
 क्षमता  अपर्याप्त  थी  |

 (@)  आयात  को  बिल्कुल  ही  बन्द  करने
 के  लिए  कोई  समय-सीमा  निर्धारित  नहीं  वी
 जा  सकती  क्योकि  आयात  अब  केवल  कुछ
 अनिवाये  कच्चे  माल,  मालिकाना  तथा  अन्य  मदो
 तक  सीमित  है  जिनके  लिए  4परिष्कृत  निर्माण
 तकनीक  और  कुछ  मामलों  में  विदेशी  सहयोग

 CHAITRA  29,  894  (SAKA)

 *
 fe  अभिलेखों  का  अनुरक्षण  कलेवर

 वर्ष  के  अनुसार  नहीं  किया  जाता,  अतः
 विसीय  वर्ष  1970-71  के  आगे  दिये
 गये  है  q
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 की  आवश्यकता  पड़ती  है।  देशी  सामान  को
 अधिकतम  मात्रा  में  खपाने  के  बत्न  किये  जा  रहे
 है  1  कुल  खरीद  में  आयातित  ण  की,  जो  955.
 56  में  लगभग  26  प्रतिशत  थ",  घटाकर  1970
 703  लगभग  9  प्रतिशत  तक  छा  ध्या
 गया  है  |

 Failure  of  firms  to  discharge  their
 eaport  obligations

 3I00  SHRI  INDRAJIT  GUPTA  Will
 the  Minister  of  FOREIGN  TRADE  be
 pleased  to  statc

 (a)  whether  it  has  come  to  the  notice
 of  Government  that  a  number  of  firms  after
 obtaming  licences  for  expansion  on  the
 condition  that  a  certain  percent:ge  of  ther
 production  would  be  exported  hive  failed  to
 discharge  their  obligation  in  regard  to
 export

 (b)  if  so,  the  number  of  such  cases
 brought  to  the  notice  of  Government  and
 details  thereof,  and

 (c)  the  actron  if  any  taken  against  the
 defaulting  firms  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  FORFIGN  TRADF  (SHRI
 A  C  GEORGE)  (a)  to  (c)  Nocase  of
 default  in  the  export  obligation  has  come
 to  the  notice  of  the  Government  during  the
 last  five  years,  where  licences  for  the  import
 of  machinery  to  expand  the  manufacturing
 capacity,  has  been  issued  subj  ct  to  the
 condition  that  a  certain  percentage  of  their
 production  would  be  exported

 टी-स्टारों  और  अन्य  स्टालों  का  आवंटन
 करने  के  लिए  प्रार्थना-पत्र

 3I6  डा०  छक्की  नारायण  पाडेय  क्या
 रेल  मंत्री  यह  बताने  की  कपा  करेगे  कि

 (क)  टी-स्टालों  तथा  अन्य  स्टालों  हे

 आबटा  के  लिए  कितने  प्रार्थनापत्र  पश्चिम
 रेलवे  के  रतलाम  मण्डल  अधीक्षक  के  विचारा-
 धीन  है  और  ये  प्रार्थतापत्न  कब  से  विचारा-
 धीन  है  ;
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 (ख)  ऐसे  स्टालों  का  आबंटन  करते  की
 बेमानी  पद्वति  क्‍या  है,

 (व)  कया  इस  पद्धति  के  अन्तर्गत  एक  ही
 व्यक्ति  एक  स्थान  पर  अथवा  विभिन्‍न  स्थानों  पर

 एक  से  अधिक  स्टाल  प्राप्त  कर  सकता  है,  और

 (घ)  यदि  हाँ,  तो  इस  पर  सरकार  की
 बया  प्रतिक्रिया  है  ?

 रेल  मंत्री  (शो  के०  हनुमन्तेया)  :
 कोई  नही

 (ख)  स्टेशनों  पर  खानपान  /  खोमचे  के
 ठेका  के  नियतन  की  कायविधि  वह  है  कि  जैसे
 और  जब  किसी  सहकारी  समिति  या  स्वयंसेवी
 सामाजिक  सगठन  के  अलावा  कसी  नये  ठेकेदार
 को  नियुक्त  करने  का  वि निशु चय  क्या  जाता

 है  तब  रेलों  द्वारा  समाचार  पत्रों  में  प्रकाशित

 ग्रधिसूचनाओ  य  स्टेशन  नोटिस  बोर्डो  पर
 लगाये  गये  नोटिसों  के  माध्यम  से  आवेदन  पत्र
 माने  जाते  है।  प्राप्त  आवेदन  पत्रों  ी  एक
 प्रवीण  समिति  द्वारा  छानबीन  की  जाती  है
 और  ठेकेदारों  के  अनुभव,  उनकी  वित्तीय  स्थिति
 और  काम  को  संतोषप्रद  लग  से  चलाने  की
 क्षमता  को  ध्यान  मे  रखते  हुए  उनमें  से  सबसे

 उपयुक्त  व्यक्तियों  को  ठेके  दिये  जाते  है  लेकिन
 शर्त  यह  है  कि  किसी  ठेकेदार  के  पास  ठेके  की
 छ  से  अधिक  इकाइया  न  हो  ।

 (क)

 (ग)  और  (घ).  विंमान  के  नीति  के  अनुसार
 किसी  एक  ठेकेदार  को  खानपान  /  खोमचे  के
 चैकों  की  सख्या  छ  तक  सीमित  होगी  ताकि
 उसका  ढेका  आर्थिक  दृष्टि  से  सक्षम  हो।

 इसस,  मेलम-अलग  ठेकेदारों  को  उसी  स्टेशन
 पर  थी  विभिन्‍न  स्टेशनों  पर  खानपान  /  खोमचे
 के  जेबों  के नियतन  के  लिए  इस  सीमा  के  अन्दर
 विचार  किया  जाता  है।

 इंदौर  (पत्ति थम  रेलवे)  के  लिए  क्षेत्रीय
 रेलवे  बप्रयोबता  सलाहकार  समिति

 3162.  बात  लक्ष्मी  नारायण  चाहिए.
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 क्या  रेल  मत्ती  यह  बताने  की  कृपा  करेंगे
 कि;

 (क)  इन्दौर  (परिचय  रेलवे)  के  लिए
 क्षेत्रीय  रेलवे  प्रयोक्ता  सलाहकार  समिति  का
 गठन  कब  हुआ  था;

 (ख)  उसके  सदस्यों  के  नाम  क्‍या  है
 और  उनकों  किस-क्रिस  रूप  मे  मनोनीत  किया
 गया,  और

 (7)
 होगा  ?

 इस  समिति  का  पुनर्गठन  कब

 रेल  मंत्री  श्री  के०  हनुमन्तेया)  (व)
 इन्दौर  (पीएम  रेल्वे)  मे  कोई  भी  क्षेत्रीय  रेल
 उपयोगकर्ता  परामर्श  समिति  नहीं  है  t

 (कर)  और  (ग)

 ढ्लोढ़र  झोर  जावरा  रेलवे  स्टेशनों  (पश्चिमी

 रेलवे)  के  बच  स्टेशन  खोलना

 प्रदान  नहीं  उठता  ।

 363  डा०  लक्ष्मी  नारायण  पाडेय :
 क्या  रेल  मंत्री  यह  बताने  की  कृपा  करेगे
 कि

 (क,  क्या  रतलाम  मण्डल  के  ढोढर
 और  जावरा  स्टेशनों  के  बीच  एक  नया  रेलवे
 स्टेशन  इस  बीच  खोल  दिया  गया  है,  और

 (ख)  यदि  नही,  तो  यह  कब  तक  खोल
 दिया  जायेगा  ?

 रेल  मंत्री  (6.  के०  हमुमस्तेया)  :
 जी  नही

 (ख)  जावरा  और  ढोढर  स्टेशनों  के
 बीच  हाल्ट  स्टेशन  अक्तूबर,  972  के  अन्त  तक

 खल  जाने  की  आशा  है  1

 (क)

 ग्रां धी  सागर  बांध  के  जलस्तर  को  बढ़ाना

 3164,  डा०  लक्की  तारा यश  पांडेय  :
 क्या  सिचाई  और  विद्युत  मती  यह  बताने  की
 कृपा  करेंगे  कि  :
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 (क)  गांधी  सागर  बांध  (मध्य  प्रदेश)
 से  इस  समय  पानी  क्र  स्तर  क्या  है,  और

 (सर)  बाध  से  प्रो  का  उच्च वस  स्तर  क्‍या

 है?

 सिंचाई  ओर  विद्युत  मंत्रालय  से  उप मन्नो

 थी  अनाथ  कुटीर)  (क)  और  (ग)
 गाधी  सागर  बाध  का  अधिकतम  जल  स्तर
 1312  फुट  है  1  इसकी  तुलना  में,  11  अप्रैल,
 972  (8  बजे  प्रातः)  जलाशय  का  जल-स्त॒र
 295  99  फुट  पाया  गया।

 कपड़े  के  निर्यात  के  लिए  ब्रिटेन  के
 साथ  नया  समझोता

 3165.  डा०  लक्ष्मीनारायण  पाण्डेय  :
 क्या  विदेश  व्यापार  मची  यह  बताने  की  ढूृपा
 चरग  घि:

 (+)  क्या  बिरेन  को  भारतीय  कपड़े  के
 निर्यात  के  सम्बन्ध  में  कोई  नया  समझौता  हुआ
 है  या  होने  जा  रहा  ,  और

 (खर)
 क्या  है?

 यदि  हाँ,  ता  उसकी  मुख्य  बात

 विदेश  व्यापार  मंत्रालय  मे  उपभो  (श्री  एम
 सो०  जाऊं)  (क)  और  (ग)  ब्रिटेन  को  रुई
 का  निर्यात  करने  के  लिए  अभी  तक  कोई  नया
 करार  अन्तिम  रुप  से  लय  नहीं  क्या  गया  है,
 क्योकि  ब्रिटिश  सरकार  1967  के  भारत-ब्रिटेन
 चीन  करार  को,  977  के  अन्य  तक  जारी  रखने
 के  लिए  सहमत  हो  गई  है  t

 Closure  of  Edward  Textile  Mill,
 Beawar

 3i66.  SHRI  ISHAQ  ‘SAMBHALI
 Will  the  Minister  of  FOREIGN  TRADE  be
 pleased  to  state  :

 (a)  whether  the  Euward  Textile  Mull,
 Beawar  had  been  closed  down,

 (b)  if  so,  the  reasons  therefor?
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 (c)  whether  any  arrangement  has  been
 made  to  run  it  under  the  contro!  of  National
 Textile  Corporation;  and

 Cd)  #  so,  the  mam  Features  thereof  ?

 THE  DFPUTY  MINISTER  IN  THE
 MINISTRY  OF  FOREIGN  TRADE
 (SHRI  A  C  GFORGE)  {a)  to  (d)
 Edward  Textile  Mills  Co  Ltd,  Beawar  has
 been  Wing  closed  since  Agust,  969  due  to
 financial  d  flicultre,  and  Jabou:  trouble,
 In  crercise  of  the  powers  conferred  by  sec-
 tron  38A  of  the  Industries  (Development
 and  Regulation)  Act,  I95!,  the  Cuntral
 Government  have  authorised  the  National
 Textile  Corpvation  to  take  over  the
 management  of  Ure  company  for  a  period  of
 five  yeas

 Silk  Delegation

 367  SHRIINDER  J  MALHOTRA  ;
 Will  the  Minister  of  FOREIGN  TRADE  be
 p'cased  to  state

 (a)  whether  Government  spon  ored  a
 Silk  Delegation  wth  Chairman,  Ccntial
 Sik  Board  as  its  he.  d  to  cxplo  e  the  possi
 bility  of  mcreasang  our  suk  exports,

 (b)  if  ५०,  the  recommendations,  made
 by  the  Delegetion,  and

 (५  the  steps  Go  trnment  hive  taken
 to  mplement  the  recommendations  ?

 THE  DFPUTY  MINISIER  IN  THE
 MINISTRY  OF  FOREIGN  TRADE
 (SHRI  A  ८  GEORGE)  (a)  Yes,  Sir.

 (b)  A  sta  ement  showing  certain  impor-
 tant  se.omme:d  tions  made  by  the  Silk
 Delegation  ts  attached

 (९)  The  report  of  the  Sik  Delegation
 is  under  active  consideration

 Statement

 Followme  are  some  of  the  mpor-
 tant  recommendations  made  by  the  Silk
 Delegation  .—

 (ि  The  Central  Silk  Board  should  be
 provided  with  necessary  organisa-
 Gon  and  resources  for  ensuring
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 coordinated  planning  and  develop-
 ment  of  silk  exports  on  sound  and
 stable  basis.

 (2)  A  comp  ehensive  publicity  drive
 should  be  undertaken  for  project-
 ing  the  image  of  Indian  silk  in  the
 world  market.

 (3)  The  Board  should  organise  show-
 rooms  and  overseas  offices  exclu.
 sively  for  Indian  silk  goods  in
 important  markets,

 (4)  Diversification  of  export  items
 including  export  of
 silk  yarn.

 raw  silk  and

 (5)  Additional  assistance  against  export
 of  tasar  and  tasar  mixed  goods.

 (6)  A_  suitab'e  research  station  for
 undertaking  technological  research
 relating  to  silk  industry  should  be
 set  up.

 (7)  Sustained  efforts  should  be  made
 for  improving  the  quality  of  Indian
 raw  silk  and  reducing  its  cost  of
 production,

 8)  Effective  steps  should  be  taken  to
 increase  production  of  tasar  co-
 coons  on  oak  platation.

 Prodution  and  export  of  Tasar  Silk

 3168.  SHRI  INDER  J.  MALHOTRA:
 Will  the  Minister  of  FOREIGN  TRADE  be
 pleased  to  state  :

 (a)  the  steps  Government  contemplate
 to  increase  the  production  of  ‘tasar’  silk  in
 the  country;  and

 (b)  the  steps  taken  by  Government  to
 increase  the  export  of  ‘tasar’  silk  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  FOREIGN  TRADE
 (SHRI  A.  C.  GEORGE)  :

 (a)  Steps  to  increase  the  production  of
 tastar  silk  in  the  country  :

 (i)  A  provision  of  Rs.  445  crores  has
 been  made  in  the  IV  Plan  for
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 development  of  tasar  silk  industry
 in  the  country’

 (ii)  Three  sub-stations  at  Ranikhet,
 Batota  and  Imphal  have  been  set
 up  by  the  Central  Silk  Boad  for
 exploiting  the  nature  grown  oak
 plantations  in  the  sub-Himalayan
 belt  for  raising  the  tasar  cocoons.

 (ii)  A  project  for  streamling  tasar
 cocoon  production  on  block  plan-
 tation  basis  is  under  consideration.

 (iv)  An  Expert  Committee  has  been
 constituted  by  the  Central  Silk
 Board  to  review  the  progress  made
 in  the  development  of  mon-mul-
 berry  silk  industry  in  the  country
 and  to  suggest  measures  for
 further  development.

 )  The  production  of  tasar  silk  rose
 from  2°52  lakh  kg.  in  969  to  3°53
 lakh  kg.  in  1970.

 (५

 (A)  Steps  to  increase  the  export  of  tasar
 silk  goods:

 {i)  Import  replenishment  scheme  for
 natural  silk  goods  has  been  stream-
 lined.

 (ii)  Cash  assistance  at  10%  of  the  f.0.b.
 value  was  permissible  against  ex-
 ports  of  natural  silk  products  con-
 taining  100%  tasar  silk  from  Ast.
 March,  797  to  3lst  December,
 1971.  From  1.1.72  this  cash
 assistance  has  been  extended  to
 mulberry-tasar  blended  or  mixed
 products  also.

 With  these  measures  the  declining  trend
 in  tasar  silk  exports  has  been  arrested.  The
 exports  rose  from  Rs.  1:20,  crores  in  1970",
 7  to  Rs.  °30  crores  in  97i-72.

 Quick  withdrawal  of  Wagons  and
 their  Movement

 3i69.  SHRIINDER  J.  MALHOTRA  :
 Will  the  Minister  of  RAILWAYS  be  pleased
 to  state  :-—

 (a)  whether  Government  are  aware  that
 withdrawal  of  loaded  wagons  from  coal-
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 mines  and  their  weighment  and  preparation
 of  invoices  take  days  together  resulting  in
 congestion  of  sidings  and  affecting  turn
 round  of  wagons  ,

 (b)  the  reasons  for  increasing  delays  in
 these  operations  ,  and

 (c)  the  steps  being  taken  to  speed  up
 withdrawal  of  wagons  and  their  movement?

 THE  MINISIFR  OF  RAILWAYS
 (SHRI  K  HANUMANIAATYA)  (a)  and
 (b)  Some  wagone  do  get  detained  m
 colhery  sidingy  particularly  in  West  Bengal-
 Bihar  fields,  due  to  ६९  ors  beyond  the
 Railways  contiol,  such  as,  theft  of  bearing
 brasses,  track  fittings  ete  or  dislocations  in
 trafhe  due  to  Bundhs  etc  Of  late  a  large
 number  of  wagons  are  also  gettog  Kft
 behind  in  the  colliery  >dings  m  Bengal  &
 Hthar  fields  due  to  the  collieries’  inability  to
 complete  loading  within  the  permissible  free
 time  During  the  months  of  January,  f  eb-
 ruary  and  March  ‘72,  8840,  9729  and  ‘11568,
 wagons  respectively  m_  terms  of  four  ‘vheel-
 ers  were  detained  for  completion  of  loa-
 ding  teyond  the  permissible  free  time
 Detention  to  these  wagons  also  caused
 detention  to  other  wagons  served  by  the
 saine  pot

 (०)  A  daily  watich  is  maintaired  at
 various  levels  on  the  supply  cf  empty
 wagons  and  clearance  of  loaded  \  avons
 fiom  colliery  sidings  by  the  ccal  pilots
 All  efforts  are  also  being  made  to  check  the
 meidence  of  thefts  cl.  in  the  siditgs  Co-
 operation  of  Colliry  Menagenents  1s
 also  sought  to  eradicate  the  evil  of  thef's
 inthe  sidings  and  to  ensure  loading  of
 wagons  within  the  permissible  free  time.

 Construction  of  Salal  Project  im
 Jammu  and  Kashmir

 3170  SHRI  INDER  J  MALHOTRA
 Will  the  Minister  of  IRRIGATION  AND
 POWER  be  pieased  to  state

 (a)  the  progress  mad:  so  far  in  the
 construction  of  Salal  Project  in  Jem  nu  and
 Kashmur  State  ;

 (b)  the  different  phases  of  the  project  ,
 and
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 (c)  the  probable  dates  by  which  the
 afferent  phases  are  contemplated  to  be
 completed  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  IRRIGATION  AND
 POWER  (SHRI  8  N  KUREFL)  (०)
 The  necessary  exploratory  work  for  deciding
 the  location  of  the  dam  has  b.en  done  The
 road  for  project  site  is  under  construction
 The  work  of  acquisition  of  land  construct.on
 of  staff  quarters  and  offie  accommodation
 ird  pie-construction  surveys  ale  in  progress
 The  arrangements  for  constrcetion  power  by
 procuring  diesel  generating  sets  as  wellas
 bulk  power  from  local  grid  have  alieady  been
 made  Ordcrs  for  the  generating  units  have
 already  been  placed  wth  Bhaat  Heavy
 Flectruals  Itd,  Hardwar  All  the  cvil
 work  contracts  for  the  construc  ion  of  the
 dive  sion  tunnel  and  the  ridge-cutting  for  the
 spillway  have  been  a  varded

 (b)  and  (c)  Ite  firt  phase  of  the
 Salal  Hydro  Electric  Project  comptiss
 installation  of  three  generating  unts  of
 90/Ii5  MW  cach  ~The  first  un  ६  ts  sc!  eduled
 for  commissioning  in  September,  1977
 followed  by  the  remaining  two  units  at  an
 interval  of  six  months  each

 The  second  phases  comprises  the  in-
 stallation  of  cditional  three  generating
 un  ts  of  °0/LISMW  each  and  wall  be  taken  up
 after  completion  of  up  stream  developments
 on  the  Chenab  River

 Conference  of  Chnef  Justices  of  High
 Courts  held  in  March,  972

 3171  SHRI  P  NARASIMHA
 REDDY  Will  the  Minister  of  !AW  AND
 JUSTICE  be  pica  eJ  to  state

 (a)  whether  a  Conference  of  Chief
 Justices  of  High  Cours  was  hed  in  March,
 4972  ,  and

 ry  of  so,  the  outcome  of  —  ther
 del  burations  7

 THE  MINISTER  OF  LAW  AND
 JUSTICE  AND  PETROLEUM  AND
 CHEMICALS  (S  R  H  R.  GOKHAIE)
 (a)  Yes,  Sir

 (b)  The  Conference  is  he'd  pes  diculy
 for  an  exchange  of  views  and  ideas  on
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 various  matters  concerning  the  judiciary.
 The  Conference  held  in  March,  972  has  also
 made  some  recommertdations  for  the  consi-
 deration  of  Government.

 Balance  of  Trade  with  Asia  countries

 372.  SHRI  ह  NARASIMHA  REDDY.
 Will  the  Minister  of  FOREIGN  TARDE  be
 pleased  to  state  the  present  balance  of  Trade
 with  Asian  countries  and  the  chief  sustaining.
 commodities  of  Trade.

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  FOREIGN  TRADE  (SHRI
 A.  C.  GEORGE)  :  Statements  are  laid  on
 the  Table  of  the  House.  [Placed  in  Library
 ace  No.  LI—794/72},

 Boosting  of  Engineering  Exports  to
 Asian  Couatries

 ‘3173.  SHRI  P.  NANRASIMHA
 REDDY:  Will  the  Minister  of  FOREIGN
 TRADE.  be  pleased  to  state  the  steps  pro-
 Posed  to  be  taker  to  boost  export  of
 engineering  products  to  Asian  countries  7

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  FOREIGN  TRADE  (SHRI
 A.  C.  GEORGE)  :  Exports  of  engineering
 goods  to  Asian  Countries  during  the  last
 three  years  have  been  as  follows  :

 Asia Year  Total

 2968-69  Rs.  46.93  crores  Rs.  84.97  crores
 1969-70  Rs.  48.20  crores  Rs.  06.37  crores
 ‘1970-71  Rs.  51.30  crores  Rs.  36.59  crores

 Efforts  to  boost  export  of  engineering
 goods  are  directed  to  all  the  foreign  countr.es
 including  Asian  Countries.

 Some  of  the  more  important  measures
 taken  to  promote  exports  of  engineering
 g0ods  are  :

 Lh  Registered  exporters  are  allowed
 importe  of  raw  materials  rcquiied
 for  export  production,  supplies  of
 steel  and  aluminium  are  allowed  on
 priority  basis  and  cash  compensatory
 support  is  allowed  on  selected
 commodities,
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 2.  Under  a  scheme  of  assistance  from
 Marketing  Development  Fund
 financial  assistance  is  provided  to
 recognised  Export  Houses  for  pro-
 motional  activities  like  conduct  of
 market  surveys,  publicity,  parti-
 cipation  in  Exhibitions  and  fairs
 etc.

 3.  Draw  back  of  Customs  and  Central
 Excise  duties  as  also  conces.ional
 railway  freight  is  atlowed  जा  a
 number  of  export  products.

 4.  A  scheme  of  registration  of  contracts
 insulates  registered  exporters  against
 disadvantageous  changes  in  the
 pattern  of  assistance  subsequent  to
 their  dates  of  contracts

 5.  Awholly  owned  subsidiary  of  State
 Trading  Corporation  has  been  sect  up
 to  specialise  in  exports  of  large
 ventures  and  turn-key  projects  by
 parplicipating  in  global  tenders  in
 the  field  of  railway  rolling  stock
 and  equipment,  public  utilities  and
 complete  industrial  plants  and
 projects.

 In  addition  to  the  above,  following  are
 some  of  the  continuing  steps  taken  by  the
 Engineering  Export  Promotion  Council  :

 (i)  Maintains  Foreign  Offices  abroad.
 (Foreign  Offices  at  Beirut  and
 Singapore  look  after  Asian  markets).

 (ii)  Sends  out  Trade  Delegations,  Sales
 and  Study  Teams.  (Asian  delegation
 has  recently  visited  Indonesia,
 Malaysia  and  Thailand).

 (iii),  conducts  market  surveys  and  com-
 modity  studies,

 (iv)  Arranges  participation  in  Indian
 and  International  trade  fairs  and
 exhibitions.

 (v)  Undertakes  publicity  in  India  and
 abroad.  Under  this  head  the  council
 brings  out  Directory  of  exporters,
 overseas  journal  and  Home  Bulletin,
 Brochures  and  other  publicity
 material.

 (vi)  Arranges  Seminars  and  Conferences  of
 exporters.
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 Trade  Delegation  from  Nepal

 3!74  SHRIP  NARASIMHA  REDDY
 Will  the  Mniser  of  FOREIGN  TRADE
 be  pleased  to  state

 (a)  whether  a  trade  delegation  from
 Nepal  visited  India  recently  and

 (b)  #  so,  the  out  come  of  the  visit  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  FOREIGN  TRADE  (SHRI
 A  C  GEORGE)  (a)  and  (b)  The  Indo-
 Nepal  Joint  Review  Committee  met  in  New
 Delhi  on  Januarv  28,  .9,  1972,  to  review  the
 ump  errentat  on  of  the  p  ovis  ons  of  the  New
 Treaty  cf  Tiade  and  Transit  between  the  two
 countres  The  talks  had  to  be  adjourned
 when  the  sad  news  was  received  of  the
 untimely  demise  of  His  majesty  King
 Mahmdra  of  Nepal  The  next  neeting  of
 ttc  Joint  Reviw  Committec  will  be  he  d  in
 Kathmandu

 Rehabilitation  of  Bhakra  Dam  Outsees

 375  PROF  NARAIN  CHAND
 PARASHAR  Will  the  Minster  of  IRRI-
 GATION  AND  POWER  be  pleased  to  state

 (a)  whether  a  Memorandum  has  been
 icceived  by  Government  to  the  cffect  that
 the  Bh  kra  Dam  ot  stees  have  not  keen  settled
 Properly,  and

 (b)  if  s0,  the  reaction  of  Government
 thereto  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  IRRIGATION  AND
 POWER  (SHRI  B  N  KUREEL)  (a)  and
 (b).  Some  of  the  oustees  of  Bhakra  Dam
 were  rehabilitated  in  Hissar  Distr  ct  as  far
 back  as  1958-59,  Recently  a  memorandum,
 expressing  some  difficulties  has  been  rece  ved
 from  them.  Various  rehabilitation  facilites
 weie  granted  to  them  as  per  recommenda-
 tives  from  Public  also  All  the  oustees  of
 Biakra  Dam  have  since  been  rehabilitaed  and
 full  facilities  as  promised  have  been  extended
 to  them.  Only  ina  tew  cases  the  propiie-
 tary  rights  of  land  have  not  been  transferred
 to  the  oustees  because  of  some  legal  diffi-
 culties  which  the  Bhakra  Management  Board
 are  looking  mto  in  consultation  with  the
 concerned  States.

 CHAITRA  2),  894  (S4KA)  Written  Answers  114

 Wagons  for  loading  of  salt  from
 Station  in  Kutch  Area

 376  SHRI  VEKARIA  Will  the
 Minister  cf  RAIL  WAYS  be  pleased  to  state
 whether  Government  propose  to  increas  the
 number  cf  wagons  to  load  salt  from  the
 Stations  in  Kutch  area  ?

 THE  MINISTER  OF  RAILWAYS  (SHRI
 K  HANUMANTHAIYA)  —  Consistent  with
 the  commitments  of  the  Railways  to  c'ear
 higher  priority  traffic  preferentially,  eve  y
 effort  5  being  made  to  maximise  loading  ol
 salt  from  stations  in  the  Kutch  Area  During
 the  period  from  Ist,  I97]  to  Murch  J97!,
 $835  Bioad  Gauge  and  8554  M  tre  Gauge
 Wagons  were  loaded  with  salt  fiom  stations
 in  this  area

 Screening  of  Casual  Workers  Delhi
 Division  (Northeru  Railway)

 3177  SHRI  8  P  MAURYA
 SHRI  CHANDRIKA  PRASAD

 Wil  the  Minister  of  RAILWAYS  be
 pleased  to  state

 (a)  whether  the  screening  of  some  of
 tte  Casual  workers  over  Delhi  D,vis  on  ह
 done  bv  the  Railway  D  partment  ,

 (b)  if  so,  the  number  of  casual  workers
 working  under  the  Signal  Inspector
 (Avoiding  Line),  Kishanganj  Delhi,  Block
 Inspecter  (Avo  ding  Line)  Delhi  and  other
 stuff  working  in  construction  in  Signal  and
 Ieccommun  cation  Department  in  Delhi
 Division  called  for  the  Screening,

 adopted  for (c)  the  principles  this
 screening,  and

 (d)  whether  some  of  the  casual  workers
 are  not  included  in  the  list  of  persons  for
 screening  and  if  so,  the  reasons  the  efor  ?

 THE  MINISTER  OF  RAILWAYS
 SHRI  K  HANUMANTHATYA  (a)  to  (d)
 It  s  proposed  to  fill  up  some  Class  IV  posts
 on  Delhi  Division  from  amongst  casual
 labourers  and  sudstitutes  who  have  com-
 pleted  the  minmum  of  six  months  service
 subject  to  their  suitability  being  adjudged
 by  a  Screening  Committee  None  has  so
 for  been  called  for  screening  Casual
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 labourers  working  under  Singal  Inspector
 (Avoiding  tine  Kishanganj,  Delhi)  and  Block
 Inspector  (Avoiding  line  Delhi)  are  being
 called  for  scicening  separately  by  the  Con-
 struction  Organisation.

 Discontcntment  among  staff  of  Signal
 and  Telecommunication  Depart-

 ment  (North  Eastern  Railway)

 3I78,  SHRI  B.P.  MAURYA  :  Will  the
 Minister  of  RAILWAYS  be  pleased  to  state  :

 (a)  whether  in  the  North  Eastern  Rail-
 way,  there  is  discontentment  among,  the
 staff  of  signal  and  Telecommunication
 Department  on  the  issues  of  retrenchment  and
 reversions  of  staff;

 (b)  4  so,  the  total  number  of  employees
 in  various  categories  affected  by  retrench-
 ment  and  reversions  ;  and

 (c)  the  steps  Government  propose  to
 take  in  the  matter  to  remove  the  discontent-
 ment  among  the  staff  ?

 THE  MINISTER  OF  RAILWAYS
 (SHRI  K.  HANUMANTHAIYA):  (a)  to
 {c).  5  juniormost  employees  of  the
 Construction  Organisation  belonging  to  the
 following  categories  were  retrenched  on
 account  of  reduction  in  workload  :—

 Mechanical  Signal

 Maintainers  :  5

 Masons  :  gt

 Blacksmiths  5

 Carpenters  :  6

 Painters  :  2

 Hammermen  ;  I2

 They  have  been  offcred  alternative
 appointment.

 Import  Licences  issued  to  General
 Film  Distributors  of  Bombay

 3179.  SHRI  INDRAJIT  GUPTA  :  Will
 the  Minister  of  FOREIGN  TRADE  be
 pleased  to  state:
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 (a)  whether  General  Film  Distributors
 of  Bombay  have  been  licensed  to  import
 eighteen  films,  made  in  U.K.,  annually  for
 four  years,  for  commercial  exhibition  in
 India;

 (b)  the  amount  that  will  be  repatriated
 fo  U.K.,  as  a  result;

 (c)  whether  any  other  Indian  Company
 has  applied  for  licence  to  import  films
 from  continental  producers  on  the  bas's  of
 similar  agrcements,  but  has  been  refused;  and

 (d)  if  so,  the  grounds  for  such  dis-
 criminatory  treatment  in  favour  of  General
 Film  Distributors  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  FOREIGN  TRADE  (SHRI
 A  C.  GEORGE)  :  (a)  Yes,  Sir.  Government
 has  entered  into  an  agrcement  on  18.10.71
 with  M/S.  General  Film  Distributors  Ltd.,
 Bombay  for  impo:t  of  films  from  UK,  The
 agreement  is  to  last  for  four  years.  Numbers
 of  films  to  be  imported  has  not  been  mentio-
 ned  in  the  agreement.  The  party  would  be
 entitled  to  import  films  on  a  quota  of  50%
 of  the  best  year  import.

 (b)  The  remittances  out  of  net  earnings
 due  to  M/S.  Comption  International  Films
 Lid.,  U.K.:—the  suppliers  of  British  Films
 to  Indian  party,  will  be  limited  to  Rs.  50,000
 per  half  year  or  Rs.  1,00,000,  per  cnnum.  The
 balance  amount  will  remain  biocked  in
 India  for  utilisation  in  terms  of  the
 agreement.

 (c)  No  Indian  Company  had  applied
 for  import  licence  till  the  agreement  with
 M/S.  General  Film  Distributors  Lid.,
 Bombay  was  concluded.  One  party  has
 subsequently  applied  for  an  import  licence.

 (d)  It  is  the  policy  now  of  the  Goven-
 ment  to  Import  films  only  through  S.T.C.
 except  where  special  agreement  existed
 already.

 अशासकीय  लोगों  को  “कम्पलोमेंट्री  पास

 3180.  थी  हुकम  द्वन्द  करवाया  :

 ी  नरेश  सिंह  बिष्ट  :

 क्या  रेल  मंत्री  यह  बताने  की  कृपा  करेंगे  कि
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 (क)  कया  सरकार  ने  कुछ  अशासकीय
 लोगो  1  बिनो  फिराया  दिये  रेल  द्वार।  यात्रा
 क्रम  के  लिये  क्म्पलीमेद्री  पास”  जारी  दिये  है

 (ख)  यदि  हा,  तो  उन  व्यक्तियों  के  नाम
 क्या  है  जिन्हे  यह  सुविधा  दी  गयी  है  और  जारी

 कि  गये  पास  किस  कसि  श्रेणी  के  है  ,

 (ग)  ऐसे  'कम्पडीभन्द्री  पास”  जारी  करने
 के  लिये  रेलवे  ने  क्या  मानदंड  अपनाया  है,  और

 (घ)  इन  सुविधाओं  के  दिये  जाने  के

 परिणामस्वरूप  गत  तीन  वर्षों  में  रेलवे  का

 अनुमानत  कितना  घाटा  हुआ  ?

 रेल  मंत्री  (श्री०  के०  हनुमन्तेया)
 जी  हाँ।

 (7)

 (ख)  एक  विवरण  सभा  पटरी  पर  रखा
 है  ।  [  ग्रन्यालय  मे  रखा  गया।  देखिये  सख्या
 LT—1795/72  |

 (ग)  माना र्थ  कार्ड  पास  उन  व्यक्तिसे।
 सिगार  को  दिये  जाति  2  जा  रेड  या  देश  का
 काम  करने  के  कारण  इसके  पत्र  है।

 (घ)  सरकार  की  कोई  हानि  नहीं  हुई  है  ।

 Replacement  of  the  existing  sleeper
 coach  Munning  from  Darbhanga

 to  Palezaghat  (North
 Eastern  Railway)

 3181  SHRI  BHOGENDRA  JHA
 Will  the  Minister  of  RATLWAYS  be  pleased
 to  state

 (a)  whether  berths  in  the  sleeper  coach
 tunning  from  Darbhanza  to  Palczaghat  on
 North  Eastern  Railway  are  very  small,
 causing  inconvenience  to  the  passengers,

 (b)  if  so,  whether  Government  propase
 to  replace  the  coach  by  another  coach  having
 berths  of  normal  size,  and

 (c)  if  not,  the  reasons  therefor  ?

 THE  MINISTER  OF  RAILWAYS
 (SHRI  K  HANUMANTHAIYA)  =  (a)  _  to
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 (५)  The  berths  in  the  twoMG  Sleeper
 Coaches  used  on  the  Darbhanea  Palezaghit
 section  are  524  mm  long  and  508  mm  w  de
 An  alteinative  design  having  berths  1930  mm
 long  and  570  mm  wide  has  since  been
 finalirsd  The  co.ches  of  the  older  design  (्
 which  24  are  available  on  the  North  Fastern
 Railway  will  be  replaced  in  dite  course  on
 age  Cum  condition  basis

 Introduction  of  a  Fast  Passenger
 Iran  from  Jaynagar  to

 Palezaghat  with  a  Third
 Class  Sleeper  (North

 Lasrern  Railway)

 382  SHRI  BHOGENDRA  JHA  =  Will
 the  Minister  of  RAITWAYS  be
 pleased  to  state  weather  represent:  i0ns
 have  been  sccerved  by  Government  for
 runnng  a  fast  passengr  train  from
 Jevnagar  to  Pacvarhit  on  North  Eastron
 Ra  Iway  Jiiving  a  third  class  skeper,  and  if
 so  Governments  reac  t0n  thereto  ?

 THE  MINISTER  GF  RAILWAYS
 (SHRIEK  HANUMANTHATYA)  yes,  but
 miroduction  of  a  direct  train  between  Jay
 naga:  and  Palezaghat  has  not  been  f  und  eco
 nomically  justified  having  regard  to  the
 meagre  offering  of  through  traffi  One
 TlIrd  Class  through  coich  Ws  alteady  runn  rg
 butween  these  pomts  Replacement  of  this
 through  coach  by  a  TIE  Clsss_  Sleepur  coach
 willbe  mad  as  and  when  more  sleeper
 coaches  become  available

 Time  taken  by  Parcels  from  Calcutta  to
 Madbubani  (North  F  astern  Raiiway)

 3483.  SHRI  BHOGENDRA  JHA
 Will  the  Minister  of  RAILWAYS  be  pleased
 to  state

 (a)  the  time  normally  take)  by  parcels
 from  Ca’cutta  to  reach  Madhubam  (No  th
 Castern  Railway),

 (b)  when  the  paicels  booked  at  Pusa
 Road  (kastern  Ratlwav)  booking  offic>  of
 Calcutta  (Eastern  Riiway)  on  2nd  Fub  uary,
 972  reached  Madhubani,  and

 (c)  the  reasons  for  the  delay  ?

 THE  MINISTER  OF  RAII  WAYS
 SHRI  K  HANUMANTHAIYA)  (a)
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 Normal  transit  time  for  parcels  booked
 from  Calcutta  to  Madhubani  is  four  days
 excluding  the  days  of  booking,

 (b)  There  is  no  booking  office  named
 Pusa  Road  and  it  appears  thet  the  correct
 name  is  Rusa  Road.  The  parcels  booked
 from  Rusa  Road  City  Booking  Office  of
 Calcutta  (Eastern  Railway)  on  2nd  Feb.,  72
 reached  Madhubani  on  [5th  February,
 1972.

 (c)  These  parcels  took  excessive  time
 in  transit  both  on  Eastern  and  Narth
 Eastern  Railways  due  to  non-availability  of
 adequate  fit  empty  parce!  vans  and  also
 st  ffered  detention  at  Barauni  Junction  after
 transhipment  into  M.G.  Van  for  non-runn-
 ing  of  Parcel  train  caused  by  temporary
 shortage  of  locomotives,

 Claim  for  Loss  Damage  of  Goods  in
 Transportation

 3184,  SHRI  MANORANJAN  HAZRA:
 Will  the  Minister  of  RAILWAYS  be  pleased
 to  state  :

 (a)  whether  his  attention  has  been
 drawn  to  a  news  item  appearing  in  the
 Railway  Gazette  of  August,  1970  under  the
 Caption  ‘Northern  Railway  and  the
 Common  Man.  The  Sixth  Year  cry  for
 justice’  regarding  claim  for  loss/damage
 suffered  by  an  official  in  transportation  of
 goods  from  Rarajamada  to  New  Delhi;
 and

 (b)  if  so,  the  reaction  of  Government
 thereto  ?

 THE  MINISTER  OF  RAILWAYS
 (SHRI  K.  HANUMANTHAIYA)  :  (a)  Yes,
 the  news  item  referred  to  is  in  Indian
 Railway  Gaawtte  of  August,  I970.

 {b)  da  the  news  item,  a  complaint  has
 ‘heen  made  about  non-settien.ent  of  a  claim
 by  the  Northern  Railway  on  a  consignment
 backed  in  July,  964.  The  original  file
 dealing  with  this  claim  has  been  destroyed
 by  the  Northern  Railway  under  age  limit  as
 per  Rules.  It  is,  however.  seen  from  the
 claims  Index  register  that  a  claim  for
 Rs.  470/-  on  RR  8398I0  dated  22.7.1964  from
 Barajamda  to  New  Delhi  was  repudiated  on
 28.4.1965.  Northern  Railway  Administration
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 has  been  asked  to  give  a  personal  hearing
 to  the  claimant,

 Conversion  of  Guntur-Hubli  and
 Guntakal-Secunderabad  Lines

 into  Broad  Gauge

 3I85,  SHRI  K.  KODANDA  RAMI
 REDDY  :  Will  the  Minis  er  of  RAILWAYS
 be  pleased  to  state  whether  there  are  any
 Proposals  to  convert  Guntur-Hubli  fine  and
 Guntakal-Secunderabad  line  into  Broad
 Gauge  and  if  so,  when  ?

 THE  MINISTER  OF  RAILWAYS
 (SHRI  K.  HANUMANTHIYA)  :  In  the
 portion  from  Guntakal  to  Hospet  of  the
 Guntur-Hubli  section,  a  parallel  broad  gauge
 line  already  ex'sts.  A  traffic  survey  for
 conversion  of  Guntakal-Guntur  section  from
 metro  gauge  to  broad  gauge  and  updating
 the  carlier  survey  report  for  conversion  of
 Miraj-Londa,  Hospet-Hub'i-Mormagao  and
 Alnavar-Dandeli  sections  have  been  included
 in  the  Budget  for  1972-73.  As  regards
 Guntakal-Secunderabad  sec.ion  3  treffic
 survey  for  a  separate  broad  gauge  line  has
 been  included  in  the  1972-73  Budget,  as  it
 is  not  possible  to  give  up  the  existing  metro

 gauge  linc.  Further  consideration  to  these
 projects  will  be  given  after  the  surveys  are
 completed  and  the  results  thereof  known.

 Conversion  of  Metre  Gauge  into
 Broad  Gauge  and  Laying  of

 New  Lines  in  Rayalaseema

 3186.  SHRI  K,.  KODANDA  RAMI
 REDDY  :  Will  the  Minister  of  RAILWAYS
 be  pleased  to  state  whether  Government  have
 any  proposal  under  consideration  for
 conversion  of  metre  gauge  into  broad  gauge
 and  for  laying  of  new  lines  in  the  backward
 area  of  Rayalaseema  ?

 THE  MINISTER  OF  RAILWAYS
 (SHRI  K.  HANUMANTHAIYA)  :  The
 conversion  of  the  D  iarmavaram-Bangalore
 section  and  construction  of  a  parallel  B.  0.
 line  between  Guntakal  and  Dharmavaram  as
 a  composite  project,  is  in  progress.  Also,
 surveys  are  proposed  to  be  carried  out  for
 (i)  the  conversion  of  Guntakal-Guntur  M.G.
 section  into  B.C.  and  (ii)  a  new  B.G.,  line
 from  Guntakal  to  Secunderabad.  Further
 consideration  to  these  projects  will  be  given
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 after  the  surveys  are  comp'eted  and  the
 tesult  the  eof  become  known

 Irrigation  Projects  in  Kerala

 87  SHRIMATI  BHARGAVI  THAN-
 KAPPAN  Will  =the  Minister  of
 IRRIGATION  AND  POWER  be  pleased  to
 State  the  irrgation  potential  of  the  Kerala
 State  at  present  ?

 THF  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  IRRIGATION  AND
 POWER  (SHRT  B.N  KUREFEL)  The
 uurigation  facilities  available  in  Kerala  at
 present  arc  assessed  to  be  about  ३6  lakh
 hectares  from  major  and  medium  irrigation
 projects  and  about  27  lakh  hectares  from
 minor  irrigation  schemes.

 Export  of  Pepper

 3i88  SHRIMATI  BHARGAVI  THAN-
 KAPPAN)  Will  the  Minister  of  FORILIGN
 TRADI  be  pleased  to  state  the  quantum  of
 pepper  exported  countty-wise  and  the  fore  gn
 exchange  earned  therefrom  during  the  last
 yeat  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  FORIEGN  TRADE  (SHRI
 A  C  GEORGE)  A  statement  showing
 country-wise  pepper  exported  and  the  forcign
 exchange  earned  these  from  during  the  vear
 970-7I  as  placed  on  Ue  Table  of  the  House.
 {Placed  in  Library  See  No  LT—  7196{72)  The
 export  figures  for  1971-72  have  not  been
 published  as  yet

 Iacrease  in  Sleeper  Coaches  in  Metre
 Gauge  rains  on  Southern

 Railway

 3i89  SHRIMATI  BHARGAVI  THAN-
 KAPPAN  Will  the  Minister  of  RAILWAYS
 be  pleased  (o  state  whether  Government
 have  decided  to  increase  the  number  of
 sleeper  coaches  in  the  wetre  gauge  trains  on
 the  Southern  Railway  ?

 THE  MINISTER  OF  RAILWAYS
 (SHRI  K  HANUMANTHAIYA):  Yes  on
 ali  raifways  according  to  availability  of
 Sleeper  coaches.
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 भिन्‍न  श्रेणी  के  क्यारियों  की  पदोन्नति
 पर  वरिष्ठता  का  निर्धारण

 3I90  श्री  नाराज  अहिरवार:  क्‍या
 रेल  मंत्री  यह  बताने  की  कृपा  करेंगे  ि  :

 (क)  भिन्न-भिड़त  वेतनमानों  में  भिन्‍न-
 भिन्न  पदों  पर  काम  कर  रहे  रेलवे  कर्मचारियों
 को  जब  “सटेबिलिटी  स्ट”  और  “ट्रेड  टैस्ट”
 उत्तीर्ण  करन  के  बाद  चे  वेतनमान  बले  ऊचे
 पदो  पर  नियुक्त  या  पदोन्‍नत  क्रिया  जाता  है,
 तो  उनकी  वरिष्ठता  कसि  प्रकार  निर्धारित  की
 जाती  है,

 (ख)  क्या  यह  वरिष्ठता  क्सी  भी  समय
 बदली  जा  सकती  है,  और

 (ग)  यदि  हा,  तो  इसके  क्‍या  कारण  है  ?

 रेल  चतरी  (शी  के  हनुमन्तेया )  (क)
 रेल  कर्मचारियों  बी  वन्प्ठिता  सम्बन्धी  नियम
 भारतीय  रेल  स्थापन।  नियमावली  मे  दिये  गये  हैं,
 जिसकी  प्रतिभा  संसद  के  पुस्तकालय  में  उप-
 लब्ध  है।

 (ख)  और  (ग)  वरिष्ठता  सम्बन्धों
 नियमों  का  संशोधन  अथवा  आयोजन  करने  का
 अधिकार  उसी  अधिकारी  को  है  जो  उन्हे  बनाने
 के  लिए  सक्षम  है  1

 बिछिया  परियोजना  संबंधी  प्रतिवेदन

 3191  श्री  नाथ्राम  अहिरवार  :  ब्या

 सिचाई  और  विद्युत  मची  यह  बताने  की  कृपा
 करेंगे  कि

 (क)  केन्द्रीय  सरकार  को  मध्य  प्रदेश
 सरकार  से  तकनीकी  जाकर  के  पिए  बिछ
 परियोजना  प्रतिवेदन  कब  प्राप्त  हुआ  और  इसकी
 वर्तमान  स्थिति  कया  है,

 (ख)  उक्त  परियोजना  को  स्वीकृति  दिये
 जाने  मे  देरी  के  व्या  कारण  हैं,  और



 123  Written  Answers

 (7)  बिछिया  योजना  का  जल  ग्रहण  क्षेत्र
 कितना  है  जिससे  इस  परियोजना  को  जल
 उपलब्ध  होगा  तथा  यह  निंदा  बेसिन  के  कुल
 जल  ग्रहण  क्षत्र  का  कितना  प्रतिशत  है  ?

 सिंचाई  शर  विद्युत  मंत्रालय  में  'उपमंत्री

 (श्री  बेजनाथ  कुरील):  (कं)  &  (7),  बिछिया
 ताल  परियोजना  29  अक्तूबर,  1968  को  प्राप्त

 हुई  ।  परियोजना  की  तकनीकी  जांच  पूरी  की  जा

 चुकी  है।  यद्यपि  बिछिया  ताल  परियोजना  का
 कमान  क्षेत्र  7.5  वर्गमील  का  एक  बहुत  ही  छोटा
 वाह  क्षेत्र  है,  तथापि  जब  तक  निंदा  जल  विवाद
 एक  न्याधिफरण  द्वारा  न्याय  निर्णयाधीन  है,  तब
 तक  भारत  सरकार  निंदा  बेसिन  3£000  वर्ग-
 मील)  में  किसी  भी  राज्य  में  किन्ही  नई  परि-
 योजनाओं  को  चाहे  वे  वृहद  हों  या  मध्यम,
 कार्यान्वयन  के  उपयुक्त  नहीं  समझती  ।

 मध्य  प्रदेश  में  मण्डला  जिले  में  उपलब्ध
 लिखाई  के  संसाधन

 3192.  श्री  नाराज  अ्रहिरवार  :  क्‍या
 सिचाई  और  विद्युत  मंत्री  यह  बताने  की  कृपा
 करेंगे  कि  आदिवासी  जिला  मण्डला  (मध्य
 प्रदेश)  में  इस  समय  सिंचाई  के  कौन  से  ससाधन
 उपलब्ध  हैं  ?

 सिंचाई  ओर  सिर त  मंत्रालय  में  उप मंत्रो

 श्री  बेजनाथ  कुरील)  :  राज्य  सरकार  ने

 सूचित  किया  है  कि  9567  एकड़  शक्‍यता  की  34
 सिंचाई  स्कीमें  पूर्ण  हो  गई  है  और  7190,  एकड
 शक्यता  की  3  स्कीमें  निर्माणाधीन  हैं

 बालाघाट  परियोजना  प्रतिवेदन

 3193.  श्री  साथ  रास  अहिरवार  :  क्‍या

 सिंचाई  प्रौर  विद्युत  मंत्री  यह  बताने  की  कृपा
 करेंगे  कि  :

 (क)  केन्द्रीय  सरकार  को  मध्य  प्रदेश
 सरकार  से  बोधान  परियोजना  का  परियोजना
 प्रतिवेदन  कब  प्राप्त  हुआ  और  इसकी  तकनीकी
 जाँच  की  वर्तमान  स्थिति  क्या  है;  और
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 (@)  बोधान  परियोजना  क्री  विद्युत्‌
 उत्पादन  क्षमता  तथा  अन्य  बातें  क्या  हैं  ?

 सिचाई  टगौर  विद्युत  मंत्रालय  में  उपमंत्री

 (श्री  बैजनाथ  रोल)  (क)  बोघघाट
 पर  परियोजना  रिपोर्ट  केन्द्रीय  सरकार  को

 अगस्त,  970  में  प्राप्त  हुई  थी।  सिंचाई,  बाढ़
 नियंत्नण  और  विद्युत्‌  परियोजनाओं  की  सलाहकार
 समिति  ने  मई,  97  में  हुई  अपनी  बैठक  में

 स्कीम  पर  विचार  किया  और  तकनीकी  दृष्टि  से

 इसे  ब्यवहायं  प.या।  बहरहाल,  इसमे  अन्त-

 राज्य  हित  निहित  थे,  इसलिए  परियोजना  को

 कार्यान्वयन  के  लिए  स्वीकार  करने  से  पहले

 उड़ीसा  सरकार  में  सलाह-मशविरा  करना

 आवश्यक  समझा  गया।

 (ख)  इस  परियोजना  से  इन्द्रावती  नदी  के

 पानी  का  समायोजन  होगा  और  लगभग  700

 मिलियन  यूनिट  वापिस  विद्युत जनन  के  लिए
 लगभग  0  मीटर  के  शीर्ष  का  समायोजन
 करते  हुए  परियोजना  में  80-80  मेगावाट  के

 तीन  विद्या  तू-जनन  सेटों  का  प्रतिष्ठापन  सम्मी-

 लित  है।

 Recommendations  of  Monoplies  Commis
 sion  regarding  Export  Targets

 3I94.  SHRI  SHRIKISHAN  MOOT  :
 Will  the  Minister  of  FOREIGN  TRADE  be
 pleased  to  state  :

 (a)  whether  the  Monoplies  Commission
 has  advised  the  Centre  to  fix  the  export
 targets  of  the  Undertakings  seeking  industrial
 licences  on  a  realistic  basis;  and

 (b)  whether  Government  have  accepted
 the  advice  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  FOREIGN  TRADE  (SHRI
 A.  C.  GEORGE):  (a)  Yes,  Sir.  The  Mono-
 polics  Commission  in  their  Report  dated
 25.2.1972  in  the  case  of  M/s.  Vidut  Metal-
 lics  Ltd,  Calcutta,  has  inter  alia,  suggested
 that  the  Government  should  fix  the  peroent-
 age  of  export  ata  level  which  could  be
 achieved  in  practice.
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 (b)  The  Report  is  under  consideration
 of  the  Government  in  the  Department  of
 ‘Company  Affairs.

 waar  नदी  पर  बर्ग  बांध  का
 परियोजना  प्रतिवेदन

 3195,  श्री  हुकम  वाद  कछवाय  :  क्‍या
 सिचाई  और  विद्युत  मंत्री  यह  बताने  की  कृपा
 करेंगे  कि  :

 (क)  केन्द्रीय  सरकार  को  मध्य  प्रदेश
 सरकार  से  नर्मदा  नदी  पर  बर्गी  बांध  का  परि-
 योजना  प्रतिवेदन  कब  प्रप्त  हुआ  तथा  क्या
 तकनीकी  परामर्शदात्री  समिति  द्वारा  इसे  अनु-
 मोहित  कर  दिया  गया  है;  और

 (ख)  यदि  नहीं,  तो  कके  क्‍या  कारण  हैं  ?

 विचार  झोर  विद्युत  मंत्रालय  में  उपमंत्री

 (श्री  बेजनाथ  कुरील:  (क)  और  (ख).
 बरगी  की  परियोजना  रिपोर्ट  22  फरवरी,  969
 को  प्राप्त  हुई  थी  7  तकनीकी  सलाहकार  समिति
 ने  6  सितम्बर,  969  को  इस  परियोजना  पर
 विचार  किया  और  इसे  इस  शर्त  के  अधीन
 स्वीकार्य  माना  कि  केन्द्रीय  जल  और  विद्युत्‌
 आयोग  और  मंत्रालय  की  टिप्पणियों  का  पालन
 किया  गया  हो  ।  राज्य  सरकार  ने  यह  भी  कर
 लिया  है।

 बहरहाल,  इस  परियोजना  को  मध्य  प्रदेश
 की  विकासात्मक  योजनाओं  में  सम्मिलित  करने
 के  लिए  स्वीकार  नहीं  किया  जा  सका  क्‍योंकि

 गुजरात  सरकार  ने  इस  पर  आपत्ति  उठायी  है

 ओर  निंदा  जल-विवाद  न्याय  निर्णयाधीन  है

 Import  of  Power  Plant  for  Uttar
 Pradesh

 3196.  SHRI  NAREN®DRA  SINGH
 BISHT  :  Will  the  Minister  of  IRRIGATION
 AND  POWER  be  pleased  to  state  :

 (a)..  whether  Government  of  Uttar
 Pradesh  have  approached  the  Central  Gov-
 ernment  with  a  proposal  that-a  power  plant
 of at  least  400  mgw  costing  Rs.  60  crores
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 may  be  imported  and  immediately  installed
 ona  ‘turn  key’  basis  to  rescue  the  State
 from  power  famine  that  would  overtake  it  in
 973  74;  and

 (b)  if  so,  the  Government’s  reaction
 thereto  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  IRRIGATION  AND
 POWER  (SHRI  B.  N.  KUREEL)  :  (a)  Yes,
 Sir.

 (b)  The  proposa!  is  under  examination
 in  consultation  with  the  Uttar  Pradesh
 Government.

 Declaration  of  ‘‘Protected  Workman”
 in  Railways

 3197,  SHRI  PRAVINSINH  SOLANKI:
 SHR!  CHANDRIKA  PRASAD  :

 Will  the  Minister  of  RAILWAYS  be
 pleased  to  state  :

 (a)  the  names  of  the  Registered  Unions
 Associations  on  each  Railway  Zone  who
 have  so  far  applied  to  the  administration
 for  recognition  of  their  cffice-bearers  as
 “Protected  Workman";

 (b)  the  names  of  the  Office  bearers,
 Zone-wise,  who  have  been  declared  as  ‘*Pro-
 tected  Workman”;

 (c)  the  names  of  the  Registered  Trade
 Unions/Associations  whose  applications  are
 still  pending  with  the  Administration;  and

 (d)  when  their  applications  are  likely
 to  be  finalised  ?

 THE.  MINISTER  OF  RAILWAYS
 (SHRI  K.  HANUMANTHAIYA)  :  (a)  to
 (d).  The  information  is  being  collected  and
 will  be  laid  on  the  tab‘e  of  the  Sabha.

 Recognition  of  category-wise  Unions
 Associations  of  Railway  Employees

 9198;  SHRI  PRAVINSINH  SOLANKI:
 SHRI  CHANDRIKA  PRASAD  :

 Will  the  Minister  “of  RAILWAYS  be
 ‘pleased  to  ‘state  :
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 ,  (a)  whether  the  Rai’ways  Administra-
 tion  has  not  recognised  the  category-wise
 Unions/Associations  of  Railway  employees:

 (b)  if  so,  the  resons  thereof:

 (c)  whether  in  AY7L,  the  Railway  Ad-
 ministration  hed  granted  recognition  to  the
 Association  of  Railway  Class  i  Officers;
 and

 (d)  if  so,  the  reasons  for  discrimination
 between  the  two  categories  of  Unions/
 Associations  ?

 THE  MINISTFR  QF  RAILWAYS
 (SHRI  K.  HANUMANTHAIYA)  :  (a)  No
 category-wise  unions/Associations  are  reco-
 gnised  on  Railways.

 (b)  Recognition  of  sectional/category-
 wise  unions  will  lead  to  multiplicity  and
 consequent  fragmentation  of  Trade  Unions
 on  Railways.

 (c)  Recognition  had  been  given  30
 Associations  of  Class  Il  Officers  on  zonal
 Railways  even  earlier  than  971;  in  1971  the
 Indian  Railways  Class  l  Officers  Fedcration
 to  which  these  Zonal  Associations  are
 affiliated,  was  given  recognition.

 (d)  The  icrm  categorywise  Unions/
 Associations  of  railway  employees  vide  part
 (a)  of  the  question,  denote  separate  groups
 of  employees  based  on  the  category  to  which
 they  belong,  e.  g.  Station  Masters,  Guards,
 Drivers,  etc.  In  the  case  of  gazetted  Officers
 also,  no  separate  calegorywise  associations
 are  recognised.  The  Associations  of  Class
 Il  Officers  that  have  been  recognised,  are
 not  formed  categorywise,  such  as  of  Engi-
 neering  Officers.  Transportation  Officers,  but
 ere  composite  associations  of  Class  Il
 Officers  cf  all  Departments  on  the  Railways
 the  recognition  given  to  these  Associations
 is  on  the  same  lines  as  extended  to  compo-
 site  Unions  of  Class  II]  and  IV  Railway
 employees,  There  is  thus  no  discrimination.

 Loss  of  Power  in  Transmission  and
 Distribution

 320l.  SHRI  S.  R.  DAMANI:  Will
 the  Minister  of  IRRIGATION  AND
 POWER  be  pleased  to  state  :
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 {a)  whether  there  is  an  ever  increasing
 loss  of  power  in  transmission  and  distri-
 bution;

 (b)  if  so,  the  reasons  for  such  losses,
 their  extent,  the  States  in  which  major  losses
 are  detected  and  when;  and

 (c)  the  steps  taken  to  eliminate  them  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  IRRIGATION  AND
 POWER  (SHRI  8.  N.  KUREEL):  (a)  to
 (0.  The  transmission.  transformation  and
 distribution  losses  in  the  country  in  1938-69,
 assessed  at  18%  of  the  available  energy  for
 consumption  showed  a  decreasing  trend  in
 1969-70,  when  the  pe-centage  was  6.8  only.
 The  losses  wee  higher  than  the  all-India,
 ave  age  in  the  States  of  Andhra  Pradesh
 Bhar,  Haryana,  Jammu  &  Kashmir,  Mysore
 Nazaland,  Punjab,  Rajasthan,  Tamil,  Nadu,
 Uttar  Pradesh,  Himachal  Pradesh,  Manipur
 and  Tripura.  A  certain  measure  of  so-
 called  losses  is  inherent  in  electrical  power
 transmission  as  some  energy  is  consumed  in
 the  process  of  transmission  of  the  power.
 The  higher  losses  are  due  jo  overloading  of
 existing  transmission  and  distribution  system
 as  they  are  not  adequate  to  carry  the  large
 loads  that  are  building  up  in  the  country  in
 distant  areas,  The  absence  of  adequate
 high  voltage  lines  in  many  States  has  also
 led  to  large  power  being  transmitted  over
 long  distances  at  lower  voltages  and  this  has
 increased  the  transmission  loss.  Pilferage
 of  energy  is  also  to  some  extent  contributing
 to  higher  losses.  Additional  high  voltage
 transmission  lines  are  being  undertaken  in
 the  Fourth  Pian  itself  and  systematic  efforts
 are  being  made  to  reduce  the  losses  in  the
 different  States.  The  integrated  operation
 of  State  power  sytems  on  regional  basis  will
 also  assist  in  reducing  the  transmission  and
 distribution  losses,  Vigilance  organisations
 have  been  set  up  in  some  States  to  detect
 and  enquire  into  cases  of  pilferage  of  energy.

 Power  Generation  Schemes

 3202.  SHRIS.  R.  DAMANI:  Will  the
 Minister  of  IRRIGATION  AND  POWER
 be  pleased  to  state  :

 (a)  the  power  generation  schemes  which
 have  fallen  behind  schedule  in  the  Fourth
 Pian  and  the  reasons  therefor;
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 (b)  whether  any  projections  have  been
 made  for  power  requirements  Curing  the  next
 two  Plan  periods  and  if  so,  their  details;
 and

 (©)  the  decision  taken  by  Government
 to  implement  them  ?

 THE  MINISTER  IN  THE  MINISTRY
 OF  IRRIGATION  AND  POWER  (SHRI
 8.  N.  KUREEL):  (a)  Twenty  Power  Gene-
 ration  Schemes  aggregating  to  about  2.7
 million  kw  are  likely  to  fall  behind  their
 sehedule  of  commissioning  and  spill  over
 beyond  the  Fourth  Plan  mainly  on  account
 of  the  delay  in  the  reccipt  of  plant  and
 equipment  and  to  a  certain  extent  due  to
 slow  progress  cf  civil  works.

 (b)  The  Ministry  of  Irrigation  and
 Power  have  assessed  the  requirement  of  an
 installed  generating  capacity  at  about  42
 milion  kw  at  the  end  of  the  Fifth  Plan
 (1976-77)  and  52  million  kw  by  the  end  of
 the  Decade  1980-81,  The  additional  gene-
 rating  capacity  of  2I.8  million  kw  comprises
 6.7  million  kw  from  continuing  schemes  and
 1S  million  kw  from  new  schemes.  Of  the
 total  additional  capacity  of  21.8,  million  kw,
 86  million  kw  will  be  from  hydro,  3.8
 million  kw  from  Thermal  and  4.4  million  kw
 fiom  nuclear  plants.

 The  Decade  Plan  (1971-81)  has  been
 drawn  up  ona  regional  basis  and  an  attempt
 has  been  made  therein  to  achieve  balance
 between  different  sources  of  energy  for
 max'mum  reliability  and  economy.  The
 Plan  also  seeks  to  remove  regional  imbala-
 nces,  The  power  generation  schemes  have
 been  identified  and  new  technical  features
 such  as  pumped  storage  electric  plants  etc.
 have  been  included.

 While  detailed  proposals  for  power  deve-
 lopment  during  the  five  year  period  ‘1972-77
 have  been  drawn  up,  such  proposals  for  the
 remaining  period  of  the  decade  plan  as  well
 as  for  the  last  three  years  (98i-84)  of  the
 Sixth  Plan  remains  to  be  done.

 (c)  A  final  shape  has  yet  to  be  given
 by  Governmenment  to  the  Fifth  Plan  propo-
 sals  for  power  development.
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 Railway  officials  involved  in  coal
 pilferage  on  Northeast  Frontier

 Railway

 3203.  SHRI  DINESH  CHANDRA
 GOSWAMI:  Will  the  Minister  of  RAIL-
 WAYS  be  plezsed  to  state  :

 (a)  whether  some  high  Raslway  Officials
 were  detec'ion  ina  cual  pi’ferage  case  in
 the  Northeast  Frontier  Railway  in  the
 month  of  March  last;  and

 (b)  if  so,  what  steps  have  been  taken
 to  bring  these  officials  to  book  ?

 THE  MINISTER  OF  रुका  WAYS
 (SHRI  K  HANUMANTHAIY4)  :  (a)
 Two  Railway  Khalasis  were  arrested  under
 Railway  Property  (Unlawful  Possessions)
 Act.  966  for  unlawful  possessio:  of  Rail-
 way  coal  at  Dibrugash  Workshop  on  i5th
 March,  1972,

 (b)  8  ९४५९  has  been  registered  under
 Railway  Property  (Unlawful  Possession)  Act,
 3966  at  R.  P.  ह  post  Dibrugarh  Workshop»
 and  \s  under  enquiry.

 Spindles  for  Jute  Mill
 for  Assam

 sanctioned

 3204.  SHRI  BISWANARAYAN  SHA-
 STR:  Wall  the  Minister  of  FOREIGEN
 TRADE  be  pleased  to  be  slate:

 (a)  whether  3,000  spindless  for  Jute
 Mil!  have  been  sanctioned  for  Assam;  and

 (b)  if  so,  the  details  thercof  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  FOREIGN  TRADE  (SHRI
 A.C.  GFORGE):  (a)  and  (9)  A  letter  of
 Intent  has  been  issued  to  the  Assam  Cc-
 uperative  Jute  Mill,  Nowgong  perniitting
 expension  of  capacity  by  I50  looms.  Tns
 will  involve  installation  of  additional  2420
 spind!’s.  Apart  from  this,  no  spindles  have
 been  sanctioned  for  Jute  Mill  in  Assain.

 Wagon  Shortage  for  Ori.sa

 3205.  SHRI  D.  K.  PANDA:  Will
 the  Minister  of  RAILWAYS  be  pleascd  to
 state  ;
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 (a)  the  average  number  of  wagons  re-
 quired  during  a  year  by  Jion  Ore  Mines  in
 Orissa  to  transport  iron-ore  and  how  many
 wagons  are  made  available  to  them  during
 the  period;  and

 (b)  the  steps  taken  to  improve  the
 position  ?

 THE  MINISTER  OF  RAILWAYS
 (SHRI  K.  HANUMANTHAIYA):  (a)  The
 average  number  of  wagons  indented  by  the
 Iron  Ore  Mine  Owners  in  Orissa  during
 9979-72  for  Stee}  Plants  and  export  purfoses
 was  76%  wagons  per  day.  The  daily  average
 number  of  wagons  supplied  during  the
 period  was  744.

 (b)  Adequate  steps  are  being  taken  to
 reduce  the  incidence  vf  various  anti-social
 activities  ffecting  movement  in  the  Eastern
 Sector  through  massive  patrolling  of  track
 and  other  vulnerable  points  in  conjuction
 with  the  State  Government.  The  end-falling
 trucks  utilised  for  various  defence  moves
 during  last  few  months  are  being  gradually
 put  back  to  the  circuit  for  movement  of
 export  ore  from  Barajamda  ‘sector.  More
 BOX  wogons  have  been  put  in  the  export
 Ore  circuit  to  step  up  despatches  for  Paradip
 Port.

 Representation  regardingo  Cnfirmation
 of  Non-gazetted  Staff  clerk  grade  I

 to  Dy.  C.  A.  O.,  Western
 Railway,  Ajmer.

 3206.  SHRI  FATEHSINGHRAO
 GAEKWAD:  Will  the  Minister  of
 RAILWAYS  be  pleased  to  refer  to  the  reply
 given  to  Unstarred  Question  No.!608*  on
 the  8th  June,  1971  regarding  representation
 far  confirmation  of  non-gazetted  staff
 yPlerk  Grade-l  to  Dy.C.A.O.,  Western
 ‘Railway,  Ajmer  and  state.

 (a)  whether  the  representation  made
 by  the  employees  has  since  been  considered
 and;

 (b)  if  so,  the  dicision  taken  thereon  ?

 THE  MINISTER  OF  RAILWAYS
 (SHRI  K.  HANUMANTHAIYA)  (a)  and
 (b);  On  examination  cf  representation  of

 Shri  Mangilal  Rustogi,  Clerk  Grade  I  for
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 his  confirmation  it  has  come  to  notice
 that  there  ig  one  more  employee,  Shri  G.  C.
 Chaturvedi,  senior  to  him  who  is  awaiting
 confirmation,  Earlier  Shri  Chaturvedi  was
 not  considered  for  confirmation  due  to
 certain  reasons.  It  has  since  been  decided
 that  he  should  be  given  the  benefit  of
 retrospective  confirmation.  Shri  Rustogi’s
 case  for  confirmation  will  be  taken  up  next,

 Supply  of  Wagons  to  Assam

 3207.  SHRI  DINESH  CHANDRA
 GOSWAMI;  Will  the  Minister  of  RAIL-
 WAYS  be  pleased  to  state  :

 (a)  whether  Government  are  aware
 that  prices  of  cement  and  other  commodi-
 tics  in  Assam  have  gone  up  for  want  of
 supply  due  to  shortage  of  wagons;  and

 (b)  if  so,  what  steps  Government  are
 taking  to  increase  the  movement  of  wagons
 to  Assam  ?

 THE  MINISTER  OF  RAILWAYS
 (SHRI  K.  HANUMANTHAIYA):  =  (a)
 No.

 (b)  General  goods  traffic  to  Assam
 during  1971-72,  was  seriously  affected  on
 account  of  various  dislocations  to  train
 services  in  the  Eastern  sector  due  to  various
 anti-social  activities.  Nearly  20,000  wagons
 were  held  upto  December  97  on  Eastern
 Railway  alone  which  caused  general  short-
 age  of  wagons.  Position  was  further  aggravat-
 ed  due  to  extensive  floods  and  breaches  over
 North  Exstern  and  Northeast  Frontier
 Railways  and  heavy  movement  of  food-
 grains  and  other  esscntial  goods  for  refugees
 and  heavy  Defernc:  moves.  The  number  of
 indents  registered  by  traders  were  also
 highly  inflated  as  the  Railways  a'lowed  free
 registration  of  indents  without  any  ceiling.
 With  the  improvement  in  law  and  order
 position  ad  reduction  of  the  tempo  of
 various  special  moves,  all-out  efforts  are
 being  made  to  increase  the  movement  of
 goods  to  Assam.  For  example,  3454  B.G.

 ‘and  2205  M.  G.  wagons  of  fcodgrains;  8I2
 B.G,  and  779  M.G.  wagons  of  cement;
 520  B.  0.  and  647M.  0.  wagcns  of  salt
 and  2038  M.G.  wagons  of  sugar  were  trans-
 ported  to  Assam  region  during  the  period
 January’  72  to  409  April  ‘72,,
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 Halt  of  Delhi-Bom ay  Rajdhani
 Express  at  Baroda

 3208.  SHRI  K.S.  CHAVDA:  Will  the
 Minister  of  RAILWAYS  be  pleased  to  state  :

 (a)  whether  Government  propose  to
 halt  Dethi-Bombay  Rajdhani  Express  at
 Baroda  to  afford  entraining  and  detraining
 facilities  to  passengers;  and

 (b)  if  not,  the  reasons  therefor  ?

 THE  MINISTER  OF  RAILWAYS
 (SHRI  K.  HANUMANTHAIYA):  (a)  and
 (b)  No  such  proposal  is  under  consideration
 at  present,

 Shortage  of  Water  in  Andhra  Pradesh

 3209.  SHRI  दि  ESWARA  REDDY:
 Will  the  Minister  of  IRRIGATION  AND
 POWER  be  pleased  to  state  :

 (a)  whether  Government  are  aware  of
 the  crisis  that  the  industry  and  agriculture
 aie  facing  in  Andhra  Pradesh  as_  a  result  of
 heavy  shortfull  m  supply  of  water;

 (b)
 CFISis;

 if  so,  the  extent  and  nature  of  the

 (c)  whether  Central  Government  assis-
 tance  was  sought  by  the  State  Government
 in  this  regard;  and

 (d)  if  so,  the  steps  taken  to  tide  over
 the  crisis  and  to  solve  the  problem  perman-
 ently  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  IRRIGATION  AND
 POWER  (SHRI  B.  N.  KUREEL):  (a)
 to  (d):  About  7  lakhs  acres  of  groundnut

 CHAITRA  29,  894  (SAKA)  Written  Answers  34

 and  4  lakh  acres  of  second  crop  rice  in  the
 Nagarjunagar  anals  and  Krishna  Delta  were
 facing  difficulties  in  water  supplies  owing  to
 the  level  of  Nagarjunasagar  falling  down
 very  low.  The  Andhra  Pradesh  Government
 sought  the  assistance  of  the  Central  Govern-
 ment  in  this  regard.  The  matter  was  taken
 up  with  the  Government  of  Mysore  and
 special  releases  have  since  been  made  from
 the  Tungabhadra  reservoir,  im  order  to
 maintain  the  level  in  Nagarjunasagar
 reservoir.

 Shortage  of  Commercial  Clerks  In
 Madras  Division  (Southern

 Railway)

 32i0  SHRI  CHANDRIKA  PRASAD  :
 Will  the  Minister  of  RAILWAYS  be  pleased
 to  state  :

 (a)  whether  there  is  an  acute  shortage
 of  Commercial  Clerks  at  Arkonam,  Salt
 Cotarau  (Madras),  Katpadi  and  Indian  Oil
 Company  siding  Madras,  (Southern  Rail-
 way);

 (b)  if  so.  the  reasons  therefor;  and

 (c)  the  number  of  Commercial  C'erks
 provided  on  each  of  the  said  stations,  grade-
 wise  ?

 THE  MINISTER  OF  RAILWAYS
 (SHRI  K.  HANUMANTHAIYA)  :  (a)  and
 (b)  There  is  no  shortage  of  Commercial
 Clerk,  at  Katpadi  and  Indian  Oi!  Company
 siding.  At  Arkonam  and  Salt  Cotaurs
 there  has  been  increase  in  workload.  Pro-
 posals  for  creat.on  of  additional  posts  at
 these  points  are  already  under  considera-
 tion,

 (c)  No.  of  posts.

 Grade  Arkonam  Salt  Katpadi  Indian  Oil  Coy.
 Rs.  Cotaurs  siding  '

 335-—-425  1
 250—380  2  3  I
 205—280  6  20  4
 50-—240  3i  54  6
 0—290  27  65  0  3
 0—-200  44  29  द  8
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 Overtime  Pald  to  Lower  Division  Clerks
 in  Railway  Board’s  Office

 32il.  SHRI  CHANDRIKA  PRASAD  :
 Will  the  Minister  of  RAILWAYS  be  pleased
 to  refer  to  the  reply  given  to  Unstarred
 Question  No,  2230  on  the  5th  June,  97
 regarding  payment  of  Honorarium  and  Over-
 time  to  Typists  in  Raiiway  Board’s  office
 and  Divisional  Offices  of  Western  Railway
 and  state  :

 (a)  the  rate  of  honorarium  and  over-
 time  being  paid  to  the  Lower  D  vision
 Clerks  in  the  Railway  Board’s  Office  who
 also  attend  to  the  typing  work;  and

 (b)  whether  the  same  rate  of  honora-
 rium  and  overtime  is  applicable  to  the
 Typists  in  the  Divisional  Offices  on  the
 Indian  Railways  in  similar  circumstances  ?

 THE  MINISTER  OF  RAILWAYS
 (SHRI  K.  HANUMANTHAIYA):  (a)
 Honorarium  is  granted  for  specially  lJabo-
 rious  work  of  occasional  and  intermittent
 character.  No  specific  rate  has  been  fixed
 for  this  purpose.

 No  overtime  allowance  is  paid  for  the
 first  one  hour  in  excess  of  the  prescribed
 hours  of  work.  Beyond  this  first  hour,
 overtime  allowance  is  paid  at  the  rate
 varying  from  Rs.  °25  to  Rs.  °80  per  hour
 to  the  Lower  Division  Clerks  in  the  Board’s
 office  depending  upon  the  emoluments  of
 the  staff  concerned.
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 {b)  No.  The  typists  of  the  Divisional
 Offices  on  the  Indian  Railways  are  governed
 by  the  provisions  of  the  Hours  of  Emplo
 ment  Regulations  according  to  which  the
 clerical  staff  including  typists  are  paid  over-
 time  for  working  over  08  hours  in  a  for-
 night  at  the  rate  of  one  and  half  times  the
 ordinary  rate  of  pay.

 Workload  in  III  Class  Booking  Office
 Ajmer  Station  (Western  Railway)

 3212.  SHRI  CHANDRIKA  PRASAD  :
 Will  the  Minister  of  RAILWAYS  be  pleased
 to  refer  to  the  reply  given  to  Unstarred
 Question  No.  3139  on  the  4I8th  August  970
 regarding  the  assessment  of  work  allotted
 to  various  categories  of  staff  at  Stations  of
 Western  Railway  and  state  :

 (a)  the  number  of  reservations  made,
 P.T.Os.  exchanged  and  Luggage  _  tickets
 issued  from  06°00  to  8°00  hrs.  from  the
 Reservation  and  P.T.O.  window  of  Ajmer
 Booking  Office  from  Ist  April,  I97l  to  3Ist
 December,  1971;  and

 (b)  whether  the  Reservation  Clerk  in
 the  Hird  Class  Booking  Office  has  also  to
 attend  to  enquiries  from  the  public  in
 addition  to  his  normal  duties  ?

 THE  MINISTER  OF  RAILWAYS
 (SHRI  K.  HANUMANTHAIYA):  (a):
 The  figures  upto  3lst  October,  97]  are  as
 under  :

 Month  Reservations
 made

 April,  7  359

 May,  7  SM6

 June,  7  4468

 July,  7  3529

 Aug.  74  3979

 Sept.  7  3499

 Oct.  7  3893

 P.T.Os.  ex-  Luggage
 changed  Tickets

 issued

 622  494

 733  222

 746  201

 1417  65

 496  5)

 1114  73

 3i5  In
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 (b)  The  Reservaiion  Clerk  attends  to
 enquiries  from  public  as  a  part  of  his
 duties.

 Financlal  Assistance  to  States  for
 Irrigation,  Flood  Control  and

 Power  Projects

 323.  SHRI  DINFSH  CHANDRA:
 GOSWAMI:  Will  the  Minister  of  IRRI-
 GATION  AND  POWER  be  pleased  to
 state

 (a)  whether  the  Central  Government
 have  granted  any  financial  assistance  to
 the  States  for  investigation  of  irrigation,
 flood  control  and  the  power  projects  during
 the  current  year,

 (b)  if  so,  bieah-up
 thereof  ,  and

 the  State-wise
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 granted  to  each  State  has  han  determined  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  IRRIGATION  AND
 POWER  (SHRI  B  N.  KUREFL):  (a)
 and  (b)  A  statement  showing  the  special
 Central  loan  assistance  given  to  the  State
 Governments  for  investigation  of  irrigation,
 flood  control  and  power  projects  during
 1971-72,  m  order  to  provide  additional
 employment  opportunities  to  engineering
 personnel  ts  attached  No  such  assistance
 has  yet  been  released  to  the  State  Govern-
 ments  during  the  current  financial  year.

 (c)  Factors  hke  the  number  of  irriga-
 tion,  flood  control  and  power  projects  under
 investigation;  the  number  of  technical  per-
 sonnel  employed  and  the  actual  expenditure
 imcurred  as  reported  by  the  States  concern-
 ed  have  been  kept  in  view  while  determin-
 ing  the  quantum  of  Ioan  assistance  to  the

 (c)  the  basis  on  which  the  amount  State  Governments

 Statement

 Sl  No.  Name  of  State  Amount
 Rs  lakhs

 Andhra  Pradesh  25

 2.  Assam  3

 3.  Bihar  40
 4.  Gujarat  28
 Se  Haryana  ess  R

 6.  Jammu  &  Kashmir  5

 7.  Kerala  toe  2
 8  Madhya  Pradesh  ae  4
 oy  Maharashtra  wee  27

 0  Mysore  25
 1.  Orissa  2
 12,  Punjab  is
 1B.  Rajasthan  on  ves  25
 iM  Tamil  Nudu  ae  42
 15,  Uttar  Pradesh  vee  30
 16.  West  Bengal  ae  i9
 7  Himachal  Pradesh  vee  30

 eee
 TOTAL  400
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 awa  न्यायालय  की
 खोला  जाना

 मेरठ  में

 इराक 'न्यायपीठ'

 32I4.  श्री  शमसचस्त्र  निकल  :  क्या  विधि
 और  न्याय  मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्या  मेरठ  में  इलाहाबाद  उच्च
 न्यायालय  की  '"न्यायपीठ”  खोलने  का  प्रस्ताव
 सरकार  के  विचाराधीन  है  ;  और

 (ख)  यदि  हां,  तो  यह  कब  तक  खोली
 जाएगी  ?

 विधि  और  न्याय  तथा  पेट्रोलियम  ओर
 रसायन  संत्री  (शो  एच०  आर०  गोखले):(क).
 जी  नहीं  ।

 (ख)

 शहडोल  रेलवे  स्टेशन  (मध्य  प्रदेश)  में  निचले

 पूल  का  निर्माण

 प्रश्न  ही  नहीं  उठता  ।

 3215.  श्री  धन शाह  प्रधान  :  क्‍या  रेल
 मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्या  शहडोल  रेलवे  स्टेशन  (मध्य
 प्रदेश)  में  निचले  पुल  (अन् डर  ब्रिज)  का
 निर्माण  करने  की  कोई  योजना  थी  और  ब्या
 इस  सम्बन्ध  में  सर्वेक्षण  हो  चुका  था;  और

 (ख)  यदि  हां,  तो  इस  पर  अभी  तक
 कार्य  आरम्भ  नही  करने  के  क्या  कारण  हैं  ?

 रेल  मंत्रो  16.  के०  हनुमस्तैया)  :  (क)
 और  (ख).  मध्य  प्रदेश  सरकार  के  परामर्श
 से  शहडोल  रेल्वे  स्टेशन  पर  एक  निचला  सड़क
 पुर  बनाने  के  लिए  रेल  प्रशासन  एक  अनन्तिम
 प्रस्ताव  पर  विचार  कर  रहा  है।  यह  प्रस्ताव
 अभी  भी  जांच-पड़ताल  को  प्रारम्भिक  अवस्था
 में  है।

 Investigation  regarding  Death  of  2
 Girl  Travelling  in  Howrah-

 Madras  Express

 32I6.  SHRI  Y.  ESWARA  REDDY  :
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 Will  the  Minister  of  RILWAYS  be  pleased
 to  state  :

 (a)  whether  Government  are  aware
 thet  a  girl  by  name  Miss  K,  Dhanalakshmi
 a  final  M.B.B.S.  student,of  the  Andhra
 Medical  College,  Vishakapatnam,  was  found
 missing  while  travelling  m  a  third  class
 Sleepers  Coach  of  the  Howrah-Madras
 Express  on  the  night  of  27th  March,  4972
 and  later  her  body  was  found  on  the  3rd
 April,  972  on  the  Kowur  side  of  the  bank
 of  the  Godavari  ;

 (b)  whether  investigations  have  held  in
 the  incident  ;  and

 (c)  if  so,  the  results  thereof  ?

 THE  MINISTER  OF  RAILWAYS
 (SHRI  K.  HANUMANTHAIYA)  :  {a).
 Yes,

 (b)  and  (c):  Two  cases  which  were
 registered  in  this  connection  are  under
 investigation  by  Andhra  Pradesh  Crime
 Branch,  CLD.  Hyd  erabad,  and  efforts
 are  being  made  to  find  the  cause  of  death
 and  the  culprits,  if  any.  Dead  body  being
 found  in  highly  decamped  state,  exact
 cause  of  death  could  not  be  esjablished  on
 post-mortem  examination.

 दिल्‍ली  में  मनोहर  पार्क  में  बिजली
 की  सप्लाई

 32I7.  श्री  लोलाघर  कटकी  :  क्‍या

 सिंचाई  ओर  बिद्युत  मंत्री  यह  बताने  की  कृपा
 करेंगे  कि  :

 (क)  क्‍या  मनोहर  पार्क  और  अशोक
 पाक,  दिल्ली-35  को  नियमित  आधार  पर  बिजली
 की  सप्लाई  की  जा  रही  है  ;

 (ख)  क्या  इन  दो  कालोनियों  के  मध्य
 स्थित  मदन  पार्क  को  नियमत  आधार  पर
 बिजली  की  सप्लाई  नहीं  की  जा  रही  है  ;

 (ग)  क्या  मनोहर  पार्क  और  अशोक
 पाक  &  जो  बिजली  डेवलपमेंट  चार्ज  लिए
 गए  थे  वे  मदन  पार्क  से  ज्यादा  लिए  जा  रहे  हैं,
 और
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 (घ)
 कारण  हैं  ?

 सिचाई  और  विश त  मंत्रालय  में  उपमंत्री

 (भी  बेजनाथ  कुरील)  :  (क).,  जी,  हां

 (a)  मदन  पार्क  का  विद्युतीकरण  अभी
 नहीं  किया  गया  है  ।

 (ग)  और  (घ) द  मदन  पार्क  के  लिए
 विकासात्मक  मुल्कों  का  अभी  मूल्यांकन  नहीं
 किया  गया  है  |  दिल्ली  विद्युत्‌  प्रदाय  संस्थान
 द्वारा  निर्धारित  की  गई  नीति  के  अनुसार  क्रिस
 भी  इलाके  के  विद्युतीकरण  के  लिये  देय  विकास-
 त्मक  शुल्क  विद्युतीकरण  को  अनुमानित  लागत
 के  50  प्रतिशत  के  आधार  पर  निराला  जाता
 है  और  यह  निर्मित  (ब्रिकी  अप)  क्षेत्र,  उच्च

 बोन्टताओं,  निम्न  बोलता  वितरण  लाइनों
 की  लम्बाई  अपेक्षित  उपकेन्द्र  क्षमता,  आदि  पर
 निर्भर  करेगा  ।  अतः  विद्युतीकरण  के  लिए
 विकासात्मक  शुल्क  भिड़त-भिड़त  कालोनी  में
 भिन्‍न-भिन्‍न  है।

 यदि  हां,  तो  भेदभाव  के  क्‍या

 Provision  of  Railway  Halts  at  Deep
 between  Jhanjharpur  and  Tamuria

 Stations  and  at  Parsa  between
 Ghogardiha  and  Nirmali

 Stations

 3218.  SHRI  JAGANNATH  MISHRA  :
 Will  the  Minister  of  RAILWAYS  be  pleased
 to  state  :

 (a)  whether  Government  propose  to
 provide  Railway  halts  at  Deep  between
 Ghogardiha  and  Nirmali  stations  under
 Samastipur  Division  ;  and

 (b)  if  so,  the  time  by  which  it  will  be
 done  ?

 THE  MINISTER  OF  RAILWAYS
 (SHRI  K.  HANUMANTHAIYA)  (a)  :  No.

 (b)  Does  not  arise.

 Requirement  of  Pump-Sets  in  Rajasthan

 SHRIMATI  KRISHNA 32I9.
 Will  the  Minister  of  IRRI- KUMARI:
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 GATION  AND  POWER  be  pleased  to
 state  :

 (a)  the  total  number  of  pump-sets
 energised  in  Rajasthan  by  the  3ist  March,
 97]  ;

 (b)  the  estimated  total  requirements
 for  the  pump-sets  in  Rajasthan  ;  and

 (c)  the  number  of  pump  sets  proposed
 to  be  energised  during  the  Fourth  Plan  ?

 (
 THE  DEPUTY  MINISTER  IN  THE

 MINISTRY  OF  IRRIGATION  AND
 POWER  (SHRI  B.N.  KURFEL)  :  (a)  to  (c),
 Programme  for  the  e'ectrification  of  pumpsets
 are  financed  from  the  State  Plan  outlays
 Additional  finances  are  being  provided  by
 the  Rural  Electrification  Corporation  in  the
 Central  Sector  for  specific  rural  electri-
 fication  projects  of  the  State  Electricity
 Board.  Against  the  State  Plan  outlay  it
 has  been  assessed  that  35,000  pump-sets
 would  be  energised  in  Rajasthan  during  the
 Fourth  Plan.  Since  July  1969,  the  Corpo-
 ration  has  so  far  sarctn  ned  for  Ruyasthan,
 6  projects  for  the  electrification  of  22.538
 pump-sets.  Two  more  ‘ctemes  for  the
 electrification  of  3,120  pumpsets  are  under
 consideration  of  the  Corporation.  Against
 the  total  requirements  of  60,658  pump-sets
 indicated  above,  the  State  authorities  expect
 to  energise  about  60000  pump-sets  dur  nz  the
 Fourth  Plan

 Per  capita  consumption  of  power  on
 States

 3220.  SHRIMATI  KRISHNA
 KUMARL:  Will  the  Minister  of  IRRI-
 GATION  AND  POWER  be  pleased  to
 state  :

 (a)  the  per  capita  consumption  of  power
 m  Rajasthan,  Delhi,  West  Bengal,  Tanul
 Nadu,  Punjab,  Maharashtra  and  Gujarat  ,

 (b)  the  steps  Government  propose  to
 take  to  bridge  the  wide  disparities  in  he
 capita  consumption  of  power  ;  and

 (c)  the  extent  to  which  the  per  capita
 consumption  of  power  in  Rajasthan  is  pro-
 posed  to  be  raised  by  the  end  of  the  current
 year  and  the  next  two  years  ?
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 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  IRRIGATION  AND
 POWER  (SHRI  B.  N.  KUREEL)  :

 (a)

 APRIL  8  972

 Name  of  State/  per  capita
 Union  Territory  consumption  in

 970-7—kwh

 Rajasthan  46

 Delhi  264

 West  Bengal  5

 Tamil  Nadu  32

 Punjab  44

 Maharashtra  57

 Gujarat  37

 (b)  Acceleration  of  the  agricultural  and
 industrial  development,  electrifying  more
 areas  and  sanctioning  additional  power
 generation  schemes.  It  must  be  remembered
 that  while  power  generation  in  a  State  can  be
 increased  by  installing  additional  capacity,
 increase  in  consumption  require  additional
 investment  by  the  people  especially  in  industry
 and  agriculture.

 (c)  The  per  capita  consumption  in
 Rajasthan  will  be  stepped  up  to  about  60  kwh
 by  the  end  of  the  current  year  and  to  about
 75  kwh  by  1973-74,

 Rural  Electrification  in  Rajasthan

 322I.  SHRIMATI  KRISHNA
 KUMARI  :  Will  the  Minister  of
 IRRIGATION  AND  POWER  be  pleased  to
 state  :

 (a)  the  total  number  of  villages  in
 Rajasthan  without  electricity  ;

 (७)  how  many  of  them  are  proposed  to
 be  electrified  by  the  end  of  972  ;

 (c)  whether  Government  have  any
 phased  programme  fos  the  rural  electrification
 in  Rajasthan;  and
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 (d)  if  so,  the  broad  outlines  thereof  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  IRRIGATION  AND
 POWER  (SHRI  8.  N.  KUREEL)  :  (a)  and
 (b).  Out  of  32,241  villages  in  Rajsthan,
 4,164  villages  have  been  electrified  by  the  end
 of  March,  ‘1972.  Out  of  the  balance  28,077
 villages  unelectrified,  it  is  proposed  to
 electrify  600  villages  during  ‘1972-73,

 (c)  and  (d)  :  Emphasis  during  the  Fourth
 Plan  continues  to  be  on  the  electrification  of
 pump-sets;  electrification  of  villages  is  a
 subsidiary  part  of  this  programme.  In  the
 State  Plan  an  ontlay  of  Rs.  4  crores  has
 been  provided  for  the  electrification  of
 35000  pumpsets.  With  the  assistance  of  the
 Rural  Electrification  Corporation  which  has
 been  sect  up  in  the  Central  Sector  since  July,
 969  to  provide  additive  finances  for
 acceleration  of  rural  electrification  schemes
 and  depending  on  on  the  mobilisation  of
 further  resources,  the  State  authorities
 expect  to  electrify  about  3,500  villages  and
 60,000  pump-sets  during  the  Fourth  Plan.
 Since  the  beginning  of  the  Fourth  Plan,
 about  3,000  pump-sets  and  2,000  villages  have
 already  been  electrified  ;  with  the  electrifi-
 cation  of  the  remaining  30,000  puny  =  ets  and
 1,500  villages  during  the  remain  ng  two  years
 of  the  Fourth  Plan,  the  number  of  villages
 electrified  in  Rajasthan  would  be  22,000  and
 number  of  pump-sets  electrified  69,000  at  the
 end  of  the  Fourth  Plan.  Since  July,  1969,
 the  Rural  Electrification  Corporation  has
 sanctioned  6  schemes  for  Rajasthan  envi-
 saging  loan  assistance  of  about  Rs.  859
 lakhs  for  the  electrication  of  ‘010  villages,
 22,538  pump-sets  and  provision  of  power
 supply  to  2,439  small  scale  and  agro
 industries.

 Proposal  of  Mitigate  sufferings  of  Passengers
 in  overcrowded  Trains  on  Ernakulam-

 Quliou-Trivandram  and  Quilon-
 Punalur  Sections

 3222.  SHRI  VYAYALAR  RAVI:  Will
 the  Minister  of  RAILWAYS  be  pleased  to
 refer  to  the  reply  given  to  unstarred  Ques-
 tion  No.955  on  the  28  March.  4972  and
 State  the  measures  Government  propose  to
 take  to  mitigate  the  sufferings  of  the
 passengers  in  the  overcrowded  trains  on
 Ernakulam-Quilon-Trivandrum  and  Quilon-
 Punalur  Sections  in  Kerala  ?
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 THE  MINISTER  OF  RAILWAYS
 (SHRI  K  HANUMANTHAIYA)  साफ
 effect  from  13-3-1972,  the  load  of  Nas  489
 Dn/IS0  Up  Ernakulam-Trivandrum  P  ssenger
 has  been  augmented  A:range  nents  aic  i!,o
 bemg  made  to  augment  the  loads  of  No
 748  Up  [rivandium-Quilon  Passenger,  76]
 Dn  Quilon-Trivandium  Pas  enger,  /45  D7/
 746  Up  Quilon  Trivandrum  Pas  enger
 between  Quilon  and  Trivandium  and  of  No
 880  Up  Frnakulam-Quilon  Passenger,  885
 Dn  Kottuvam-Quilon  Passenger  and  887  D2
 Ernakulam  Kottayam  Passenger  between
 Quilon  and  Kottavam/Ernakulam

 2  hrs

 QUISTION  OF  PRIVILFGE

 REPORTLD  STAI  MENT  OF  GOVERNMENT
 COUNSEL  BEFORE  LAKRU  COMMISION

 RIEGARDING  661H  REPORI  0
 COM  AUTTEL  ON  PUBLIC

 UNDERTAKINGS

 SHRI  INDRAJIT  GUPTA  (Aliporc)
 Sir  may  I  seek  your  guidance  regirding  the
 question  of  privilege  which  I  had  raised
 about  ten  davs  ago  in  this  House  regardmg
 (ला  पा  remarks  i.ported  to  have  been  made
 on  behalf  of  the  Petroleum  Ministry  by  the
 Petroleum  Miunistrys  counsel  apptaring
 before  the  Pipelines  Inquiry  Commussion  ?
 You  had  promised  to  look  into  this  matter
 and  give  st  your  consideration  I!  think,
 it  should  not  be  left  pending  for  o  long
 One  way  or  the  other  we  should  know  how
 you  have  decided  the  matter  It  was  not
 my  intention  nor  do  [  thmk  that  any  other
 Member  has  the  intention  of  wanting  that
 there  should  be  a  confrontation  between  this
 House  and  any  legal  counsel,  but  the  point
 igs  that  the  Petroleum  Miunister  on  that
 occasion  said  here—it  ts  on  record——that  it
 the  counsel  had  actually  used  any  language
 of  that  kind,  it  would  be  a  matter  of  serious
 concern  But  he  took  the  view  that  they
 had  not  said  any  such  thing  He  denied
 that  The  Minister  did  not  take  the  view
 that  it  was  within  the  rights  or  the  rules  of
 advocacy  for  the  counsel  to  argue  the  way
 he  i8  supposed  to  have  done.  He  simply
 denied  it  We  had  submitted  to  you  that
 this  matter  might  be  verified  or  sent  to  the
 Committee  of  Privileges  to  find  out  the  facts
 80  that  they  could  go  into  it.  We  do  not
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 know  exictly  bow  the  matter  stands
 and  how  you  propose  to  dea!  with  it

 now

 SHRI  JYOIIRMOY  BOSU  (Diamond-
 Harbour)  Thai  also  written  to  you  three
 or  Jour  days  ago  enquiring  as  to  what  had
 happened  to  the  privilege  motion  that  was
 raised  on  the  floor  of  this  House  We
 apprec  ate  that  you  have  the  Commission,
 on  the  one  hand,  the  press,  on  the  other,
 and  the  advocates  on  the  third  but  since
 the  advocate  with  whom  we  may  take  tt  had
 «¢ted  on  clear  ins  ructions  of  the  Miunistry
 and  had  cust  reflection  on  this  august
 House,  it  3५  a  very  serious  matter  1  would
 suggest  once  aga  n  that  you  kindly  entrust
 this  job  to  the  Privileges  Committee  who
 could  sit  in  yudgmcnt,  find  out  the  truth
 and  take  n  cessary  stcps,  instead  of  delaying
 it  any  further

 SHRI  INDRAJIT  GUPTA  =  Our  com-
 plaint  ts  not  against  the  counsel  but  against
 the  Ministry  which  briefed  the  counsel  and
 the  attitude  of  the  Ministry  towards  the
 Public  Undertakings  Committee

 SHRI  ATAL  BIHARI  VAJPAYEE
 (Gwalior)  We  do  recognise  that  counsels
 do  have  certain  9  ivileges  but  the  Com-
 mittee  of  Privileges  have  to  find  out  whether
 what  was  stated  before  the  Commission
 was  correct  or  not  and  whether  the  hon
 M  nister  was  rightly  briefed  by  the  counsel
 or  not

 MR  SPEAKER  Thank  you  very
 much  for  giving  a  few  useful  suggestions
 On  the  day  thi,  matte  =  first  came  before
 this  House  )  made  the  position  clears  that
 the  information  both  from  the  press  corres-
 pondent  or  the  ne  vs  agency  concerned  and
 also  from  the  Commission,  should  be
 before  the  Speaker  befo  c  I  was  able  to  give
 aruling  In  between  I  have  been  meeting
 Members  who  brought  up  this  privilege
 motion  Even  ths  morning  I  met  a  few
 hon  Members  who  have  raised  this  tssue
 again  today

 I  have  received  the  information  from  the
 news  agency  correspondent  concerned,  in
 which  he  says  that  the  information  published
 was  correct,  he  had  just  reproduced  the
 proceedings  in  the  Commission.  I  asked
 the  Minister  concerned  Of  course,  besides
 the  information  he  gave  to  us,  he  said  that
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 the  advocates  deny  it.  So,  I  expressly  told
 him  to  get  this  information  from  the  Chair-
 man  of  the  Commission.  The  Commission
 has  informed  us  that  they  do  not  keep
 detailed  regular  records  or  ieports  of  the
 proceedings.

 SHRI  ATAL  BIHAR]  VAJPAYEE  :  It
 is  very  strange.

 MR.  SPEAKER  :  It  is  not  always  that
 verbatim  records  are  kept.  You  know  the
 working  of  commissions.  Verbatim  records
 are  seldom  kept  except  by  courts.

 T  have  been  very  seriously  considering
 the  matter.  This  is  a  unique  case  in  which
 three  important  parts  of  society  are  con-
 cerned—ourselves  that  is,  this  House—we
 claim  certain  freedoms  and  also  privileges—
 the  press—they  too  claim  certain  freedoms
 and  privileges—-and  the  legal  profession.

 T  happen  to  belong  to  all  the  three.  I
 have  been  a  journalist;  Ihave  been  an
 advocate  and  also  a  Member,  and,  now,
 Speaker  giving  the  ruling.

 T  have  been  seriouly  thinking  over  it.
 The  Minister  said  that  the  advocates  did  not
 say  what  they  are  alleged  to  have  said.  Even
 if  he  had  just  said,  he  did  say  it,  we  were
 bound  to  review  the  matter  in  its  proper
 perspective,  The  field  of  advocacy  is  very
 wide  with  a  lot  of  latitude  and  freedcm.
 Even  when  we  go  in  appeal  from  a  lower
 court  to  a  High  Court  or  from  a  High  Court
 2  the  Supreme  Court,  we  say,  the  judge-
 hoy is  irroneous,  fallacious,  and  very  often,
 we  gay  the  judgement  is  perverse.In  respect  of
 thesclaw  courts  against  whom  an  appeal  gocs
 to  higher  courts,  they  have  their  own  privi-
 leges  and  protections  also.  The  ficld  of
 advocacy  is  so  wide  that  they  too  have  full
 protection.

 So,  I  think,  considering  all  these  vari-
 ous  aspects  of  the  question,  the  best
 thing  is  that  the  Privileges  Committee  should
 examine  all  these  issues,  not  with  a  set  view
 that  we  have  to  disturb  the  fieedoms  and
 privileges  claimed  by  ali  these  three  parts
 but  with  a  view  to  finding  out  facts.  Ht  is
 not  essential  that  they  must  give  their
 findings.  They  can  consult  the  Speaker
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 also,  if  they  think  that  I  can  be  helpful  to
 them—of  course,  I  do  not  bind  them  by
 saying  this—and  they  can  examine  various
 aspects  of  the  matter  as  they  think  proper.

 The  Minister  said  that  the  advocates
 had  not  said  it.  Even  if  they  had  said  it
 they  were  advocates—it  is  the  profession  of
 advocates  to  interprete  before  a  court  or  a
 commission.  Of  course  they  act  with  free-
 dom  in  the  field  of  their  own  profession.

 I  think,  the  Committee  will  kecp  this  in
 view  and  not  encroach  upon  the  liberties
 which  their  profession  claims.  So,  T
 entrust  it  to  the  Privileges  Committee  for
 examination.

 SHR]  SHYAMNANDAN-  MISHRA
 (Begusarai):  Sir,  after  your  observations
 we  find  overselves  completely  at  sea  as  to
 what  is  to  be  examined  by  the  Privileges
 Committee.

 MR.  SPEAKER:  It  is  not  a  ruling.
 The  matter  is  for  .xamination  by  the  Com-
 mittee.  This  is  what  we  discussed  together
 and  I  have  put  it  before  the  Hfouse.  The
 matter  is  referred  to  the  Privileges  Com-
 mittee.

 12,09  brs.

 PAPERS  LAID  ON  THE  TABLE

 NOTIFICATIONS  UNDER  INDUSTRIES
 (DEVELOPMENT  AND  REGULATION)

 Act,  953

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  FOREIGN  TRADE  (SHRI
 A.  C.  GEORGE):  I  beg  to  lay  on  the
 Table  :

 Wy  A  copy  each  of  the  following
 Notifications  (Hindi  and  English  versions)
 under  sub-section  (2)  of  section  i8A  of  the
 Industries  (Development  and  Regulation)
 Act,  1951:

 S.0.248  (E)  published  in  Gazette  of
 India  dated  the  30th  March,  972
 regarding  management  of  the
 Bengal  Nagpur  Cotton  Mills  Limi-
 ted,  Rajnandgaon  (Placed  in
 Library  See  No.  LT-2786/72)

 (i)
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 (ii)  8.0.  253(E)  published  in  Gazette  of
 India  dated  the  ist  April,  972
 regarding  management  of  the
 Bengal  Nagpur  Cotton  Mills  Limi-
 ted,  Rajnandgaon.  [  Placed  in
 Library.  See  No,  LT-4787/72]

 (2)  Acopy  of  the  Certified  Accounts
 (Hindi  and  English  versions)  of  the  Coffee
 Board  fer  the  year  970-7l  and  the  Audit
 Report  thereon  [Placed  in  Library.  See
 No.  LT-2788/72]

 2.0  hrs.

 *DEMANDS  FOR  GRANTS—Contd.

 MINISTRY  OF  COMMUNICATIONS—ConrTD.

 MR.  SPEAKER  :  We  will  now  take  up
 further  discussion  and  voting  on  the
 Demands  for  Grants  under  the  control  of
 the  Ministry  of  Communications.  Time
 allotted—4  hrs  ;  time  taken—I  hour  and
 45  minutes  ;  balance—2  hours  and  45
 minutes.  Shri  Phoo!  Chand  Verma  was  on
 his  legs.  Where  is  he?  He  is  not  here;
 he  35  not  continuing  his  speech.  Then,  Shri
 Stephen.

 SHRI  C.  M.  STEPHEN  (Muvattupuzha):
 I  rise  to  support  the  Demands  for  Grants
 of  the  Department  of  Communications.  I
 want  to  make  a  few  points.  The  first  one
 is  about  the  form  and  content  of  the
 Report.  The  Report  that  is  before  us  is
 for  the  year  ‘1971-72.  In  the  Report  pre-
 sented  for  the  year  !970-7I...

 श्री  फूल  चंद  वर्मा  (उज्जैन):  अध्यक्ष

 महोदय,  मै  लाबी  में  था

 MR.  SPEAKER:  Already  a  member
 is  on  his  legs.

 SHRI  C.M.  STEPHEN  5  In  the
 Report  for  [970-7i,  the  claim  has  been  made
 that  the  form  and  overall  get-up  of  the
 Report  have  been  changed  to  make  it  more
 readable.  I  perfectly  agree...

 ओ  फूल  श्य्द  बर्मी :  में  लाबी  में  बैठा

 हुआ  था---

 श्री  ईश्वर  चौधरी  (गया):
 समय  दे  दिया  जाए  |

 बाद  में

 MR  SPEAKER:  You  should  have
 been  here.  I  have  already  called  the  next
 Member.  I  do  not  want  to  set  up  a_prece-
 dent  that  the  Member  who  is  already  on
 his  legs  would  be  stopped  and  the  discussion
 would  be  resumed  by  the  Member  who  was
 not  here  when  his  name  was  called.  It
 cannot  be  done  acccrding  to  rules.

 et  फूल  शस्द वर्मा :  मैं  लाबी  में  बैठा

 हुआ  था

 अध्यक्ष  महोदय  :
 खमियाजा  कुछ  तो  उठाओ  |

 सभी  अटल  बिहारी  वाजपेयी  (ग्वालियर)  :

 हमारा  समय  बचा  हुआ  है।  उसका  तो  हम
 उपयोग  कर  सकेंगे

 अपनी  गलती  का

 अध्यक्ष  महोदय  :  जो  समय  होगा,  दूसरे
 को  दे  दिया  जायेगा  ।  मैं  इसको  वाजपेयी  जी  पर

 छोड़ता  हूं।  उनका  फैसला  कया  है  ?  क्‍या  यह
 प्रापर  है।

 श्री  अटल  बिहारी  वाजपेयी  :  मुझे  संकट
 में  मत  डालिये।  अगर  आप  उनको  मौका  नहीं
 देंगे  तो  जो  बचा  हुआ  समय  है  वह  किसी  और
 मैम्बर  को  दे  दे  1  मगर  कोई  और  तैयार  न  हो
 तो  उन्हीं  से  बुलवा  लीजिये  1

 अध्यक्ष  महोदय  :  यही  तो  बड़े  लीडर

 होने  की  बात  है  V

 SHRI  ron  M.  STEPHEN:  I  was
 attempting  to  make  an  appeal  to  the  hon.
 Minister  that,  in  preparing  the  Report,  full
 information  with  respect  to  the  working  of
 the  Department  be  given.  I  am  compelled
 to  say  this  because,  in  comparison,  between
 the  Report  for  970-71  and  the  Report  for
 97I-72,  the  information  given  in  the  Report
 for  [97l-72  is  rather  too  scrappy.  There  is
 nothing  in  this  Report  whereas  the  Report
 for  1970-71  is  a  very  impressive  document,
 I  would,  therefore,  suggest  that,  from  next

 *Moved  with  the  recommendation  of  the  President.
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 year,  for  preparation  of  Reports,  they
 should  revert  back  to  the  pattern  of  1970-
 7  with  all  those  graphs,  charts  and  com-
 parative  statements.  Nothing  is  coming
 out  of  this  Report  for  1971-72.  It  is  very
 difficult  to  examine  or  evaluate  the  working
 of  the  Department  on  the  basis  of  this
 document,

 I  do  really  want  to  compliment  the  hon.
 Minister  on  the  youthful,  dynamic,  positive
 and  assertive  element  that  he  has  injected
 into  the  working  of  this  Department,
 because  it  is  a  refreshing  thing  to  see  that,
 from  the  all  time  low  in  1968-69,  we  have
 moved  up  to  breaking  even  in  the  next  year.
 And  there  is  8  steep  rise  in  (he  matter  of
 financial  results  in  the  Posts  and  Telegraphs
 Department.  We  are  moving  up  as  per  the
 statements  given  to  us  In  1970-71,  there
 was  a  profit  of  Rs.  2i  crores.  In  ‘1971-72,
 the  profit  was  Rs.  35  crores  and  the  antici-
 pated  profit  for  ‘1972-73  is  Rs.  45  crores.
 Of  course,  the  working  of  the  Telegraphs
 Department  shows  a  depressing  picture  and
 the  Postal  Department  has  not  broken  even.
 But  what  really  matters  is  the  overall  profits.
 There  are  certain  sectors,  1  do  understand
 which  will  have  to  work  on  loss  if  you  have
 to  expand  their  activities  in  rural  areas.

 Now  the  tele-communication  is  offering
 a  challenge  to  this  Department  and  to  the
 entire  nation.  With  the  business  activities
 proceeding  and  the  tempo  of  activities
 coming  up,  it  is  only  natural  that  we  switch
 over  from  the  traditional  pattern  of  com-
 munication  to  the  tele-communication  system
 for  al  our  needs.  It  appears  that  the  De-
 pesiment  has  started  to  face  the  challenge
 ‘offered.  But  still  there  is  a  heavy  backlog
 of  waiting  list  to  the  extent  of  3}  lakhs  of
 subscribers  seeking  connection.  It  has  not
 been  able  to  give.  They  are  now  trying  to
 put  up  factories.  Two  factories  have  already
 come  up  in  Allahabad,  Naini.  One  factory
 is  tocome.  The  Minister  hopes  that,  by
 1972-73,  the  switch  factory  will  be  coming
 up.  He  has  not  said  where  it  is  going  to
 come  up.  This  isa  very  important  point.
 When  the  public  sector  starts  their  factories,
 two  things  have  got  to  be  kept  in  view.
 What  is  the  purpose  to  be  served  ?  That
 is  utility.  No.2  whether  by  establishing
 a  particular  factory  a  particular  need  or
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 a  particular  requirement  of  the  nation
 can  also  be  met.  I  say  this  to  back
 up  my  suggestion  that  when  he  locates
 the  factory,  that  area  in  India  which
 has  got  the  heaviest  unemployment,  educated
 unemployment  may  be  taken  into  considera-
 tion.  This  factory  which  is  coming  up,  !
 understand,  has  an  employment  potential  of
 5000-6000  persons  and  the  employment  is  of
 technical  persons  even  at  the  bench  level.
 Kerala,  if  |  may  be  permit‘e!  to  say  so,
 docs  satisfy  this  requirement.  There  is  an
 explosive  situation  in  that  State.  Our  Engi-
 neering  Colleges  and  ITIs  are  turning  out
 thousands  of  qualified  technical  personuel.
 People  ate  waiting  for  employment.  If  they
 are  not  absorbed  somewhere,  an  explosive
 situation  will  a  rise.  Without  exaggerating
 the  full  implication  of  the  word,  I  may  say
 real  explosion  is  right  on  the  border  and
 this  factory,  if  it  can  be  located  there,  can
 take  the  entire  people  and  a  major  problem
 can  be  solved.

 Now,  he  says  that  whenever  a  factory  a
 located  somewhere,  the  higher  personnel
 alone  can  be  taken  on  all-India_  recruitment
 basis  and  in  the  lower  cadres  only  the  people
 of  the  area  will  get  preference.  So  these
 unemployed  graduaics  may  not  get  employ-
 ment  elsewhere.  So,  |  would  appeal  to  Mr
 Bahuguna  who  knows  the  problems  of  that
 State  very  well  to  take  into  consideration
 this  aspect  of  the  matter.  Power  is  in  plenty.
 Water  we  have.  Land  we  can  give.  Labour
 there  is  and  efficient  labour  there  is.  Well-
 qualified  people  there  are  and  a  problem  can
 be  solved.  You  had  appointed  a  commtitee
 and  thev  have  examined  three  places  and
 one  of  the  places  they  examined  was  Kerala.
 Three  States  they  have  examined.

 The  P  &  T  Department  have  established
 factories  in  different  areas.  All  mejor  States
 have  got  one  factory  each  and  UP  has  two.
 My  compliments  to  UP.  I  have  nothing
 against  UP.  But  we  have  got  everything
 except  this  political  leverage.  Political
 leverage  we  do  not  have,  but  the  small
 States’  claims  also  have  to  be  taken  into
 account.  When  you  Locate  the  factory  in
 1972-73  kindly  take  into  consideration  with
 due  weight  the  claim  of  Kerala  for  the  pur-
 pose  of  locating  this  factory.  This  is  all  I
 have  got  to  say  about  that,

 Another  aspect  |  want  to  mention.  That
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 is  about  the  claim  of  the  postal  employecs.
 A  complete  picture  of  the  postal  employees
 we  don’t  have  before  us.  We  don’t  have
 their  salayy  picture  either.  We  arc  told  that

 sin  970-71  Rs,  50  crores  have  been  given  as
 salary.  With  respect  to  1971-72  it  has  given
 nothing.  There  is  no  break-up  fore  us,
 break-up  of  the  Extra-departmental  section
 and  the  Departmental  section,  as  to  how
 much  the  Extra-departmental  section  got
 and  how  much  the  departmental  section  have
 got  and  how  much  work-load  the  extra-
 departmental  section  carried  and  iow  much
 work-load  the  departmental  section  carried.
 This  picture  is  absolutely  necessary  and  the
 Minister  also  owes  to  this  House  to  place
 the  entire  picture  before  the  House  because
 that  is  nota  small  section,  IT  understand
 the  Departmental  Post-offices  number  78,293
 and  the  experimental  post  cffices  number
 30,000  whereas  the  extra-departmental  post
 offices  number  7],0C0.  That  is  a'most  cqual]
 to  the  departmental  post  offices.  The  staff
 of  the  departmental  post  offices  is  174,000,
 and  extia-departmental  post  €  ffices  staff  is
 near  about  2  lakhs.  When  you  say  that  the
 loss  in  the  Postal  Department  ts  only  to  the
 extent  of  Rs.  0.8  crores,  it  remains  to  be
 seen  whether  the.e  cx‘ra-departmental  people
 are  given  tle:r  legitimate  due  and  whether
 this  huge  profit  you  will  be  ab'e  to  make.
 Profit  is  a  secondary  matter.  The  question
 is  whether  we  are  domg  justice  by  than.  A
 onc-man  commission  was  appointed.  I
 understand  that  its  report  has  been  sub-
 mitted.  You  have  to  examine  its  rccom-
 mendations  and  implement  them.  I  under-
 stand  that  these  people  were  given  only  an
 increase  of  Rs.  3  in  dearness  allowance  where-
 as  the  departmental  perscn,  were  given  a
 higher  increase.  When  you  pay  a  higher
 DA  to  one  section  and  nearly  half  of  the
 entire  postal  establishment  is  denied  that
 higher  DA,  it  is  seething  with  discontent
 and  there  it  isa  problem  for  you,  it  is  a
 problem  for  this  House  and  it  is  a  preblem
 for  this  nation.  We  should  take  into  con-
 sideration  all  those  points;  the  prob'em
 should  be  tackled  completely.  I  vould  like
 to  say  :  For  Heaven's  sake’  please  give  us  a
 complete  picture  and  comparative  statement
 of  all  these  things  so  that  we  can  make  some
 intelligent  evaluation  of  the  sitvation  and
 suggest  remedies  if  any  such  thing  is
 possible,

 I  now  come  to  industrial  relations  in

 this  department.  Much  of  the  success  of  the
 department  is  based  upon  the  efficiency  and
 quality  of  service  of  the  department  which
 they  are  rendering  and  the  quality  of  the
 service  is  also  interlinked  with  industrial
 relations  and  trade  union  pattern  in  this  orga~
 nisution.  We  have  got  two  unions,  the  NFPTE
 and  the  Federation  of  Po<t  and  Telegraph
 Organisations.  The  first  one  was  re-recognised
 but  now  recognition  has  been  granted.  T
 don‘t  want  to  go  into  the  details  I  don't
 want  to  fo  into  discriminatory  treatment
 being  meted  out.  The  NFPTE  ।६  permitted
 to  have  a  leader  from  the  outside.  The
 Federation  of  Post  and  Telegraph  organisa-
 tion  is  not  permitted  to  take  a  leader  from
 outside,  although  both  are  being  g:anted
 recognition  and  all  that.  This  3s  one  point
 which  I  want  to  mention.  Every  just  demand
 has  to  be  conceded  to  the  extent  that  it  is
 possible.  Industrial  relations  have  got  to  be
 maintamed.  Asa  trade  unionist  myself,  I
 want  that  in  a  public  sector  like  this,  disct-
 Pline  should  be  maintained.  The  quality  of
 service  must  be  improved.  The  public  are
 not  having  a  good  p-c'ure  or  a  good  impre.-
 sion  about  it  and  that  wrong  impression
 has  got  to  be  corrected.  ह 18  is  the  duty  of
 the  chief  of  every  circle  to  see  that  proper
 service  is  got  out  of  the  emp!oyees  in  any
 area.

 I  found  to  my  surprise  that  whenever
 any  agitation  or  cemonstration  is  to  be
 launched,  the  pos!  office  get»  bedecked  with
 party  flsgs,  with  all  sorts  cf  bannets  and
 post  cffices  get  a  converted  into  tegular
 party  offices.  Asa  trade  unionist  myself  I
 have  condictei  agitators  etc  but  F  have
 never  allowed  the  factory  to  be  converted
 into  a  trede  union  cffice  or  a  paity  cfiice.
 Thrs  is  what  is  happening  in  post  office  after
 post  office,  n  my  area.  They  get  hedecked
 with  party  flags.  The  post  ¢ffice  itself  puts
 up  the  appearance  of  being  converted  into  a
 party  cffice.  |  do  not  know  whether  this  is
 the  policy  of  the  Depertment  or  whether
 it  only  show  the  spirtetessness  of  the  Depart-
 ment.  ह  this  is  allowed,  many  unions  will
 embark  upon  such  an  act  and  this  will  go
 on  multiplying  and  every  post  office  will
 then  become  a  cockpit  of  fight.

 Can  we  not  chalk  outa  policy  that
 union  is  union,  it  must  have  Its  cwn  separate
 <ffice  and  not  use  the  post  cffke  ?  The  post
 cffice  must  be  used,  for  the  public  to  go  and
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 come,  and  attend  to  their  postal  work.  That
 is  not  the  position,  There  is  also  inter-
 union  rivalry  and  .we  know  of  the  party
 which  indulged  in  anti-national  activities.
 They  went  on  shouting  slogans  against  the
 national  interests.  I  don’t  want  to  dilate
 further,  Coercion  and  viotence  against  the
 employees  who  are  joining  some  other  union
 has  become  the  order  of  the  day.  One  party
 indulged  in  such  things  and  they  were  de-
 recognised  in  1968;  but  again  they  were  re-
 cognised.  What  is  the  policy  of  the  Depart-
 ment  ?  Say,  I  come  to  office  I  am  hagged
 down  by  somebody;  I  am  beaten  up  by  som.e-
 body.  Could  I  expected  the  protection  of  the
 Department  or  not  ?  The  Minister  may  turn
 round  and  say,  this  is  not  my  concern.  But
 this  is  not  the  way.  If  the  quality  of  service
 has  to  improve,  if  peace  is  to  prevail,  if  the
 functioning  of  the  Department  has  to  go  on
 perfectly  well,  fundamental  norms  of  trade
 union  activities  have  to  be  accepted  and
 acted  upon,  It  means,  trade  union  activity
 without  violence,  without  coercion.  The
 trade  union  activity  should  be  done  in  the
 trade  union  office.  They  should  not  convert
 the  post  office  into  trade  union  office,  with
 all  their  flags  and  feastoons  coming  up  there.
 I  don’t  want  my  party  flag  to  fly  there,  nor
 do  I  like  any  other  flags  flying  there.  If  the
 chief  of  any  circle  is  incapable  of  maintain-
 ing  discipline,  I  would  submit  that  that  chief
 does  not  deserve  to  be  there  and  carry  on
 the  activity,  because  ultimately  the  quality
 of  the  service  will  be  affected.

 I  would  request  the  hon.  Minister  to
 look  to  these  things.  Again,  I  would  submit
 that  when  he  considers  the  question  of  the
 location  of  the  factory,  he  should  look  to
 the  problem  of  serious  unemployment  which
 is  therein  my  State,  which  he  can  by  a
 magic  wand  tackle  and  thereby  give  a  quietus
 in  an  area  where  unemployment  problem  is
 clamourning  for  redressal.

 With  these  words,  I
 Demands.

 support  the

 SHRI  PHOOL  CHAND  VERMA:
 rose—

 MR.  SPEAKER  :  The  time  allotted  to
 the  Jan  Sangh  was  only  8  minutes,  but  the
 hon.  Member  has  already  taken  32  minutes.
 But  I  find  that  the  hon.  Member  is  getting
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 up  again  and  again.  There  are  no  fules
 under  which  a  Member  who  is  absent  when
 he  is  called  upon  to  resume  his  speech  can
 get  up  for  a  second  time  and  have  the
 chance  to  speak.  4  do  not  know  what  is
 wrong  with  him.

 श्री  फूलचंद  वर्मा  :  अध्यक्ष  महोदय,  मेरे
 दल  के  दस  मिनट  हैं  1

 MR.  SPEAKER  :  There  are  no  rules
 under  which  I  can  allow  him.  Why  does
 he  get  up  every  time  like  this  ?  Why  does  he
 put  me  in  an  awkward  position?  माननीय
 सदस्य  को  इस  हाउस  में  साल  से  ज्यादा  हो  गया
 है।  उन  को  रूल्जञ  का  पता  होना  चाहिए।
 श्रीमती  सहोदरा बई  राय  |

 श्रीमती  सहोदराबाई  राय  (सागर)  :
 अध्यक्ष  महोदय,  मैं  आप  को  धन्यवाद  देती  हूं  कि
 आप  ने  मुझे  मौका  दिया।  मध्य  प्रदेश  में  सागर
 और  दमोह  जिलों  से  टेलीफोन  की  मांग  आ  रही
 है।  मैंने  मंत्री  महोदय,  श्री  बहुगुणा  जी  को  कई
 बार  लिखा  है,  लेकिन  बह  कोई  सुनवाई  नहीं
 करते  हैं।  मैं  उन  से  आपील  करतीं  हूँ  कि  बहू  इस
 बारे  में  जल्दी  से  जल्दी  कदम  उठायें।  हर  एक
 चार  पांच  हजार  लोगों  की  बस्ती  में  टेलीफोन
 लगाया  जाना  चाहिए।  पिछले  चुनाव  में  लोगों  ने

 यह  अपील  की  थी  कि  हर  एक  कस्बे  और  बस्ती  में
 टेलीफोन  लगना  चाहिए।  हम  ने  उन  को  इस  की
 व्यवस्था  करने  का  आश्वासन  दिया  था।  मेरे
 पास  इस  बारे  में  लोगों  की  कई  दरख्वास्त  पड़ी  हुई
 हैं  |  मैं  मंत्री  महोदय  से  निवेदन  करती हैँ  कि  जहां
 टेलीफोन  की  आवश्यकता  है,  वहा  जल्दी  से  जल्दी
 टेलीफोन  लगाने  की  व्यवस्था  की  जाये

 हमारे  देहात  में  डाकखानों  की  बहुत  कमी

 है  ।  बस्तियों  और  क्स्वों  से  देहात  के  लिए  जो

 चिड़ियां  और  तार  भेजे  जाते  हैं,  वे  आठ  गांठ
 रोहतक  नहीं  पहुंच  पाते  हैं।  मंत्री  महोदय  जहां
 जहां  उचित  समझें,  वहां  डाक लाने  और  लालधर
 खोलने  की  जल्‍दी  से  जल्दी  व्यवस्था  करें  |  इस  के
 अतिरिक्त  देहात  के  हर  एक  जूठी  ऐसा  को
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 साइकिल  दी  जाये,  ताकि  वे  तत्परता  और

 सुविधा  से  काम  कर  सके  ।

 बडे  बड़े  बहरों,  कस्बों  और  बस्तियों  के  डाक-
 खाना  मे  महिलाओ  को  नौकरी  के  अवसर  दियें
 जाये  1  लड़किया  बी०  ए०  और  एस  ०  ए०  पास  कर
 लेती  हैं,  लेकिन  उन  को  नौकरी  नहीं  मिलती  है।

 हमारे  देश  में  प्रजापति  है  और  प्रजाति  में

 हमारा  बराबर  का  अधिकार  है।  लड़के  तो  गप्पे
 लड  ते  रहते  है,  जबकि  लड़किया  ईमानदारी
 से  काम  करती  है।  इसलिए  लडकियों  को
 डाकखानों  मे  नौकरी  के  अवसर  दिय  जाये।

 एम०  पीज०  जहा  रहते  है,  वादा  उन  को
 टेलीफोन  देने  की  अभी  तक  व्यवस्था  नहीं  गी  गई
 है  ।  मुझे  बताया  गया  है  कि  चूकि  गेरा  घर
 एक्सचेंज  से  चौदह  क्लाइमेट  दूर  है  इसलिए
 टेलीफोन  नही  लगाया  जा  सकता  है।  इलम  चौदह
 या  पंद्रह  क्रि लो मीटर  का  सवाल  नहीं  है।  हर
 एक  एम०  पी०  कै  घर  पर  टेलीफोन  लगाने
 की  व्यवस्था  करनी  चाहिए,  जिस  से  हम  अपने

 चुनाव  क्षेत्र  और  देश  के  काम  को  अच्छी  तरह  से
 चला  यके  |  टेलीफोन  न  होने  से  हम  को  वोटिंग  के
 बारे  में  पता  नहीं  चल  पाता  है।  इस  लिए  स्त्री
 महोदय  इस  बारे  में  शीघ्र  से  शीघ्र  कदम  उठायें।
 बह  यहा  पर  तो  16  कह  देते  हैं,  लेकिन  अपने
 दफ्तर  में  भूल  जाते  है।

 हम  चुनाव  में  यह  आश्वासन  दे  कर  आये  है
 कि  देहात  में  टेलीफोन  लगाने  की  व्यवस्था
 की  जायेगी।  स्वराज्य  शहर  को  मिठा

 है  अभी  स्वराज्य  देहात  में  नही  गया  है।  इसलिए
 आप  ऐसे  कदम  उठाइए  जिस  में  स्व॒राज्य  की
 जो  स्वतंत्रता  मिली  है  वह  देहात  की  तरफ  जाये,
 लोगो  मे  जागृति  हो  और  वहा  सही  तरीके  स
 काम  हो  |

 SHRI  SAMAR  GUHA  (Contai)*  Asa
 member  of  the  Telephone  Advisory  Commi-
 ttee,  Calcutta,  I  am  aware  of  the  troubles
 afficting  the  working  of  the  telephone
 department  and  I  want  to  bring  them  to  the
 notice  of  the  hon  Mimuster  think  these
 troubles  will  be  common  to  telephone  service
 in  other  big  citres  like  Bombay,  Madras  and
 Delhi  also.  Of  course,  in  Delhi,  it  has  a

 little  bit  improved  ‘In  Calcutta,  there  are
 complaints  about  wrong  connection,  cross
 connection,  -  ho  connection  and  faulty
 connection  These  are  the  type  of  complaints
 that  have  come

 Then  as  regards  the  special  services,  I  do
 not  know  whether  these  are  a  special  serv  ce
 atall  One  might  dial  199,  198,  97  73
 and  76  It  is  only  God's  whim  whether
 one  would  get  it  or  not  Nobody  knows

 Then  there  is  failure  in  dialling
 goon  dialling  a  certain  numbe:  You  do
 not  get  it  Then  there  ts  wrong  billing
 about  which  complaints  have  come

 You

 Whenever  we  draw  the  attention  of  the
 authorities  and  try  to  see  how  we  can
 Improve  this  state  of  affairs,  they  ascribe
 two  reasons  for  this  one,  human  failure,
 the  other,  mechnical  failuie  As  regards  the
 latter,  }  have  discussed  it  with  the  the
 authorities  They  say  they  do  not  get  spare
 parts,  new  instruments  are  not  supplied  by
 Government  and  they  have  trnd  to  contact
 the  authorities  here  Requests  have  been
 made  to  the  authouities  here  to  go  to
 Calcutta,  sit  down  with  the  offic  als  there
 and  see  if  something  cou'd  not  be  done  to
 improve  this  state  of  affairs  I  no  not  know
 whether  the  explanation  rega  d  ng  shortage  of
 spare  parts  and  non  av  il  bility  of  new
 installations  etc  5  correct  or  not

 As  regards  tle  element  of  human  failure,
 T  have  tried  in  the  last  three  or  four  meetings
 of  the  Telephone  Advisory  Committee  to  set
 them  right  and  have  miserably  failed  |
 made  certain  concrete  suggestions  Why
 dcnt  you  open  a  complaint  register  2)  Why
 not  appoint  a  supervis  nz  .eam  so  that  they
 could  go  and  see  what  is  wiong  with  the
 fine,  instrument  etc  Also  there  should  be
 a  register  of  attendance  for  all  the  workers
 to  cteck  up  whether  they  come  on  time  and
 attend  to  then  duties  Even  in  regard  to
 such  simple  things,  even  though  I  tried  my
 best,  |  found  the  authorities  unresponsive,

 Then  4  made  a  suggestion  about  the
 need  to  have  periodical  meetings  of  telephone
 workers  to  find  out  why  human  fasture  was
 there.  Inaspite  of  my  best  efforts,  I  could
 not  convince  the  General  Manager,  Calcutta
 Jeephones,  that  this  should  be  done,  I
 would  request  the  Minister  of  Communica.



 159,  DG.  (Min,  Communications)

 {Shri  Samar  Guha]
 tions  to  do  something  about  this.  These  are
 problems  not  only  of  the  Calcutta  Exchange
 but  other  Exchanges  in  other  big  cities  like
 Madras,  Bombay  also.

 T  will  make  another  suggestion.  There
 should  be  at  least  three  members  icpresenting
 telephone  employees  on  the  Telephone
 Advisory  Conunittee  so  that  we  could  dis-
 cuss  face  to  face  with  them  problems  of  the
 employees  and  see  if  something  could  not  be
 done  to  solve  them.

 About  applications  for  new  connections,
 they  come  not  in  thousands  but  in  lakhs.
 The  trouble  is  that  there  are  certain  special
 categories.  In  those  categories  there  arc
 co-operatives,  small  scale  industries,  doctors
 etc.  For  co  operatives,  you  can  register  by
 depositing  just  Rs.  200  or  Rs.  300;  the
 same  thing  with  samall  scale  industries.
 There  are  many  people  who  speed  Rs.  500,
 Rs.  5,000  in  deposit.  But  they  are  not  given
 connection.  Deservine  industries  do  not  get
 connections,  But  just  by  the  device  of  cuo-
 Operatives  and  small  scale  industries,  tele-
 phone  connections  are  given.  I  asked  :  why
 not  check  up  how  much  _  income-tax  the
 applicant  pays,  what  is  his  capital  invest-
 ment  what  are  the  qualifications  of  doctor
 applicants  and  so  on.  But  the  timid
 managers  and  officers  do  not  dare  to  try  any
 innovations.  They  do  not  take  any
 initiative.

 Then  there  is  another  unfortunate  thing.
 I  do  not  want  to  mention  names.  I  do  not
 know  how  you  a  select  those  members  of  the
 Telephone  Advisory  Committee.  In  each
 and  every  meeting  of  the  Committee,  they
 manage  to  get  15-20,  new  connections  for
 applicants.  They  seem  to  come  in  a  special
 category.  I  do  not  wish  to  impute  any
 motive.  But  this  is  a  very  dangerous
 practice.

 You  can  get  a  telephone  if  you  spend
 Rs.  2,000,  that  is  what  they  say.  I  do  not
 know  whether  some  members  of  the  tele-
 phone  advisory  committee  are  inffuenced  in
 that  way.  That  has  to  be  looked  into.
 The  timid  managers  do  no  not  dare  say
 anything.  A  ceiling  ean  be  put  so  that  no
 member  of  the  telephone  advisory  board
 will  be  allowed  to  recommended  more  than
 three  or  four.  Let  there  be  a  quota.
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 MR.  SPEAKER  :  You  have  far  exceed-
 ed  your  time.  Please  conclude.

 SHRI  SAMAR  GUHA:  In  some  rural
 areas  the  postal  delively  system,  I  mean  the
 runner  system  is  good.  In  many  cases  how-
 ever  colloction  of  post  and  delivery  of  post
 are  difficult.  In  each  post  office  one  jeep
 or  motor  cycle  or  scooter  or  cycle  should
 be  provided  to  the  runners  and  also  to  the
 peons  for  quick  delivery  of  letters  and
 clearing  of  post.

 In  the  rural  post  offices  there  is  scope
 for  a  good  amount  of  small  saving,  provid-
 ed  you  take  up  this  matter  with  Finance
 and  make  them  agree  to  spend  75  per  cent
 of  the  small  savings  earned  there  to  be
 utilised  for  local  improvement.  There  will
 be  a  spurt  for  small  savings.

 There  is  one  more  suggestion.  They
 must  take  advantage  of  the  post  cards
 and  other  articles  to  make  advertise-
 ments  for  small  savings,  national  integration,
 family  planing  and  other  constructive
 Purposes.

 श्री  रामकंवर  (टोंक)  :  अध्यक्ष  महोदय,
 मैं  डाक  तार  विभाग  के  अनुदानों  की  मांगों  पर
 अपने  विचार  व्यक्त  करना  चाहता  हूं।  इस  के

 लिए  में  मंत्री  महोदय  से  निवेदन  करना  चाहूँगा
 कि  हमारे  राजस्थान  में  जयपुर,  टोंक,  सवाई

 माधोपुर,  अजमेर  और  अन्य  कई  जिलों  में
 डाकघरों  की  बहुत  ही  कमी  है।  जहां  जहां
 डाकघर  हैं  वहां  उन  के  कर्मचारियों  के  बैठने  के
 लिए  कोई  बिल्डिंगें  नहीं  है और  कर्मचारियों  को

 बहुत  ही  कठिनाई  है  t  वहां  जो  किराये  के
 मकान  मिलते  है  उन  में  बिलकुल  ही  अन्धेरा
 सा  रहता  है,  न  कोई  बिजली  का  इन्तजाम  है
 न  कुछ  है।  मैंने  कितनी  ही  जगह  जा  कर  मौका
 देखा  है,  उन  को  बड़ी  भारी  कठिनाई  है।

 दूसरा  निवेदन  है,  मैंने  पिछले  बजट  सेशन
 में  भी  मंत्री  महोदय  से  निवेदन  किया  था  कि
 पंचायती  हैडक्वाटर-वाइज'  पोस्ट-आफिस  जरुर

 खुलने  चाहिए  क्‍यों  कि  जिस  पंचायती  हैडक्वाटर
 पर  पोस्ट  आफिस  नहीं  है  वहां  उन्हें  आठ  जाठ
 नौ  नौ  मील  दूर  दूसरी  जगह  जाना  पड़ता  है।
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 इसलिए  हर  पंचायती  हैडक्वाटर  पर  पोस्ट
 आफिस  खोले  जाने  चाहिए  और  जो  पोस्ट
 अाफिस  खोले  जायें  वहां  जो  कर्मचारी  नियुक्त
 किए  जायें  उन  को  अनपढ़  लोगों  के  मनीआर्डर
 और  चिट्ठी  वर्ग रह  लिखने  के  आदेश  भी  दिए
 जायें,  उस  के  लिए  सरकार  की  तरफ  से  सुविधा
 होनी  चाहिए  ।

 दूसरा  निवेदन  यह  है  कि  आज  भी  हमारे
 यहां  के  पोस्ट  आफिसों  में  दस-दस  और  पन्द्रह-
 पन्द्रह  रोज  तक  मनीआर्डर  फार्म  नहीं  मिलते,
 डाक  के  टिकट  नहीं  मिलते,  रजिस्ट्री  के  फार्म
 नहीं  मिलते,  वहां  पर  यह  सामान  भेजा  ही  नहीं
 जाता  है,  जिस  से  लोगों  को  बहुत  कठिनाई
 होती  हैं।  आशा  है  स्त्री  महोदय  इस  तरफ
 ध्यान  देंगे।

 बड  बडे  कस्बों  में  पी०  सी०  ०  की

 बहुत  कमी  है  और  जहां  जहां  हैं,  वहां  पर  सुबह
 8  बजे  से  शाम  5  बजे  तक  ड्यूटी  रहती  है  t
 एक  दफा  मुझे  कुछ  जरूरी  काम  से  पी०  सी०
 ०  जाना  पड़ा,  तो  मुझे  भी  कह  दिया  गया
 कि  यह  तो  5  बजे  बन्द  हो  जाता  है।  मैं  चाहता
 हूं  कि  आप  इन  को  24  घन्टे  खुलवाने  का  आदेश
 प्रदान  करें  तथा  हर  बड़े  बड़े  कस्बे  में  मौके  को
 देख  कर,  रिपोर्ट  मंगा  कर,  पी०  सी०  औ
 खोले  जायें,  जिस  से  व्यापारियों  को  सहूलियत
 हो  सके  |

 जयपुर  के  तार  घर  में  ऊपर  के  अफसरों
 और  छोटे  कर्मचारियों  के  बीच,  विशेष  कर
 शड़यूल्ड  कास्ट  के  कर्मचारियों  के बीच  खाई  बढ़
 रही  है  ।  अफसर  लोग  उन  को  घृणा  की  नीति
 से  देखते  हैं।  दो-तीन  साल  पहले  वहां  पर  एक
 शडयूल्ड  क्लास  का  कलक  लगा  हुआ  था,
 माचिस  जला  कर  उस  के  गले  से  लगा  दी  गई
 थी  इसके  बारे  में  काफी  लिखा-पढ़ी  हुई,  लेकिन
 कोई  नतीजा  नहीं  निकला ।  बल्कि  वहां  पर  जो
 शर्मा  जी  थे  उन  को  प्रमोशन  दे  दिया  गया  ।
 इस  प्रकार  की  गड़बड़  प्राय:  मिनिस्टरों  के
 रिश्तेदार  किया  करते  हैं।  जिन  का  कोई  सहारा
 नहीं  होता,  वे  तो  कुछ  भी  नहीं  कर  सकते  ।

 मैं  चाहता  हैँ  कि इस  तरह  की  जो  शिकायतें  हैं
 उन  की  जांच  कर  के  दोषी  को  दण्ड  दिया
 जाय  1

 पोस्ट  आफिस  के  छोटे  कर्मचारी,  डालिये
 वगैरह  जो  पांच-छ  मील  तक  जाते  है,  या  तो
 उम  क्षेत्र  में  दो  व्यक्तियों  को  नियुक्त  किया  जाय
 या  उस  क्षेत्र  का  बटवारा  क्रिया  जाय  1  वे  लोग
 अक्सर  अपनी  कठिनाई  की  शिकायत  करते  रहते

 अक्षय  महोदय  :  मैं  घंटी  चौक  से  नहीं
 बजाता  हूं।  आप  अब  बैठ  जाइये  t

 THE  MINISTER  OF  COMMUNICA-
 TIONS  (SHRI  H.  N.  BAHUGUNA):  I
 am  gratcful  to  the  Members  of  the  House
 for  giving  their  suggestions  on  the  various
 functions  of  the  Munistry  of  Communica-
 tions.  Iam  also  grateful  to  them  because
 whatever  suggestions  have,  come  have
 transcended  party  or  political  affiliations.
 This  Ministry  deals  with  the  basic  hfe  of
 the  people,  their  minimum  demands
 of  communication  and  therefore,  it  is  very
 heartening  to  find  that  this  House  has
 transcended  pure  party  lines.

 The  general  demands  in  relation  to
 these  Grants  are  those  of  wider  communi-
 cation  servicc,  more  comprehensive  com-
 munication  service  mure  effective  communi-
 cation  service.  We  are  a  very  vast  country,

 Therefore,  the  problem  is  really  of  very
 great  magnitude.  would  fike  to  givea
 few  figures,  though  I  will  not  take  much
 time  on  that.  We  have  about  700,000
 villages  in  this  country,  leaving  aside  the
 towns  and  urban  areas.  The  total  numtber
 of  post  offices  is  1,09,059,,  The  mail  is
 carried  through  surface  or  air  or  steamer.
 Taking  the  surface  mail  traffic  43  per  cent
 of  the  mail  routes  by  rail,  32  per
 cent  by  motor  service,  SI'S  per  cent  by
 runners  and  3°5  per  cent  by  carts,  camels,
 stemers,  etc.  Therefore,  the  human  factor
 is  predominant  in  relation  to  the  affairs  of
 this  ministry.  I  am  merely  pointing  this
 out  to  say  that  however  effective  the  ad-
 ministration  may  like  to  be,  it  ultimately
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 depends  on  the  totality  of  human  response
 which  we  have  in  a  particular  social  and
 political  climate  prevailing  in  the  country
 or  in  a  region  thereof,  Our  working  is
 conditioned  by  this  basic  factor.

 There  has  been  a  demand  generally
 speaking  for  more  and  _  better  post  office
 buildings  and  more  accommodation  for  the
 employees-something  which  is  unexception-
 able.  Nobody  can  argue  that  there  should
 not  be  enough  space  for  the  workers  to  sit
 and  work  in  a  suitable  atmosphere.  But  if
 you  look  at  the  problem  from  the  statisti-
 cal  angle,  it  becomes  rather  frightening.
 The  total  number  of  departmental  post
 offices  in  this  country  are  only  17,849  as
 against  the  total  number  of  1,09,059,  post
 Offices.  So,  the  number  of  post  office
 buildings  which  we  have  hired  is  more
 than  those  which  are  run  departmentally.
 We  have  our  own  buildings  in  2033  cases.
 if  you  look  from  the  point  of  view  of  re-
 quirement  of  space  in  the  postal  buildings
 which  we  have  rented,  if  I  were  to  const-
 ruct  the  total  space  needed  for  the  re-
 maining  5,8I6  post  offices,  the  total  cost
 would  be  anywhere  near  Rs.  17793.  crores.
 If  I  were  to  say  I  must  produce  all  the
 space  on  the  basis  of  departmental  buildings,
 the  total  cost  crores  to  Rs.  231-32  crores.
 That  is  something  which  no  Planning  Com-
 mission  and  no  Finance  Minister  can  find
 for  one  single  activity,  that  is,  the  postal
 activity.  It  is  something  unrealistic  to
 expect  that  this  department  has  the  capa-
 city,  or  the  possibility,  of  providing  enough
 space.  The  employees  of  this  country,
 whether  they  are  government  servants,  post-
 man  in  a_  post  office  or  a  clerk  in  another
 office,  as  also  members  of  Parliament,  all
 af  them  will  have  to  understand  the  limita-
 tkems  under  which  this  country  has  to  work
 in  girder  to  build  up  a  better  and  happier
 feture.  Therefore,  we  have  to  live  and  work
 with  these  shortages  and  limitations.  I  am
 sure,  the  hon.  Members  will  appreciate  the
 difficulties  inherent  in  the  situation  and  the
 employees  of  the  department  will  continue
 to  give  us  their  unstinted  co-operation  in
 spite  of  this  basic  difficulty  in  the  way  of
 efficient  postal  services.

 Another  question  that  hag  been  raised
 is  whether  this  department  should  run  on
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 profit  or  loss,  whether  it  has  to  be  a  public
 utility  or  a  commercial  activity.  I  would
 submit  that  the  functioning  of  this  depart-
 ment  represents  a  happy  blend  of  utility  and
 commercial  outlook.  It  cannot  divest  its
 activity  of  the  utility  aspect.  It  will  have
 to  find  from  the  national  cake  only  that
 which  the  national  cake  can  provide  for
 this  activity  and  the  rest  will  have  to  be
 provided  on  the  basis  of  commercial  acti-
 vity  or  approach  to  this  particular
 service,

 ‘Here  I  would  like  the  hon.  Members
 to  consider  one  aspect.  What  are  the
 reasons  for  the  postal  department  running
 at  a  loss?  will  mention  one  or  two
 things  for  the  purpose  of  illustration.  The
 postcard  costs  us  on  an  average  8°55  paise
 whereas  a  postcard  is  priced  at  0  poise.
 That  means  on  each  postcard  we  handle  we
 are  losing  8°55  paise.  The  recommendation
 of  the  Tariff  Enquiry  Commission  which
 was  appointed  earlier  was  that  we  should
 not  give  subsidy  beyond  a  certain  percentage.
 But  we  are  subsidising  this  activity  far  in
 excess  of  that  percentage.

 Similarly,  take  the  newspapers,  popu-
 larly  called  the  fourth  estate.  The  activi-
 ties  of  the  fourth  estate  cost  this  department
 agreat  deal.  A  registered  newspaper  costs
 us  24°69  paise  on  an  average  whercas  our
 return  is  only  3°50  paise.  So,  on  every
 single  newspa  per  we  are  losing  2°I9  paise
 on  an  average,  and  the  whole  thing  adds
 up  to  the  heavy  loss  incurred  by  this  depart-
 ment.  In  fact,  the  first  place  for  loss
 goes  to  this  item  and  postcard  occupies
 only  a  second  place.

 I  would  like  to  take  this  opportunity  to
 give  the  postal  rates  in  some  of  the  count-
 ries  so  that  hon.  Members  can  judge
 whether  it  is  cheaper  or  costlier  in  India.
 A  postcard  which  costs  0  paise  in  our
 country,  costs  I6  paise  in  Pakistan,  5  parse
 in  Aden,  27  paise  in  Singapore,  33  paise  in
 France,  36  paise  in  USA,  40  paise  in  Ger-
 many  and  42  paise  in  Canada.

 SHRI  SHIVA  CHANDIKA  (Banka)  :  Is
 the  efficiency  the  same  ?

 SHRI  H.N.  BAHUGUNA,  The  hon.
 Member  may  better  write  a  postcard  to
 America  and  find  out  from  his  friend  in



 65  D.G.  (Min.  Communications)  CHAITRA  29,  894  (Saka)  D.G.  (Min.  Communications)  466

 America  as  to  whether  our  service  in  India,
 compared  to  the  American  Service,  is  or  is
 not  efficient.  I  am  not  one  of  those  who
 say  that  this  department  is  very  efficient.  I
 am  aware  of  its  short  coming;  in  a  manner
 in  which  perhaps  hon,  Member  may  not  be
 aware  of.  I  concede  that  a  lot  remains  to
 be  dene.  But  ॥  am  trying  to  size  up  the
 situation  and  to  take  the  House  into  con-
 fi‘ence  and  say  that  this  is  exactly  the
 siiuat  on  in  which  this  department  is  called
 upon  to  render  its  account.

 I  would  go  into  the  newspapers  also  and
 compare  as  to  how  far  they  are  being  sub-
 sidised  by  the  rest  of  the  world,  specially
 that  part  of  the  wold  which  call  itself
 democ-atic  on  do  not  know  whether  i)  is
 0  it  is  not.  In  India,  as  I  said,  the  range
 for  newspapers  is  2  to  5  paise,  the  average  J
 had  given  earlier.  In  Pakistan  it  comes  to
 8  paise;  in  Aden,  I6  paisc;  in  France,
 26  paise  for  the  same  weight  of  a  newspaper.

 SHRI  VAYALAR  RAVI  (Chirayinkil)
 What  ts  the  price  of  the  newspaper  there  ?

 SHRI  न.  N.  BAHUGUNA  :  Iam  not
 concerned  with  the  price  of  the  newspaper
 presently;  I  am  concerned  with  the  ticket  on
 it,  the  revenue  earned  by  the  Postal  Devart-
 ment  there.  In  UK,  it  is  45  paise  for  the
 same  weight  of  a  periodical  or  a  newspaper;
 44  paise  in  the  USA,  20  pa‘se  in  Germany
 and  30  paise  in  Canada.

 Thave  not  given  these  figures  either  to
 frighten  this  House  or  to  say  that  I  am  going
 to  increase  this  load.  I  am  merely  trying
 to  say  that  this  humble  department  is  the
 cheapest,  it  has  tried  to  be  as  efficient  as
 Indian  social  conditions  could  permit.

 There  has  been  one  other  general  point
 raised  by  some  of  my  hon.  friends,  including
 the  hon,  friend  from  Kerala,  Shri  Stephen.
 He  talked  about  the  extra-departmental
 employees.  Both  of  us  have  been  trade
 union  colleagues  for  a  long  time.  I  have
 always  taken  pride  im  the  fact  that  I  was
 associated  with  the  trade  union  movement.
 But  I  was  trying  to  study  the  postal  system
 the  world  over  and  what  did  I  find?  The
 particular  institution  of  extra-departmental
 agents  has  different  shapes  and  connotations,
 but  you  will  find  similarities  to  it  in  almost
 all  countries  which  are  run  under  a  parlia-

 mentary  democracy  or  even  as  a  minor  type
 of  dictatorship.  I  am  not  talking  of  a
 socialist  country.  In  a_  socialist  country
 everything  will  have  to  change;  not  only
 this;  but  a  total  chang:  will  have  to  came
 about.  In  the  rest  of  the  countrie,  I  find
 that  this  institution  has  more  than  one
 shape.

 I  would  not  take  mich  of  the  time  of
 this  House  on  this.  I  would  merely  say  that
 in  d  fferent  countries  this  particular  type  of
 service  of  an  extra-departmental  nature
 exists  and  exists  in  so  many  forms.  In
 Australia  the  activity  forms  into  five
 groups—I  will  not  go  beyond  this—
 and  all  are  not  departmental  except  one
 group.  The  rest  are  contractual  or  some
 other  form  of  workers  or  activity.  For
 example,  selling  of  tickets  is  done  by  shop-
 keepers.  They  do  not  do  it  in  the  post
 office  itself.  A  man  goes  to  the  grocer’s
 shop  and  purchases  tickets  also.  The  shop-
 keeper  gets  a  certain  commission.

 PROF.  MADHU  DANDAVATE
 (Rajpur)  :  Pan  shops  also  do  it.

 SHRI  ATAL  BIHARI  VAJPAYEE  :
 There  are  no  pan  shops.

 SHRI  H.  N.  BAIIUGUNA  :  You  might
 be  knowing  it.

 In  UK,  of  the  25,000  post  office,  what
 are  known  as  the  Crown  offices  are  only
 1,800  and  the  rest  are  different  types.  I
 would  not  bother  you  by  giving  further
 details  except  to  say  that  the  extra-
 departmental  agent  is  an  institution  which
 is  not  peculiar  to  our  organisation.

 I  may  tell  Shri  Stephen,  who  said  that
 they  have  Rs.  3  only  as  dear  food  allowance
 and  who  wanted  the  House  to  have  pity  on
 their  existence,  that  he  need  not  feel  pity
 for  them,  for  this  is  not  their  primary
 avocation;  it  is  only  a  supplementary
 activity.

 MR.  SPEAKER:  He  may  continue
 after  Lunch.  Now  we  adjourn  for  Lunch
 to  reassemble  at  2  O'Clock.

 43  brs.
 The  Lok  Sabha  adjourned  for  Luuch  tiil

 Fourteen  of  the  Clock.
 ee
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 The  Lok  Sabha  reassembled  after
 Lunch  at  five  minutes  past

 Fourteen  of  the  Clock

 (MR.  DEPUTY-SPEAKER  in  the  Chatr]

 DEMANDS  FOR  GRANTS,  1972-73,

 MINISTRY  OF  COMMUNICATIONS—Contd.

 SHRI  H.  N.  BAHUGUNA  :  Sir,  I  was
 giving  the  House  some  informztion  regard-
 ing  the  burden  that  this  Department  carries
 in  relation  to  its  financial  d  fficulties,  and
 J  was  comparing  the  various  costs  with  those
 in  the  rest  of  the  world.  In  all  humility
 T  can  say  that  ours  is  a  very  difficult  task.
 We  have  a  number  of  languages  and,  there-
 fore,  we  have  a  great  d  fficulty  im  making
 the  sorter  or  the  postman  so  well-versed  as
 to  read  every  addiess  written  in  every  possi-
 ble  language.  Thete  will  be  letters  addres-
 sed  in  Tamil.  Telugu,  Kannda  and  Mala-
 yalam  to  residents  in  Delhi,  and  in  Urdu
 and  Hindi  to  people  down  south;  and  also
 in  various  local  languages  like  that  of  the
 Mizos  or  that  spoken  in  Nagaland  or
 Meghalaya  or  Arunacha)  Pradesh.  These
 will  have  to  be  carried  to  different  parts  of
 the  country.  Thercfore,  the  whole  opera-
 tional  cost  assumes  a  proportion  which  is
 not  casily  capable  of  giving  service  which  l
 can  say  will  not  involve  losses.

 There  are  some  friends  who  suggested
 that  we  should  have  a  corporation,  and  they
 cited  the  example  of  U.K.  or  U.S.A.  Iam
 not  pronouncing  any  view  on  this,  for,  I
 am  still  under,  if  I  may  say  so,  education
 का  that  point;  I  am  trying  to  educate  my-
 ait  how  that  particular  proposal  will  work
 gut  in  our  country.  In  U.K  and  U.S.A.
 the  position  was  completely  different.  In
 U.S.A.,  for  example,  appointments  to  postal
 department  were  completely  political  which
 is  not  the  case  here.  Here  the  Director-
 General  of  Posts  &  Telegraphs  does  not
 come  and  go  with  the  party  in  power;  he  is
 a  permanent  civil  servant.  The  Post-Masters
 General  do  not  come  and  go  with  the  party
 in  power  here.  The  administration  is  not
 subjected  to  political  control  in  the  sense
 what  is  used  to  be  in  America.  Therefore,
 when  the  Americans  came  to  the  conclusion
 that  they  had  to  change  it  into  a  corpora-
 tion  order  to  make  the  service  better,  they
 had  altogether  different  reasons  before  them.
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 We  have  got  to  keep  that  in  mind.  Also
 both  in  U.K,  and  in  U.S  A.  they  decided
 at  a  level  of  time  when  their  economy  and
 their  standard  of  life  was  so  good  that
 everybody  could  pay  for  it.  They  convert-
 ed  the  social  service  into  a  totally  commer-
 cial  service.  The  idea  of  corporation
 caniies  with  it  the  totality  of  the  concept
 of  commercialisation  of  this  Depatment.  If
 the  House  at  any  point  of  time  feels  that
 way,  so  far  as  I  am  concerned,  I  will  be
 only  too  happy  to  preside  over  the
 liquidation  of  this  Minis.  I  have  no
 personal  angle  m  that.  But  to  me  it  looks
 that  handing  over  this  entue  activity  to  a
 corporation  will  result  in  difficulty  to
 con  mon  man  who  tcday  is  highly  subsidi-
 sed  in  this  particular  ficld.

 There  have  been  suggestions  for  more
 post  offices.  Now,  Sir,  on  that,  I  have  a
 very  small  point  to  make.  If  we  had  post
 offices  as  suggested  by  some  hon.  fiiend  in
 all  Gram  Panchayats,  what  will  be  the
 financial  position,  because  we  have  got  to
 see  what  weight  this  country  can  carry  at
 this  particular  juncture  of  our  cconomy  in
 this  particular  matter?  The  situation  to-
 day  sso  difficult.  The  total  number  of
 Gram  Panchaya  s  in  this  coun'ry  is  122,000.
 Of  them,  73,743  Gram  Panchayats  either
 have  a  post  office  or  are  within  one  mile  of
 the  location  of  a  post  office.  But,  if  I  were
 to  have  a  post  office  in  every  other  Gram
 Panchayat,  then  the  loss  on  an  average
 will  come  only  on  that  score  to  about  Rs.  3
 crores  per  annum  which  will  further  add  to
 the  existing  gap  which  the  Postal  Depart-
 ment  has  got.

 SHRI  R.  S.  PANDEY  (Rajnandgaon)  :
 Your  Department  is  an  integrating  Depart-
 ment.  What  is  Rs.  3  crores?  It  is
 nothing.  The  Planning  Commission  can
 give  you.

 SHRI  H.  N.  BAHUGUNA:  I  will
 only  be  very  hapyy  if  my  hon,  friend  helps
 me  to  get  all  the  money  that  I  want.  Ican
 assure  you  that  should  the  Planning  Com-
 mission  permit  us  to  do  it,  it  will  be  the
 greatest  happy  moment  in  the  functioning
 of  this  Department..........(/nterruptions)

 I  am  grateful  to  you  for  that  particular
 consideration  but  the  whole  point  is  that  if
 the  Planning  Commission  will  be  able  to
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 find  the  money  and  if  the  Finance  Minis-
 try  is  able  to  find  the  money,  it  is  for  them
 to  decide,  but  so  far  J]  am  concerned,  I  am
 conditioned  to-day  by  the  avai  bility  of
 funds  and,  therefore,  we  have  not  been  able
 to  do  it  in  spite  of  the  fact  thit  every  day
 we  are  adding  about  9  post  offices  in  tie
 country  in  one  patt  of  the  country  or  the
 other,  but  this  is  a  very  small  figure

 Here,  I  must  say  onthing  I  mny-
 self  mtimgued  bv  the  fact  th  t  we  have  sc  ime
 standirds,  the  so-  ccled  standards  whch
 scncbody  fixed  at  some  point  of  time  He
 shoild  have  been  a  very  wise  man,  I  hive
 no  doubt  But  the  trouble  in  this  country
 is  that  what  is  gocd  for  Kerela  may  no  be
 good  for  Ari  nachal  Pradesn  What  is  good
 for  Arunachal  Pradesh  may  be  completely
 urclevant  m  UP  What  may  be  good  in
 lLahaul  or  Spiti  or  Bomdila  may  not  have
 any  iclevant  with  what  happens  in  Patna
 or  Lucknow  Bu  we  hive  a  tailored  thing,
 one  size  for  the  whole  country  That  is
 completcly  an  embar  assing  situation  in
 which  3  find  myself  |  am  struggling  hard
 to  have  these  considerations  of  standards
 basically  altered  so  as  to  meet  the  regional
 and  sectoral  sequnencnts  cf  the  nation’s
 cxisterce  If  we  have  toncet  he  nceds  cf
 the  Mizo  people  or  the  Nyaland  people
 and  seve  them  as  acit  ven  cf  this  grcat
 ccuntry,  then  I  cannot  tell  them  that  vou
 are  onty  3  lakhs  and  cod,  how  can  39  gue
 you  so  many  post  ¢fiices  ?  I  will  give  you
 as  many  as  300,009  can  get  The  only
 thing  that  I  have  succeded  in  this  Depart-
 ment  is  that  the  standard  has  been  only
 relaxed  but  that  will  not  meet  the  full
 situation  Iam  prepared  to  admit  it  We
 have  reduced  the  condition  of  minimum
 Income  m  case  6  such  backwerd  arcas
 from  25%  to  0°%  but  still  loss  s  on  the
 high  side  =  It  is  not  only  the  hilly  areas  0
 the  far-flung  areas  like  Arunachal  Pr.desh
 But  I  can  say  O  ssa,  I  can  say  parts  cf
 Madhya  Pradesh,  I  can  say  patts  of  Uttar
 Piadesh,  I  can  say  parts  cf  even  Temil
 Nadu  may  need  help  and  assistance  which
 perhaps  will  require  further  relaxation  of
 these  standards  and  I  h.pe  by  the  time  I
 Present  my  budget  next  year,  I  would  have
 had  this  whc  le  question  sorted  out  in  the
 interests  of  the  people  of  these  areas

 There  has  been,  if  I  may  say  80,  a
 little  bit  of  hasty  printing  of  the  docu-

 ments  given  to  this  hon  House  and  I  apolo-
 gise  to  the  House  for  this  that  some  of
 these  documents  as  one  of  the  fricnds,
 Mr  Gowder  p  rhaps  yesterday  pointed  out,
 in  this  booklet  on  Demands  for  the  Mitu  try
 of  Communications,  at  page  3!  he  read  cut
 some  figures  Unfortunately,  pages  30  and
 3]  have  got  mixed  up,  page  3!  has  to  be
 read  as  page  30  and  page  30  has  tv  be  read  4४
 page  3!  He  may  say  the  total  is  wiong,
 b.cause  these  pages  are  mined  up  [here
 fore  it  is  that  I  have  apologised  tu  the
 House  for  ths  particular  thing  And  if
 this  78  done,  he  will  see  that  it  is  all  right
 W:  have  issueu  an  errata,  but  |  don’t  expect
 Membtrs  to  80  into  each  and  every  th  ng
 and  they  have  a  right  certemlv  to  ask  for
 the  correct  type  of  figuies  Similarly  this
 mo  ning,  Mr  Stephen  pointed  out  «ome-
 thing.  This  relates  to  the  figuic  in  Appen-
 dix  VIH  of  the  volume  which  otherwise  he
 praised  a  great  deal  and  under  the  heading
 Departn  ental  Post  offues  certain  figures
 were  given  which  did  not  tally  with  the
 figures  gven  by  me  Lad  said,  they  had
 Prmanent  ccpirt:  ental  post  offices  of
 47  000  and  od  whereas  reading  ths  it  looks
 there  were  78,000  post  offices  J]  concede
 the  pomt  and  again!  upologse  to  the
 House  saving  that  this  particular  fue. ९
 which  ७  printed  here  has  been  put  undcr  a
 wrong  heading  The  head  ng  slould  have
 been,  told  Permancnt  Post  Offices,  that  s,
 includ  ng  Fxtra-epartmental  post  offices,
 beceuse  Extra  Depaitmental  Post  Offices
 also  can  be  permanent  This  indicates  the
 total  of  the  two,  whareas  the  heading  indi-
 cates  that  it  is  for  Departmental  Post  offices
 I  apologise  to  the  House  also  on  this  partie
 cular  score

 Then,  Jon  Members  said  that  the
 postal  ervices  should  be  made  more  effec-
 tive  Tem  lappy  on  that  score  that  hon
 Members  did  not  accuse  me  to  the  eatent  I
 expected  them  to  accuse  me  I  am  grateful
 to  them  and  perhars  thev  did  it  in  fairness
 to  the  emplovees  cf  the  Department  who
 are  under  very  difficult  conditons  Let  me
 tell  you  how  our  surface  mail  goes  Let
 us  look  at  the  Arlhines  4  am  dependent
 on  the  Anlines,  on  the  S!ipping.  on  the
 Railway,  and  also  on  the  Road  Transport.
 Xow  all  of  them,  were  in  such  a  difficult
 position  that  this  situation  cropped  up  The
 airline,,  for  instarce,  frem  April  97]  to
 February  1972,  did  not  lift  the  mail  from
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 one  or  the  other  place  on  5l  days.  [  am
 rot  blaming  them.  Iam  not  complaining.
 After  all,  Indian  Airlines  are  in  a  difficult
 situation;  the  House  had  a  taste  of  it  only
 the  other  day!  (/nterrnption)  It  was  not
 due  to  lack  of  coordination,  it  was  due  to
 strike  or  go-slow  or  lifting  of  cargo  which
 gave  the  Indian  Airlines  even  more  money
 than  the  postal  articles  etc.

 AN  HON.  MEMBER  :
 ment.

 Mismanage-

 SHRI  H.N  BAHUGUNA:  I
 889  mitmanagement.  Similarly,
 mails  through  RMS  vans.
 was  really  horrible.

 won’t
 I  carry

 The  situation

 After  I  joined  this  Ministry,  |  took  this
 up  with  my  colleague  the  Minister  of  Rail-
 ways.  He  was  kind  enough  to  agree  and  as
 a  resutt  we  have  put  these  joint  trains  in-
 cluding  RMS  vans,  that  is,  89  in  broad
 gauge,  49  in  metre  gauge  and  3  in  narrow
 gauge.  These  vans  have  sufficient  iight  and
 air  and  we  have  provided  this  modern
 accomodation.

 But,  with  all  this,  there  will  be  alram-
 chain  pulling,  over  which  the  Railway
 Board  has  no  control!  Iam  not  pointing
 out  any  particular  area,  saying,  this  areas
 is  bad.  But  one  thing  I  would  say.  North
 Bihar  is  very  popular  for  chain  pulling.
 We  never  have  trains  in  time.  I  do  not
 know  how  I  can  carry  mails  if  the  trains
 do  not  go  and  come  in  time.  (Interruption)
 I  will  talk  about  U.  P.  only  on  cutting  of
 copper  wire  much  more  bad  than  this,  much
 more  frequent  than  this.  So,  there  is  the
 difficulty,  and  therefore,  Iam  heavily  con-
 ditioncd  and  hedged  by  the  efficiency  or
 co-operation,  if  I  may  say  so,  of  other
 sectors  of  our  economic  life.

 We  have  tried  to  enforce  discipline  as
 rigorously  as  it  would  be  possible,  and  it
 is  my  proud  privilege  to  come  and  tell  this
 House  that  the  maa-days  Jost  in  97I-72
 have  been  almost  nominal,  and  but  for
 Kerala,  perhaps,  we  would  have  had  al-
 most  peace.  The  workers  have  co-operated,
 and  I  give  them  all  marks  for  it.  By  and
 large,  they  have  worked  very  very  well,  and
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 I  am  grateful  to  them,  and  I  want  to  put  on
 record  my  appreciation  of  the  general  co-
 operation  which  has  come  from  the  large
 body  of  working  men  and  women  who
 constitute  this  Department.

 SHRI  D.  N.  TIWARY  (Gopalganj)  :
 Good  behaviour.

 SHRI  H.  च,  BAHUGUNA:  Iam  not
 sure  about  the  good  behaviour  especially  on
 the  telecommunications  side;  I  shall  not
 unnecessarily  say  that  it  is  good  also  on  the
 postal  side.  But  this  is  one  of  the  oldest
 Departments  of  this  Government  or  for  that
 purpose  the  Government  of  India.  Now,
 the  old  lady  has  the  wrinkles  on  her  free,
 and  I  am  doing  as  much  plastic  surgey  es  I
 wanted  tohave,  but  the  wrinkle  swill  still
 peep  out  of  that  particular  type  of  face.  This
 Department  is  the  oldest  Department.  This
 Department  has  certain  traditions,  and  has
 developed  certaint  astes  and  has  develcped
 certain  attitudes.  The  employees  have  certain
 attitudes  towards  things.  This  is  true  of  the
 postal  service  all  the  world  over.  They  have
 the  same  attitude  towards  life.  They  have
 had  the  same  difficulty  with  the  postal
 employees  in  any  part  of  the  whrid.  It  is
 the  highly  unionised  sector  not  only  in  India
 but  in  every  part  of  the  world.  Therefore,
 there  iy  a  lot  of  difficulty,  But  again  I  may
 say  that  it  is  my  good  fortune  perhaps  or
 good  luck,  that  during  this  year,  I  have  had
 the  greatest  possible  amount  of  co-operation
 from  all  the  employees,  which  perhaps  was
 not  unfortunately  coming  forward  earlier  in
 spite  of  the  number  of  difficult  situations
 in  which  we  involved  ourselves.  I  have
 made  it  plain,  and  I  have  followed  it  and  I
 propose  to  follow  it  that  in  disciplinary
 matters,  there  is  going  to  be  no  compromise
 with  any  union,  any  federation  or  any  group
 of  workers,  being  they  employees  belonging
 to  this  or  that  political  complextion.  I  may
 assure  this  House  tLat  so  long  as  I  continue
 to  be  here,  I  propose  to  follow  the  principle
 that  any  wild-cat  strike  will  be  followed  by
 0०0  break  in  service.  Earlier,  we  used  to
 have  the  sysiem  of  dies  non.  Gone  are  the
 days  when  a  wild-cat  strike  will  only  mean
 dies  non.  There  will  have  to  he  break  in
 service.  So,  those  who  go  on  strike  will
 have  to  face  the  consequences,  and  I  am
 happy  to  say  that  all  over  the  country  my
 appeal  on  that  score  has  been  accepted,  as
 I  had  said,  except  by  a  section  of  the
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 workers  in  Kerala.  I  must  say,  however,
 that]  have  not  been  impatient  with  them
 beyond  going  on  deciding  their  cases  by
 break  in  service  but  giving  them  an  oppor-
 tunity  to  express  open  regret,  if  they  want
 me  to  reconsider  their  cases.  And  all
 pressure,  even  from  political  parties  or
 personalities  in  this  House  has  not  deterred
 me  from  that  course  of  action.

 However,  human  ६९८05  have  to  be
 taken  into  consideration.  This  is  an  all-
 India  service.  We  employ  people  from
 different  yaseas  and  they  ate  located  in  very
 difficult  and  if  I  may  say  so  almost
 impossible  conditions.  For  examp'e,  a
 wireman  or  al  inemen  is  working  in  an  8,000-
 feet  high  area,  but  his  uniform  is  the  same
 as  that  of  the  postman  or  the  lineman  down
 heie  working  in  Dethi.  Now,  I  canno*  expect
 him  to  be  a  person  different  from  the  soldier
 who  is  safeguarding  the  frontiers  of  the
 nation  in  Lahaul  or  spiti  or  in  Ladakh  area.
 But  this  Department  has  had  tl!  ose  general
 principles  of  the  same  tailored-coat  for
 everybody,  and  the  same  principle  for  every
 area,  and  the  same  principle  in  :elation  to
 the  employees  also.  We  are  working  on  how
 we  can  in  different  sectors,  in  different
 areas  give  different  deals  {to  workers,
 keep'ng  in  view  the  conditions  of  work
 there.

 Sometimes  a  number  of  newspapers
 come  out  with  Stories  that  such  and  such
 froms  are  not  available.  Then  hon.  member
 get  angry  with  me.  They  have  very  right
 to  be.  I  want  to  state  what  the  position  is
 on  the  question  of  paper.  For  our  purposes,
 we  require  a  certain  quantity  of  paper.  We
 make  our  demand  on  the  DGSD  through  the
 Controller  of  Printing  and  Stationery.  We
 require  12,000  tonnes  of  paper  to  print  the
 Directory  and  the  forms.  But  the  Con-
 troller  of  Printing  and  Stationery  tells  me
 that  there  is  a  general  out  of  28  per  cent.
 That  cut  comes  to  my  share  also.  So
 instead  of  2,000,  tonnes,  I  do  not  get  more
 than  7,773  tonnes.  Where  do  I  find  the
 rest.  I  can  create  arguments,  but  not  paper.
 Iam  called  upon  to  give  all  the  forms  like
 a  housewife  being  asked  to  serve  all  the
 food  without  the  necessary  ration  in  the
 House.  |  do  not  know  where  I  can  find  the
 paper.
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 Kasi)  :  Without  the  Directory,  you  cannot
 find  the  number.

 SHRI  H.N.  BAHUGUNA  :  In  view
 of  the  shortage,  the  current  years  require-
 ment  has  been  further  slashed  down.  ह 16  is
 a  rope  trick  which  this  department  is  being
 called  upon  to  perform  without  the  rope
 being  tried  at  the  twoends.  It  is  a  trick
 which  has  to  be  performed  in  the  air.

 Tam  afraid  there  is  going  to  be  a  great
 difficulty  about  MO  forms  and  envelopes
 also,  Th  particular  paper  used  for  this
 purpose  is  called  cartridge  paper.  Supply  of
 this  paper  is  being  reduced  by  ibout  500
 tonnes  by  the  DGSD.  If  I  do  not  have
 this  paper,  I  cannot  produce  all  the  forms.
 I  do  not  know  what  really  is  going  to  be  the
 position.  Perhaps  hon.  Members  will  be  very
 angry  with  me.

 SHRI  J.  M.  GOWDER  (Nilgirts)  :  Better
 close  the  post  offices.

 SHRI  H.  N.  BAHUGUNA  :  I  am
 answering  the  question  as  to  what  I  am
 doing  about  the  complaints.  I  am  trying  to
 size  up  the  weakness  of  the  general  national
 economy  which  the  House  must  keep  in
 view  when  this  department  is  questioned  on
 on  its  performance.  The  position  is  that
 the  pioducticn  of  paper  will  have  to  be
 more  and  then  only  we  can  fully  do  what
 we  are  called  upon  to  do.

 Between  last  year  when  I  presented  the
 budget  and  now,  |  would  like  to  take  the
 House  into  confidence  about  what  we  have
 done.  We  have  tried  to  effect  economy.
 ‘There  is  shortage  of  paper  on  the  one  side
 and  proliferation  of  forms  on  the  other.
 Something  had  to  be  done.  I  constituted  a
 group  of  officers  headed  by  one  of  my  senior
 Cfficers  to  go  into  this  question.  I  am
 happy  to  say  that  though  their  study  has  not
 been  completed,  out  of  the  total  number  of
 forms  they  have  abolished  220,  forms  used
 for  our  returnsfrem  different  post  offices
 and  so  forth.  This  will  make  a  saving  of
 Rs.  45  lakhs  on  paper  and  printing  only.
 The  handling  on  it  will  be  something  more.
 That  is  one  thing  we  have  already  decided
 upon.  Similarly  we  have  also  decided  to
 make  good  use  of  the  VP  forms,  Money
 order  forms  were  earlier  being  issued  free.
 Then  we  priced  them.  At  the  time  of  taking  4 4
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 the  money  order,  the  cost  of  the  form  was
 deducted  from  the  commission.  That
 stopped  misuse  of  the  MO  forms,  Once  a
 person  paid  for  the  MO  form,  hs  knew  that
 he  had  paid  for  it  and  would  use  it  very
 well,  What  we  now  propose  to  do  is  to
 charge  VP  and  acknowledgment  forms  and
 credit  the  value  thereof  against  the  payment
 which  would  have  to  be  made  at  the  time
 of  sending  the  VP  or  registered/AD  letter,

 This  wilt  lead  to  a  saving  of  about  Rs  3
 lakhs.  Similarly,  we  have  been  seriously
 thinking  of  changing  some  procedures.  For
 example,  stamps  used  to  come  from  Nasik
 press  to  a  particular  treasury  and  then  went
 all  over  again.  we  are  thaniking  of  sending
 stamps  diect  to  the  different  Places  so  that
 their  handling  costs  less  than  before.  We

 shall  sent  it  to  the  Hcad  post  office  and
 from  their  it  will  go  to  sub  post  ogfices.
 What  I  am  saying  is  that  ]  must  size  up  my
 difficulties  and  get  the  co-opertion  of  the
 House  to  overcome  them.

 An  hon.  Member  referred  to  tele-
 commuications  in  M.P.  If  the  rest  of  the
 States  did  not  talk  a  out  it.  it  is  not  tha  twe
 are  perfect  there.  I  agree  that  the  tele-
 communication  services  need  to  improve  a
 lot,  both  quantitatively  and  qualitatively.
 We  should  havet  he  capacity  to  produce  all
 the  switch  and  transmission  equipment
 which  we  require  for  catering  to  the  needs
 of  intending  telephone  subscribers  and  also
 improve  the  existing  apparatus  to  give  more
 efficient  service.  We  have  to  understand
 what  is  our  total  investment  on  telecommuni
 cation  and  whether  our  prodicton  is
 commensurats.  I  do  not  think  that  we  can
 Produce  more  than  i50,000  telephones
 every  year:  it  is  almost  double  of  what  we
 have  been  producing  earlier,  During  the  last
 year  production  in  the  cross-bar  section  of
 the  Indian  Telephone  Industries,  Bangalore
 has  come  up  very  well.

 Here  I  want  to  say  this.  I  am  not  cop.
 complaining  against  the  workers  but  you
 would  be  startled  to  know  the  production
 in  this  field  In  Japan,  compared  to  the  pro
 ductivity  of  our  plant,  17,000  workers
 employed  by  us  produce  a  negligible  quantity
 if  I  may  say  so,  that  is  to  say  1,50,000  lines
 exchange  equipment  and  transmission
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 equ'pment.  In  Japan  3500  worker  produce
 20  lakh  lines  of  ‘imilar  equipment  There
 production  is  highty  mechanised.  I  should
 at  the  outset  say  that  it  is  not  the  fault  of
 the  worker  here.  The  point  is  that  our
 appratus  is  not  capable  of  giving  such  a
 turnover.  Therefore,  in  the  new  factory
 which  is  going  to  be  put  up,  we  are  thinking
 of  making  it  as  modern  as  possible  without
 depending  on  foreign  help  or  assistance.
 With  our  indigenous  technologists  we  hope
 to  improve  it  and  we  are  sure  of  delivering
 the  goods.

 On  the  Telephone  side,  demands  have
 been  made  for  cannecting  the  State  Capitals
 with  Delhi  by  STD,  particularly  about
 Bhopal.  This,  I  must  tell  the  House,
 depends  on  the  availability  of  the  equip-
 ment.  We  are  slowly  doing  it,  but  steadily
 Babu  Satya  Narayan  Sinha,  the  ex-Commu-
 nications  Minister,  is  the  Governor  at
 Bhopal  now,  and  he  is  so  sorry  that  Bhopal
 is  noton  STD  with  Delhi,  but  he  docs
 realise  the  difficulty  and  does  not  make  a
 grievence  of  it.  It  is  held  up  not  bezause
 we  do  not  want  to  do  it,  but  because  the
 feasibility  does  not  exist  due  to  shortage  of
 equipment.  fart  of  the  line  is  on  coaxial
 cable  system  and  part  of  the  line  is  on  open
 wire.  The  line  is  down  somtimes  due  to
 theft  or  negligence  of  the  worker.  To  that
 extent  we  are  responsible  for  it,  I  know
 that,  but  it  is  our  endeavour  to  join  all  the
 State  headquarters  with  the  national  Capital
 on  STD,  and  that  is  the  programme  on
 which  we  would  be  working  with  all  our
 hearts  and  all  our  available  resources,

 SHRI  R.S.  PANDEY:  Regarding  the
 Bhopal  line,  I  said.it  was  always  down.
 You  have  connected  Patna,  Jaipur  and
 Kanpur.  What  prevents  you  from  connecting
 Bhopal.

 SHRI  H.  N.  BAHUGUNA  :  As  soon
 as  we  have  the  equipment,  we  will  put  it
 up.  It  is  high  on  the  cards.

 There  was  a  demand  that  there  should
 be  more  public  call  offices,  and  I  have  also
 told  the  Department  that  more  coin  collect-
 ing  boxes  should  be  put  up.  The  Department
 decided  that  is  should  be  raised  from  2.5  to
 5  per  cent,  which  is  not  a  very  high  figure,
 and  yet  ithas  not  been  reached.  I  have
 made  it  plain  that  when  one  telephone  serves
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 one  inan,  we  must  give  at  least  one  telephone
 to  serve  a  whole  arca  It  is  our  duty  to  gine
 this  much  service  to  the  poorer  section
 But  we  are  handicapped  by  shortage  at  the
 newcon  It  is  lighter  and  we  hive  made
 some  changes  but  in  between  came  Bangla
 Desh  and  the  Bangla  Desh  cons  had  to  be
 minted  at  our  end  =  =  The  pace  of  the  produ-
 «ton  of  these  CCBs  and  PCOs  will  be
 lucreased

 Some  Membeis  spoke  about  tek  phcne
 bills  Lam  not  saying  that  bills  cannot  go
 wrong,  but  thi,  can  happen  not  cny  b  cause
 of  the  emp  ovees,  but  also  bec  use  of  certain
 machanical  defects  Wheicver  it  happens
 dite  to  cle  ial  error,  we  are  trying  to  rectify
 it  We  have  now  decided  that  if  somebady
 compliins  that  his  bill  is  excessive  and  if
 itis  moe  than  50  per  cont  of  his  bill  for
 the  carler  quarter  in  a  non  STD  stat  on
 and  morc  than  00  per  cent  in  an  STD
 station,  we  will  ask  him  to  pay  an  amount
 equal  to  the  highest  bliin  the  Jast  three
 quarters  provisionally,  pending  examination
 ol  the  matte:

 Delhiis  on  STD  with  1S  places.  A
 numbers  of  Parliament  have  009  ime  that
 their  constituents  come  and  start  ringind  up
 I  suggest  that  Membeis  may  use  the  fac  I  ty
 callud  barring  of  STD  If  von  want  to  have
 STD  barrcd,  we  can  provide  you  with  that
 cquipment,  but  if  you  do  not  want  that
 equipment,  then  your  tclphone  should  be
 undei  constant  vigilance,  so  that  it  may  not
 be  uscd  by  such  peuple,  because  a  three
 minutes  talk  costs  quite  a  Jot  from  Delhi  to
 d  flerent  places  The  whole  thing  0  comes
 trightening,  because  the  charges  ere  so  high
 A  smoil  STD  call  to  a  particular  place  could
 be  anywhere  from  RS  35  to  RS  50  depend-
 ing  on  the  duration  of  the  call  for  different
 places  from  Delhi.  If  somebody  has  done
 the  tik  five  times  ma  month  to  a  place
 wheie  the  charge  is  Rs  50  the  whole  bill
 goes  up  by  Rs  250  in  a  month  Ina
 quarter,  it  goes  up  by  Rs  750

 AN  HON
 do  it.

 MEMBER.  Children  may

 SHRI  प.  फ्  BAHUGUNA
 children  may  do  it,  Therefore,  this  barring
 may  be  done.  We  have  taken  all  possible
 steps  to  stop  whatever  human  mind  could
 think  of,  like  raising  the  distribution  point

 Yes,

 lock  ng  the  sw  ter  toom,  having  the  switch
 room  looked  after  by  a  gazetted  offi  er,
 having  the  cal's  crrchkud  at  different  ponts
 to  test  whether  the  meer  is  working  pro-
 pe  ly,  put  ing  cisu+d  tests  without  complaints
 from  the  subscnibe:  on  the  mechanical
 dev  cs  prov  ded  and  so  on

 Barring  the  STD  is  one  fic  ty  and
 frec7  ng  is  another  fac  lity.  whch  he  have
 extended  presenty  in  Delhy  If  an  hon
 Member  or  any  subser  bo:  conip'a  ns  that  lor
 three  months  fe  vas  n  tin  India,  bur  his
 (elupnone  has  bicught  a  bill  for  Rs  000,
 in  such  cans,  the  best  thng  to  do  ts  to
 address  4७  er  to  the  General  Manager,
 Telphon  $  De'ht  saying,  “Ko  ndlv  frecze
 my  te  cphone  between  such  ud  such  period
 We  will  liceze  it  and  any  charge  for  that
 paitcila:  period  would  be  deemed  to  be
 wrong  =  We  will  look  into  1  and  it  will  not
 be  the  concern  of  the  subs  nb  r  Therefore,
 barring  ard  freczing  of  telephones  arc  the
 two  huriinls  possible  metl  ods  to  stop  it
 We  have  a‘so  taken  steps  to  sec  that  people
 do  not  climb  up  the  pole  without  authority,
 by  giving  every  person  an  identity  card  and
 saymg  that  between  certain  hours  of  the
 night  nobody  shuuld  climb  up  the  pole  etc
 I.  s  casy  to  ve  ify  te  identification  of  the
 people  who  are  sciving  a  particular  locality
 It  5  true  somcetumes  wrong  b  Is  come  There
 ts  &  gnievance  in  that  regard,  I  do  not  say
 no  But  the  percentage  of  such  cases  is  not
 vely  big  It  tsa  sma'!  percentage  =  Those
 compiaimts  have  been  Jooked  into  and  in
 seme  cases  they  have  been  satisfied  with  the
 fault  having  been  idenufied  either  at  this
 end  or  at  thitend  and  there  is  no  more
 question  about  it,

 About  tulephone  rites,  my  fuend  from
 West  Bengal  said  something  whch  is  not
 borne  out  by  the  facts  available  with  me  I
 am  p  epared  to  discuss  it  with  him  =  Yester-
 day  he  said  that  in  Calcutta,  the  telephones
 cost  more  The  ratey  have  been  fixed  for
 the  whole  country  on  one  and  the  same
 basis,  whether  i(.:5  West  Bengal  or  Orissa
 or  Tamil  Nodu  or  U  P  We  have  fixed  it
 on  the  basis  of  exchange  capacity.  On  this
 basis,  for  Calcutta,  Dulht  and  Bombay  the
 rates  are  almost  identical  If  there  are  some
 Other  exahange,  which  are  satzllite  exchanges
 to  the  Calcutta  Exchange,  in  which  the  call
 has  to  be  manully  operated,  the  :ate  may  be
 different.  But  the  basic  rates,  whether  it  ts
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 rental  or  charge  per  call,  are  the  same  in
 Calcutta,  Delhi  and  Bombay.

 SHRI  MONORANSAN  HAZRA  (Aram-
 bagh):  That  is  not  a  fact.

 SHRI  प्र.  N.  BAHUGUNA  :  I  am  pre-
 Pared  to  discuss  any  one  bill  he  shows  me
 and  J  will  apologise  to  the  House  if  am
 proved  wiong.  Also,  F  will  see  that  the
 person  who  committed  this  mistake  is  ade-
 quately  punished.

 So  far  as  the  proposal  to  improve  the
 telegraphic  services  is  concerned,  we  have
 tried  to  introduce  a  number  of  high  frequ-
 ency  services,  very  high  frequency  circuits,
 and  some  mechanical  changes  have  been
 made.  Though  I  cannot  say  that  the  posting
 of  telegianis,  which  is  a  shame  to  us,  will
 no  more  be  there,  I  do  say  that  there  has
 been  some  change  init,  As  against  4  96
 lakhs  telegrams  posted  per  month  earlier,  the
 figure  has  dwindled  to  32,000  in  February
 1972.  Tam  not  saying  that  it  has  been
 eradicated  but  it  is  a  matter  of  great  satis-
 faction  that  the  figure  has  come  down  pro-
 gressively,  We  are  trying  to  remove  the
 bottlenecks  which  come  in  the  way  of  trans-
 mission  of  these  telegrams.

 Coming  to  express  letters,  it  was  stated
 by  the  hon.  Member  that  express  letters  can
 be  handed  over  only  to  the  person  concerned.
 Since  this  point  was  raised  by  Shri  Shiva
 Chandika  yestciday  I  have  been  thinking
 about  it.  A  person  cannot  always  remain
 in  his  louse  becatse  he  has  to  receive  an
 express  delivery  letter.  ३  will  certainly  look
 into  it  and  see  what  I  can  do  about  it.  In
 the  case  of  money  orders  and  registered

 oo

 rs,  only  the  person  concerned  or  some-
 ly  authorised  by  him  can  receive  it.  We

 है  will  see  what  we  can  do  about  it.

 Then,  we  are  at  present  examining  what
 we  should  do  about  different  areas  in
 relation  to  our  organisational  pattern  at  the
 State  level,  We  have  far-flung  states  like
 Arunachal  and  Himachal  Pradesh  which  are
 governed  from  distant  places,  and  those
 distant  places  cannot  properly  and  adequa-
 tely  meet  the  reyuirements  of  the  situation.
 We  have  to  see  how  best  we  can  60  some-
 thing  about  those  areas,  whether  it  is  Aruna-
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 chal  Pradesh,  Mizoram  or  Himachal  Pradesh,
 Within  a  couple  of  months  we  will  be  able
 to  produce  a  new  pattern  of  organisation
 at  the  State  level  for  these  areas.

 NARAIN
 What  =  about

 NARASINGH
 (Gorakhpur)  :

 SHRI
 PANDEY
 Gorakhpur  ?

 SHRI  H.  N.  BAHUGUNA:  We  are
 planning  an  automaric  telephone  exchange
 for  Gorakhpur.

 About  aii-conditioning  ‘ome  of  my
 friends  asked  me  against  whom  |  am  comp-
 laining.  I  am  complaining  against  the
 general  set-up  of  administration  which  we
 have.  A  number  of  these  air-conditioning
 plants  go  out  of  action.  I  do  not  control
 them.  We  are  presently  cong  an  exercise
 on  that  also  at  the  Secretaries  Committee
 level  to  ४९  how  we  can  reduce  the  depart-
 mental  difficulties  in  relation  to  these  parti-
 cular  things.  DGS&DD  looks  afte:  the  pro-
 curement  of  the  e  aii-condit  oning  plants.
 Every  time  we  write  to  them  it  takes  some
 tune  and  we  cannot  get  out  of  the  vicious
 circle.  We  will  see  that  all  tie  ait-condi-
 tioning  that  is  necessary  ts  provided  for.

 A  freind  of  mine  asked  about  stamp  to
 commemorate  the  late  Chidambaram  Pillai.
 My  hon.  friend,  Shri  Alagesan,  fiom  Tamil-
 Nadu  has  been  time  and  again  discussing
 this  particular  stamp  and  its  sue.  I  can
 only  say  that  we  have  tried  it  time  and
 again  but  we  have  failed  to  persuade  the
 Philatelic  Advisory  Ccommittee  to  accept  it.
 But  I  will  assure  the  House  that  in  view  of
 the  strong  feelings  here  voiced  by  all  sections
 of  the  House,  we  will  see  what  we  can  do
 about  it.  The  only  thing  that  {  would  like
 to  addis  thet  we  have  a  large  number  of
 heeroic  peop'e  in  this  country  curing  the  fate
 29th  and  early  20th  century  and  we  have  not
 been  able  to  honour  all‘of  them.  It  is  true
 that  freedom  fighters  should,  by  and  large,
 be  honoured  but  the  only  limitation  is  the
 number  cf  issues  of  this  type  of  stamps
 which,  I  hope,  the  hon.  Members  opposite
 will  always  bear  in  mind.

 My  hen.  friend,  Shri  Stephen,  talked
 about  the  Indian  Telephone  Industry’s  new
 plant  and  said,  perhaps  with  very  good
 intention,  that  we  should  have  a  plant  down
 south  because  I  have  two  in  Allahabad.
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 Luckily  fer  me  the  Allahabad  plants  were
 sanctioned  much  before  I  became  a  Minister
 here.

 SHRI  .  K.  7४.
 {Badagara)  :

 UNNIKRISHNAN
 That  is  not  his  insinuation.

 ‘PROF.  .MADHU  DANDAVATE  :  Pro-
 bably  it  was  anticipated.

 SHRI  H.  N.  BAHUGUNA  :  I  am
 grateful  to  Professor  Dandavate,  but  so  far
 as  Allahabad  is  concerned,  it  was  done
 under  technical  advice  and  the  Government
 of  India  thought  about  it  at  that  particular
 time.

 SHRI  K.  P.  UNNIKRISHNAN  :
 have  no  particular
 Allahabad.

 We
 grievance  against

 SHRI  H.  N.  BAHUGUNA  :  So  far  as
 the  new  factory  is  concerned,  the  who'e
 matter  is  under  consideration.  Shri  Stephen’s
 point  has  always  been  reinforced  by  every-
 body  from  down  south,  whether  sitting  on
 that  side  or  on  this  side.  The  Government
 of  Kerala  has  been  talking  about  it  and
 their  comments  will  certainly  be  ta!  en  care
 of  when  we  decice  on  that  particular  plant.

 Finally,  I  could  merely  assure  this
 House  that  as  far  as  it  goes  within  human
 control,  it  will  be  my  endeavour  to  make
 this  department  more  efficient,  to  take  steps
 aeeees  (daterruption)

 SHRI  8.  A.  MURUGANANTHAM
 (Tirunelveli)  :  What  about  the  Extra-depart-
 mental  Committee  ?

 SHRI  MOHANRAJ  KALINGARAYAR
 (Pollachi)  :  In  this  very  House  the  previous
 Minister  had  promised  that  in  all  States
 forms  will  be  printed  in  regional  languages.

 SHRI  H.  N.  BAHUGNA:  We  have
 already  ordered—the  form  are  under  print—
 for  introducing  regional  language  in  money
 order  forms.  In  Tamil  Nadu,  it  will  be
 Tamil;  in  Kerala,  it  will  be  Malayalam  and
 in  Mizoram,  Roman  is  ‘there  and  we  need
 not  do  anything  about  it  here.  Luckily,
 it  has  come  about

 A‘riimber  of  points  have  been  miade  in
 the  68४  motions  and  I  propose  to  assure  committee’s  recommendations  which

 hon,  Members,  who  moved  those  cut
 motions,  that  !  will  go  into  each  one  of
 those  points  and,  if  possible,  also  give  them
 the  information  and  comments  of  the
 department  on  those  points.

 SHRI  VASANTRAO  PURUSHOTTAM
 SATHE  (Akola)  :  What  about  the  meters  ?

 SHRI  H.  N.  BAHUGUNA  :  The  subs-
 criber  meter  is  not  know  to  the  whole
 world,  so  far  as  my  knowledge  of  it  goes.
 For  a  number  of  years  the  telecommuni-
 cation  research  department  had  been  working
 on  it  and  they  have  produced  one  meter.
 which  can  record  the  STD  calls  only.  That
 will  have  to  be  fixed  with  the  apparatus.
 That  is  under  field  test.  Tam  not  sure
 whether  we  have  reached  the  journey’s  end
 However,  the  meter  by  itself  is  not  going  to
 make  much  of  a  difference,  as  far  as  I  can
 see  it.  But  since  it  has  been  the  demand
 from  all  over,  we  have  tried  to  find  a  meter
 and  that  meter,  if  it  comes  out  successfully
 from  field  tests,  will  certainly  be  put  at  the
 request  of  the  subscriber.

 About  the  EDA,  there  has  been  a
 committee  on  it,  the  Madan  Kishore
 Ccommitiee  a  one-man  committee.  We  are
 looking  into  its  repert.  But  J  must  tell  the
 House  that  the  institution  of  EDA,  as  I  said
 in  the  beginning,  has  got  to  be  under:  toad
 in  its  proper  persprctive.  When  we  take  a
 decision  on  the  Madan  Kishor  3  Committee’s
 report,  hon.  Members  will  certainly  know  as
 to  what  we  have  done  about  it.

 SHRI  NARSINGH  NARAIAN
 PANDEY  “What  about  Gorakhpur  ?
 Probably  the  Minister  has  missed  to  reply  to
 the  points  raised  by  me  for  an  automatic
 exchange  at  Gorakhpur.

 SHRI  H.  N.  BAHUGUNA:  I  have
 said  that  we  will  put  Gorakhpur  on  the  map,
 So  far  as  we  are  concerned,  we  are  already
 on  it

 श्री  फल  शब्द  बम  उज्जैन  के  अम्दर  आप
 के  यहां  से  सर्वेक्षण  दल  नये  कारखाने  खोलमे  के

 लिए  गया  था  1

 SHRI  H.  N.  BAHUGUNA  :  T  have  only
 to  say  that  all  suggestions  made  Here  and  the

 are
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 before  us  will  certainly  be  kept  in  mind
 when  we  fix  the  ITI  in  this  country.

 In  the  end  |  thank  hon.  Members  for  the
 cooperation  and  the  spirit  of  accommodation
 which  they  have  exhibited.

 MR  DEPUTY-SPEAKER  :  There  are
 a  number  of  cut  motions  that  were  moved.
 Shall  I  put  all  of  them  together  to  the  vote
 of  the  House  ?

 SOME  YON.  MEMBERS  :  Yes

 All  the  cut  motions  were  put  and  negatived

 MR,  DEPUTY-SPEAKER  :  The
 question  is  :

 “That  the  respective  sums  not
 exceeding  the  amounts  shown  in  the
 fourth  column  of  the  order  paper  be
 granted  to  the  President  to  complete  the
 sums  necessary  to  defray  the  charges
 that  will  come  in  course  of  payment
 during  the  year  ending  the  3Jst  day  of
 March,  1273,  7  respect  of  the
 heads  of  demands  centered  in  the  second
 column  thereof  against  Demands  Nos.
 87  to  90.  36  and  337  rclaling  to  the
 Ministry  of  Communications.”

 The  motion  was  adopted.

 {The  motions  for  Demands  for  Grants  which
 were  adopted  by  the  Lok  Sabha,  are

 reproduced  below-Ed.]

 TaeMAND  NO.  :  87  MINITSRY  OF
 COMMUNIC  ATIONS,

 “That  a  sum  not  exceedidg  Rs.
 61.87,000  be  granted  to  the  president
 to  complete  the  sum  necessary  to  defray
 the  charges  which  will  come  in  course  of
 payment  during  the  year  ending  the  3lst
 day  of  March,  !9J3,  in  respect  of  Minis-
 try  of  Communications.”

 DEMAND  NO.  88—-OVER  SEAS  COMMUNI-
 CATIONS  SERVICE.

 “That  a  sum  not  exceeding  Rs.
 4,36,70,000  be  granted  to  the  President
 to  complete  the  sum  necessary  to  defray
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 the  charges  which  will  come  in  course
 of  payment  during  the  year  ending  the
 3lst  day  of  March,  1973,  in  respect  of
 Overseas  Communications  Service’.”

 DEMAND  NO,  89—  PosT  AND  TELEGRAPHS
 (WORKING  EXPENSES)

 “That  a  sum  not  exceeding  Rs.
 2,43.60,61,000  be  grantcdto  the  President
 to  complete  the  sim  neccessary  to  defray
 the  charges  which  will  come  in  course  of
 paymen,  during  the  \car  ending  the  3ist
 day  of  March,  1973,  in  respect  of
 ‘Posts  and  =  Telegraphs  (Working
 Expenses)’.””

 DEMAND  NO.  9—POSTS  AND  TFLE-
 GRAPHS-  DIVIDEND  TO  GtNtI  RAL  REVE-

 NULS  APPROPRIATION  0  RESERVE
 FUNDS  AND  REPAYMINT  OF  LOANS

 £ROM  GENERAL  REVENULS,

 “That  a  sum  not  eaceeding  Rs.
 37,59,98  000  be  granted  to  the  President
 to  complete  the  sim  necessary  to  di  fray
 the  charges  which  will  come  im  course  of
 payment  duiing  the  yeir  ending  the
 3ist  day  of  March,  1973,  in  tespect  of
 ‘Posts  and  Telcgiaphs  Dividend  to
 Genetal  Revenues  Appropriation  to
 Reserve  Funds  and  Repayment  of  Loans
 from  Genera]  Revenues’.

 DEMAND  No.  136-  CAPITAL  OUTLAY
 ON  Posts  AND  Ti  LFGRAPHS  (NO2

 MET  FROM  REVENUL).

 “That  a  sum  not  exceeding  Rs,
 1,21,05,83,000  be  granted  to  the  President
 to  complete  the  sum  necessary  to  defray
 the  charges  which  will  come  in  coutse  of
 payment  during  the  year  ending  the  3ist
 0609  of  March,  1973,  in  respect  of  ‘Capi-
 tal  Outlay  on  Posts,  and  Telegraphs oy (Not  met  from  Revenue)’.

 DEMAND  No.  37—OTHER  CAPITAL
 QUILAY  OF  THE  MINISTRY  OF

 COMNUNICATIONS,

 “That  a  sum  not  exceeding  Rs.
 3,00,62,000  be  granted  to  the  President
 to  complete  the  sum  necessary  to  defray
 the  charges  which  will  come  in  course
 of  payment  during  the  year  ending  the
 3lst  day  of  March,  1973,  in  respect  of
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 ‘other  Capital,  Outlay  of  the  Ministry
 of  Communications’.”

 4  55  hrs.

 MINISTRY  OF  AGRICULTURE

 MR  DEPUTYSPEAKER  The  House
 will  now  take  up  discussion  ard  voting  on
 Demand  Nos  25  to  3i,  14  and  I5  relating
 to  the  Ministry  of  Agriculture  for  which  5
 hours  have  been  allotted

 Hon  Members  present  in  the  House
 who  are  desirous  of  moving  their  cut
 motions  may  send  slips  to  the  table  within
 5  minutes  indicating  the  serial  numbers  of
 the  cut  motions  they  would  like  to  move

 DLMAND  NO  25.  DEPARTMENT  OF
 AGRICULTURE

 MR  DEPUTY-SPIAKLR
 moved

 Motion

 “That  a  stim  not  caceeding  Rs
 4,64,76  000  be  granted  to  the  P  esident
 to  complete  the  sim  necessary  to  detiay
 the  charges  which  will  come  in  course  ¢f
 payn  ent  during  the  vear  endthg  the  31%
 day  ot  March,  1973,  in  respect  of
 *Departn  ent  of  Agriculture’  *

 DIMAND  NO  26  AGRIC  ULTURE.

 «MR  DEPUTY-SPEAKER
 moved

 Motion

 “That  a  sum  not  exceeding  Rs
 26, 19,78,000,  be  granted  to  the  President
 to  complete  the  sum  necessary  to  defray
 the  charges  which  will  come  m  course  of
 payment  during  the  year  ending  the  3ist
 day  of  March,  1973,  in  re  pect  ot
 ‘Agriculture’  coe

 DiEMAND  NO  27—  PAYMENTS  TO  INDIAN
 COUNCIL  OF  AGRICULTURAL

 RESEARCH.

 MR.  DEPUTY-SPEAKER  :
 moved  ;

 Motion

 “That  a  sum  not  exceeding  Rs,
 27,1  57,000  1...  granted  to  the  President
 to  complete  the  sum  necessary  to  defray
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 the  charges  which  will  come  in  course  of
 payment  during  the  year  ending  the  3ist
 day  of  March,  1973,  in  respect  of  ‘Pay-
 ment  to  Indian  Council  of  Agricultural
 Research’  oo

 DEMAND  NO  28-  FOREST.

 MR  DEPUTY-SPEAKFR
 moved

 Motion

 “That  a  sum  not  exceeding  Rs
 1,64,45  0LO  be  granted  to  the  Presid  nt
 to  complte  the  sum  reces  ary  to  defray
 the  cha  ges  which  will  come  in  course  of
 payment  dur  ng  the  year  ending  the  3lst
 day  of  Math,  1973,  in  respect  of
 Forest’  ce

 DEMAND  NO  29—DrPARTMFNT  OF  FOOD

 MR  DLPUTY  SPLAKER
 moved

 Motion

 “That  a  sum  not  cxcecdng  Rs
 ‘1.00.  34,59  000  be  granted  to  the  P  ¢  ident
 to  comphts  the  sum  necessary  to  defray
 the  charges  which  will  come  in  course
 of  payment  during  the  year  ending  the
 3lst  day  of  March,  !973,  in  respect  of
 ‘Depaitment  of  Food’  ”’

 30  DEPARTMENT  OF
 DEVELOPMLNI,

 DrManpD  No
 COMMUNITY

 MR  DEPUTY  SPEAKER
 moved

 Motion

 “That  a  sum  not  eaceeding  Rs.
 -41,78,000  be  granted  to  the  President  to
 complite  the  sum  recessary  to  detray  the
 charges  which  will  come  in  course  of
 pa\ment  during  the  year  ending  the  3ist
 day  of  March,  1973,  in  respect  of
 ‘Depaitment  of  Community
 Development’  cr

 DrManpd  No  3]  Di  PARTMENT  OF
 CO-GHLRATION,

 MR  DEPUTY-SPE  AKER
 moved

 Motion

 “That  a  sum  not  exceeding  Rs,
 2,6¢,28,C00  be  granted  to  the  President
 to  complete  the  sum  necessary  30  defray
 the  charges  which  will  come  in  course  of
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 payment  during  the  year  ending  the  3ist
 day  of  March,  1973,  in  respect  of
 ‘Department  of  Cooperation’.””

 DEMAND  No,  !4—PURCHASE  OF  FOOD-
 GRAINS  AND  FERTILIZERS,

 MR.  DEPUTY-SPEAKER  :
 moved.

 Motion

 “That  a  sum  not  exceeding  Rs.
 ,32,20,4,0C0  be  granted  to  the  President
 to  complete  the  sum  necessary  to  defray
 the  charges  which  will  come  in  course  of
 payment  during  the  year  ending  the  3!st
 day  of  March,  1973,  in  respect  of
 “Purchase  of  Foodgrains  and
 Fertilizers’.”’

 DEMAND  No.  I!5—OTHER  CAPITAL  OUT-
 LAY  OF  THE  MINISTRY  OF

 AGRICULTURE.

 MR.  DEPUTY-SPEAKER  :
 moved  :

 Motion

 “That  a  sum  not  exceeding  Rs.
 45,26,60,000  be  granted  to  the  President
 to  complete  the  sum  necessary  to  defray
 the  charges  which  will  come  in  course  of
 payment  during  the  year  ending  the  358
 day  of  March,  ‘1973,  in  respect  of  ‘Other
 Capital  Outlay  of  the  Ministry  of
 Agriculture’.’”

 SHRI  S.  P.  BHATTACHARYYA
 (Uluberia):  Mr.  Deputy-Speaker,  Sir,
 agriculture  is  the  major  head  of  our  eco-
 nomy;  it  gives  major  part  of  our  national
 income  and  it  als:  gives  sustenance  to  80
 per  cent  of  the  population  of  our  country.

 After  Independence,  the  running  of
 this  Department  has  only  degenerated  the
 lot  of  the  poor  people  in  the  rural  areas
 and  enriched  the  lot  of  big  land-owing
 section  of  our  country.  Though  the  feudal
 landlords  including  the  native  chiefs  have
 gone,  the  capitalist  landlords  have  taken
 their  place  and  there  is  more  exploitation
 than  what  had  been  done  by  the  feudal
 landlords.  With  it,  more  taxes,  high  prices
 and  evictions  have  created  a  very  strained
 situation  amongst  the  toiling  agricultural
 Jaboures,  poor  peasants,  and  the  majority  of
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 peasants  have  suffered  more  as  days  are
 passing  by.

 In  general,  we  say,  our  agricultural  pro-
 duction  has  increased.  That  is  a  fact.
 But  when  you  see  the  per  capita  consump-
 tion,  it  is  becoming  less,  it  is  not  keeping
 up  with  our  requirements  and  it  is  fatling
 down,

 Regarding  other  things,  we  are,  still
 importing  Rs.  90  crores  worth  of  cotton;
 we  are  importing  edible  oil  though  we  are
 the  biggest  agricultural  country.  We  have
 stil  to  import  these  things.  Our  sugar
 production  ts  falling.  This  is  not  a  good
 thing  and  this  is  not  going  to  the  credit  of
 our  Agricultural  Department.

 Regarding  jute,  during  the  United  Front
 Government  days,  in  West  Bengal,  we  had  a
 Jute  Inquiry  Commission  to  go  into  the
 running  of  the  jutc  industry  and  the  lot  of
 jute  workers  and  the  jute  cultivators,  But
 the  functioning  of  that  Commiss  on  has
 been  stopped.  We  could  not  see  what  is
 the  share  of  the  jute  mill-owners,  what  is
 share  that  the  jute  workers  are  getting  and
 what  is  the  share  that  the  jute  cultivators
 of  West  Bengal,  Ovissa  and  Bihar  are
 getting.  After  stopping  the  functioning  of
 this  Commission,  the  Government  is  not
 serious  about  giving  good  priec  to  the  jute
 cultivators.  This  is  a  situation  which  shows
 to  what  direction  the  Government’s  agricul-
 tural  pol’cy  is  going

 ३5  hrs.

 Regarding  land  reforms,  from  953  on-
 wards,  we  are  speaking  of  land  reforms-
 volumes  have  been  printed-and  in  1969,  the
 Home  Department  told  us  that  nothing  has
 been  done  in  the  matter  of  land  reforms.
 In  1971,  the  Central  Land  Reforms  Com-
 mittee  had  declared  a  policy  regarding
 ceiling,  etc.  But  what  is  going  on  after
 that?  The  lands  are  being  sold  by  big
 land-owners.  They  are  being  divided,
 Husbands  and  wives  are  getting  divorced
 not  really  but  legaliy  so  that  their  land  can
 be  kept  within  themselves.  Now  sufficient
 warning  has  been  given  to  them  so  that  they
 can  prepare  themselves.  While  the  Govern-
 ment  launches  the  land  reforms  policy,  they
 will  find  very  little  land  available  for  distri-
 bution.  Such  is  the  position,  Section  3
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 of  the  declaration  of  the  Central  Land
 Reforms  Committee  says  that  l0  to  38
 acres  of  perennially  irrigated  land  or  the
 fand  under  assured  irrigat‘on  from  govern-
 ment  sousces  will  come  within  the  purview
 of  ceiling  and  the  others  will  not.  The  Pun-
 jab  Chicf  Minister  says  that  most  of  the  land
 in  Punjab  are  very  [itt'e  irsigated  and  that
 only  irrigated  poi:tion  would  come  under
 the  score  of  the  ceiling  and  that  the  rest
 would  go  out  of  the  ceiling.  Private  srriga-
 ted  land  will  perliaps  be  exempted.  That
 is  the  view-point,  |  think,  of  the  Punjab
 Chief  Minister.  Now  the  hon.  Minister
 should  answer  whether  he  ts  going  to  dilute
 the  whole  policy  and  make  the  land  distri-
 bution  policy  fail  in  this  way  or  make  it  a
 mockery  to  the  peasantry  of  our  country,
 The  hon.  Minister  should  explain  as  to
 what  he  ts  going  to  do  in  this  regard.

 What  about  transfers  of  land  already
 done  2  What  is  the  Government  going  to
 do  about  it?  Are  you  going  to  pass  the
 Land  Reforns  Act  within  thice  months  and
 compel  the  States  {o  do  it?  You  have  got
 all  the  powers.  Are  you  going  to  pass  the
 Land  Reforms  Act  with  retrospective  effect
 so  that  all  transfers  made  within  two  or
 three  years  may  be  made  illegal?  This
 could  be  brought  within  the  contol  of
 Government  for  distribution  Are  you
 going  to  do  that?  Or  you  can  at  least
 issue  an  ordinanace  to  expedite  the  poluy.
 If  you  can  do  it,  then  something  can  be
 done  for  proper  land  distribution.

 Again,  if  the  25th  Amendment  of  the
 Constitution  controls  the  big  landowners
 from  sething  the  help  of  courts  and  _  filing
 petitions,  it  is  allright.  If  not,  the  Land
 Reforms  Acts  must  be  brought  within  the
 Ninth  Schedule  of  the  Constitution.  If  you
 really  want  to  make  the  land  reforms  policy
 successful,  you  must  expedite  your  irrigation
 policy,  Maximum  land  whch  can  be
 irrigated  must  be  irrigated,  and  only  irriga-
 ted,  and  only  irrigated  land,  private  or
 Government,  must  be  brought  within  the
 scope  of  the  ceiling.  Then  some  Jands  can
 be  given  to  the  peasantry.  Here.  you  must
 know  that,  with  these  new  developments  in
 seeds  and  system  of  cultivation  and  use  of
 fertilisers,  small  land  is  now  more  economi-
 cal  and  it  can  create  surplus.  Big  lands
 fre  not  economical  because  sufficient  atten-
 tien  cannot  be  given  by  the  big  land-owners.
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 Intensive  cultivation  requires  special  atten-
 tion  for  using  insecticides,  etc.  Otherwise,
 crops  will  not  be  profitable.  The  greater
 the  amount  of  land,  the  less  will  be  the
 attention,  and  production  will  also  be  less.
 So,  a  situation  has  heen  created  and  the
 top  ceiling  can  be  lowered  down  and  smaller
 units  can  be  made  profitable.  But  tt  re-
 quires  the  determination  of  this  Government
 to  do  all  these  things  with  all  sincerity  and
 ser.ousness.

 Now,  about  the  Green  Resolution  much
 has  been  talked  about.  Our  reseaich
 Departments  in  Pusa,  Pantnagar,  Izatnagar
 and  Karnal  I  have  vistted  and  people
 there  are  working  well.  But  beneht  to
 whom  ?  The  richer  sections  are  getting
 the  benefit  and  the  poorer  sections  are
 suffering.  Even  experts  say  that  only  10%
 are  bemg  benefited  and  the  poorer
 Persants  cannot  get  the  benefit.  You  must
 note  it.  The  other  day  Mr.  Gunnar  Myrdal
 has  stated  in  an  article  that  the  iicher  are
 getting  the  benefit  of  this  Green  Revoiution
 and  the  Green  Revolution  ts  creating  mote
 polarisa.ion  in  the  rural  life,  greater  suffer-
 ing,  less  employment  and  more  land  going
 away  from  the  hands  of  the  poor  and  the
 poverty-line  is  rising.  You  know  all  that
 Is  stated  in  that  document.

 Now,  in  West  Bengal,  during  the  United
 Front  regime-—it  is  also  accepted  by  the
 Central  Government—maaimum  land  was
 disir  buted  and  during.  Presidents  rule
 and  from  that  period,  the  police  and  the
 hired  goondas  are  going  to  the  iilages,
 cutting  away  the  crops  of  the  peasants  who
 have  occupied  the  Atas  or  benami  lands  and
 driving  away  the  poor  peasants  and  the
 agr.culiural  labourers  who  “are  occupying
 those  lands.  That  still  ts  gong  on.  it  ts
 very  difficult  for  us  to  believe  that  the
 Government  is  very  serous  about  land
 reforms.  Still,  we  want  that  the  Govern:
 ment  should  make  this  land  reform  policy
 successful.  We  would  only  be  happy  if
 you  are  determined  to  make  this  land
 reform  policy  really  successful  and  not  a
 mere  hoax.

 For  that,  one  thing  from  our  experience
 we  can  say.  If  you  do  not  take  the  ९०५
 operation  of  the  ma  ses  and  the  peasantry,
 their  democratic  support,  their  initiative,
 you  cannot  make  any  Act  successful,  any
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 Act  helpful  for  the  poor  peasants  or  agri-
 cultural  labourers  and  landless  people  be-
 cause  the  administrative  officers  and  the
 big  land-owners  are  so  poweiful  and  strong
 that  their  influence  cannot  be  broken  so
 easily  in  spite  of  all  the  good  wishes  of
 the  Central  Government,  without  a  pres-
 sure  from  below,  without  a  pressure  from
 the  poorer  sect  ons  of  the  people.  Without
 the  mass  pressure  you  cannot  make  any
 land  reform  policy  successful.  That  you
 must  take  into  consideration.

 For  this  land  reform,  you  must  also
 stop  all  evictions  and  see  that  those  who
 are  evicting  the  peasants  are  brought  under
 punishment,  It  should  be  made  a  cognisa-
 ble  offence  and  it  must  have  retrospective
 effect  so  that  the  poor  peasants  or  the  sub-
 tenants  or  the  Bargadars  watandats  the
 or  the  share  croppers  who  were  evicted
 get  back  their  land.

 There  is  one  important  thing  to  which
 I  would  like  to  refer  now.  Certain  new  deci-
 sions  and  new  policies  should  be  decided
 upon  by  the  Government  to  give  loan  on
 crop  secinity  basis  to  the  poor  agricultural
 laboures,  What  happens  now  is  this.  The
 Banks  are  giving  loans  only  on  the  basis  of
 security  of  property.  The  sub-tenants  and
 poor  peasants  have  got  no  property  right
 on  the  land:  they  cannot  get  any  loan  If
 you  want  to  really  help  these  people,  you
 have  to  stop  eviction  with  retrospective
 effect.  You  should  give  loans  on  crop
 security  basis.  Fair  wages  for  agricultural
 labourers  must  be  fixed.  Work  should  be
 given  to  them  during  lean  months.  Only
 then  the  rural  problem  can  be  solved.  It  is
 only  if  the  rural  problem  is  solved  that
 they  can  increase  production  and  the  rural
 area  can  develop.

 I  will  only  refer  to  one  thing  before  I
 close,  This  is  regarding  the  Report  of  the
 Schaduled  Castes  Commission  for  the  year
 1969-70.  I  have  no  time  to  read  this.  You
 should  reed  para  3°5  and  this  para  will
 show  that  the  present  land  reform  policy  is
 creating  extreme  suffering  for  the  Scheduled
 Caste  peasants  and  sub-tenants  and  agricul-
 tural  labourers.  You  should  see  that  this
 should  not  happen  any  more.  This  must  be
 stopped  and  the  land  taken  by  the  big  land-
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 owners  must  be  given  to  them.  This  is
 not  only  the  fate  of  the  Scheduled  Castes
 people,  but  this  is  the  fate  of  the  sub-
 tenants,  share-croppers  and  bargadars  in  the
 country.

 Lastly,  I  wish  to  say  this.  Without
 real  land  reforms,  you  cannot  solve  the
 unemployment  problem.  You  must  know.
 in  the  world  market,  we  cannot  compete
 with  the  big  lions  because  we  are  compara-
 tively  weak  to  compete  with  them’  We
 have  to  develop  out  market  for  the  urban
 areas.  We  have  80  per  cent  of  peuple
 dependent  upon  agriculture.  Theit  condition
 must  be  rmproved.  The  tillers  must  have
 the  capacity  to  produce  surplus  production.
 We  should  create  sufficiant  market  for  this
 surplus  produce  im  the  urban  area  and  vice-
 versa.  In  this  way  we  can  solve  the  un-
 employment  probiem.  If  we  can  stand  on
 our  own  legs  in  the  rural  areas.  ve  can
 certainly  solve  our  unemployment  problem.
 Otheewise  our  country  will  go  down  and
 down—-no  propaganda  or  any  other  thing
 can  save  us  unless  we  make  our  land  re-
 form  measures  and  land  reform  policies
 successful.

 श्री  दरबारा  सिह  (होशियार  पुर)  :
 उपाध्यक्ष  महोदय,  एग्रीकल्चर  का  शोवा  जो  है
 बह  इस  लिए  अहमियत  रखता  है  कि  सारी
 हमारी  एका नमी  इस  पर  इन्हिसार  रखती  है।
 मैं  इस  मिनिस्ट्री  को  मुबारक॒बाद  देता  हूँ  कि  उन्होंने
 कुछ  सालों  में  ही  हायर  इवनिंग  बे  राइट  की  वजह
 से  ऐग्रोकल्चर  को  काफी  आगे  किया  है  और

 फूडग्रेन्स  में  सेल्स-सफिशिएंट  हुए  हैं  ।

 1968-69  में  हम  94  मिलियन  टन  पैदा
 करते  थे,  लेकिन  राज  हुम  को  उम्मीद  है  कि  यह
 पैदावार  07.8  मिलियन  टन  से  जो  भ्रमजाल
 हो  गई  है,  आगे  जाएगी।  हम  वार्डर  रियाज़
 में  लेट  वेराइटी  भी  ज्यादा  पैदा  कर  लेंगे,  साथ

 ही  साथ  जो  हमारी  इम्पोर्ट्स  966  में  0.4
 मिलियन  टन  होती  थीं  उनको  हम  ह ड  सिर्फ

 रिड्यूस  ही  करेंगे  बल्कि  रोक  देंगे।  इससे  बढ़िया
 बात  और  कोई  नहीं  हो  सकती  क्‍योंकि  करोड़ों
 रुपया  जो  हमारा  फारेन  एक्सचेन्ज  की  शबल  में
 जाता  था  और  हम  दूसरी  पर  निर्भर  रहते  थे
 उससे  बच  सकेंगे  V
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 इन  ज्वारों  के  साथ  सथ  प्राब्लैम्स  भी  आती
 है,  लेकिन  मैं  एक  मात  कहता  चाहता  हूँ  कि
 1966-67  में  जो  बेस  था  उसके  बाद  जो  नई
 वेराइटी  आई,  हायर  हार्डिग  वेराइटी  आई
 उनसे  यह  सारी  बातें  हुई  है  मेरे  पास  स्टेट-
 स्टिक्स  हैं  अमरीका  और  मेक्सिको  के,  जहाँ  से

 यह  वेराइटी  आई  है  1  वहां  के  ही  बीजों  को
 ले  कर  हमने  अपनी  वेराइटी  बना  हैं  |  वहा  पर
 बह्  लोग  पन्द्रह  सालों  में  ऐप्रीहल्चर  प्रोडक्शन  के
 मामा  में  उतना  आगे  नहीं  बढ़  सके  जितना
 हमने  पाँच  सालो  में  क्या  है।  इसके  लिए  भो
 यह  मिनिस्ट्री  काबिले  तारीफ  है,  इसमे  हो  रायें
 नहीं  हो  सकती  t

 इस  मिनिस्ट्री  ने  फूड  के  मामले  में  भी
 काफी  काम  किया  है।  उन्होंने  सप्लीमेंट  करके
 उन  बच्चों  के  लिए  जो  स्कूल  जाने  वाले  है  ऐसा
 खाना  तैयार  किया  जो  खुराक  ज्यादा  अच्छी  वे
 सके  ।  उससे  नरिणमेट  ज्यादा  सिल  सके  इनके
 लिए  ऊर होते  उसमे  प्रोटीन  लाने  की  कोशिश  की,
 जैसे  बालाहार  है  या  फाटिफाइड  आटा  है  या
 दूसरी  चीजे  हैं  7  इससे  मालूम  होता  है  कि  उनकी
 तवज्जह  इस  तरफ  है  कि  बहुत  अच्छा  फूड  बच्चों
 को  मिल  सके,  जोकि  हमारी  अगली  नस्ल  बनने
 वाले  है।  इसके  लिए  भी  उन्होंने  काफी  काम
 किया  है  ।

 मैं  आपका  बहुत  ज्यादा  वक्‍त  नहीं  छेना
 चाहता  लेकिन  एक  बात  जरूर  कहना  चाहता
 हैं  कि  सिर्फ  मास  मिडिया  आफ  एजुकेशन  बगैर हू
 से  ही  यह  काम  बनने  बाला  नहीं  है।  आप
 चंडीगढ़  में  एक  फैक्ट्री  लगाना  चाहते  है,  जरूर

 लगाइये,  लेकिन  कित  सालों  मे  आप  इस  तरफ
 जायेंगे।  ज़ब  हम  कम  खुराक  पैदा  करते  थे
 तब  शास्त्री  जी  ने  कहा  था  कि  हमको  चाहिए
 कि  हम  हफ्ते  में  एक  वक्‍त  खाने  का  नागा  कर
 दें।  शाथ  ही  यह  भी  कहा  कि  हम  अनाज  ज्यादा
 पैदा  करें  |  लेकिन  ज्यादा  पैदा  करते-करते  हम
 यहां  तक,  पहुंच  गये  कि  झा  सरप्लस  हो  गये  हैं
 अब  तो  हमारे  धामने  प्रॉब्लम्स  मह  हैं  कि  इसको
 किस  तरह  से  रक्खा  जाये।  इस  माले  में
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 बेअर हाउसिंग  की  बात  के  बारे  में  मैं  बाद  में
 प्रांगण  |

 इस  वक्‍त  में  आपके  सामने  डाइट  की  बात
 रखना  चाहता  हूँ  -  क  फी  सूबों  मे  ड्राफ्ट  पड़ा
 है  |  महाराष्ट्र  मे,  आन्ध्र  प्रदेश  में  जो  ड्राफ्ट
 पड़ा  है  उसकी  रिपोर्ट्स  आपके  पास  आई  होंगी  ।
 ललकित  हिन्दुस्तान  के  बाकी  हिस्सों  से  भी  जैसे

 मंसूर,  उडीसा  है,  राजस्थान  है,  वेस्ट  बंगाल  है
 वहाँ  से  भी  खबरे  शा  रही  है।  लेकिन  आपने
 1972-73  के  लिए  जो  00  करोड़  रुपया  रक्खा

 है  और  44  करोड़  रपये  लोन  के  तौर  पर  मजूर
 किये  है  इरिगेशन  के  लिये  उससे  आपको  देखना

 चाहिए  कि  आप  कहत  को  बम  द्र  कर  सस्ते
 है  ?  पहले  आप  मेजर  इरिगेशन  को  लें।  200

 मील  की  लाइन  से  हमारा  काम  चलने  बाला
 नही  है।  मुझे  कहते  हुए  खेद  होता  है  कि  इसकी
 तरफ  ध्यान  नहीं  दिया  जा  रहा  है।  पहले
 आपको  छोटी-छोटी  स्कीम्स  जो  हैं  90  और
 100  करोड़  रुपयों  की  उनको  लेना  चाहिये  1

 उन्हे  श्राप  राजस्थान  और  दूसरी  जगहों  पर  बना
 कर  वहाँ  पानी  दे  सकते  है।  इसलिए  साइबर
 इरिगेशन  की  तरफ  तवज्जह  देने  की  जरूरत  हैं
 मैं  चाहता  हूँ  कि  हमारे  सारे  दरियाधों  का
 पानी  इकट्ठा  करके  उन  जगहों  पर  दिया  जा
 सके,  लेकिन  इसके  लिए  पचास  या  साठ  सालों
 की  स्कीम  बनाने  से  काम  नहीं  चलेगा।  हमको
 फौरी  तौर  की  स्कीमें  बनानी  चाहिये  ।

 जब  हम  कहते  हैं  कि  अनाज  ज्यादा  पैदा

 हुआ  है  तब  हम  को  उसको  किसी  और  तरफ
 डाइव शेन  करना  होगा  ।  जिस  जमीन  पर  पहले

 गेहूँ  बोते  थे  वहां  हमने  परहेज  पैदा  करनी  शुरू
 कर  दी  हैं।  इसी  तरह  से  दूसरी  कमर्शल  क्रिप्स
 की  तरफ  तवज्जह  देने  की  जरूरत  है।  यह  नहीं

 होना  चाहिये  कि  हम  उस  पर  गन्दम  ही  पैदा
 करते  चले  जायें  -  अनाज  ही  पैदा  करते
 चले  जायें  ।  हमको  दूसरी  तरफ  जाता

 होंगा  गवर्नमेंट  भी  न्नाहती  है  इस  प्रॉडक्शन  को

 झूमर  केन  की  तरफ  या  पीचेज'  की  तरफ़  ले

 जाया  जाये  in  लेकिन  यह  रात  महा  पर  ही  नहीं
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 [भी  दरबारा  सिह]

 ठहरती  ।  हमारे  यहां  काटन  पैदा  होती  है।
 लेकिन  उसके  कितने  भाष  गिरे  है  ?  कारपोरेशन
 जो  बना  है  उससे  कितने  भाव  से  काटन  खरीदा

 है  ?  यह  बात  नाक़ाबिले  बर्दाश्त  है  कि  उन्होने
 इतने  कम  रेट  प्र  खरीद  की  है।  अगर  हम  इन
 सारी  लीजो  को  बैलेंस  करे  तो  पता  चलेगा  कि
 अगर  हम  को  भ्र पति  एका नमी  को  दुरुस्त  करना

 है,  अगर  अपने  साइंसेज  के  बजाय  अपनी  जमीन
 पर  हम  को  दूसरी  चीजों  की  कान्त  करनी  है,
 पेज  और  दूसरी  खीजो  की,  तो  हमको  उनकी
 कीमत  मुकरने  करनी  होगी  ।  खुशी  की  बात  है
 है  कि  आपने  कीमतो  से  स्टेट्स  को  रक्‍खा  है  1
 आपने  कीमत  बढ़ाई  भी  नहीं  और  घटाई  भी

 नहीं,  जहा  थी  उसको  वही  रखा  है।  लेकिन  मैं

 समझता  हूं  कि  अगले  साल  के  लिए  आपको  कुछ
 करना  होगा  ।  आप  अगले  साल  ऐसा  नहीं  कर

 पाएंगे  ।  अगले  साल  और  ज्यादा  पैदावार  व्हीट
 की  होगी  और  अगले  साल  शायद  आप  ऐसा  न
 कर  सके  ।  इस  वास्ते  इसके  बारे  में  भ्र भी  से  आप
 को  कुछ  करना  होगा।  यह ठीक  है  कि  एफ०
 सी०  आइ  या  दसरे  महकमे  जो  है  वे  अगर
 खरीद  नही  करते  हैं  तो  कीमते  और  भी  नीचे  जा
 सकती  हैं।  इस  वास्ते  मे  समझता  हूँ  कि  जहा

 आफ  कूदग्रेंज  की  तरफ  ध्यान  देते  हैं  वहां  आपको
 जो  कमर्शियल  क्रिप्स  हैं,  उनकी  भी  कीमत

 खुलकर  करनी  चाहिये  ताकि  क्राप  पेंट  के

 मुताबिक  वे  चीजे  भी  पैदा  लोग  कर  सके।
 इस  वास्ते  आपको  कान  पुलिस  तथा  दूसरी
 जो  ऐसी  चीजे  है  उनकी  तरफ  भी  ख़ास  ध्यान
 देता  होगा  ।  अगर  आपने  ऐसा  किया  तो  कभी
 भरी  झगड़ा  खड़ा  मही  होगा  कि  आपने  कोसते
 क्यों  चंदा',  क्यों  कम  कीं  लोगों  को  पता  होना
 रहिये  कि  उनको  क्‍या  पैदा  करना  है,  कौन  सी
 कीमिया  क्राप  है  जिसकी  तरफ  उनको  जाना

 चाहिए  जौर  उसकी  काश्त  करनी  चाहिये।  ,

 प्रिंटिंग  आप  कर  रहे  हैं।  लेकिन  उसके

 लिए  भी  जरूरी है  कि  पैटर्न को  बदला  जाए।
 काफी को  आप  लें।  काफी  की  प्रोडक्शन  कुछ
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 जगहों  पर  बहुत  नीचे  बबली  गई  है  ।  ब्राजील
 पौर  लैटिन  अमरीका  के  देशों  में  र्स्ट  लग  गया

 है  वे  पैदा  नहीं  कर  सकेंगे  ।  इसलिए  हमको  उस
 तरफ  ज्यादा  ध्यान  देना  चाहिये  a  अगर  हमने
 उस  तरफ  ध्यान  दिया  तो  इसके  एक्सपोर्ट  को

 हम  बढ़ा  सकेंगे  श्र  हमे  फारेन  एक्सचेंज  भी
 मिल  सकेगी  ।

 बेअरहाउसिस  को  आप  लें  1  कई  जगहो  पर
 ये  अनकवर्ड  हैं।  इसकी  वजह  से  बारिश  मे,
 आंधी  मे  जो  सामान  वहाँ  रखा  हुआ  है  वह
 खराब  हो  जाता  है।  पिलफ्रेंज  भी  होता  है,  उस
 की  पासिब्रिलिटी  भी  बहुत  रहती  है।  अगर  उस
 को  कबर  करके  रखा  जाए  तो  यह  बरबादी  बच
 सकती  है।  आपने  चौथे  प्लान  मे  3.5  मिलियन
 टन  के  लिए  बेअर्हाउसिस  बनाने  की  बात  रखी
 थी  लेनी  अभी  तक  .56  मिलियन  टन  के  लिए
 ही  कपेस्तोेिती  बेजरहाउसिस  की  तैयार

 हो  सकी  है  इनमे  एस०  दी  सी०  की
 चीजें  भी  आप  रखते  है  और  उनको
 आप  कमर्शियल  रेट्स  पर  रख  रहे  हैं  t

 यह  क्यों?  उनका  सामान  श्राप  यहा  क्यो
 रखते  है  ?  फूडग्रेज  क ेलिए  ही क्यो  नहीं  रखते

 है?  एस,  टी.  सी.  अपने  तौर  पर  भी  बता  सब  ती

 है  -  वह  काफी  भ्र मीर  है।  अस्सी  लाख  के  करीब
 आपको  उससे  सिलता  है  और  कमर्शियल'  तौर  पर.
 बाप'  उसका  सामान  इन  बेअर  हासिल  में  रखते

 है।  वे  वेयर  हाउसिस  चाहते  हैं  तो  खुद  बनाए।
 बाप  फूडग्रेज |  केलिए  ही  बेअर  हाउसिस  बनाए।
 इस  तरफ  भी  झ्रापका  ध्यान  जाना  चाहिए  ।

 ब्ल्ड  की  व्हाट  की  कास्ट  आफ  प्रोडक्शन

 बहुत  कम  है।  उसकी  कास्ट  आफ  प्री डफ शन  से

 हम  मुकाबला  नहीं  कर  पाएंगे।  इस  रास्ते  जो
 सरप्लस  है  इसका  क्या  किया  जाए,  इसका  भी
 हा  आपको  निकालना  चाहिए  |

 जहाँ  तक  पापुलेशन  छा  सम्ब्रस्घ  है,  हिन्दु-
 स्तान  की  हालत  दुनिया  के  दूसरे  मुल्कों से  मुख्य-
 लिए  है  1  हमारी  भावा दी  चढ़ी  तेजी  से  बढ़  रही
 है  ।  इस  वक्‍त  बहु  55  करोड़  है।  पांच  दस  साल
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 के  बाद  जब  हम  देखते  हैं  तो  पाते  हैं  कि  दस
 करोड  आबादी  और  बढ  गई  है।  इस  से  कम
 नहीं  बढती  है  ।  फारेस्ट  का  जहाँ  तक  तात्लुक  है
 जन  सिक्स  शफ  दी  लैड  में  फारेस्ट  है.  जहां
 तक  पापुलेशन  का  सम्बन्ध  है  सारे  संसार  वी
 जितनी  पापुलेशन  है  उसका  बन  सेवेन  हम  हैं।
 यह  भी  एक  प्रॉब्लम  है।  आपने  एक  अनाज  वी
 ब्राबलेम  साल्व  की  है  |  लेकिन  दूसरी  यह  शराब-
 लेन  भी  आपके  सामने  है  और  इसको  भो  आपको
 हल  करना  होगा  ।  टोटल  एरिया  जो  है,  उसकी
 तरफ  भी  अ  प  को  ध्यान  देना  होगा  ।  आप  बहुत
 सी  वेराइटी  लाए  हैं  हिट  की,  कल्याण  है,
 सोना  है,  सोना  लिखा  है  और  इस  सब  की  वजह
 से  इस  मे  कोई  शक  नहीं  है  कि  एक  फार्म  र---
 जितनी  पैदावार  पहले  एक  सौ  एकड  में  कर
 सकता  था  वह  अब  उतनी  ही  पैदाव।र  बहुत  कम
 एक्रो  मे  कर  सकता  है।  दो  तीन  गीता  अधिक
 उस  ने  उतनी  ही  जमान  में  पैदावार  की  है।
 लेकिन  इसके  साथ  साथ  जो  मार्जिन  फॉर्मर  है,
 उसकी  तरफ  भी  आप  को  ध्यान  देना  होगा  ।  वह
 कही  मारा  न  जाए,  इसको  आपको  देखना  होगा।
 उस  को  प्रोटेक्शन  देने  की  जरूरत  है।  मैं  एक
 मिसाल  के  तौर  पर  होशिया।रपुर  जिले  का  जिक्र
 करना  चाहता  हूं।  72  परसेट  मालिनी  फार्म
 की  फैसिलिटी  वहा  ऐसी  है  जो  कर्ज  में  दबी  हुई
 हैं।  उनकी  पैदावार  आप  निकाल  दं,  उनके  जो
 खर्चे  आते  है  पैदावार  करने  मे,  उन  को  आप
 निकाल  दें  सो  उनको  चार  सौ  साल  का  बचता  है
 इस  मे  से  उत  को  एजुकेशन  के  अखराजात  मीट
 करने  होते  है,  दूसरे  सारे  खर्चे  करने  होते  हैं  1
 उनकी  हालत  कैसी  हो  सकती  है,  इसका  अंदाजा
 आप  खुद  लगा  सकते  है।  इस  रास्ते  जो  मालिनी
 फंसकर  है  उसकी  तरफ  आपको  खास  तवज्जह
 देनी  होगी

 @e  रिफ्रार्म्ज  का  जिस  भी  मैं  करमा  चाहता
 हैं।  हमारे  सी०  पी०  एम०  के  एक  दोस्त  ने  एक
 बात  कही  कजाक:  के  बारे  में  -  बहु  अखबारों  को

 अफ्रो  तरह  &  देखते  कौर  चीफ  मिनिस्टर्स

 काफ्रेंस  के  बाद  पंजाब  के  बीफ  मिनिस्टर  ने  जो
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 बयान  किया  है,  उसको  पढते  तो  शायद  वह  ऐसी
 बात  न  कहते  ।  उन्होंने  एल  न  किया  हैं  कि  लैड
 रिफार्म  कमेटी  की  रिपोर्ट  पर  हम  अमल  करेगे।
 अब  इसमे  ज्यादा  साफ  बात  बया  ह. 1 6  सकती  है  ny
 हम  भी  ito  पी०  एम०  के  बारे  में  बहुत  कुछ
 कह  सकते  हैं  कि  क्या  वे  करते  रहे  है  और
 क्या  नहीं  करते  रहे  हैं  ।  लेकिन  आज  की  जो
 बात  है,  उसको  आप  देखे  1  उनके  पांव  बगान  में
 उखड़  चुके  है और  इस  रास्ते  वे  ऐसी  बाते  कहते
 रहें  और  हम  बर्दाश्त  करते  रहें,  यह  नहीं  हो
 सकता  है  1

 मैं  लेड-लैजिस्लेशन  के  बारे  में  भी  बहुत
 कुछ  कहना  चाहता  था  ले  किन  वक्‍त  की  कमी  की

 बजह  से  सब  बाते  तो  नहीं  कह  सकेगा  लेविन  कुछ
 बाते  जरूर  बहुधा  1  हमारी  नेशनल  इनकम  का

 हाफ  एग्रिकलचर  से  हमे  मिलता  है।  सेवन  एक
 परसेट  से  ज्यादा  बैक  क्रेडिट  एग्रीकल्चर  को

 नहीं  मिलता  है  1,  इसका  फायदा  भी  लाज  फार्म जे
 ही  उठा  रहे  है।  वे  अब  क्या  कर  रहे  हैं  ”  वे
 क्रेडिट  नजमी  बन  गए  है।  बैक  से  कर्जा  छोटे

 आमेर  को  नहीं  मिल  रहा  है।  उस  का  प्रोप्तीजर
 भी  बहुत  कम्बरसम  है  और  डराने  वाला  है।  इस
 को  देखते  हुए  छोटा  आमेर  बैक  मे  जाने  से  गुरेज
 करता  है  1  इस  रास्ते  एक  तरफ  की  एजंसी  दर+
 म्यान  में  पैदा  हो  गई  है  और  जो  बड़ा  फायर  है
 बहु  कहता  है  मुझ  से  ले  लो।  'रिपैमेन्ट  क ेलिए  जो
 प्रोसीजर  आपने  तय  दिया  है  वह  भी  छोटे  फॉर्मर
 को  काबिले  कबूल  नही  है।  लम्बे  से  के  लिए
 ओर  आसान  कीमतों  में  उस  को  रुपया  चाहिए।
 ऐसा  अगर  होता  है  तो  वह  काम  कर  पाएगा  अर
 रोटी  कमा  पाएगा  |  लेकिन  इन  शर्तों  पर  उसको
 कर्जा  नहीं  मिलता  है  |  नतीजा  यह  हो  रहा  है  कि

 एक  नई  क्लास  मनी  लैडर  की  बेदा  हो  रही
 है।  बड़े  बड़े  जमीदार  मनी  लैडर  बन  रहे  है,
 जिनका  गुज़ारा  बड़ी  मुश्किल  से-होता  है,
 उनको  बे  कर्ज  दे  रहे  हैं।  ये  लोग  बैक  का  काम
 करने  लग  गए  हैं।  इस  वास्ते  अगर  आपने  इन
 छोटे  किसानों  का  भला  करना  है  तो  यह  आपको
 देखना  होगा  कि  उतकों  कर्जा  आसानी  से  मिल
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 [श्री  दरबारा  सिंह].
 सके  लोअर  प्रापर  या  दूसरे  जो  लोग  हैं,  मे
 अपनी  फसल के  भ्रग्रेंस्ट  कर्जा  प्राप्त  कर  सकें
 और  कर्जा  लेकर  खूब  पैदा  कर  सके  और  बाद
 में  कर्जे  की अदायगी  कर  दे  1  इससे  ज्यादा  वे
 किसी  चीज़  की  भाग  नहीं  करते  हैं।  नई
 टंक माला जी,  इनपुट्स  आदि  चीजे  होते  हुए  भी
 अगर  उसको  कजे  में  ही  दबा  रहना  है  तो  उसके

 लिए  जीना  मुश्किल  हो  जाएगा  1

 अन आर्गेनाइज्ड  सैक्टर...  sa

 MR,  DEPUTY-SPEAKER  :  You  have
 taken  5  minutes,  how  much  more  time  do
 you  want  ?

 SHRI  DARBARA  SINGH:  I  will  not
 get  any  time  anywhere  in  the  whole  of  this
 session.  want  to  speak  only  on  the
 demands  for  grants  for  the  Munistry  of
 Agriculture.

 MR.  DEPUTY-SPEAKER  :  The  point
 is,  only  three  hours  are  given  to  your  party,
 out  of  which  four  Munisters  want  to
 sntervene.  3  have  a  list  of  Members

 SHRI  M.  RAM  GOPAL  RFDDY
 (Nizamabad):  When  we  requested  you  to
 extend  the  time  for  the  non-official  Bi  ls,
 you  gave  us  the  time  So,  I  would  request
 you  to  extend  the  time  for  this  demand  at
 least  by  490  hours.

 MR.  DEPUTY-SPEAKER  :  That  has
 been  ffxed  by  the  House.

 SHRI  M.  RAM  GOPAL  REDDY  :  You
 ean  take  the  consensus  of  the  House.

 MR,  DEPUTY-SPEAKER  :  It  cannot
 be  done  in  this  way.  This  has  been  approved
 by  the  Business  Advisory  Committee  taking
 everything  into  account.  It  was  put  to  the
 House  and  it  has  been  aqcepted  by  the
 House.  है। ज  cannot  be  changed  by  the  House.
 (interruption)  There  is  no  use  getting  into
 arguments.

 SHRI  VIRBHADRA  SINGH  (Mandi)  :
 Why  should  all  the  four  Ministers  speak  ?
 Enough  time  should  be  given  for  the
 Members.
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 MR.  DEPUTY-SPEAKER  :  If  you  do
 not  want  the  Government  to  say  anything,  it
 is  another  matter.  (Jaterruption)

 SHRI  K.  SUKYANARAYANA  (Eluru)  :
 On  a  poimt  of  order.  Government  speaks
 not  only  on  behalf  of  one  party;  it  speaks
 for  all  the  parties,  that  s  for  the  Govern-
 ment  as  a  whole  So,  if  Mumisters  speak,
 the  time  should  not  be  deducted  from  one
 party  alone

 MR.  DEPUTY:SPEAKER  Order,
 pletse  The  time  for  the  who  e  debate  has
 been  fixed  by  the  Housc.  We  cannot  not
 play  ducks  and  drakes  with  that  allotment
 in  the  House  in  this  way.

 श्री  दरबारा  सिंह :  इस  हालत  मे  मैं  सिर्फ

 पार्ट्स  ही  बता  सकता  हू  1

 लैन  रिफॉर्म्स  कमेटी  ने  कहा  है  कि  i0  से
 l  एकड  तक  जमीन  की  हदबन्दी  हो।  उसको

 स्ट्रीक्टली  एड हियर  =  करना  चाहिए।  बडी-
 बड़ी  जमीनों  के  म  लिक  कुत्तों  तक  के  नाम
 अपनी  जमीनो  को  तकसीम  कर  चुके  है।
 बीबियों  को  डाइवोस  किया  जा  रहा  है।
 हुकूमत  इस  मामले  की  तह  तक  पहुचे।  यह
 हदबन्दी  रिट्रास्पेक्टिव  इफेक्ट  से  पिछले  दो  तीन
 साल  से,  करनी  पडेगी,  वर्ना  कोई  फायदा  नहीं
 होगा  ।

 मैं  आप  को  बताना  चाहता  हूँ  कि  मुझसे-
 लिए  स्टेट  गवर्नमेंट  ने  सितम्बर,  970  तक
 कितनी  जमीन  को  तहसील  किया  है।  जम्मू-
 काश्मीर  में  सब  से  अच्छा  काम  हुआ  है,  क्योकि
 वहाँ  पर  सारी  की  सारी  45  000  एकड़  जमीन

 डिस्ट्रीब्यूटर  कर  दी  गई  है।  यू०  प्री०  में

 2,41,  000  एकड़  में  से  1,21,000  एकड़,
 हरियाणा  में  1,70, 00  एकड  मे  से  65,000
 एकड,  पंजाब  में  76,000  एकड़  में  से  64,000
 एकड,  गुजरात  में  50  000  एकड़  में  से  25,000
 एकड,  तामिलनाडु  में  25,000  एकड  ने  से
 16,000  एकड़  जमीन  िस्ट्रिब्यूट  की  गईं  है  |
 गागर  प्रदेश  में  74000  एकड़  जमीन  में  से

 एक  एकड़  जमीन  भी  तक़सीम  नहीं  की  भई  है  ry
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 (व्यवधान)  प्रासाद  में  84,000  एकड  में  से

 i,000  एकड  और  महाराष्ट्र  %  2,71,000  8  से
 I  23,000  एड  जमीन  हिरिट्रब्यूट  की  गई  है  ।

 ये  फिजा  धोड़-बहत  उधर  उधर  हो  सकते  है,
 क्योकि  शायद  बाद  में  कुछ  जमीन  डिसट्रव्यूट  कर
 दी  गई  हो  ।

 मैं  किसी  की  नीयत  पर  शक  नहीं  करता

 है,  लेनी  जो  अमल  हो  रहा  है,  उस  पर  मुझे
 जरूर  शक  है।  आज  जरूरत  इस  बात  की  है
 कि  सब  स्टेट  गवंभेन्ट्स  को  बहा  जाये  कि  वे
 फौरी  तौर  पर  आर्डिनेंस  के  जश्यि  हृदबत्दी  कर
 दे  ।  जो  एना उस मेट  होता  है  और  बाद  में  जो

 इम्म्लीमेटेशन  होता  है,  उनमे  इतना  फर्क  होता
 है  कि  सारा  मकसद  ही  खत्म  हो  जाता  है।  इस
 सिलसिले  मे  जो  लूपहोल्ज  होते  है  उन  को
 बन्द  करना  चाहिए  |

 मिनिस्टर  साहबान  'ने  ये  फिगर्ज  देखे  होगे
 कि  चूहे  कितना  अनाज  खा  जाते  है--करोडो
 रुपये  का  ।  अगर  उस  को  प्रोसेसिंग  के  जरिये
 बाहर  भेजा  जाये,  तों  हमे  अरबो  रुपये  मिल
 सम्त  हैं।  मंसूर  मे  एक  हस्टीट्यूशन  ने  यह
 अन्दाजा  लगाया  है  कि  छ.  चूहे  एक  आदमी  की

 खुराक  खा  जाते  है  1  इससे  पता  छग  सकता  है
 कि  हमारा  कितना  अनाज  जाया  जाता  है।
 इसकी  रोक-भाम  होनी  चाहिए  ।

 स्त्री  आप  घन्टी  बजा  रहे  है  ।  इस  लिए  मैं
 खत्म  करता  हू  ।  मगर  मैं  कहना  चाहता  हू।
 कि  टाइम  के  डिस्ट्रीब्यूशन  में  वे इन् साफी  हुई
 है।  मै  सिर्फ  एग्रीकल्चर  पर  बोलना  चाहता  था
 मैं  किसी  और  सबजेक्ट  पर  नहीं  बाल नमा

 चाहता  था।

 भरी  विजय  थाल  सिंह  (मुजफ्फरनगर)  :

 उपाध्यक्ष  महोदय,  मैं  सबसे  पहले  इस  देश  के
 किसानों  को  मुबारकबाद  देना  चाहता  ह  जिनके
 बेदो  ते  फौज  में  लड़  कर  हिन्दुस्तान  का  सिर
 ऊँचा  किया  और  साम्राज्यवादियों  को  छुड़ाई  में
 मारा  कौर  ख़ुद  जिसदौंते  शाओज़्यवादियों  को

 यह  बत्ती  दिया  कि  हिन्दुस्तान  का  किसान  इतना
 गल्ला  पैदा  कर  सकता  है  कि  इस  देश  को  उन
 लोगो  से  भीख  नही  भांगनी  पड़ेगी  ।  बिछा शुबहा
 यह  कार्य  अकेले  किसानों  ने  नहीं  किया,  बल्कि
 इसमे  हुकूमत  का  भी  हाथ  है,  हमारे  पत्नियों  का
 भी  सहयोग  है  और  इसलिए  मैं  सरकार  को  भी
 बधाई  देना  चाहता  हू  ।

 हमारी  सरकार  ने  फसलों  को  खाने  वाले
 कोने  बहुत  मारे  है,  जिन  से  हमारा  बहुत  लुक-
 सान  होता  था।  मगर  मैं  पत्नी  महोदय  से  कहना
 चाहता  हु  किने  फसलों  को  खाने  वाले  कीड़े

 ट्रासिस्टर,  रेडियो  और  टेलीविजन  पर  अधिक
 मारे  गये  है  कौर  खेतो  मे  बहुत  कम  मारे  गए
 है  1  मै  जानना  चाहता  हुँ  कि  धान  की  फसल  के
 कीड़े  मारते  के  लिए  कितनी  दवा  छिड़कने  की
 आवश्यकता  थी  और  उसमे  से  कितनी  दवा
 छिड़की  गई  और  जो  खे८  बाकी  बच  गये,  उसका
 क्या  कारण  है।  रेडियो  पर  और  पोस्टरों  मे
 बडी  बड़ी  मशीने  और  कीड़े  मारने  की  दवाओं  के
 बडे  बडे  डिब्बे  दिखाए  जाते  है।  लेकिन  रसल
 मेरा  तो  मेकेनाइज्ड  फार्मों  पर  और  या  कुछ
 मुट्ठी  भर  धनी  किसानों  के  खेतों  पर  कीड़े  मारे

 गए  और  अस्सी  फीसदी  गरीब  किसानों  के  खेतो
 के  बडे  नही  भारे  गए,  जिनके  पास  छः  से  दस

 एकड  जमीन  है

 सिर्फ  कीड़े  मारने  का  ही  सवाल  महीं  है
 “गरीबी  हटाओ”  का  नारा  लगाया  जाता

 है।  देश  किसान  का  है।  लेकिन  इस  देश  में
 रिश्वतखोरों  शोर  मुनाफाखोरों  की  इज्जत  है,
 इस  देश  में  पान  बेचने  वाले  और  छोटे  से  छोटे
 क्लिक  शी  इज्जत  है।  अगर  इस  देश  में  किसी
 की  इज्जत  नहीं  है,  तो  वह  किसान  की  नहीं  है
 और  उसके  साथ  काम  करने  वाले  खेतिहर  मज-

 दूर  की  नहीं  है।  अगर  उसको  सम्मान  कौर
 प्यार  नहीं  मिलेगा,  तो  उसका  साहस  नहीं
 बढ़ेगा  7  अगर  उसको  सम्मान  और  प्यार  दिया
 जाएगा,  तो  वह  अपनी  पैदावार  को  और  अधिक

 बढ़;  सकता  है।



 २03  29  Ga  (Min,  Agriculture)

 [श्री  बिजय  पाल  सिंह]
 मैंने  रिपोर्ट  को  पढ़ा  है।  मुझे  कोई  सन्देह

 यही  है।  बहुत  कुछ  अच्छा  काम  किया  गया  है  t
 लेकिन  मै  पूछना  चाहता  हू  कि  खेती  के  कीड़े
 तो  सरकार  मारती  है,  मगर  खेती  करने  वाले
 किसान  को  जो  किये  खाते  हैं,  क्या  उनको  मारने
 के  लिए  कोई  दवा  बनी  है  दा  नहीं।  एक  किया
 मीर-मालिक  है।  जब  क्लान  अपना  गीता
 लेकर  काटे  पर  पहुचता  है,  तो  उसकी  पच्चीस
 मन  की  गाडी  बीस  मन  की  उतरती  है--उसक।
 पाच  मन  गन्ना  तुलाई  में  खा  लिया  जाता  है।
 जहा  तक  भुगतान  का  सम्बन्ध  है,  किसानों  का
 तीन  तीन  साल  का  रुपया  आज  तक  मिल-
 मालिकों  के  पास  मौजूद  है।  अगर  किसान  पर
 लगान  या  आबपाशी  का  एक  साया  भी  बताया
 रह  जाएं,  तो  उसकी  एक  हजार  रुपये  की  मैस

 -..  हो  सकती  है।  लेकिन  झगर  किसान  का
 एक  रुपया  दुकानदार  था  मिलमालिक  पर  वाजिब
 हो,  तो  सरकार  कान  दबा  कर  बैठ  जाती  है,
 मन्नी  महोदय  बोलते  तक  नही  है  t

 क्या  ऐसा  एक  कीड़ा  है  ?  किसान  गेहूँ  लेकर
 मढी  में  जाता  है।  उसको  छानते  है,  पि छोडते  हैँ,
 सफाई  करते  है  काटे  पर  तौल  कर  लेते  हैं  और

 एक  कलि  फालतू  लेते  हैं।  लेकिन  किसान  जब
 खाद  के  गोदाम  पर  जाता  है,  कट्टा  मशीन  से
 सिलकर  आता  है,  टूटा  कम्पनी  से  बनकर
 भाता  है,  और  कोई  खाद  का  कट्टा,  मैं  चैलेंज
 करता  हूं,  तौल  मे  पूरा  नही  होता।  आप  किसी
 भी  खाद  के  गोदाम  पर  चलिए,  पूरे  भारत  मे,
 अगर  एक  भी  कट्टा,  ज़ितना  वजन  उस  पर  लिखा

 है  और  जितने  वजन  की  कीमत  किसान  से  वसूल
 की  जाती  है  उससे  बल  किलो  कम  न  निकले  तो

 कहिये  ।  यह  न्याय  हैं  ?  इससे  गरीबी  मिटेगी  ।
 इससे  हरी  क्रांति  आयेगी  ?  और  कमी  की  बात
 भाप  छोड़  दीजिये  ।  जिन  किसानों  ने  गोदाम  की
 शक्ल  नहीं  देखी,  उनके  नाम  पर  कई  कई  हंजार
 के  बीज  और  खाद  चढ़े  हुए  हैं।  क्या  चारा  है
 किसान  फे  पास  ?  क्‍या  करे  वह  ?  आप  हों
 बतलाइये  -  मजबूर  होकर  अदालत  में  जायेगा
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 जौर  हमारे  देश  की  अदालत,  शंकर  दरासल  जी

 सिह  जानते  हैं,  क्या  हालत  होती  है  वहा  ?
 सालो  साल  तक  तारीख  लगाते  चले  जाते  हैं  1
 बोई  पूछने  बाला  नहीं  है।  यह  किसान  की  दशा
 हमारे  यहा  है।  कोई  डिपार्टमेंट  ऐसा  नहीं  है,
 लेखपाल  से  लेकर  कलेक्टर  तक  जो  प्यार  करता

 हो,  या  एहसास  करता  हो  कि  यह  हमारे  देश  का

 कृषक  है,  हमारे  देश  का  मालिक  है,  दसवीं
 इमदाद  की  जाय।  हर  अ्रफसर  समझता  है
 कि  जिसकी  वही  हुकूमत  न  चले  वह
 आकर  क्लीन  पर  दौर  खेतिहर  मजदूर  पर
 अकड़ता  है  और  खेतिहर  मजदूर  की  दशा  तो

 कहने  लायक  ही  नहीं  है  ।

 तो  मैं  अपील  करना  चाहता  हु  माननीय
 स्त्री  जी  से  कि आप  बडे  बड़े  सवालों  के  साथ

 इन  सवालो  को  भी  जरूर  देखें।  दूसरी  बात  मैं

 यह  कहना  चाहता  हु  कि  अगर  आप  यह  कहता

 चाहते  है  कि  देश  में  खेती  बढ़े  तो  जमीन  को

 जहाँ  तक  सवाल  है,  सी लग  का  जहा  तक  सवाल

 है  मुनादी  बहुत  दिनो  से  हो  रही  है,  ढिढोरा  पीटा

 जा  रहा  है  कि  सालिग  होगी  और  0  से  8

 एकड  तक  होगी  लेकिन  जब  तक  वह  होगी  तब

 तक  राजा  साहब  के  पास  कुछ  बचेगी
 था  नहीं  बचेगी,  मुझे  पता  नहीं।  मुजफ्फरनगर  में

 जार  मेकेनाइज्ड  फार्म  है--  बड़ौदा  फार्म,  मसूर-

 पुर  फार्म,  रंगाना  फार्म,  भोर  घासीपुरा  फार्म,
 और  यह  फार्म  किन  लोगो  के  हैं  ?  एक  फेमिली

 का  मैं  नाम  लू--रायबहादुर  निहाल चन्द,  हजारो
 नीचे  का  भाग  किस  का  ?  लालाजी  का  t  जड़ौदे
 में  हजार  नीचे  का  भाग  किसका  ?  छाला  जी
 का  |  छोटे  का  कारखाना  किस  का  ।  लाला  जी
 का  गन्ने  की  मिल  किसकी  ?  छाया  जी  की।
 थार  एक-एक  हजार  नीचे  के  फार्म  किसके  ?  छाला
 जी  के  और  अब  जब  सालिग  का  प्रशन  आग,  हम
 तलाश  करते  फिर  रहे  हैं,  कागजों  से  कहीं
 छाला  जी  का  ताम  ही  नेही  है।  साची  का  ताम,
 ताई  का  नाम,  नानी  का  साम  और  उनका  नाम
 गायब  हो  गया।  तो  सालिग  दगर  आपकों
 करनी है  तो  आज  भी  मौका  है  कि  आप  पूँछ
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 ऐसे  ठोस  कदम  उठाइए  कि  एक  निश्चित
 तारीख  से  पहले  सन्‌  60  में  जो  शक्ल  जमीन  की
 कागजात  में  थी  उसके  अनुसार  सीलिंग  की  लागू
 किया  जाय  और  जो  बाद  से  फर्जी  इन्दिराज  हुए
 हैं,  जो  फर्जी  बैनामे  हुए  हैं  उनको  रद्द  किया
 जाय  1  पांच  आदमियों  कौ  फेमिली  मानकर  तब
 बाप  जमीन  की  सीलिंग  और  बटबारे  का  सवाल
 उठाए  1  सीलिंग  अप  करेंगे  इसमें  मुझे  कोई
 सुबहा  नहीं  है।  लेकिन  एक  बात  मैं  पूना
 चाहूँगा  कि  सीलिंग  से  पहले  जो  लोग  दस  दस
 साल  से  जमीन  को  जोत  रहे  है,  जिन  गरीब
 छोटे  किसानों  ने,  खेतिहर  मजदूरों  ने  तालाबों
 को  तोड़  तोड  कर  खेत  बनाए  है  आज  तक  उन
 खेतों  मे  उल  गरीबों  का  नाम  तक  नहीं  चढ़ा
 और  आप  खतौनी  देखे  तो  पुराने  जमीदार
 साहब  जिनका  तालाब  था,  नाम  उन  का  दर्ज
 है  और  खेती  वह  गरीब  कर  रहा  है।  तो  सीलिंग
 से  पहले  आप  इसका  सबे  कराए  ।  बिना  लैण्ड
 रिफार्म  किए,  बिना  सिलविया  को  सही  ढंग  से
 किए  हमारे  देश  मे  कुछ  नही  हो  सकता  I

 हम  शोर  मचाते  हैं  कि  हमारे  पास  ट्रैक्टर
 नही  है,  हमारे  पास  बडे-बड  कारखाने  खाद  के
 नही  है  और  दूसरी  तरफ  हमरे  छोटे  छोटे
 विमान  बेकार  बैठे  है  गाव  के  अन्दर  7  उनके
 पास  खेती  नहीं  है,  काम  करने  के  लिए  भौजार
 नहीं  है।  उसकी  तरफ  आप  देखना  नहीं  चाहते  ft

 मैं  कहना  चाहता  हूं,  मंत्री  महोदय  ने
 काम  बहुत  किए,  बिजली  दी,  प्रच्छे  बीज  दिए,
 लेकिन  जितनी  तकाबी  मिली,  जितना  रुपया
 सस्ते  सूद  पर  चली  वह  बड़े  बड़े  धनी
 किसानो  को  मिला  1  बिजली  के  ट्यूबवेल
 बड़े  बढ़े  किसानो  ने  लगाएं  ।  खाद
 बई  बड़े  किसानी  को  मिली  ।  छोटे  किसास  को
 जिसके  पास  20-30  बीधा  जमीन  है  जिसके  पास
 6  एकड़  से  0  एकड़  तक  जमीन  है  हर  फंसाना
 को  कोई  लाभ  नहीं  हुआ  और  हमारे  सदस्य  डी

 शु  के  स्राव  कहते  है  कि  अच्छा  हुआ  हमारी
 सरकार  ने  देह  की  कीमत  नहीं  गिराई।  सालं
 कौसर  पिलाते  का  नहीं,  सवाल  और  भी  क्त  से

 मौजूद  हैं।  मैं  कहना  चाहूँगा  कि  आप  कीमत
 रखिये  ।  वह  बड़े  बडे  काश्तकार  जिन्होंने  आपकी
 तमाम  सहूलियतों  से  फायदा  उठाया  है  उनको
 भी  आप  वही  कीमत  देंगे  और  छोटे  किसान  को
 भी  वही  कीमत  देंगे,  यह  बहुत  गौरतलब  मामला
 है।  यह  दर्द  भरा  मामला  है।  छोटा  किसान

 एक  तरफ  आपको  जल्ला  बेचेगा  और  वह  गल्ला
 आपको  इसलिये  नहीं  बेचेगा  कि  उसके  पास
 गल्ला  फालतू  है।  यह  इसलिये  नही  बेचेगा  कि

 वह  रुपया  चाहता  है।  बह  मजबूर  होकर  गल्ला
 बेचेगा  क्योकि  जो  कर्ज  उसने  लिया  हैं  वह  मय

 सूद  के  उसे  अदा  करना  है  और  तीन  चार  महीने
 के  बंद  वही  गरीब  किसान  बाजार  में  गल्ला
 खरीदता  फिरेगा।  मैं  पत्नी  जी  से  पूछना  चाहता
 ह्  कि  जब  वह  गरीब  कप्तान  अपने  खाने  के
 लिये  और  अपने  खेत  में  बीज  बोने  के  लिए  गल्ला
 लेने  बाजार  में  जायगा  तो  क्या  आप  उसको  इसी
 कीमत  पर  या  दो  रपये  के  मुनाफे  पर  गल्ला  देने
 के  लिये  रजामद  होगे  ?  आज  आपने  76  रुपये
 के  भाव  मे  गल्ला  खरीदा  ।  जब  उसको  जरूरत
 पड़ेगी  तो  शायद  उसे  00  रुपये  के  भाष  में
 खरीदना  पडेगा  |  यह  बहुत  छोटी  माटी  बातें  है
 जिनकी  तरफ  आपकी'  तवज्जह  होनी  चाहिये  4

 हमारी  सरकार  की  तरफ  से  केन्द्र  खोले  जा  रहे
 है...  (ध्यान)  ...

 मैं  जब  केवल  एक  बात  भरत  भें  कहता
 चाहता  हु,  वैसे  बात  तो  बहुत  है  कौर  माननीय
 उपाध्यक्ष  जी  मानते  हैं  कि  दो  धडी  गेहूँ  को  भी
 तोले  किसान  को  एक  घटा  लगता  है  और  यहा
 I5  मिनट  में  सारा  तोलना  पड  गया।  लॉस्ट

 प्वाइन्ट  मेरा  यह  है-मुझे  रस  पर  एतराज  नहीं  कि

 इस  देश  में  बिजली  बहुत  कम  हैं,  और  बह  एक
 मिट  में  नही  लग  ई  जा  सकती  बोरिस  कीजिये

 बढ़ेगी  |  लेकिन  बिजली  कम  है  उनका  एक  उपाय
 कीजिये  )  आज  किसान  अपना  था  शश  चलायेगा
 उदार  के  ऊपर  कम  से  कं  5  आदमी  काम

 करते  है।  कोई  पूरी  डालता  हैं,  कीई  गेहूँ  हटाता

 है,  कोई  भूसा  हटाता  है।  सलाह  आदमी  से  उस
 यासर  का  काम  चल  रहा  है।  इधर  आपकी.
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 [sit  विजयपाल  सिह]
 बिजली  अली  गई  अब  वह  5  आदमी  गई  मे
 ्  हुये  बैठे  है,  ते  नहीं  सकते  है,  न  ला  सकते
 है  जानवर  की  तरह  धूप  में  पडे  हुये  हैं।  पता
 नहीं  बिजली  8  घटे  में  चापे  था  कल  आये  कब
 आये  1  भाप  ज्यादा  बिजली  नही  दे  सकते,  आप
 4  घने,  3  घटे  जितनी  बिजली  देता  चाहे  दीजिये
 लेकिन  कम  से  कम  यह  सुविधा  आप  क्लीन  को
 जरूर  दीजिये,  उसको  नोटिस  मिल  जाय  किन
 फला  दिन  चला  वक्त  तक  बिजली  चलेगी  और
 फला  दिन  चला  वक्‍त  से  फला  वक्‍त  तक  बिजली
 बन्द  रहेगी।

 जहा  तक  गन्ने  को  फूटी  का  सवार  है  उस
 की  तरफ  भी  आपका  नेशनलाइजेशन  का  कदम
 उठेगा  और  और  बहुत  से  सवाल  है,  आप  मुझसे
 ज्यादा  जानते  है  ।

 आप  तो  मुझे  से  ज्यादा  अनुभवी  है  और  मेरी
 आप  की  काई  दुश्मनी  भी  नहीं  है,  हमारी
 पार्टियों  के  ताल्लुक़ात  भी  अच्छ  है।  मै  आशा
 बरता  हू  कि  हमारे  सुझावों  पर  आप  भर  ज्यादा
 गौर  करेगे,  इस  मे  मेरे  से  ज्यादा  भलाई  आप
 की  है,  क्योंकि  हम  तो  24  ही  जीत  कर  राय  है
 और  बाप  सात  तीन  सौ  जीत  कर  आये  है,  इस
 लिए  ज्यादा  जिम्मेदारी  आप  की  है

 ft  भाथू राम  मिर्धा  (नागौर)  :  मान-
 नीय  उपाध्यक्ष  जी,  कृषि  मतालय  की  भागे
 जो  इस  सदन  में  पेश  हुई  है,  मै उन  का  समर्थन
 करने  के  लिए  खडा  हुआ  हू  ।  आप  सब  इस  बात
 को  जानते  है  कि  यह  महाशय  हमारे  देश  की
 75  फीसदी  जनता  के  भाग्य  से  सम्बन्ध  रखता

 है  .  राज  देश  मे  जीतता  धन  पैदा  होता  है  उस
 का  आधे  से  भी  ज्यादा  धन  इस.  मलाल  के
 फार्यक्लापों  कौर  हमारे  देश  की  जनता  के  साथ

 जुडा  हुआ  है  ।  इस  लिए  यह  एक  बड़ा  महत्व-
 पूर्ण  मंत्रालय  है  और  जो  कार्य  यह  मंत्रालय  कर
 कर  रहा  है,  उस  का  फैलाव  भी  देश  के  अंदर

 बहुत  ज्यादा  बढ़ा  है।  इस  देश  के  अन्दर हस
 मतव्राहूप,  राज्य  सरकारों  के  कृषि  मता लय
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 कौर  देश  की  जनता,  इन  तीनो  के  मिले  जुले
 प्रयास  से  आजादी  के  बाद  पिछले  24  वर्षों  के
 अन्दर  विभिन्‍न  योजनाओं  के  जर्सी  हमारा
 कृषि  का  उत्पादन  हर  दिशा  में  बढ़ा  है।  एक
 तरफ  हमारे  देश  की  आबादी  बढ़ी  है  शौर  अभी
 तेजीके  साथ  बढती  जा  रही  है,  उस  को  हम  रोकना

 चाहते  है,  नियोजन  करना  चाहते  है,  उसके
 साथ  देश  की  कमी  का,  पशुपालन  का,  बनों  का,
 जो  धन  पैदा  बरन  का  तीसरा  जरिया  है,  इस
 सारी  बाता  का  इस  मंत्रालय  के  साथ  गहरा
 सम्बन्ध  है  .

 45  52  brs

 (Suri  K  N  Tiwari  i  the  Chau  |

 अभी  मेरे  से  पृथक्ता  ने  बहा  कि  खाद्यान्न
 का  उत्पादन  क।फी  तेज  रफ्तार  से  हमारे  देश
 में  बडा  है  हम  ने  जिस  प्रकार  से  विज्ञान  और

 टेकनोलॉजी  का  सहारा  लेकर,  इस  क्षेत्न  मे  काम
 करने  वाले  रिसर्च  करने  वाले  वैज्ञानिकों  का

 सहारा  लेकर,  राज्य  सरकारो  के  साथ  ताल-मेल
 बैठाकर,  इस  क्षेत्र  म ेजिस  तेजी  से  कार्य  किया

 है,  उसके  परिणाम  निकल  रहे  है  और  आज  का

 युग  हमारे  कृषि  विकास  के  इतिहास  का  एक
 अनमोल  चैप्टर  है  |  दुनिया  के  कृषि  विकास  के

 इतिहासो  को  मैंने  पढ़ा  और  समझा  है,

 परन्तु  जिस  तेज  रफ्तार  से  हम  ने  कुछ  साला
 में  खाद्यान्न  के  उत्पादन  को  बढ़ाया,  कृषि  की

 दूसरी  वीजा  के  उत्पादन  को  बढ़ाने  वी  कोषीय
 की  बह  सचमुच  बहुत  सराहनीय  है  कौर  इसके
 लिये  न  केवल  हमारा  कृषि  मतालाए,  बल्कि

 हमारे  किसान  बधाई  के  पात्र  है।

 हमारा  खाद्यान्न  का  उत्पादन  जो  969-70
 में  99  मिलियन  टन  था,  वहू  1970-71  में  बढ़कर
 07  मिलियन  टन  हो  गया  और  इस  साल  तो
 उससे  भी  ज्यादा  उत्पादन  हुआ  है,  चाहे  सूखा
 पड़ा  हो  या  गीला  पड़ा  हो  या  कुछ  भी  हुआ,
 हो,  इस  साल  30%  2  सलिमन  बन  के
 लगभग  सायमन  का  उत्पादन  होगा  और  इसी



 "लिये  हमारे  सामने  राज  एक  संमंध्या  खड़ी  हो.
 गई  हैं  कि  जितना  गेहूं  हम॑  चौथी  योजना  के
 अन्त  तक  पैदा  करना  चाहते  थे  यानी  28  मिलि-
 यन,  टन  चह  इसी  साल  हमने  पैदा  कर  लियां  है
 इसलिए  यह  संस्था  खड़ी  हुई  है  कि.  इसको
 कहाँ  रखें,  कितना  खरीदें,  कहां  डालें  और  किसान
 पैदा  करने  का.  कोई  दूसरा  रास्ता  अख्तियार  करें,
 इसलिये  किसानों  को  4-6  रुपये  कम  देने  की
 बात  उठाई  |  a  fa  इन्पुट्स  के  भाव  बढ़  गये  थे,

 इसलिये  हमने  यह  सवाल  श्राप  के  सामने  रखा
 और  आपने  बड़ी  मेहरबानी  करके  जो  वैज्ञानिकों
 की  रिपोर्ट  थी,  उन  सारे  मुद्दों  को  सोच-समझ
 कर  और  देश  की  जनता  और  किसानों  का
 ख्याल  रख  कर  इस  साल  के  लिए  तय  क्या  कि
 कम  से  कम  गेहूं  के  दाम  नहीं  घटेंगे।  आपका

 यह  फैसला  एक  दुरुस्त  और  बिल्कुल  वाजिब
 फैसला  वह  है  और  इसके  लिये  मैं  आपको
 बधाई  देता  हूं,  क्योंकि  आपके  पहले  फैसले  के

 तेहत  हमारे  छोटे  किसानों  और  मंजिल
 किसानों  का  बहुत  नुकसान  होता  था,  जिनकी
 तादाद  आज  देश  में  बहुत  ज्यादा  है  1

 सभापति  महोदय,  यह  समस्या  सब  जगह  आने
 वाली  है,  अभी  तो  गेहूं  में  आई  है,
 लेकिन  अब  मिलता  में  भी  आनेवाली  है,  दालों
 में  यह  स्थिति  खड़ी  होने  वाली  है।  तेल  के  क्षेत्र
 में  हमारे  यहां  कुछ  कमी  है,  इसलिए  मैं  सूरज-
 मुखी  और  सोयाबीन  के  उत्पादन  की  बढ़ाने  की

 तांक  आपका  ध्यान  आकर्षित  करना  चाहता  हूं।

 सूरजमुखी  के  बीजों की  हमारे  देश  सें  बहुत  कमी

 हैं।  लंसनें  कहा  हैं  कि  हमारे  पास  बीज  तो  है,
 लेकिन  अच्छी  क्वालिटी  का  नहीं  हैं,  मैं  'चाहता
 हू ँकि  चाहे  जिम  क्वालिटी  का  बीज  है,
 तुरन्त  मंडराया  जाय ।  बहु  कहना  कि  उससे
 , बीमारी  फैल  जायगी,  हमारे  यहां  पहले  ही  बहुत.

 सी  बीमारियां  फ़ैली  हुईं  हैंतो  चार  और  फ़.
 जायगी. तो  भी  वह  ज्यादा  नुकसान  नहीं  करेगा  1  a
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 बीघा  बहुत  कम  है  t  सोयाबीन  का  तेल  इस  देश:
 में  बहुत  ज्यादा  पदा  हो  सक्रता  है,  उसकी
 पोटेन्शल  बहुत  ज्यादा  है।  इसलिए  मैं  निवेदन
 करना  चाहूंगा  कि  हमारी  केन्द्रीय  सरकार  का
 कृषि  मंत्रालय  और  राज्य  सरकारों  के  कृषि
 मंत्रालय  वापस  में  सहयोग  करके  सोयाबीन  और
 सनफलावर  के  बीज  और  ज्यादा  मंगवाकर  इस
 का  तेजी  से  विकास  किया  जाय  1  अगर  हेम  ऐसा
 कर  सके  तो  आने  वाले  दो  सालों  में  प्रायः-

 सीड्स  के  मामलें  में  हम  सरप्लस  हो  सकते  हैं  1

 आप  के  सामने  रुई  के  उत्पादन  का  सवा कू

 है  7  रई  की  हमारे  यहां  बहुत  अच्छी  बैराइटीज
 निकली  हैं,  जिनसे  हमारा  काफी  फारन  एक्सचेन्ज
 बच  सकता  हैं  यदि  हम  उसके  एन्टी  को  बढ़ा
 सकें  ।  लेकिन  इसके  लिए  प्रचार  और  प्रसार
 की  कमी  है।  यहां  तक  कि  हमारे  राज्यों  के

 कृषि  मंत्रालय  भी  उन  बातों  को  नहीं  जानते  हैं
 इसलिए  यदि  उसके  बीजों  का  सही  तरीके  से
 वितरण  किया  जाय  और  हमारा  कृषि  मंत्रालय
 राज्यों  के  कृषि  मंत्रालय  तथा  जनता  तक.  उसके
 ज्ञान  का  प्रसार  करें  तो  रुई  के  क्षेत्र  में  भी  हम
 आत्म  निर्भर  हो  सकते  हैं।  हमें  चाहिए.  कि  हम
 लोगों  का  सेमिनार  बुलायें,  एक्सटेंशन  आफिसर्ज
 को  बुलायें  और  इन  अच्छी  वरायटी  का  उनको
 ज्ञान  कराम  तो  देश  के  कई  क्षेत्रों  में  इसका

 बहुत  अच्छा  विकास  किया  जा  सकता  हैं  और
 उस  सूरत  में  हमें  रुई  बाहर  सें  मंगाने  की  जरूरत

 नहीं  रहेगी  ।  देश  में  ही  पक्षपात,  उत्पादन  कर
 लेने  से  फिरन-एक्सचेन्ज  बचेगा  और  हम  सेल्फ-
 सीमेन्ट  हों  जायेंगे  7

 आप  कृषि  के  क्षत्र  के  अन्दर  मूल्यों को
 स्टे बिल्टी  देना  चाहते  हैं  भौर  यह  भी  चाहते  हैं.  a

 कि  किसान,  कंज्यूमर  और  इष्डस्ट्रयेलिस्ट्स..
 सबको  बैलेंस्ड  रखा  जाय।  इसके  लिए  किन
 जिलों  का  उत्पादन  किस  लेवल  तक  हो,  इसके.

 4  आयें  में  आपको  कोई  बोएगा  बनती  पड़ेगी।  .
 wt.  मेरा  सुझाव  है  आप  एक  कोष  प्लानिंग  बोर्ड.

 fe.  अंता यें;  जिसकी:  बायें  संख्या  के  अन्दर  हीं.
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 [at  मामूराम  मिर्धा]
 कौर  वे  शाखायें  एक्सटेंशन  से  ब्लाक-लेवल  तक

 चहूं  समझाये  कि  हर  कमाडडिटों  क्रितनी  भाषा
 तक  पैदा  करनी  है  और  उन  वस्तुओं  की  कीमत
 बताने  में  भी  वे  सक्षम  हो  इस  प्रकार  का  प्रयास
 छापने  कुछ  धान  के  क्षत्र  मे  किया  है,  उसी  तरह
 से  अन्य  चीजों  मे  भी  करना  पड़ेगा।  क्‍या  कीमत
 आप  प्रोड्यूसर  को  देता  चाहते  है  और  अगर
 उस  दाम  में  कोई  दूसरा  खरीद नेवाला  न  हो  तो
 सरकार  उसको  खरीदने  की  व्यवस्था  करे,  इन
 सारी  च्रीजो  की  व्यवस्था  जब  तक  मार्केटिंग
 सोसायटीज  है,  उनका  सहयोग  लेकर  जब  तक
 आप  प्रयत्न  नहीं  करेंगे,  इतर  4स्तूप  की  प्राइसेस
 कभी  भी  आप  रटेबिलाइज  नहीं  कर  सकते,

 इंडस्ट्रीज  की  माँगों  को  ठीक  लग  से  पूरा  नहीं
 कर  सकेंगे  शौर  कन्जयूमर  को  वाजिब  कीमत
 पर  नही  दे  सकेंगे  ।  यह  समस्या  कृषि  के  हर  क्षेत्र
 में  आनेवाले  है  ।  एक  लम्बे  दृष्टिकोण  को  विचार
 में  रख  कर  बाप  क्रिप्स  का  प्लानिंग  करे  और
 मार्केटिंग  के  आधार  पर  कीमतों  का  निर्धारण
 करें।

 भूमि  सुधार  के  बारे  में  काफी  चर्चा  इस
 सदन  मे  हुई  है।  आजकल  अखबारों  मे  भी  यह
 विषय  काफी  चर्चा  का  विषय  बना  हुआ  है।  मै
 निवेदन  करता  चाहता  हु  कि  जो  6  सीधा
 आपने  भूमि  की  सालिग  के  बारे  मे  तय  किए
 हैं  भर  जिन  पर  अभी  हाल  में  मुख्य  मन्त्रियों
 के  सम्मेलन  मे  विचार  विमर्श  हुआ  है,  मै  सम-
 पता  हू  कि  आपने  ये  बहुत  अच्छे  सिद्धात  तय
 कितने  हैं।  आपने  परिवार  की  डेंफिनीोशन  की
 है  ।  स्टेण्ड  एकड  के  बारे  में  आपने  बताया  है
 कि  वह  भूमि  जो  सरकारी  सिचाई  के  जरिए
 'शिक्षित  होती  है  और  जिसके  जरिए  किसान  दो
 फसलें  ले  सके,  अगर  ऐसी  जमीन  हो  तो  उसका
 सीलिंग  0  एकड़  से  8  एकड़  के  बीच  में
 करेगे, मैं  चाहता हु.  कि  इस  नियम  को  कुछ
 ज्यादा  साफ़  किया  जाय  |  आपने  यह  भी  कहां
 है  कि  परिवार  के  पीछे  नगर  बड़ी  फैमिली  हैं
 तो  बहू  दुगना  तक  हो  सकता  है  और  अगर
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 स्पेशल  टाइप  के  सकंमस्टान्सेज  है,  जैसे  अकार  हो
 था  दूसरी  स्थिति  बनती  हो  कहने  का  मतलब

 यह  है  कि  आपने  जितने  नियम  बनाये  हैं,  वे

 बहुत  अच्छे  सिद्धांत  है

 उनको  सही  लग  से  इम्प्लीमेंट  करके  सभी
 सरकारे  कानून  बना  ले  और  उसको  लागू  करे
 और  जो  जमीन  मिले  बह,  जिन  लोगो  को  जमीन
 देती  है,  उनमे  सही  वितरण  कर  दे  ता  मैं  सम-
 पता  ह  बड़ा  इन्साफ  होगा  और  इस  देश  की
 जनता  को  बड़ा  लाभ  पहुँचेगा।  मै  आपसे  निवेदन
 करता  हू  कि  इसका  इस्प्लीमेस्टेशन  ठीक  लग  से

 हो,  ठीक  लग  से  इसको  लागू  किया  जाये  इस
 बात  की  व्यवस्था,  जैसे  कि  राज  भी  आप  कर

 रहे  हैं  और  ज्यादा  गहराई  मे  जाकर  करती
 पड़ेगी  ।

 6  hrs.

 मैं  आपसे  खास  तौर  से  निवेदन  कर  रहा
 था  कोपापरेटिव  मार्केटिंग  के  बारे  में,  कौआ-
 नेटिव  प्रोसेसिंग  के  बारे  में  कि  यह  जितनी
 मार्केटिंग  की  व्यवस्था  है  इस  पर  आपको  थोडा
 सा  गहराई  में  जाकर  सोचना  चाहिए।  खास
 तौर  से  आपने  जो  जो  नेशनल  कोआपरेटिव
 डेवलपमेट  कारपोरेशन  बनाया  है,  आपने  काफी
 सोच  विचार  करके  श्री  वेक टाप या  के  नेतृत्व  मै
 कमेटी  बनाई  और  उन्होंने  काफी  अच्छे  सुझाव
 दिए  है  लेकिन  उनको  आपने  अभी  तक  लागू  नहीं
 किया  है।  वह  एक  बडा  इम्पार्टेन्ट  क्रापेरिशन  है
 और  जा  उसके  सुझाव  है  उनके  जरिए  कृषि  की
 मार्केटिंग  बहुत  अच्छी  तरह  से  रेगुलेटर  होगी
 और  किस  तरह  से  किसानों  की  पैदावार  का
 प्रोसेसिंग  हो  और  कैसे  कोआपरेटिव  सेक्टर

 मजबूत  बने  क्योकि  कोआपरेटिव  भी  आपके
 मलाशय  का  एक  महत्वपूर्ण  अग  है  तो  इस  सेक्टर
 को  भी  मजबूत  करने  के  दृष्टिकोण  से  उत  सिंहा-
 शो  को  तुरन्त  लागू  किया  जास  और  प्रोसेसिंग
 की  तरफ  ज्यादा  ध्यान  दिया  जाए।  इससे
 कोआपरेटिव  सेन्टर  कौर  एग्रो  इंडस्ट्रीज  सेक्टर
 को  भी,  ो  कि  एक  मजबूत  सेक्टर  होगा
 चाहिये,  मजबूत  होने  में  बंद  मिलेगा  1
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 मैं  खास  तौर  से  यह  भी  निवेदन  करना
 चाहता  हु  कि  हिन्दुस्तान  में  अजीब  2  तरह  के
 इलाके  हैं---कहीं  पहाड़  हैं,  कहीं  हिल्स  है  और

 कहीं  रेगिस्तान  हैं।  हिन्दुस्तान  में  रेगिस्तान  तीन
 सार  सूत्रों--राजस्थान,  गुजरात,  हरियाणा
 पंजाब--में  पडता  है।  उस  इलाकों  के  विकास
 के  लिए  जैसा  कि  हमारी  प्रधान  मन्नी  जोर  दे
 रही  हैं  कि  हमारे  देश  की  जनता  जिन  एन्जा-
 गरनसेन्टस  में  रह  रही  है  बह  खराब  होते  चले
 जा  रहे  है,  वह  और  ज्यादा  खराब  न  हो  इसलिए
 उनको  बचाना  जरूरी  है।  इकोलॉजिकल  बैलेन्स
 कायम  रहे  इस  पर  वे  बहुत  ज्यादा  जोर  दे  रही
 है।  किसी  भी  राष्ट्र  के  लिए  एक  छाग  रेज  की
 पालिसी  होना  बहुत  जरूरी  होता  है।  इसको
 ध्यान  से  रखते  हुए  मैं  कहना  चाहता  हू  कि
 हमारा  जो  सूखे  का  इलाका  है  जहा  आरजेडी
 चिन  पापुलेशन  है  उन  इलाकों  की  आबादी  के

 लिए  बजट  में  पिछले  साल  सिर्फ  50  राख  रुपये
 का  प्रोविजन  रखा  गया  था  लेकिन  वह  भी  खर्चा

 नहीं  हुआ।  सिर्फ  ट्यूबवेल्स  बनाने  के  लिए
 आपने  थोडा  सा  पैसा  गुजरात  मे  दिया।  अगर

 गुजरात  में  ट्यूबवेल  के  लिए  आप  पैसा  दे  सकते

 है  तो  राजस्थान  में  क्यो  नहीं  दे  सकते

 जहां  कि  जैसलमेर  और  बाडमेर  में  पानी  के  बहुत
 से  पाकेट्स  हैं?  हमने  कुछ  योजनाये  भी  बताकर
 आपके  पास  भेजी  है।  वहां  पर  जो  जानवर
 चराने  वाले  या  दूसरे  लोग  है  उनको  अगर,  वहां
 पर  बिजली  से  द्यूबबेल  लगाकर  उसके  राउन्ड
 बसा  दिया  जाए  तो  उससे  जानवरों  का  दूध  भी

 बढ़ेगा  और  भेड़ों  की  ऊन  भी  बड़ेगी।  इस  पर
 बहुत  स्थायी  जोर  देने  की  आवश्यकता  है  लेकिन
 हमारे  देश  में  पशुधन  पर  जितना  ध्यान  दिया
 जाना  चाहिए  था  उसना  ध्यान  नहीं  दिया  गया  ।
 मैं  इस  मंत्रालय  से  निवेदन  करूगा  कि  हरित
 क्रान्ति  में  तो  हम  अब  काफी  आगे  बढ़  गए  हैं,
 अब  व्हाइट  क्रान्ति  लाने  की  जरूरत  है।  अगर
 किसानों  का  ह्य  गाँवों  से रोज  उठने  रगे  और
 उसको  रोज  नकद  सप्रा  मिल  जाए  तो  वे  अपनी
 गायों  को  बराते  का,  खिलाने  का,  क्रास  बीड
 और  सारे  एक्सटेंशन  प्रोग्राम  का  इन्तजाम
 करेंगे  |
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 पिछले  बजट  में  अपने  प्रावधान  किया  था
 कि  हम  एक  ऐसे  कमिशन  का  गठन  करेंगे  जो
 पंचायती  राज,

 री
 निजी  ढेवलूपमेंट--इन  सारी

 कीजो  को  देखेगा  लेकिन  वह  सारा  प्रोविजन  लैप्स
 हुआ  और  उस  कमीशन  का  गठन  नहीं  हुला  ।
 नतीजा  यह  है  कि  हमारी  योजनाओं  मे  जो  सबसे
 जरूरी  जड़  है,  जो  हम।री  काम  करने  वाली
 सहकारी  समितिया  ध्रौर  गाँवों  मे  पंचायतीराज
 की  सिखाये  है  वह  ढीली  पडी  हमारे  पीड़ित  जी
 ने  उनको  सन्‌  959  से  शुरू  किया  था  लेकिन
 शब  धीरे-धीरे  चिराग  के  अन्दर  तेल  खत्म  हो
 रहा  है  इसलिए  उसमे  हमे  नयी  जान  डालनी
 है।  भापकी  जो  माजिनल  कार्ड्स  की  स्कीम्स  है,
 लैड लेस  फारस  की  स्कीम्स  है  या  गोवा  में  जो
 और  योजना  है  उन  सब  में  अगर  जान  डालनी

 है  तो  हमारे  समाज  में  नीचे  के  जो  एप्रेटस  B—
 पंचायत  और  कोआपरटिव्ज,  बहू  वायविक

 यूनिट्स  हो  और  मजबूत  हों  और  उनमे  एक्स
 टेशन  बीस  की  व्यवस्था  हो,  हमारी  सरकारी
 संस्थाओ  की  क्या  शक्ल  बने  उसके  लिए  बहुत
 पहले  से  थियरी  होनी  चाहिए।  इसमे  हम
 बैसे  ही  बहुत  लेट  हो  गए  है।  मैं  आपसे  निवेदन
 करूंगा  कि  इसके  लिए  आप  कोई  कमेटी  चा
 कमीशन  बनायें  ।  अब  सभी  जगहों  पर  पंचायतों
 के  चुनाव  होने  जा  रहे  हैं  जैसे  कि  यू  पी  में  होने
 जा  रहे  है।  यदि  आपका  कमीशन  दो  साल  के
 बाद  रिपोर्ट  देगा  तो  उसका  इस्प्लीमेटेशन  होने
 में पाच  साल  लगेंगे।  यदि  आप  जल्दी  कर
 सकते  हैं  तो  अभी  दो  लार  महीने  चुनाव  को
 रुकवाये  और  सही  थिंकिंग  के  आधार  पर  पंजा-
 यत  नवगठित  की  जायें  तो  वह  हमारी  योजन
 नागों  के  लिए  कारगर  साबित  हो  सकती  हैं
 इस  दृष्टिकोण  से  अगर  आप  इस  काम  को  पूरा
 करवा  सकते  हैं  तो  मैं  आपसे  निवेदन  करू गा
 कि  अभी  जो  चुनाव  हो  रहे  हैं  पंचायतों  के
 उनको  थोड़ी  देर  के  लिए  रुकवाये  नहीं  तो

 उनके  इम्प्लीमिटेशन  मे  बहुत  ज्यादा  समय  लग
 जायेगा।  ये  संस्थायें  हमारे  काम  में  बहुत
 यूज फुल  साबित  हो  सकती  है।  हमारी  सारी
 कृषि  और  पशुपालन  की  योजनाओ  को  गू
 करने  में  ये  संस्थायें  सार्थक  और  सक्षम  साबित
 हो  सकेंगी।

 मैं  ओर  अधिक  समय  ये  लते  हुए  निवेदन
 करूंगा कि  मैंने  जो  कुछ  सुझाव दिए  है  उन
 पर  भाप  भौरे  फ़र्मायें  ।  यह  मंत्रालय  जी  अच्छे
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 काम  कर  रहा  है  उनके  लिए  घन्यवाद  देते
 हुए  मैं  इन  माँगो  का  समर्थन  करता  हू  ।

 *SHRI  M  RAJANGAM  (Duindigul)
 Mr  Chairman,  Sir,  at  the  very  outset,  I
 would  like  to  point  out  that  of  all  the
 Demands  for  Grants  presented  before  this
 House,  the  Demands  for  Grants  of  the
 Ministry  of  Agiiculture  alone  are  meant  for
 the  developnent  and  welfare  of  croies  and
 crores  of  people  living  im  ruial  areas
 (interrnptiou)

 Sir,  Iam  glad  that  the  Munisters  are
 able  to  understadd  my  language

 Sir,  Indie  is  primarily  an  agricultural
 country  In  the  whole  world,  tn  our  country
 there  is  the  largest  number  of  Acts  pertaim-
 ing  to  agriculture  If  for  a  moment  you
 try  to  find  whether  all  these  Acts  have
 been  implemented  vigorously,  the  answer  ts
 an  emphatic  ‘no’  Tam  constrained  to  say
 that  all  these  Acts  have  in-laid  loopholes
 which  give  protection  to  the  agricul-
 turists  0.  means  There  5  no  act
 which  gives  a  8  heiping  hard  to
 small  farmers  and  poor  agriculturists
 For  example,  at  the  end  of  Third  Five  Year
 Plan,  though  a  sum  of  Rs  20  crores  had
 been  given  as  credit  for  the  development  of
 agriculture,  the  microscopic  minority  of  rich
 farmers  have  appropriated  a  sum  of  Rs  00
 crores  Do  you  know  how  much  has  gone
 to  the  agricultnrists  having  assets  worth  Rs
 1,000,  and  below  ?  Sur,  you  will  be  amazed
 to  know  that  only  a  sum  of  Rs  69  crores
 has  been  made  use  of  by  the  small  farmers
 These  are  not  the  statistics  compiled  by
 Rajangam  The  Government  of  India  have
 given  this  figures

 As  compared  to  the  capital  intensive
 industries  that  have  been  developed  all
 these  years,  only  agrici  iture  has  contributed
 its  share  mm  the  economic  growth  of  the
 sountry,  The  annual  target  fixed  for  the
 growth  mm  agricultural  production  during  IV
 Five  Year  Plan  3  5%  =  But  the  agricultural
 profwetion  has  exceeded  the  target
 during  the  year  under  Report  the  agricul-
 tor  production  has  gone  up  to  S3%

 Gur  Planning  Minister  has  this  to  say-
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 m  overall  terms  Agricuiture  ss  suecess  ttory
 only  partially—guccess  story  only  partially,
 In  a  recent  Seminar  held  at  Abmedabad,
 our  Planning  Minister  kad  stated  that  even
 atter  25  years  of  independence,  even  after
 conducting  four  General  Elections,
 even  after  completing  three  Five  Year  Plans
 the  small  farmers  in  our  country  numbering
 many  millions  were  not  getting  in  time  high
 yielding  vamety  of  seeds,  fertilisers,  credit
 facilities  or  modern  agricultural  implements
 Fortunately  for  us  our  Planning  Minister  is
 himself  an  agriculturimst  and  chere  38  truth
 m  what  he  says.

 In  the  Congress  Parliamentary  Party’s
 meeting  held  on  ith  April,  the  Congress
 Members  were  agitated  over  the  fact  that
 the  Congress  Chief  Ministers  im  the  States
 were  not  actively  engaged  in  implementing
 the  assurances  given  to  the  peuple  at  the
 time  of  recent  General  Elections  to  the
 State  Assemblies  ‘They  were  charging  the
 Congress  Chief  Ministers  that  they  were  not
 enthusiastic  enough  to  implement  the  assu-
 rance  of  land  ceilling  One  Young  lurk
 Member  went  to  the  extent  of  saying

 “Let  us  not  be  charged  with  the
 betrayal  of  the  people’s  faith  withm
 months  of  —  getting  their  massive
 mandate”

 Even  though  the  ruling  Party  has  got
 absolute  majority  in  this  House  after
 Nationalising  major  commercial  banks  after
 abolishing  the  Privy  Purses  of  the  Princes,
 itcannot  lay  a  claim  that  an  egalitarian
 Order  has  been  estabushed  in  the  country
 Though  the  ruling  Congress  Party  has  come
 back  to  power  हा  many  States  on  the  plank
 of  lowering  the  land  ceiling,  so  far  concrete
 steps  in  that  direction  have  alo  not  been
 taken  and  tt  looks  as  though  that  such  an
 occasion  may  not  arise  in  the  near  future,
 From  what  I  have  stated  earlier,  this  be-
 comes  crystal  clear.

 When  a  State  Government  mn  its  honest
 endeavours  to  establish  real  Gram  Ray  as
 envisioned  by  the  father  of  the  country,
 Mahatma  Gandhi  and  in  its  eartiestness  to
 meet  with  complete  success  wants  autonomy,
 it  is  beng  accused  as  demanding  undepan-
 dence,  Bvenin  the  Central  Government

 “The  original  specch  was  delivered  in  Tamu!
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 are  prepared  to  hand  over  independence  on
 a  silver  plate,  the  State  Government  does
 not  want  it.  Why  should  the  State  Govern-
 ment,  after  getting  independence,  bear  the
 heavy  burden  of  indebtedness  which  has
 been  growing  all  these  25  years  to  the  height
 of  Himalayas  ?  During  the  British
 rule......

 MR.  CHAIRMAN  :  Please  here  me.
 When  you  are  speaking  on  Agriculture,  you
 should  confine  yourself  to  Agriculture.
 There  is  no  question  of  State  autonomy
 here,

 SHRI  THA  KIRUTTINAN  (Sivaganja):
 While  building  up  his  argument,  he  is
 touching  upon  that  point.

 MR.  CHAIRMAN:  He  is_  beating
 about  the  bush,  covering  all  the  subjects-——
 provincial  autonomy,  powers  for  the  States,
 etc.,  which  are  not  relevant  to  the  subject
 under  discussion.

 SHRI  M.  RAJANGAM :  During  British
 Rule,  the  Congress  Party  was  vociferous  in
 saying  that  the  British  Government  living
 ten  thousand  miles  away  would  not  be  able
 to  appreciate  the  problems  of  Indian  people
 What  do  we  say  now?  We  are  saying  that
 living  in  air-conditioned  bungalows  in  Delhi,
 which  is  thousands  of  miley  away  from  the
 five  lakhs  of  villages,  the  Ministers  would
 not  be  able  to  contribite  anything  werth-
 while  for  the  development  of  these  villages.
 It  +s  axiomatic  that  for  industrial  develop-
 ment  the  base  is  agricultural  development.

 Having  spent  Rs.  50  lakhs  on  travelling
 allowance  under  the  demands  No.  25,  26,
 28,  29,  30,  31,  and  24,  can  the  Minister
 assure  me  that  at  teast  5000  villages  have
 been  visited  by  those  who  have  undertaken
 such  tours  ?  I  want  to  ask  of  the  Central
 Ministers,  who  visited  Ariankuppam  at  the
 time  of  by-election  to  the  State  Assembly
 of  Pondicherry,  whether  they  could  persuade
 the  Minister  of  Agriculture  to  visit  Arian-
 kuppam  and  such  other  lakhs  of  villages
 and  to  assess  the  needs  of  those  villages.

 Our  Chief  Minister,  Dr.  Kalaignar
 Kerunanidhi,  who  ip  an  epitome  of  intelii-

 gence,  industriousness  and  carnestness,  has
 brought  the  ceiling  on  land  to  $  acres  and
 after  having  successfully  imp'emented  this
 legislation,  he  is  seeking  the  advice  of  the
 Centre  as  to  what  action  should  be  taken  in
 regard  to  the  Estates.  would  like  to
 appeal  to  ‘the  hon  Minister  that  the  Centre
 should  advise  the  other  States  to  emulate
 the  example  set  by  the  Government  of
 Tamil  Nadu  for  whom  the  voice  of  people  is
 the  voice  of  God  and  try  to  implement
 this  land  ceiling  act  uniformly  in  all  the
 States.  At  least  now,  it  should  be  clear  to  my
 hon.  friend  Shri  Balathandayutham  that  for
 my  State  Government  and  for  my  party
 there  is  no  need  to  solicit  ideas  from  either
 Mr.  Nixon  or  from  Mr.  Chou-an-lai.

 Under  the  National  Forest  Policy,  out
 of  the  total  land  area  of  a  State,  the  mini-
 mum  of  33%  should  be  forest  area.  This
 minimum  is  obtained  in  the  State  of  Tamil
 Nadu.  Under  Demand  No.  28,  during
 397i-72  a  sum  of  Rs.  30,20,000  has  been
 showing  as  saving.  If  the  Centre  could
 not  spend  the  allotted  money,  this  money
 could  have  been  given  to  the  Tamil  Nadu
 Government,  which  would  definitely  have
 utilised  for  the  development  of  forest  based
 products,  Under  demand  No.  I!5-—Capi-
 tal  outlay  on  Agriculture-there  has  been  a
 saving  of  Rs.  पू  crores.  When  we  have
 not  achieved  the  target  of  fertiliser  produc
 tion,  I  am  not  able  to  appreciate  this  huge
 saving.  It  has  been  estimated  that  annually
 Rs.  500  crores  worth  of  paddy  is  being
 wasted  and  to  avoid  this  national  waste  550
 coonerative  processing  units  are  to  be  set
 during  the  रे  Plan  period.  So  far  only
 98  units  have  been  established.  When  this
 is  the  position,  how  can  there  be  a  saving  of
 Rs.  30  lakhs  under  Demand  No.  26  which
 is  to  give  financial  assistance  to  co-operative
 banks.

 IT  have  moved  some  Cut  Motions  to
 Demand  No.  25,  26  and  2)  because  under
 these  demands  also  the  amounts  allocated
 have  not  been  spent  fully.  For  example,
 the  money  allocated  for  developing  agricul-
 ture  in  tribal  development  agencies  has  not
 been  utilised  in  full.

 If  this  is  the  kind  of  attention  that  we
 pay  for  the  development  of  agriculture,
 which  hag  fulfilled  its  target,  I  ain  sure  thas
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 the  Centre  is  not  doing  justice  to
 agriculture,

 If  at  all  the  Government  of  India  bring
 ceiling  on  urban  property,  I  would  urge
 upon  the  hon.  Minister  that  at  least  a
 semblance  of  Parity  should  be  manntained
 between  utban  ceiling  and  rural  land
 ceiling.  I  doubt  very  much  whether  urban
 ceiling  would  ever  become  a  reality.

 Finally,  the  Tamil  Nadu  Government
 have  incurred  an  expenditure  of  Rs  292.3
 lakhs  as  against  the  agreed  Central  assis-
 tance  of  Rs  265  50  lakhs  for  rural  employ-
 ment  crash  programme  The  total  assistance
 so  far  released  by  the  Government  of  India
 i  Rs  26069  lakhs.  Asumof  Rs.  48]
 lakhs  is  still  due  to  the  State  Government
 against  the  agreed  Central  assistance  of  Rs
 265.50  lakhs.  So,  I  would  request  the
 Government  of  India  to  sanction  the
 following  funds  for  the  scheme.  I  would
 request  them  first  to  sanction  the  balance  of
 Rs.  4,8  lakhs  stilf  due  to  the  State  Govern-
 ment  against  the  agreed  Central  assistance
 and  atso  sanction  the  actual  additional
 expenditure  of  Rs.  26.83  lakhs  incurred  in
 97i-72  and  include  it  in  the  share  of  the
 State  for  1972-73  and  1973-74,  and  sanction
 Rs.  295  lakhs  for  those  years.

 SHRI  R.  S.  PANDEY  (Rajnandgaon)  :
 With  your  permission,  I  would  like  to  make
 a  small  observation.  |  Many  Members  of
 this  House,  stalwarts  who  are  participating
 in  agriculture,  have  desired  me  to  request
 you  that  you  should  increase  the  time  allo-
 tted  for  this  discussion.  Before  making
 this  request,  I  would  like  to  submit
 that  we  have  also  consulted  the  Minister
 and  he  has  said  that  if  more  time  is  pro-
 mused,  he  will  have  no  objection.

 Instead  of  five  hours,  it  may  be  extended
 to  eight  hours.  During  this  year,  buffer
 stock  has  been  created,  aud  there  has  been
 a  good  crop,  and  so,  a  number  of  Members
 of  Parliament  have  come  with  flowers  to
 be  presented  to  the  hon.  Minister  Shri  प्र  A
 Ahmed.  Please  permit  them  to  do  90,

 SHRI  NARSINGH  NARAIN  PANDEY
 (Gorakhpuc)  ¢  ‘These  ate  very  important
 Domands,  and  therefore  the  tline  should  be
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 extended.  We  would  request  you  to  extend
 the  time,  and  that  is  the  view  of  the  House
 also.

 SHRI  K.  RAMAKRISHNA  REDDY
 (Naigonda):  fully  support  Shri  R.  8.
 Pandey’s  request  made  on  behalf  of  the
 whole  House.

 MR  CHAIRMAN:  I  quite  realise
 that  this  is  a  very  important  Ministry  and
 it  Covers  so  many  important  subjects  hke
 dairying,  agriculture  etc.  and  the  time
 allotted  for  this  is  very  short.  But  it  was
 decided  in  the  Business  Advisory  Committee
 where  the  Members  of  every  group  were
 presented  that  this  would  be  the  time  for
 those  Demands  Anyhow,  this  debate  is
 not  going  to  be  concluded  today.

 at  रामचन्द्र  विकल  (बागपत)  इस
 विषय  पर  बहुत  मेम्बर  बोलना  चाहते  है
 इसलिए  इस  का  समय  और  बढ़ा  दीजिए।

 श्री  कृष्ण  चन्द्र  पांडे  (खली ला बाद)  :

 यह  प्रश्न  बहुत  गम्भीर  है  और  हर  कोई  इस  पर
 बोलना  चाहता  है।  मेरा  निवेदन  है  कि  आप
 इस  का  समय  बढा  दे  |

 MR.  CHAIRMAN  :  This  consensus
 of  the  House  will  be  conveyed  to  the
 Speaker  and  I  think  he  will  sympathetically
 consider  it.

 क्ष  मंत्रालय  में  उपमंत्री  (६. |  जगनन्‍्ताय

 पहाड़िया)  :  सभापति  महोदय,  कृषि  मंत्रालय
 की  मागो  पर  बहस  के  समय  बहुत  से  महत्वपूर्ण
 मुद्दे  उठाये  गये  है,  जिनमे  जोत  की  सीमा
 निर्धारित  करता,  फसलों  के  भाव  निर्घारित
 करना,  छोटे  और  बड़े  किसानों  को  ऋण  की
 प्राप्ति  और  बाजार  आदि  की  सुविधायें  ऐसे
 महत्वपूर्ण  प्रश्न  हैं  जिन  पर  मेरे  सीनियर  लीग
 ओर  कृषि  मंत्री  प्रकाश  डालेंगे  ।  मैं  इन  विषयों
 के  सम्बन्ध  में  संगत  का  अधिक  समीर  नहीं  छूगा  ।
 में  बसद  बातों  की  ओर  ध्यान  दिखाना  चाहूँगा
 जिनकी  ओर  आमतौर  पर  भारतीय  सदस्यों  का
 ध्यान  नहीं  जाया  भरता  कथित  णो  कृषि
 उत्पादन  में  कुछ  मिलाकर  देश  के  श्रीकांत  की
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 कुछ  बहुत  महत्वपूर्ण  कड़ियां  हैं  और  जिसके
 जरिये  से  हमारे  कृषि  उत्पादन  को  और  बढ़ाया
 जा  सकता  है  और  बढ़ता  है।  मैं  मानवीय  सदस्यों
 द्वारा  उठाये  गये  प्रश्नों  को  यहां  पर  नहीं  छेड गा
 उसका  जबाब  तो  कृषि  मंत्री  देंगे।  मैं  खास
 तौर  से  आप  का  ध्यान  दो  तीन  बातों  की  तरफ
 दिलाना  चाहूंगा  ।

 देश  के  अन्दर  जो  विकास  हो  रहा  है  वह
 योजनाबद्ध  तरीके  से  चलता  है,  और  योजनायें
 जो  हमारी  बनाई  जाती  है  उनमे  खेती  बाडी  और
 उद्योग  की  सभी  बातो  को  ध्यान  मे  रक्खा  जाता
 है  ।  लेकिन  कुल  मिलाकर  हमारा  अह्द  शय  है  एक
 ऐसे  समाज़  की  रचना  करना  जिसमें  कमजोर
 वर्ग  को  ज्यादा  सुविधा  मिल  सके  और  जो
 शक्तिशाली  बर्ग:  है  वह  भी  ज्यादा  से  ज्यादा  देश
 की  सेवा  मे  काम  झा  सके  तथा  पिछड़े  वर्गों  का
 शोषण  न  कर  सके  ।  इसी  उद्देश्य  से  इस  देश  के
 अन्दर  सहकारिता  आन्दोलन  शुरू  हुआ  और  कोशिश

 यह  की  जा  रही  है  कि  यह  सहकारिता  आंदोलन
 जन  आन्दोलन  बन  सके  जिसमें  कम  से  कम
 सरकारी  दखल अन्दाज़ी  हो  और  जनता,  खास
 तौर  से  समाज  का  कमजोर  वर्ग  अपने  आप
 को  ऊंचा  उठाने  के  लिए  इन  माध्यमों  ,से
 लाभान्वित  हो  और  जो  सुविधाये  सरकार
 मे  जमीन  के  विकास  के  लिए,  कृषि  की
 तरक्की  के  लिए  और  उत्पादन  बढ़ाने  के  लिए
 जुटाई  है  उन  सब  योजनाओं  का  लाभ

 बहू  उठा  सके  ।  इसलिए  कुछ  ऐसी  योजनायें
 सरकार  ते  भालू  को  हैं  जिससे  बारे  में  माननीप
 सदस्यों  ने  कुछ  प्रकाश  डाला  हैं  और  जिनकी

 कुछ  समालोचता  भी  की  है

 सैं  आपसे  सियेन  कर  रहा  था  कि

 सहकारिता  आन्दोलन  का  हमारा  उद्देश्य  यह
 है  कि  समाज  के  कमजोर  वर्गों  की  जरूरतों  को

 हम॑  जितना  ज्यादा  से  ज़्यादा  पूरा  कर  सकें,
 संत  कमजोर  वर्गों  की  जरूरतों  को  जो  अपने

 शाप  में  समुचित'  शक्तिशाली  नहीं  हैं।  सरकार

 की  सुविधाओं का  बहू  श्भुचित  रूप  से  लाभ

 ढा  सके  जिससे  उसको  सामाजिक  न्याय  |... उ

 हो  सके  ।  इसके  लिए  हमने  कुछ  कार्यक्रम  जारी
 किये  है।  इन  कार्यक्रमों  में  करती  उपकरणों  का
 वितरण  और  विकास,  हमारे  पिछड़े  पत्तों  के

 लिए  काम  भाने  वाली  वस्तुओं  का  वितरण,
 मार्केटिंग,  प्रोसेसिंग,  कज्यूमर  गुड्स  का  वितरण
 इत्यादि  हैं।  इस  सम्बन्ध  में  हम  केबल  इस
 चीजों  का  वितरण  नही  कर  रहे  है  णो  खेतीबाड़ी
 में  काम  आती  हैं  वरन  जो  किसानों  की  और
 जरूरतों  की  भी  होती  है,  खास  तौर  से  इसलिए
 कि  बिता  पैसे  के  आदमी  हाथ  पर  हाथ  रखकर
 बैठ  जाता  है।  इसके  लिए  सरकार  ने  व्यवस्था
 की  है  कि  दादे  मं  लोन,  मीडियम  टर्म  लोन  और
 लाग  टर्म  लोन  ज्यादा  से  ज्यादा  उन  लगों  को
 जाने  चाहिए  जिनको  अब  तक  बहू  नहीं  मि
 पाया  है।  आपको  मालूम  होगा  कि  इसके  लिये
 लगभग  700  करोड़  रुपया,  या  इससे  भी  अधिक,
 हमने  चोथी  पंचवर्षीय  प्रोजना  के  अन्दर  शार्ट  ६...
 और  मीडियम  मं  लोन  के  लिए  लक्ष्य  रखा  है
 इसी  तरह  से  लॉग  मं  फोन  विभिन्‍न  बैंकों  के

 जरिये,  चाहे  वह  सरकारी  बेक  हो,  व्यापारिक
 बैक  हों  या  दूसरी  एजेंसियों  के  जरिये  बांटा
 जायेगा  ।  इस  तरह  से  रुगना  1500  करोड़
 रुपयों  के  ऋणों  का  वितरण  करने  की
 व्यवस्था  हुई  है।  कुछ  मिलकर  चौथी
 पंच-वर्षीय  योजना  में  2,000  करोड़  रुपया  बांटा
 जायेगा  ।  हमारी  कोशिश  यह  है  कि  इसका
 ज्यादा  से  ज्यादा  लाभ  उन  छोटे  वर्षों  को
 मिलना  चाहिए,  उन  किसानो  को  मिलना

 चाहिये,  जिनकी  चर्चा  हो  रही  है,  जिनको  छोटे
 किसान  कहते  है,  जिनको  भूमिहीन  किसान  और

 कृषि  मजदूर  कहते  हैं।  इसके  लिये  हमारी  कुछ
 योजनायें  है  समात  फार्म  डिवेलपमंट  एजेंसी  के
 नाम  से,  मारजिन  कामर्स  और  एश्री7लचरू
 लेटर्स  के  ताम  से  |  इनके  साथ-स।थ  ड्राई फार्स
 स्कीम  तथा  दूसरी  हकीमे  है  जिनके  जरिये  उनको
 लोन  देने  को  बात  सोची  है  t

 लेकिन  देखना  यह  होगा  कि  जो  सारे
 के  सारे  कॉम  चल  रहे  हैं  उनको  जिम्मेदारी
 कौन  उठायेगा  i  ga  कई  बार  इस  बात  की
 ाकोचना  करते  हैं  कि  हमारे  देश  के  अंदर

 +
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 [श्री  ज़गस्ताथ  पहाड़िया]
 छोटे  लोगो  को  लाभ  नहीं  मिला,  हम  इस  बात
 की  आलोचना  करते  हैं  कि  जितना  हमको  करना
 चाहिए  था  उतना  हम  नहीं  कर  पाये।  लेकिन
 माननीय  सदस्यों  से,  आपके  माध्यम  से,  और
 इस  सदन  के  माध्यम  से  सारे  देश  से  निवेदन
 करना  चाहेगा  कि  जो  योजनाये  हमने  चालू  की
 है,  बाहे  छोटे  किसानो  के  लिए  हो  चाहे  मालिनी
 फार्म  के  विकास  के  लिए  हो,  चाहे  खेतिहर
 मजदूरों  के  लिए  हो,  इन  योजनाओं  से  जब  तक
 माननीय  सदस्य  पूरी  तरह  से  सहयोग  नहीं
 देंगे,  और  जैसा  मैने  निवेदन  किया  केवल  माननीय
 सदस्यों  का  हो  सवाल  नहीं  है,  कुल  मिलाकर
 जनता  के  प्रतिनिधि  समुचित  दिलचस्पी  नहीं
 लेगे,  तब  तक  हम  चाहे  जितनी  कोशिश  करे,
 जितना  लाभ  इस  देश  को  होना  चाहिए  उतना

 नहीं  हो  पायेगा  ।

 इसलिए  मैं  एक  बात  आपके  मध्यम  से
 माननीय  सदस्यों  से  निवेदन  करना  चाहूँगा,
 चाहे  वह  इस  पक्ष  के  हों  चाहे  उसी  पक्ष  के  और
 इस  सदन  के  भाष् यम  से  सारे  देश  से,  कि  वह
 इन  योजनाओं  को  समझे  और  समझ  कर  जिन
 व्यक्तियों  को  जो  लाभ  मिलना  चाहिए  उन  तक
 उसको  पहुंचाने  की  कोशिश  करे,  क्योकि  हमने
 इस  बात  की  कोशिश  की  है  कि  हम  उनकी
 ज्यादा  से  ज्यादा  पब्लिसिटी  करें,  हमारे  सरकारी
 कर्मचारी  ज्यादा  से  ज्यादा  पहुँचे।  लेकिन  जैसा
 माननीय  सदस्य  स्वय  जानते  है  कई  बार  केवल
 सरकार  के  माध्यम  से  सारा  काम  नहीं  चल
 सकता  है।  जनता  का  सहयोग  भी  आवश्यक
 होता  है  मैं  पुनः  पुन  सदन  से  निवेदन  करना

 आाहूंगा  कि  हम  सब  इस  बात  की  जिम्मेदारी
 समझे  कौर  समझकर  जो  खामियां  हमारे  ध्यान
 में  लाई  जानें  हम  उन  पर  विचार  करने  की
 कोशिश  करेंगे  और  इस  बात  की  कोशिश  करेंगे
 कि  हम  उनको  दूर  करें।  लेकिन  इसके  साथ-
 साथ  उनका  सहयोग  बहुत  आवश्यक  है

 एक  बात  में  निवेदन  करवा  चाहूंगा  t
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 सहकारिता  आन्दोलन  की  चर्चा  करते  हुए  बहुत
 से  माननीय  सदस्य  और  हस  सदन  के  जहर
 दूसरे  साथी  इस  बात  को  कहते  रहे  हैं  कि  हे
 आन्दोलन  चन्द  व्यक्तियों  के  हाथो  में  सिकुड़
 कर  रह  गया  है,  कुछ  निहित  स्वार्थों  वाले  व्यक्ति
 इस  पर  कब्जा  करके  बैंठे  हैं।  कभी  कभी  बड़े
 वर्गों  की  चर्चा  हो  जाती  हैं।  इसलिए  समय
 समय  पर  इस  पर  चर्चा  करने  के  लिए  कई
 कमेटियों  मे  विचार  हुआ।  इसके  साथ  साथ
 सभी  राज्यों  के  मुख्य  मतियॉ,  सहकारिता
 मत्रियो  और  रजिस्ट्रार  को  भी  बुलाया  गया,
 उनसे  चर्चा  की  गई  कि  किस  तरह  से  हम
 इन  सब  खामियों  को  दर  करे,  किस  तरह
 से  निहित  स्वार्थ  के  हाथो  से  सहकारिता
 आन्दोलन  को  निकाले  और  क्रेडिट  फेसिलिटी
 जो  हम  छोटे  वर्गों  को  देना  चाहते  है  किस  तरह
 से  दे  ।  इस  बात  को  ध्यान  मे  रखते  हुए  हमने
 कुछ  सुझाव  दिये  है  सारे  राज्यों  को  ताकि  वह
 लोग  जो  उस  पर  बहूत  दिन  से  कब्जा  किए  हुए
 3  ह ैउस  पर  न  रह  सके,  उस  पर  कब्जा  कर
 के  न  बने  ।

 हमने  इस  बात  का  सुझाव  दिया  है  कि  दो
 वर्ष  से  अधिक  किसी  सरिता  आन्दोलन  से
 कोई  व्यक्ति  पदाधिकारी  बत  कर  न  बदे  |  इस
 बातो  पर  राज्य  सरकारो  ने  विचार  किया  हैं
 और  कुछ  राज्यों  ने  इस  तरह  के  कानून  बनाये

 हैं  और  कुछ  सरकारें  बना  रही  हैं  ताकि  बहुत
 लम्बे  नसें  तक  एक  व्यक्ति  पदाधिकारी  बन  क्र
 न  बैठे  तथा  एक  ही  व्यक्ति  कई  संस्थाओं  मे
 पदाधिकारी  बन  कर  न  बैठे  t  मैं  आशा  करता  हूँ
 कि  राज  तक  उनके  अनुभव  का  जो  लाभ  हमको
 मिलता  रहा  है  बहु  मिलता  रहेगा  ॥  सहकारिता
 झ्रानदोलन  में  काम  करने  वाले  भी  हंस  बात  का

 ऐतराज  करते  रहे  हैं  कि  जो  लोग  बहुत  दिनों
 से  सहकारिता  आन्दोलन  मैं  कास  करते  हम  रहे

 हैं  उनके  अनुभव का  लाभ  प्राप्त  नहीं  होगा।
 मैं  निवेदन  करना  चाहूंगा  कि  उस  अनुभव  का
 लाभ  जरूर  प्राप्त  होगा  क्योंकि  हम  उसको
 बदौलत  से  दावा  नहीं  चाहते,  हम  उनके
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 अनुभव  का  लाभ  उठाना  ब्याहते  हैं।  केवल  यह
 चाहते  हैं  कि  ये  बहुत  बसें  तक  पदाधिकारियों
 से  रहें  ता  कई  संस्थाओं  में  एक  साथ  पदाधिकारी
 स  रहें  |  हमने  इस  बात  की  व्यवस्था  को  है  और
 इस  बात  को  ध्यान  मे  रखते  हुए  इसी  सल्  में

 थोड़े  दिन  पहले  हमने  दिल्‍ली  राज्य  सहकारिता
 असेसमेंट  बिल  पास  किया  था।  उसमे  सब  बातों
 का  समावेश  है।  मैं  आशा  करता  ह्  कि  दिल्ली
 राज्य  कोआपरेटिव  अमेडमेंट  बिल  का  लाभ  और
 राज्य  भी  उठायेंगे  और  उसके  उद्देश्यों  और
 सिद्धांतों  का  समावेश  अपने  राज्यों  के  बिलों
 में  भी  करेगे  t

 मैं  निवेदन  कर  रहा  था  कि  हमारी  सहका-
 रिता  के  अन्दर  विभिन्‍न  रूपो  मे  केवल  वितरण  का

 ही  हमारा  काम  नही  है,  हमारे  और  बहुत  से
 काम  हैं,  जैसे  कृषि  उपकरणों  का  वितरण,  खास
 तौर  से  कर्जे  का  वितरण,  लेकिन  इसके  साथ-
 साथ  मार्केटिंग,  प्रोसेसिंग,  कंज्यूमर  गुड्स  का
 वितरण  आदि  भी  है  1  मैं  इनकी  चर्चा  इसलिए
 नहीं  कर  रहा  हूँ  कि  मेरे  दूसरे  साथी,  जो  हमारे
 सीनियर  क्लीन  हैं,  इसकी  चर्चा  करेगे।  देश  में

 कुछ  हिस्से  ऐसे  है  जहां  श्र  सहकारिता  आन्दोलन

 बहुत  अच्छी  तरह  से  चल  रहा  है,  कुछ  हिस्से
 ऐसे  है  जहां  मध्यम  तरीके  से  शल  रहा  है  और

 कुछ  ऐसे  हैं  जहाँ  न  के  बराबर  सल.  रहा  है।
 जिसको  बिक  कोआपरेटिव  सीमेंट  हैं  वह  पूर्वा-
 क़ब्ल  के  चार  राज्यों  और  राजस्थान  में  है।  ऐसे
 राज्य  जहाँ  पह  आन्दोलन  ठीक  के  नहीं  चल  रहा
 है,  वहां  इसको  ठीक  से  चलाने  की  कोशिश  हम

 कर  रहे  है।  इस  पिछड़े हुए  इलाको ंके  लिए
 इसने  कुछ  ऐसी  योजनायें  रखी  है।  जिनमे  विशेष
 व्यवस्था  पैसे  की  है,  मैनेजेरियल  स्टाफ  की  है,
 ट्रेनिंग  की  भी  की  है  ताकि  मे  इलाके  सहकारिता
 आयोऋत  में  और  राज्यों  के  साथ  आगे  बढ़
 सकें 1

 ;
 यहाँ  कहा  जा  रहा  है  कि  कमजोर  वर्गों  को

 हिस्सा  भि लेता  चाहेंगे,  नहीं  मिलता  है,  जितना

 लिखना  चाहिएं  नहीं  मिलता  है।  कुछ  हिदायतें

 हंसते  |  धैरकारों को  भेजी  हैं।  लकिन  जैसा
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 मेंने  तीखेपन  किया  है  राज्य  सरकारों  को  हम
 ज़्यादा  हिदायतें  नहीं  देना  चाहते।  हम  उनसे

 सलाह  मश्विरा  लेकर  चलना  चाहते  हैं।  हम
 उनसे  कह  रहे  है  कि  जन  आन्दोलन,  सहकारिता
 झान दोलत  बढ़े  और  इस  काम  में  जो  भी  मदद

 हम  कर  सकते  हैं,  करेंगे  फिर  चाहे  वह  पैसे  की
 हो  या  टेक्निकल  एडवाइस  की  हो  या  मैनेजेरियल
 स्टाफ  की  हो  ।  इसके  साथ-साथ  मैं
 निवेदन  करना  चाहता  हूं  कि  न  केवल  सरकार
 से  मिलने  वाला  पैसा  कोप्रेटिव  सोसाइटीज  के
 जरिये  से  जाए  बल्कि  कम् शियल  बेकस  मिलने
 बाला  पैसा  भी  कोप्रेटिव  सोसाइटीज  के  जरिये
 से  जाए,--  जिसको  डायरेक्ट  क्लोनिंग  पालिसी

 बहते  हैं,  उसकी  कोशिश  हम  करते  हैं  ।

 ऐसे  भाई  जिनके  पास  कुछ  जमीन  है  वे  तो
 शायद  हमारी  इन  स्कीमों  से  फ्राय दा  उठा  हें
 लेकिन  ऐसे  भाई  जिनके  पास  बिल्कुल  जमीन
 नहीं  है  या  दूसरों  को  जमीन  की  हिस्से  पर

 जोतते  हैं,  वे  कैसे  फायदा  उठाएं,  यह  भी

 एक  समस्या  है।  इसके  वास्ते  यह  व्यवस्था  की

 गई  है  जिनकों  शेयर  प्रापर  कहते  हैं  उसको  भी
 लोन  दिए  जा  सकें  और  आसानी  से  दियें  जा

 सकें  इसके  लिए  ढाई  हजार  रुपये  को  गिरदी
 सरकार  ने  दी  है  और  कहा  है  अगर  किसान  कर्जो

 नही  चुका  पाता  तो  बैक  का  कर्जा  जो  है  इस  हद
 तक  वह  सरकार  चुका  दे  इसको  कैडेट  गारटी
 स्कीम  कहते  हैं।  मैं  आशा  करता  हूं  कि  ये

 स्कीमें  जो  सरकार  ने  जारी  की  हैं  और  जिनसे

 छोटे  लोगों  को  खासकर  फायदा  हो  सकता  है,
 जिनको  आज  तक  फायदा  नहीं  मिला  है,  उसको
 फायदा  मिल  सकता  है,  इनका  प्रचार  किया

 जाएगा  .  मेरे  कहने  मात्र से  था  यही  मात्र से
 काम  नहीं  चलेगा।  मेरा  पुनः  निवेदन  हैं  कि
 इन  सारे  स्कीमों  को  छोटे  किसानों,  मा जि नस्र
 फीमेल  तौर  खेतीड्ीन  मजदूरों  के  पा  जाकर
 उसको  बताने  की  माननीय  सदस्य  भी  कृपा  करें
 ताकि  उसको  राम  मिले  ।  लगभग  है?  प्रायमरी

 प्रोजेक्ट्स  भी  हमने  चालू  कौ  हैँ।  उनमें  46
 स्माल  कार्ड्स  के  लिए  हैं  कौर  al  मार्थिवल
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 [श्री  जगन्नाथ  पहाड़िया]
 और  एग्रीकल्चरल  लेकर  के  लिए  और  छ;  ट्राइबल
 बुलाया  के  लिए  भी  सैकशन  की  हैं  ताकि  वे
 आदिवासी  भाई  जिनको  आज  तक  कोई  लाभ

 नहीं  मिल  पाया,  वे  भी लोभ  उठा  सके  |  इस
 सारी  योजना  पर  i5  करोड़  रुपया  रखा

 गया  है।  कुछ  रुपया  खर्च हुआ  भी  है।  नौ
 करोड़,  की  व्यवस्था  पहले  की  गई  थी।  हमको

 बहुत  किताब  का  सामन।  करना  पड़ा  इस  स्विम
 को  शुरू  करते  में।  सबसे  बडी  कठिनाई  इस
 बात  की  थी  कि  छोटा  क्लान  हम  किसको
 माने  ।  छोटे  किसान  को  आइडेंटिफाई  बरना
 है।  वह  काम  हमने  पूरा  किया ।  नौ  करोड
 का  इस  साल  हमने  प्रावधान  रखा  और  सारा

 बहु  रुपया  हमने  खर्च  क्या  करीब  तीन
 हजार  के  करीब  बचा  |  मैं  आशा  करता  हू  कि
 कि  पहले  साल  के  अन्दर  हम  छोटे  क्लीन  को
 आइडेंटिफाई  कर  सके  भर  उसके  साथ-साथ
 कर्जे  की  मदद  भी  हम  जो  छोटे  क्लीन  को
 देना  चाहते  थे  वह  दे  सके,  तो  अगले  साल  में
 निश्चित  रूप  से  शौर  ज्यादा  काम  हो  सकेगा
 सारी  जो  व्यवस्था  हमने  वी  हे  वह  वही  ऐसा

 ऐसा  ने  हो  कि  दिल्‍ली  मे  अटक  क्र  रह  जाए
 था  राज्यों  की  राजधानियों  में  अटक  कर  रह
 जाए  था  जिले  के  अन्दर  मुकामों  मे  अटक  कर

 रह  जाए  और  इसको  व्यवस्था  भी  हम  सबको
 करनी  होगी

 कहने  को  बहुत  सी  बाते  थी।  कट  मोशन
 भी  हैं  जिनकी  चर्चा  मैं  करना  चाहता  था।

 विमिन  आपका  हमारा  हो  रहा  है,  इसलिए  में
 आपका  और  अधिक  समय  नहीं  छू  गा।  जिन
 भाइयों  ने  इस  बहुत  मे  भाग  लिया  है,  उनको  मैं
 धन्यवाद  देता  है.  कौर  आशा  करता  हू  कि  जो
 मेरे  बड़े  मिनिस्टर  हैं,  कृषि  ६... ह  जी  उसको
 बाप  ज्यादा  समय  दे  सकेंगे  ताकि  जो  बातें  यहाँ
 सर्च  दौरान  कही  गई  हैं  या  कही  जायेगी,
 उनसे  पर  बहु  प्रकाश  डाल  सके ।  मैं  आपका
 चम्ययाद  करता  हू  ।

 जी  भुक्ति यार  सिह  मलिका  (रोहतक)  :
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 trata  साहब,  कृषि  के  बारे  मे  जो  डिज़ाइन
 हाउस  के  सामनेजेरे-बहस  हैं,  वैसे  तो  ते  बहुत
 जरूरी  हैं  और  देश  की  अर्थ-व्यवस्थाः  के  साथ
 उनका  गहरा  सम्बन्ध  हैं  लेकिन  मुझे  बहुत
 अफसोस  के  साथ  कहना  पडता  है  कि  एग्रीकल्चर
 के  बारे  मे  गवर्नमेंट  की  नीति  ठीक  नहीं  है,
 स्टेबल  नही  है  1  एग्रीकल्चर  मे  बारे  मे  गवर्नमेंट
 का  रवैया  बिल्कुल  गलत  है  और  उसकी  नीति  की
 जितनी  भी  आलोचना  की  जाए,  वह  थोडी  है  ।

 आज  देश  मे  आसान  के  बारे  मे  एक  एलर्जी
 पैदा  हो  गई  है।  इस  वजह  से  एग्रीकल्चरल
 प्राबलम्ज  को,  एग्रीकल्चर  बी  नीति  को  पोली-
 टिकल  लेबल  पर टैकल  किया  जाता  है  और
 उनको  सही  लग  से  हल  करने  की  कोशिश  नहीं
 बी  जाती  है।

 देश  को  एक  स्लोगन  दिया  गया  “जय  जवान,
 जय  किसान  ral  “जय  जवान”  वाला  स्लोगन  तो
 समझ  में  आता  है।  या  यह  समझिये  कि  वह
 कमर  मजबूरी  है  या  मसल्तहन  है।  लेकिन
 “जय  किसान”  का  नारा  बिल्कुल  झूठा  साबित

 हुआ  है।  मैं  समझता  हु  कि  आज  हिन्दुस्तान  भें
 किसानो  को  एक  क्रिमिनल  ट्राइव  में  तब्दील
 करने  वी  कोशिश  की  जा  रही  है  t

 ग्रीन  रेवोल्यूशन  के  नाम  पर  विमान  को
 एक्सप्छायट  किया  गया  ।  किसान  की  कोशिशों
 की  वजह  से  आज  देश  खाद्य  पदार्थों  के  बारे  में
 आत्म-निर्भर  है।  लेकिन  उसके  बाद  सोशलिज्म
 के  नाम  पर  किसान  को  खत्म  करने  के  सामान
 तैयार  किये  जा  रहे  हैं।  मैं  समझता  हु  कि
 किसानो  के  साथ  यह  बडी  जबदंस्त  ज्यादती  है  1
 समझ  में  मही  आता  कि  क्या  हुक्मरान  पाही  का
 सोशलिज्म  या  समाजवाद  का  नारा  सिर्फ  खेती
 पर  आकर  खत्म  हो  जाता  है  ?  उसने  “गरीबी
 हटाओ”  का  नारा  गायों  है।  क्‍या  करीबी
 लेती  से  ही  दूर  होगी  ?  बैसे  इत  लोगो  की
 सोशलिज्म  की  देफिनीशन  समझ  में  नहीं  जाती

 है  ।  इन  सोशलिज्म  की  डेफितीशन  तो  एक  ही
 की  जा  सकती  है--विभा  दि  मिट्टी  ऑल  तेवर
 टैल  एण्ड  हि  इम्मोज्रेंट  11  नेचर  वो”  1
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 wat  तक  लैंड  सीलिंग  का  ताल्लुक  है,
 से  कहना  चाहता  ह्  फि  हमारी  एग्रीकल्चर  की
 पालिसी  सिस्टमैटिक  और  स्टेबल  होनी  चाहिए  |
 एडहॉक  पालिसी  अग़ियार  करने  से  और  रोज-बे-
 रोज  इस  किस्म  के  सवाल  बेदा  करते  से  काम

 नहीं  चलेगा।  953  से  सीलिंग  को  कम  करने
 की  बात  की  जा  रही  है।  मैं  राजा-महाराजाओं
 के  बारे  में,  क्या  उन  विग  बिजनेस  हासिल  के
 बारे  #  न्हीं  कहता  चाहता  हूं,  जिन्होंने  हजारों
 एकड़  जमीन  लेकर  अपने  काले  धन  को  सफेद
 घन  में  तब्दील  कर  दिया  है।  छोटे  किसान  को
 अपनी  जमीन  से  जो  पैदावार  मिलती  है  और
 उसको  जो  आमदनी  होती  हैं,  अगर  उसको
 देखा  जाये,  तो  किसान  को  खेती  से  कोई  फायदा

 नही  है  ।

 मैं  मन्त्री  महोदय  से  गुजारिश  क्रू  पगा  कि

 बह  कम  से  कम  इकॉनोमिक  होल्डिंग  तो  रखे  ।
 क्या  बह  सालिग  को  एक रेज  तक  ही  सीमित
 रखना  चाहते  है,  या  उसकी  पैदाव।र  की  कीमत
 लगाकर  एग्रीकल्वरिस्ट  को  जो  नेट  इनकम
 होती  है,  उसको  भी  ध्यान  में  रखना  चाहते
 है  ?  मैं  कहना  चाहता  हूँ  कि  बह  किसी  वेस्ट

 इन्टरेस्ट  के  इनफ्लएन्स  में  आ  कर  अपनी  एग्री-
 कल्चरल  पालिसी  को  फ्रेम  न  करें।

 आप  ठीक  ढंग  से  किसान  को  कीमत  को

 लगाए  t  किसान  को  डाला  कहना,  यानी  एक
 बदनाम  सी  टर्म  लोगो  ने  ले  ली,  उसको  लैड
 छाई  कहकर  पुफारा  जाता  है,  मैं  यह  समझता

 हैं  कि भाप  जिस  नीति  के  कपूर  चल  रहे  हैं,
 उसके  ऊपर  चलकर  कोई  लड  लाई  तो  रहेगा
 नहीं,  आपने  तो  सबको  गिलार्ड  बना  कर  रख
 दिया  है।  आपने  उसको  बदनाम  करके  रख
 दिया  है  एकोनामिक  होल्डिंग  की  बात  है।  आप
 किसान  को  ऐसी  जिन्दगी  भी  देता  चाहते  हैं  या

 नहीं  कि  वह  अपनी  डेली  नेसेसिटीज  को  ध्यान
 में  रखकर  अपने  वरनों  का  भ्रष् छी  तरह  से  गुजर
 तो  कर  सके,  अच्छे  कपड़े  पहन  सके,  भज्छे  मकान
 में  रह  सकें,  क्या  बाप  उसको  इतनी  होल्डिंग
 देवा  चाहते  हैं  था  उसको  प्र वए कोना सिक  होर्डिग
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 देना  चाहते  हैं  जिससे  कि  उसकी  हैंड  टू  मान्य
 लिविंग  चले  कौर  बहु  उसी  तरह  सिसकता  रहे,
 दूसरे  समाज  के  साथ  भ्र पने  देश  के  अन्दर  चल  न
 सके  ?  उन  चीजों  को  आपको  ध्यान  में  रखना
 चाहिए।  मैं  मंत्री  महोदय  की  तवज्जह  दिलाना
 चाहता  हू  कि  दुसरे  देशों  को  अगर  देखा  जाय
 तो  दूसरे  देशों  के  अन्दर  लैंड  के  ऊपर  बढेत  बहुत
 कम  है।  स्त्री डेन,  नावें,  यू  एस  ए,  जापान,  इन
 सारी  कन् ट्रीज  को  लीजिए  कहीं  दस  परसेंट  लैड
 के  ऊपर  बडे  है,  कही  7  परसेंट  है,  नावें  में
 9  परसे ट  है,  जापान  के  अन्दर  1S  परसेट  है,
 ग्र मेरिक  के  अन्दर  6  परमट  है  और  यही  एक
 अभागा  देश  भारतवर्ष  है  जहां  70  प्रतिशत  बढेने
 लेती  के  उपर  है।  और  यह  कम  होता  दिखाई
 नहीं  देता  ।  इसको  बढाया  ही  जा  रहा  है।
 दूसरे  देशो  के  इन्दर  ट्री मे डस  शि फूट  टु  अन्दर
 बोकेशंस  है  लेकिन  हमारे  यहां  जो  गलत  नीति
 चल  रही  है  उसके  कारण  हमने  अपने  यहां
 इंडस्ट्रीज  बढाने  की  कोशिश  नहीं  की  और  सारा
 बड़न  कृषि  के  ऊपर  ही  चला  झा  रहा  है।

 देश  के  ध्म्दर  मार  हरिजन  है,  वह  जता
 बांधते  थे  -  उसकी  जगह  अरब  किस  ने  ले  ली  ?
 विंग  बिजनेस  हाउसेज  ने  ले  ली,  बादा  |
 कम्पनी,  वालू जा  शू  कम्पनी,  दयालबाग  |
 कम्पनी,  इन्होंने  प्रोडक्शन  शुरू  किया,  चमार

 हरिजन  जूते  बनाने  से  उचित  रह  गया।  उसको!
 छोटी  मशीनें  नहीं  दीं,  काटेज  इ  डस्टबिन  उसके

 लिए  नही  पैदा  कीं,  उसके  लिए  कोई  साधन

 नहीं  रखा  और  बह  अपने  धल्षे  से  राज
 बेकार  हो  गया।  तो  उसको  आज  क्या  कह
 दिय।  ?  लैंडलेस  लेकर  धानुक  हरिजन  और

 जुलता  जो  था  वह  कपड़ा  बुनता  था।  उसकी

 जगह  मिल भो नर्स  ते  ले  ली।  मिल  के  अन्दर

 कपड़े  बनने  गे  धानुक  हरिजन  ओर  जुलाहा
 बेकार  हो  गया,  अपने  काम  से  गया।  उनके

 लिए  साधन  जुटाने  का  हमारी  हुकूमत  ने  कोई
 प्रयास  नहीं  किया  और  बहु  लैंड ठेस  लेबर  बन

 गए  अबी  पिछने  दिनों  एक  सवार  का  जवाब
 देते  हुए  माननीय  मंत्री  जी  ने  हाउस  के  अन्दर

 यहं  ऐडविन  शिप  था  कि  लैडर  लेबर  को
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 [श्री  मुख्तियार  सिंह  मलिक |

 अनएम्प्लायमेंट  ज्यादा  बढ़ी  है  ऐन्ट्री  के  अन्दर  |

 यही  वजह  है  कि  कोई  भी  कहीं  से  बेकार  हो
 जाय  उस  को  लैंड लेस  लेबर  कह  दिया

 जायगा,  वह  चाहे  जमीन  को  जोतना  बोना

 जानता  हो  या  नहीं  जानता  हो  |

 इस  तरह  से  इस  प्राबलम  को  टेकिल  करने

 की  कोशिश  की  जाती  है  ।  अभी  थोड़े  दिन  हुए
 हाउस  के  अन्दर  प्राइसेस  का  जिक्र  आया  |  बात

 समझ  में  नहीं  आती,  हमारी  हुकूमत  को  किसान

 को  उस  के  अनाज  की  कीमत  या  दूसरे  पैदावार

 की  कीमत  देने  में  इतनी  झिझक  और  शर्म  क्‍यों

 आती  है  ?  कोई  कितनी  ही  प्राइस  बता  दे,

 एक  तो  वह  जो  एग्रीकल्चर  यूनिवर्सिटी  है  जो

 एक  एक्सपर्ट  वाडी  है,  एग्रीकल्चर  के  अन्दर

 डील  करती  है,  जो  खुद  भी  वहां  कामत  करती

 है,  गेहूँ  भी  गन्ना  भी,  सारी  चीजे  काइत  करती

 हैं,  पन्‍त  नगर  यूनिवर्सिटी  यू.  पी.  में  है  और

 इधर  एग्रीकल्चर  यूनिवर्सिटी  लुधियाना  में  है,

 उन्होंने  व्हाट  की  प्राइस  क्या  दी  ?  एक  तरफ

 उन्होंने  कहा  कि  एक  क्विंटल  के  ऊपर  85  रुपए
 खर्च  होते  हैं  और  इधर  इन्होने  एक  तरफ  यह

 कह  दिया  कि  नही,  वह  तो  66  रुपये  खर्च

 होते  हैं  ।

 बात  समझ  में  नहीं  आई  ।  बडी  जादो-जहीद
 के  बाद  जब  कि  सारे  चीफ  मिनिस्टरों  ने  मुखा-
 लफत  की,  इस  हाउस  में  यह  सवाल  उठाया

 गया,  तब  हमारे  मंत्रालय  ने  जो  पहले  कीमत

 थी,  वही  कीमत  उसकी  मुर्कारर  की 1  लेकिन

 मेरी  समझ  में  यह  बात  नहीं  आती  कि  जब

 एग्रीकल्चर  यूनिवर्सिटीज  यह  कहती  हैं  कि  एक
 क्विंटल  गेहूँ  पैदा  करने  में  किसान  की  85  रुपये

 लागत  आती  है  तो  उस  को  76  रुपये  क्‍यों  दिये

 जाए  1  होर्डिग्ज  को  कम  करने  से  किसान  का

 गुजारा  कैसे  होगा  |  मुझे  मंत्री  महोदय  बतायें---

 हिन्दुस्तान  में  कौन  सी  चीज  की  कीमत  कम

 है  ?  सारी  चीजों  की  कीमतें  हिन्दुस्तान  के

 अन्दर  दुगनी  और  तिगनी  होती  जा  रही  हैं,

 यहां  तक  कि  एडल्ट्रेटेड  चीजों  की  कीमतें  भी
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 बाजार  में  दुगनी  और  तिगनी  हो  गई  हैं,  लेकिन

 किसान  को  उसके  गेहूँ  की,  जो  साफ-सुथरा  होता

 है,  मंडियों  मे ंछाना  जाता  है  और  जिस  पर

 उसकी  85  रुपये  लागत  आती  है,  उसको  वह
 कीमत  नहीं  मिल  सकती  |  76  रुपयें  देने  से

 उसका  गुजारा  कैसे  होगा  ?  हम  इधर  मकेना-
 इज्ज़  कल्टीवेबल  की  बात  करते  हैं,  ट्रैक्टर
 कल्टीवेबल  को  बात  करते  हैं,  0-l6  एकड़  की

 होलिडंग  बनाते  हैं,  जहां  किसान  हाथ  से  काम
 कर  सकता  है,  बलों  की  मदद  से  काम  कर
 सकता  है,  तो  फिर  ये  ट्रैक्टर  वगैरह  कैसे
 चलेगा  ?  या  तो  राष्ट्रपति  भवन  में  चलाये

 जायेंगे  या  वजीरों  की  कोठियों  की  छतों  पर
 चलाये  जायेंगे''*

 सभापति  महोदय:  बाप  का  समय  हो
 गया  है  |

 श्री  मुख्तियार  सिह  मलिक  :  चेयरमैन

 साहब,  अभी  आपने  फरमाया  था  कि  आप  बड़ी
 सिम्पैथैटिकली  सोच  रहे  हैं  और  हाउस  को
 सेक्स  को  स्पीकर  साहब  को  भी  करवें  करेंगे---

 Assuming  that  the  time  is  going  to  be
 extended  further  the  time  of  my  party  is
 also  bound  to  be  extended.

 सभापति  महोदय  :  आप  खत्म  कीजिये,
 आप  को  तीन  मिनट  ज्यादा  दे  दिये  गये  हैं  ।

 श्री  मुख्तियार  सिह  मलिक  :  मैं  खत्म  कर

 रहा  हूं  It  मैं  अभी  मंत्री  जी  से  यही  अर्ज  कर

 रहा  था  कि  दोनों  बातों  का  तालमेल  कैसे
 खायेगा  |

 एक  बात  मुझे  यह  अर्ज  करनी  है  कि  आप
 अबने  सीलिग  भी  मुर्कारर  कर  रहे  हैं,  उधर

 इण्डस्ट्रियल  प्रोडक्शन  भी  है.  आया  किसान
 की  पैदावार  की  कीमत  या  किसान  की  आमदनी
 अवेल-सीलिंग  में  आई  हुई  प्रापर्टी  की  आमदनी
 और  मिल-मालिकान  की  आमदनी,  इन  तीनों
 के  अन्दर  कोई  तालमेल  होगा  या  नहीं  होग  ?

 Will  there  be  any  parity  ?  Will  you
 keep  it.  under  consideration  Not  ?

 क्या  इनके  अन्दर  कोई  चैरिटी  रखी

 जायगी  ?  वरना  यह  सोशल-इम्बंलेंस  इसी  तरह
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 से  चलता  रहेगा  कौर  भाप  हिन्दुस्तान  के  अन्दर
 से  पावर री  को  है ५  नहीं  कर  सकेंगे  जो  खाता-
 हम  आदमी  है,  उस  को  आप  ज्यादा  गरीब
 बताने  की  कोशिश  कर  रहे  हैं,  उस  ५  अपने
 ध्न्  से  छुडा  रहे  हैं।  भाप  ने  पीछे  हाउस  में
 जबाब  देते  हुए  बताया  था  कि  जिन  के  पास
 छोटी-छोटी  होर्डिग्ज  थीं,  उन्होंने  बेच  डाला
 और  बेकार  हो  गये,  अनएम्पलछाथड़  हो  गये  ।

 चेयरमैन  साहब,  बाप  कौ  इजाजत  से

 हमारी  एस् टी मेट्स  कमेटी  ने  प्राइसेज  के  बारे  में
 ों  रिपोर्ट  दी  है,  उसकी  दो  लाइनें  पढ़  कर

 सुनाता  चाहता  हू---

 “The  Committee  said  it  was  unable  to
 understand  how  the  Government  had
 been  following  so  for  an  ad  hoc  policy
 on  sugar  from  year  to  year.  It  felt
 the  question  of  formulating  a  long-range
 policy  does  not  brooke  any  further
 delay.  The  Committee  also  felt  that
 the  anomaly  of  price  fixation  would  not
 be  solved  unless  the  growers  get  a
 remunerative  price  for  sugarcane,”

 दो  साल  हुए  किसानों  को  अपनी  शुगरकेन  की
 खड़ी  फसल  में  झाग  लगानी  पड़ी  थी  और
 फिर  उन्होंने  शुगर केन  को  बोया  नहीं  जिसकी

 वजह  से  आप  देख  रहे  है  कि  आज  बाहरी  में

 शूगर  की  क्या  हालत  है।  अगर  इसी  तरह  से
 आप  किसानों  को  शुगर केल  की  कौसर  देंगे  तो
 उनका  कैसे  गुजारा  होगा  ?

 सभापति  महोदय,  आप  मुझे  माफ़  करेंगे,
 यह  बड़ा  इम्पार्टेन्ट  विषय  धा  वैसे  सैं  आपकी
 बंटी  की  बड़ी  पाबन्दी  करता  ह  आप  द्वारा

 बड़ा  देते  हैं  तो  उसके  साथ  मैं  हमें  भी  कुछ
 राजनैतिक  टाइम  मीर  जाये  तो  अच्छा

 रहे

 sh  शमशेर  पलाव  सिह  (छपरा)  :
 सामंतीय  सभापति  महोदय,  अभी  हमारे  जनसंघ

 के  माननीय  सदस्य  बोल  रहें  थे,  उन्होंने  लैंड

 सिलिप,  चोल  सीमा  निर्धारण  के  बारे  में  एका-
 सो मिंक  ह्ोशिग,  सेकेयाइज्ड  फ़ार्सी  तथा  चिन्तन

 नीलम  प्रकार  की  बातों  मे  इसमें  दिक्कत  बताई
 और  उन्होंने  कहा  कि  इससे  सीलिंग  बनाने  में,
 जोत  की  सीमा  निर्धारण  करने  में  कठिनाई  पैदा
 हो  सकती  है।  भिन्न-भिड़त  प्रकार  के  विचार
 इस  देश  में  है जिसमे  जनता  का  भी  अपना  एक
 विचार  है।  स्वतन्त्रता  प्राप्त  के  बाद  जब
 जमींदारी  उन्मूलन  हुआ  उसके  बाद  से  बराबर
 जोत  की  सीमा  निर्धारण  करने  की  चर्चा  देश  के
 कोने-कोने  में  होती  रहो।  विभिन्‍न  प्रदेशों  में
 भिन्‍न-भिन्‍न  प्रकार  के  नियम  बने  और  आज  देश
 के  अन्दर  जोत  की  सीमा  का  निर्धारण  नहीं  हो
 पाया  हैं।  हमारे  कृषि  पत्नी  धन्यवाद  के  पालन  हैं
 कि  वे  पिछले  दो  एक  साल  से  इसमे  बहुत  तेजी
 लाये  है  और  एक  आदर्श  कृषि  नीति  जोत  की

 भूमि  के  बारे  में  बनाने  का  प्रयास  किया  है।  यह
 बात  सही  है  कि  विभिन्‍न  राज्यों  की  विशेष
 परिस्थितियों  में  उपजाऊ  भूमि,  मर  भूमि,
 जंगलात  की  भूमि  और  दियारे  की  भूमि  सभी!
 बातो  को  देखकर  अलग-अलग  स्थिति  में  अलग-
 अलग  बात  हो  सकती  है  लेकिन  उन्होंने  जो  एक
 माडल,  आदेश  प्रस्ताव  दियाव  है  दस  से  30  एकड़
 भूमि  का  तथा  एक  परिवार  की  परिभाषा  भी
 बना  दी  है  उससे  हमारा  अन्दाजा  है  कि  कुछ  ही
 दिनों  में,  जो  करीब  तीस  वर्षों  से  आग  जलती
 भा  रही  है  उसका  निदान  निकलेगा  और  देश  में
 जो  बहुत  से  लोग  भूमिहीन  है  उनको  भूमि
 मिलेगी,  वे  भूमि  के  मालिक  बनेंगे  और  पैदावार
 ी  रफ्तार  जो  बढ़ी  है  वह  और  भी  अधिक

 बढ़ेंगी  ऐसा  हमारा  पूरा  विश्वास  है।  हमारे
 कृषि  मंत्री  इसके  लिए  ब्र धाई  के  पालन  हैं  और
 मेरा  ऐसा  विश्वास  है  कि  कुछ  ही  दिनों  में,  साल
 दो  सार  में  यह  काम  बहुत  तेजी  दें  हो  सकेगा।
 इस  कार्य  में  राज्य  सरकारों  की  तरफ  से  जो
 बाधा यें  थीं  उनका  निदान  भी  पिछले  एलेक्शन
 में  हो  गया  हैं।  भूमिहीन  और  गरीबों  मे  श्रीमती
 इन्दिरा  गांधी  के  हाथ  मजबूत  बि  और  हममें
 उन  लोगों  को  जो  विद्या  दिलाया  था  उसकी

 पूर्ति  में  इससे  श्रीगणेश  हो  जायेगा  1

 अभी  कुछ  देर  पहले  |... अ  के  हमार
 माननीय सदस्य मे बताया कि सदस्य  मे  बताया  कि  जो  बी  हमारे
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 कृषि  मंत्री  से  कीमत  का  निर्धारण  किया  है...
 + : उससे  गरीबों.  को.  नुकसान  होंगीं।  मैं  उनके.

 विचार  से  सहमत  हूँ  क्योंकि  अगर  उपज  की.
 7  कीमत  घटा  देते  हैं  तो  जो  इन्सेन्टिव  किसानों  को

 था  उसमें  कमी  होती  ।

 दूसरी  बात  यह  है  कि  जो  किसानों  के  काम
 में  मजदूरी  करते  हैं  उनको  जो  मजदूरी  किसान

 देते  हैं  उसमें  भी  कमी  पड़ती  और  मिकेनाइज्ड
 तरीके  से  हौर  फटिलाइजसे  का  प्रोवोग  करने
 से  जो  पैदावार  में  वृद्धि  होती,  उसमें  भी  कमी
 पड़ती  ।  यह  बड़ी  खुशकिस्मती  है  कि  पिछले
 पन्द्रह,  बीस  सालों  से  हम  पर्वत  के  मामले  में

 स्वावलम्बी  बनाना  चाहते  थे  और  अब  हम  इसमें
 ..स्वावलम्बी  बन  गये  हैं  और  इसके  लिए  कृषि

 मंत्रालय  और  कृषि  मंत्री  धन्यवाद  के  पात्र  हैं  कि
 आज  बह  दिन  हमको  देखने  में  आया  है  शौर

 :  .  एक  प्रकार  से  देश  जब  स्वावलम्बी  हो  गया  और
 किसानों  ने  भी  मेहनत  करके  नन  की  स्थिति
 का  जब  सहूलियत  से  समाधान  किया,  तो  सब
 की  निगाहें  उनकी  उनकी  ऊपर  चली  गई।

 परचम  वार  बोस्टेडइस्ट्रेस्ट  वालों  ने  उनकी  उपज
 की  कीमत  को  निहित  करने  का  जोर  लगाया।

 '
 अगर  पैदावार  बढ़  जायेगी  तो  दाम  निश्चित  ही

 1, चट  जायेंगे  क्योंकि  जब  बाजार  में  माल  ज्यादा
 ne

 आयेगा तो  कोई  उसके  दाम  ज्यादा  तहीं  देगा।

 [व्यवधान)

 oils  दूसरी  बात  यह  है  कि  इसके  होते  ही  होते
 =  एग्रीकल्चरिस्ट्स  पर,  जो  खेती  का  काम  करते  हैं,
 :  उनके  ऊपर  इनकम  टैक्स  की.  बात  श्ब्छी  और

 अभी  एक  जो  इंक्वायरी  रिपोर्ट  निकली  है,  उसमें

 »  जी  तर्क  उपस्थित  किये  गये  हैं,  वे  बिल्कुल
 .तिरे  शोरूम  होते  हैं।  उसमें  तक  बहू  दिया

 हत्या  है  कि  बहुत  से  व्यापारी  . लोग,  उद्योग  में

 :  -ग्रे  लोग  जो  1... 2 |  का  करते.  हैं,  वे.  अपनी
 लेक  मनी  को  छिपाने  के  किए  एग्रीकल्चरल  में...  है।  छोटे  का  दाम  बढ़ता  है,  तो  उसका

 लाते  हैं  ।  इस  काम  को  देखने  के  लिए  तो  इनकम  .
 हम  ईडिपार्टेमेंट  और  सरकार  के  दूसरे  वियोग

 नहीं  देते  हैं,  उन  लोगों  को  रोके और:  टैक्स
 वसूल  करें  अगर  के  लोग  अपने  काम  में  असमर्थ,  -

 हैं  और  जो  लोग  इन्कम  टैक्स  बचाना  चाहते  हैं
 उनको  नहीं  पकड़  पाते  हैं  तो  दूसरे:  छोरों  पर
 टैक्स  लगाकर  उसको  इस्तेमाल  करना  चाहते  हैं:
 ऐसे  गरीब  लोगों  पर  जिसे  पर  टैक्स  लगावा  चलते

 हैं  जिन  पर  यह  टैक्स  लगने  से  उनका  काम  होते

 ही  बन्द  हो  जायेगा  ।  ती  यह  कोई  अच्छा  तरीका  |

 नहीं  मालूम  होता  है।  इससे  तो  आपके  खेती
 के  काम  पर  प्रभाव  पड़ेगा  क्योंकि  सभापति  जी

 बाप  जानते  ही  होंगे  क्योंकि  श्राप.  भी  किसान  के.
 परिवार  से  आते  हैं  और  गांव  के  रहने  वाले  हैं
 भोर  मैं  भी  क्रिया  के  परिवार  से  आता  हूं  और
 गांव  में  रहने  के कारण  मैं  भी  जानता  हूँ  कि
 गांव  में  जो  लोग  किसानी  करते  हैं  उसमें  50
 परसेन्ट  तो  क्या  75  परसेन्ट  ऐसे  लोग  हैं  जिनके
 पास  5  या  6  एकड़  से  कम  की  जमीन  है।  ऐसे
 लोगों  की  यह  जो  पैदावार  बढ़ती  हैं  यह  ज्यादा-
 तर  मौसम  के  ऊपर  निर्मर  करती  है।  अभी
 झापने  मौसम  को  कन्ट्रोल  करने  के  लिये  कोई
 साधन  उपलब्ध  नहीं  किया  है  जिससे  किसानों

 कै  लिए  बरसात  ज्यादा  हो  या  अनावृष्टि  हो,
 या  कमवाती  हो  तो  उसमें  आपके  साधनों  से  लोग
 फायदा  उठा  सकें  |  एक  तरफ  तो  आप  ठीक
 तरीके  से  इनकम  टैक्स  नहीं  लगाते  है  और
 दूसरी  तरफ  अगर  आपने  एग्रीकल्चर  पर
 रकम  टैक्स  लगाया  तो  इससे  एक  तांता
 बन  जायगा  और  इससे  गरीब  और  कमज़ोर
 किसान  काफी  परेशान  रहेगा।  आपका  इसके
 टैक्स  ठीक  से  वसूल  नहीं  होता  है  लैंड  रेवेन्यू
 तो  ठीक  से  वसूल  होता  है  लेकिन  इंकम  टैक्स  .
 आपको  ठीक  नहीं  मिरूंता  ।  आप  की  थी  ी
 आमदनी  बढ़ती  है  या  टैक्स  आपका  बढ़ता  है  या
 किसी  भेज  का  दाम  बढ़ता  है,  तो  वह  चरी  किसी
 ह.  किसी  तरीके  से  किसानों  से  हो  वसूल  होता.

 किसान  पर  पड़ता  है,  सीमेंट  का  दास  बढ़ता
 तो  बह  किसानों  पर  पड़ता  हैऔर  अगर
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 है।  इसलिए  इस  टैक्स  के  बताने  वाले  बिल्कुल
 अव्यवहारिक  हैं  और  उसको  कोई  ज्ञान  नहीं  है  ।

 सभापति  महोदय,  एक  दो  बातें  और  हैं
 जिन्हें  मैं  कह  देना  चाहता  हैं।  एगजम्बशंस  की
 जो  लिस्ट  शायद  कल  इस  हाउस  में  माननीय

 कृषि  मंत्री  जी  बे  बताई  थी  उस  में  कुछ  एग-
 जम्म शंस  दिये  गये  थे  जैसे  कि  जो  सालिग  एक्ट
 है  उस  में  जैसे  कि  चैरिटेबल  परपेजेज  के  लिए
 और  रिलीजस  परपेजेज  के  लिए  बहुत  से  लोग
 अपनी  संस्था  बना  लेते  हैं  और  उसके  पैसों  का
 इस्तेमाल  दूसरे  कामों  मे  करते  हैं,  यह  बहुत
 अपवित्र  काम  है  और  इस  के  लिए  कोई  एम-
 शन  न  हो  ।  कानून  मे  ऐसा  नियम  बनाये  कि
 अगर  उसी  परपज  के  लिए,  जिस  परपज  के  लिए
 कोई  इंस्टीट्यूशन  बनाई  गई  है  कौर  उस  में
 जमीन  रखी  गई  है  तो  उसका  पूरा-पूरा  दस्ते-
 माल  हो  ।  सरकार  उस  चीज  हा  पूरा-पूरा
 इस्तेमाल  करावे  और  उसका  पूरा-पूरा  इस्तेमाल
 हो

 व7  brs.

 ag  जरूर  है  कि  टी  काफी  काटन,  रबर
 भारी  चीजों  के  द्वारा  हम  फौरन  एक्सचेन्ज  पैदा
 करते  हैं  हम  को  इन  से  बाहर  से  पैसा  मिलता  है।
 हो  सकता  है  कि  इनको  सीलिंग  के  अन्दर  लाने
 से  कठिनाई  आये  ।  उन  के  छोटे-छोटे  टुकड़े  बन
 जायेंगे  ।  लेकिन  सरकार  को  इन  को  नेशनलाइज
 कर  देना  चाहिये।  यह  काम  आखिर  कौन  करते

 है  ?  असम  हम  लोगो  के  घर  के  बगल  भ  है।
 हमारी  तरफ  के  लोग  वहाँ  पर  कुली  कबाडी  का

 काम  बरते  है।  साल  दो  बरस  मे  एक  बार  घर
 आते  हैं  तो  00-50  रुपये  ले  कर  आते  हैं।  सारी
 आमदनी  बम्बई,  रुकता  कौर  दूसरे  बड़े  बड़े
 शहरों  में  रहते  वाले  लोग  पाते  है  और  खर्च

 करते  हैं।  इस  लिए  ह. 1 ए  तो  इन  को  नेशनल्लाइज
 कर  दिया  जाये  या  फिर  कारपोरेशन  बना  कर

 उस  को  ग्रह  काम  दे  दिया  जाये।  यह  भी  न

 हो  सके  तो  फिर  सीलिंग  साभू  कर  दी  जाये।

 यह  देखते  हुए  कि  बहा  पर  बदाष्ट्रीय'  ढंग  से

 काम  हो  रहा  है,  इस  को  'रोकना  चाहिए।
 निहित  स्वार्थ  वाले  लोग  इसके  लिये  एग्जेम्शन
 चाहेंगे  |  माननीय  मती  महोदय  इस  पर  पुन
 विचार  करें  और  इस  तरह  की  चीजें  न  होते
 पायें,  इसके  लिये  इन  को  नेशनलाइज  किया
 जाये,  इनको  एग्जेम्शन  की  सुविधायें  नहीं
 मिलनी  चाहिए  ।

 ट्रेक्टर  कम्पनियां  आपने  और  जगहों
 पर  दी  हैं,  लेकिन  यू  पी  और  बिहार,  जो  कि
 कृषि  प्रधान  प्रदेश  है,  इस  चीज  से  उचित  हैं।
 विहार  प्रदेश  मे  जो  एग्रो  इडस्ट्रीज  आर्गेनाइजेशन
 नाम  का  अगेनाइजेशन  है  उसने  अप्लाई  किया
 था  लेकिन  वहाँ  पर  ट्रैक्टर  बनाने  की  इजाजत
 नहीं  दी  गई।  न  बिहार  को  दी  गई  और  न
 छत्तर  प्रदेश  को  दी  गई

 मैं  समझता  हू  कि  ट्रैक्टरों  का  इस्तेमाल
 कोआपरेटिव  बेसिस  पर  किया  जाए  तो  कम  खेती
 करने  वाले  लोगो  को  आप  मदद  दे  सकते  हैं  t

 इन  शब्दों  के  साथ  मैं  इन  डिमान्ड्स  का
 समर्थन  करता  हू।  इनमे  कोई  भी  कष्ट  नहीं
 होना  चाहिए,  बल्कि  जो  ज्यादा  से  ज्यादा
 रुपया  दिया  जा  सके  बह  दिया  जाना  चाहिये

 SHRI  R.  २.  SWAMINATHAN
 (Madura:)  :  Mr.  Chairman,  Agriculture
 has  been,  and  continues  to  be,  crucial  factor
 in  our  economic  planning,  m  improving  the
 economy  and  social  development  of  out
 country.  If  we  look  back  over  the  past
 years,  we  will  find  that  agriculture  has
 played  a  very  important  role.  And  it  has
 been  to  the  satisfaction  of  all  of  us  that
 production  has  increased  to  the  maximum
 level.  Those  who  regarded  ou  kisans  as
 conservative,  those  who  were  saying  that
 our  kisans  were  not  willing  to  go  in  for
 medern  technology  and  also  modern  culti-
 vation,  will  now  understand  that  our  kisans
 have  taken  to  modern  method  of  cultivation
 without  which  the  production  might  not
 have  gone  up  to  such  a  h  gh  propottion.

 37.03  hrs.

 (DR.  SARADISH  ROY  in  the  Chair]
 Our  agricultural  production  during  the  year
 I968+69  was  94  million  tonnes,  In  1970-71
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 it  reached  nearly  08  mullion  tonnes.  And
 this  year  it  appears  that  at  will  even  surpass
 what  we  have  achieved  so  far,  m  spite  of
 the  adverse  conditions  like  floods  in  U.  P
 Bihar,  and  West  Bengal,  cyclone  the  disastr-
 ous  in  Orissa,  and  drought  conditions  in
 Andhra  Pradesh,  Maharashtra,  Mysore  and
 some  parts  of  Tami]  Nadu

 Mr.  Chairman,  I  am  sure,  you  will  jom
 me  and  also  the  Minister  for  Agricultural
 in  hailing  our  kisans  who  had  responded  so
 magnificently  for  this  production.  of  this
 kind  of  increase  mm  output  We  have  also
 to  congratulate  the  Ministry  of  Agriculture
 which  has  taken  great  efforts  in  making  our
 agricultural  a  success  Credit  also  goes  to
 our  Minister  of  Agriculture,  Shri  F  A
 Ahmed,  and  also  to  Shri  Annasaheb  Shinde
 and  other  Ministers  in  the  Munistry  of
 agriculture.

 Though  I  have  gota  lot  of  things  to
 speak  on,  due  to  want  of  time  I  am  confining
 myself  to  one  or  two  important  points.

 I  now  come  to  the  difficulties  that  are  be-
 ing  faced  by  the  farmers.  The  farmer  in  this
 country  are  being  attacked  on  three  fronts
 one  frontisultramodernieftists,  another  front
 is  ultra-modern  reactionaries,  and  the  third
 front  us  bureaucrats.  Our  kisans  are  being
 pressed  by  these  three  fronts.  Recent'y,
 you  mught  have  seen  in  the  papers  that  in
 the  conference  of  the  Federation  of  the
 Indian  Chambers  of  Commerce  almost  all
 the  speakers  there  directed  the  attack  on
 farmers  as  if  they  are  all  very  poor  people
 and  they  cannot  afford  to  give  further  tax
 any  longer.  Now  the  kisans  have  got  money
 and  wealths  and  they  should  be  taxed  This
 was  the  attack  from  the  ultra  modern  reac-
 tronaries.  Mer.  Chairman  the  ultra  modern
 lefiest  also  speaks  the  same  thing,  of  course.
 in  different  language  that  these  farmers  are
 very  nch  and  they  are  holding  Jot  of  fand
 and  all  that  land  should  be  confiscated..,...
 (interruptions)  Sir,  I  ary  not  opposed  to  land
 ceiling,  In  this  matter  of  land  ceiling,  50
 far  as  Tamil  Nedu  is  concerned,  the  ceiling
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 not  you  link  the  development  ascistance  that
 as  being  grven  by  the  Centre  to  the  Sta‘es
 with  land  reforms  and  laying  down  celing
 On  land-holdings  7  For  those  States  which
 have  not  implemented  fand  reforms,  you
 reduce  your  variows  kinds  of  assistance  to
 them  There,  I  am  agreeable.  But  that
 does  not  mean  that  you  should  link  Jand-
 holding  with  the  price  fixation.  Anyhow,
 the  big  land-lords  have  been  elimmated  It
 ॥$  going  to  be  a  past  history  im  the  country.
 Hereafter,  only  small  farmers  and  marginal
 farmers  will  be  there  in  our  country.

 There  is  a  tendency  among  the  people
 that  the  farmers  are  getting  very  high
 incomes  because  of  increased  production
 This  is  very  wrong  In  Tamil  Nadu,  the
 Government  have  got  a  45000-acre  State
 farm.  In  that  farm  their  average  income  is
 only  Rs  60  per  acre  Now,  Sir,  the
 Panning  Commission  has  stated  that  m
 Karnal  and  Ludhiana  districts  where  package
 schemes  are  implemented,  there  the  farmers
 net  mcomee  s  Rs  6000  per  acre.  Here,  I
 do  not  want  to  say  anything  I  only  want
 to  say  Sardar  Uyal  Singh,  a  former  Gover-
 nor  of  Tamil  Nadu  and  who  was  one  of  the
 first  to  mtroduce  mechanised  cultivation  in
 his  farm,  has  to  say—TI  quote  :

 “Such  an  absurd  amount  of  net
 income  of  Rs  6000  per  acre  cannot
 possibly  be  suggested  by  anybody  having
 the  slightest  knowledge  and  experience
 of  agriculture  ”’

 This  is  the  position.  In  individual  cases  in
 Tami!  Nadu  or  any  other  part  in  the
 country,  the  income  per  acre  may  be  Rs.
 300  ‘Ina  best  cultivated  land  and  if  he  is
 @  progressive  farmer,  at  the  most,  the
 income  per  acre  may  be  Rs.  500.  Now  it  is
 being  said  that  the  farmers  are  producing
 more  and  earning  more  and  the  farmers
 income  should  be  calculated  on  that  base
 Here,  I  want  to  mention  one  thing  because
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 (interruptions)  Yes,  in  paddy  only.  I  am
 only  a  rice  grower.  At  what  cost  I  have
 produced  these  3३  tonnes  per  acre?  That
 must  be  known,  Any  agriculturist  will  know
 how  much  he  will  have  to  spend  to  produce
 a  higher  yield.  This  does  not  mean  that  in
 all  my  35  acres  |  am  producing  34  tonnes.
 My  average  income  from  my  farm  is  only
 Rs.  300-500.  Not  more  than  that.  This  is
 the  position  with  almost  all  farmers.

 Now,  I  come  to  the  third  front  against
 the  farmers,  the  Agricultura!  Prices  Commis-
 sion.  I  have  already  mentioned  about  to
 fronts.  Let  we  recall  the  circumstances
 under  which  the  Agricultural  Prices  Com-
 mission  was  sat  up.  There  was  a  time  when
 the  kisans  freed  and  were  afraid  of  the
 depressed  prise  situation.  They  were  not
 sure  of  getting  a  remunerative  price.  There
 was  an  agitation.  We,  Congressmen,  in  the
 AICC  and  in  other  fc  rums,  agitated  that  the
 Government  must  do  something  for  fixation
 of  a  fair  price  to  help  the  farmers.

 Sir,  our  Late  Prime  Munister,  Shri
 Lal  Bahadur  Shastri  introduced  the  Salogan
 “Jai  Jawan  ;  Jai  Kisan’’.  He  also  intro-
 duced  this  scheme  of  setting  up  an  Agricul-
 tural  Prices  Commission.  He  announced
 and  assured  that  the  Agricultural  Prices
 Commission  will  fix  fair  adjust  price.  But
 do  you  know  how  this  Commission  is  now
 functioning  and  doing  its  work  ?  Sir,  the
 Agricultural  Prices  Commission  is  going  on
 with  the  recommendation  for  only  reducing
 the  price  year  after  year.  Not  a  single
 year  is  there  in  which  the  Government  have
 accepted  the  recommendations  of  the  Agri-
 cultural  Prices  Commission.  This  year  also,
 very  rightly,  Government  have  not  accepted
 the  recommendation  that  price  should  be
 reduced,

 For  this,  I  congratulate  and  J  offer  my
 thanks  to  our  hon.  Minister  of  Agriculture,
 Shri  Fakhruddin  AH  Ahmed,  who  has  made
 a  statement  yesterday  in  this  House,  saying
 that  he  is  not  accepting  that  recommen-
 dation,  Sd,  this,  is  the  position,  Sir.

 The  name  which  has  been  given  to  this
 body—the  Agricultural  Prices  Commission
 should  be  changed  Instead,  they  should
 be  given  a  new  name.  it  is  but  fit  and
 Proper  to  call  that  Comission,  the  Agri-
 Cultaral  «Pride  «Reduction  Commission,
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 That  is  the  proper  way  to  call  them.  It  is
 high  time  Government  gives  a  second  thought
 to  this  matter.  This  Commission  should  be
 completely  recast  ;  there  should  be  repre-
 sentatives  of  the  farmers  in  this  Commission,
 who  know  the  difficulties  of  a  kisan,  what
 sufferings  he  has  to  under  go  in  producing  a
 crop.  tT  appeal  to  the  Government  to  dis-
 solve  it  and  appoint  a  new  Agricultural
 Prices  Commission,  with  due  representation
 to  the  farmers.  Otherwise  what  will  happen
 is,  they  will  not  know  the  difficulties  the
 kisan.  Who  are  all  these  people  now  in  the
 Commission  ?  They  are  urban-oriented
 economists  with  super  class  conscionsness.

 How  can  they  understand  the  problems
 of  the  poor  kisans?  We  can't  expect
 them  to  undeistand  the  problems  of  the
 poor  kisan.

 Sir,  I  want  to  ask  one  plain  question.  Is
 it  a  crime  to  be  a  kisan  ?  What  can  we  do  ?
 I  have  been  born  a  kisan;  my  father  was  a
 kisan.  On  ali  the  sides  we  see,  they  attack
 the  kisans.  Theo  say,  the  kisans  have  got
 wealth.  Where  is  the  wealth?  You  are
 trying  to  fix  the  land  ceiling.  The  plains.
 peoples  should  not  have  more  than  a  parti-
 cular  limit  in  this  country.  All  right.  I
 accept  that.  But,  you  fix  the  ceiling.  If
 there  should  be  only  0  acres  or  5  or  20
 acres,  nobody  should  have  more  than  that
 fixation.  If  anybody  has  more  than  the
 lumit  fixed  and  agreed  upon,  you  arrest  him,
 yon  put  him  in  jail,  you  confiscate  his  fand.  ,
 I  am  agreeable  on  all  this.  We  depend  upon
 the  monsoon.  Agriculture  on  the  whole
 Contries  to  be  a  gamble  in  the  monsoons.
 That  is  the  fate  of  a  kisan  in  this  country  !
 The  Kisans  are  not  able  to  make  both  ends
 meet.  That  is  the  posttion  now.

 द्  appeal  to  Government  regarding  the
 need  for  the  production  of  tractors  for  the
 use  of  the  small  farmers.  Proper  tractors:
 are  not  available  for  the  small  farmers.
 There  should  be  two  types  of  tractors  which
 Government  should  manufacture—<tractora
 for  dry  cultivation  and  tractors  for  wet
 cultivation,  The  tractors  for  dry  farming
 will  help  in  respect  of  dry  farming  operations
 and  the  tractors  for  wet  farming  will  help  in
 respect  of  wet  farming  operations.  These
 two  types  of  tractors  should  be  produced  in
 sufficient  numbers.
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 We  are  now  eliminating  the  big  farmers.
 There  will  be  here  after  only  small  farmers
 and  marginal  farmers.  These  people  should
 have  tractors.  A  third  type  of  small  tractor
 also  must  be  produced  to  meet  the  reqiure-
 ment  of  the  marginal  farmers.

 Then  about  fertilisers  I  want  to  sav
 something.  Fertilisers  should  be  made
 available  to  the  farmers  at  cheaper  prices.
 This  is  also  very  important.  Govrrnment
 should  consider  this  point  also,

 Then,  Sir,  the  Government  are  talking
 about  dry  cultivation.  What  the  Govern-
 ment  is  meaning,  we  don’t  know.  They  are
 frequently  saying,  ‘dry  cultivation’,  ‘dry
 cultivation’.  Government  should  come
 forward  witha  definite  proposal  and  a  clear
 scheme  as  to  what  they  mean  by  dry  cultiva-
 tion,  what  is  the  help  that  they  are  going  to
 procuced.  Un’'e  st  there  are  proper  irrigation
 facilities,  howcan  it  be  successful,  Sir  ?
 Therefoie,  I  appeal  to  the  Government  that
 they  should  take  all  there  points  into
 consideration.

 Sir,  I  appeal  to  all  these  three
 Fronts,  that  is,  the  Agricultural  Prices
 Commission,  the  ultra  modern  leftists,  and
 also.  the  Ultra-modern  reectionaries—
 ‘Please  spare  our  poor  agriculturists’.

 Finally,

 As  Mr.  Piloo  Mody  mentioned  yesterday
 in  this  [House  Leave  Vietnam  to  the  Viet-
 namese,—I_  respect  the  sametoday,  ‘Leave
 the  kisans  ‘to  kisans’.  They  will  take  care
 of  themselves.  Let  the  Agricultural  prices
 fiud  their  own  levelin  relation  to  the  needs
 of  development  and  economic  growth  in  the
 country.  Let  them  go  to  the  market.  Let
 the  thing  take  its  own  course.

 Sir,  weare  expecting  help  from  the
 Government,  not  obstruction  from  the
 Government.  We  are  expecting  the  Depart-
 ment  and  the  Ministry  to  give  he!p  to  the
 poor  kisans.  With  these  words  I  conclude.
 thanking  you  for  giving  me  the  oppartunity
 to  speak.

 DR.  LAXMINARAIN  PANDEYA
 (Mandsaur)  :  I  beg  to  move  :

 the  Head “That  the  Demand  under
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 Department  of  Agriculture  be  reduced  to
 Re.  ced

 [Failure  to  provide  “necessary  funds  for
 small  irrigation  schemes  in  Madhya  Pradesh
 by  the  Centre.  (l)  ]

 “That  the  Demand  under  the  head
 Department  of  Agriculture  be  reduced
 by  Rs.  100.”

 [Failure  to  arrange  the  timely  payment
 of  the  cost  of  sugercane  to  farmers.  (66)  |

 “‘That  the  Demand  under  the  head
 Department  of  Agriculture  be  reduced
 by  Rs.  100.”

 [  Failure  to  abolish  zones  prescribed
 for  various  suger  mills  in  the  interest  of
 farmers  (67)  ]

 ‘That  the  Demand  under  the  head
 Department  of  Agriculture  be  reduced  by
 Rs.  100.”

 [Indifference  to  make  availab'e  to  remote
 villages  and  small  farmers  the  know  how  of
 improved  agriculture.  (68)]

 “That  the  Demand  under  the  head
 Department  of  Agriculture  be  reduced  by
 Rs.  100.”

 [Failure  to  make  available  to  the  farmers
 the  benefits  of  animal  husbandry  and  veteri-
 nary  science.  (69)  ]

 “That  the  Demand  under  the  head
 Department  of  Agriculture  be  reduced  by
 Rs.  00.”’

 (Failure  to  formulate  a  policy  of  giving
 remunerative  price  for  crops  grown  by  far-
 mers.  (70)  ]

 “That  the  Demand  under  the  head
 Department  of  Agriculture  be  reduced
 by  Rs.  i60.”

 [Failure  to  give  proper  representation  to
 farmers  and  _  public  representatives  in
 Agricultural  Prices  Commission.  (71)  ]

 “That  the  Demand  under  the  head
 Department  of  Agriculture  be  reduced  by
 Rs.  100.
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 (Failure  to  give  adequate  assistance  to
 students  of  different  agricultural  schools  and
 colleges.  (72)  J

 “That  the  Demand  under  the  head
 Department  of  Agriculture  be  reduced  by
 Rs.  100."

 [Failure  to  provide  jobs  urgently  to
 Graduates  in  Agriculture.  (73)  ]

 “That  the  Demand  under  the  head
 Department  of  Agriculture  be  reduced  by
 Rs.  1:00.""

 (D-lay  in  providing  good  seeds,  manure,
 power  and  other  agricultural!  implements  to
 farmers  at  cheap  rates.  (74)  ]

 ‘That  the  Demand  under  the  head
 Department  of  Agriculture  be  reduced  be
 Rs.  100."

 [Failure  to  realise  the  need  for  change
 in  agricultural  policy.  (75)  ]

 “That  the  Demand  under  the  Head
 Department  of  Agriculture  be  reduced  by
 Rs.  100."

 {Failure  to  increase  the  price  of  sugar-
 cane  keepsng  tn  view  the  interests  of  sugar
 cane  growers.  (82)  ]

 “That  the  Demand  under  the  Head
 Department  of  Agriculture  be  reduced
 by  Rs.  00  Ww

 {Indifference  to  provide  adequate  assi-
 stance  for  improving  the  deteriorating
 financial  condition  of  farmers  keeping  in
 view  the  rising  prices  of  consumer  articles
 and  agricultural  implemets.  (83)  ]

 “That  the  Demand  under  the  Head
 Department  of  Agriculture  be  reduced
 by  Rs.  100."

 {Failure  to  provide  the  farmers  of
 Madhya  Pradesh  benefit  of  various  schemes
 undertaken  for  farmers.  (84)  }

 “That  the  Demand  under  the  Head

 aviary
 of  Cooperation  be  reduced

 by
 roe

 [Fatiure  to  Improve  the  deteriorating

 condition  os  Co-operative  society  all  over
 the  cauntry  specially  the  Cooperative
 societies  in  Madhya  Pradesh  (87)  }

 “That  the  demand  under  the  head
 Department  of  Cooperation  be  reduced
 by  Rs  100/-""

 (Failure  to  check  the  increasing  Govern-
 ment  interference  in  Cooperative  societies.
 (88)  ]

 “That  the  demand  under  the  head
 Department  of  Agriculture  be  reduced
 by  Rs.  100/-"

 [Delay  in  formulating  a  policy  to  give
 incentive  to  farmers  for  increasing
 production  by  giving  them  grants  (89)]  ,

 “That  the  demand  under  the  head
 Department  of  Agriculture  be  reduced
 by  Rs  100/-""

 [Need  to  provide  facilities  to  farmers  for
 imparting  them  traming  in  regard  to  im-
 provements  in  agriculture.  (90)  J

 “That  the  demand  under  the  head
 Department  of  Food  be  reduced  by  Rs.
 100/-"

 (Failure  to  remove  irregularities  an  Food
 Corporation  of  India.  (96)  ]

 “That  the  demand  under  the  head
 Department  of  Food  be  reduced  by  Rs.
 100/-

 {Failure  to  remove  the  resentment  pre-
 valent  among  farmers  due  to  carelessness
 and  arbitrary  attitude  of  Food  Corporation
 of  India  in  regard  to  procurement  of  wheat
 and  rice.  (97)  J

 SHRI  BHOGENDRA  JHA  (Jainagar)  :
 i  beg  to  move  :—

 “That  the  demand  under  the  head
 Department  of  Agriculture  be  réeduted  to
 Re.  ye"

 {Failure  to  enact  and  implement  land-
 ceilling  ensuring  s¢lf-cultivating  tenancy  and
 ending  ail  sorts  of  serpi-feudal  and  capitalist
 land  ownership.  (14)

 .
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 “That  the  demand  under  the  head

 ari
 of  Agriculture  be  reduced  to

 1  ft  >

 [Fa‘lure  to  suggest  land  ceiling  reduc-
 tions  on  the  model  of  West  Bengal  and
 Kerala  to  the  remaining  States  of  India.
 as  ]

 “That  the  demand  under  the  head
 Department  of  Co-operation  be  reduced
 to  Re  ae

 [Failure  to  ensure  co-operative  credit  to
 the  Agricultural  labourers  and  marginal
 peasants  (26)  }

 “That  the  Demand  unper  the  head
 Deparment  of  Co-operation  be  reduced
 to  Re  ye

 {Failure  to  ensure  the  contact  of  all  earth
 works  to  the  Co-operation  Societies  of  Agri-
 cultural  labourers  Tex)  J

 “That  the  demand  under  the  head
 Department  of  Co-operation  be  reduced
 to  Re  I]-”

 [Fatlure  to  facilitate  and  ensure  opening
 of  Co-operatives  of  agricultural  labourers
 and  marginal  presants  in  all  the  village
 Panchayats  of  India  (28)  ]

 “That  the  demand  under  the  head
 Department  of  Co-operation  be  reduced
 to  Re  i/-”

 {Faslure  to  free  the  multi-purpose  and
 other  Cooperative  Societies  from  the
 clutches  of  landlord-kulak-usurer  combine
 Qa).

 “That  the  demand  under  the  head  Pur-
 chase  of  Foodgrams  and  Fertilizers  be
 reduced  to  Re,  I/-"*

 [Failure  to  decide  procuring  of  wheat  at
 the  price  of  fast  year  and  collecting  levy
 from  all  those  owning  above  है  acres
 arrigated  land  at  the  price  recommended
 by  the  Agricultural  Prices  Commussion,
 (क्षण

 **That  the  demand  under  the  head  न
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 chase  of  Foodgrains  and  Fertilrzers  be
 reduced  to  Re  I/-”

 [Failure  to  make  fertilisers  available  at
 reduced  rates  to  poor  peasants  (32)

 “That  the  demand  under  the
 Agriculture  br  reduced  to  Re  Aer

 Head

 [Failure  to  ensure  total  payment  of  the
 arrears  of  sugarcane  prices  to  the  cane-gro-
 wers  31}

 “That  the  demand  under  the  head
 Departmen:  of  Food  be  reduced  to  Re
 jf-"?

 [Failure  to  nationalise  the  Sugar  Mills
 and  its  wholesale  trade.  (132))

 “That  the  Demand  under  the  Head
 Department  of  Food  be  reduced  to  Re
 l/  99

 [Failure  to  immediately  take  over  the
 Raivam  Sugar  Mills  Limited  at  Ratyam
 District  Darbhanga  in  Bihar  (133)

 “That  the  Demand  under  the  Head
 Department  of  Food  be  reduced  to  Re.
 ]  a  ”

 |Fa:lure  to  ensure  the  sale  of  the  entire
 stock  of  sugar  at  the  same  controlled  rate
 m  the  country  (134)

 “That  the  Demand  under  the  Head
 Department  of  Food  be  reduced  by  Rs.
 00  98

 {Need  for  taking  over  the  Sugar  Mill
 at  Warsaligany  in  the  district  of  Gaya  in
 Bihar  (135))

 “That  the  Demand  under  the  Head
 Department  of  Food  be  reduced  by  Rs.
 100"

 {Need  for  ensuring  the  availability  of
 sugar  to  all  the  consumers  at  the  same
 controlled  rate  in  the  country  (39)

 “That  the  Demand  under  the  Head
 Department  of  Community  Development
 be  reduced  to  Re.  i.’

 [Failure  to  ensure  full  dednocratsation
 of  the  ्  D.  blocks.  37}
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 “That  the  Demand  under  the  Head
 Department  of  Community  Development
 be  reduced  by  Rs.  100."

 {Need  for  immediately  establishing
 Panchayati  Raj  throughout  the  country.
 (158)]

 “That  the  Demand  under  the  Head
 Department  of  Community  Development
 be  reduced  by  Rs.  100."

 {Need  for  eliminating  bureaucratic
 control  from  the  Gram  Panchayats  and
 Community  Development  Blocks.  (139)

 “That  the  Demand  under  the  Head
 Department  of  Community  Development
 be  reduced  by  Rs.  100.”

 [Need  of  bringing  uniformity  in  the
 Panchayat  Raj  Acts  of  various  States.
 (140),

 “That  the  Demand  under  the  Head
 Department  of  Community  Development
 be  redueed  by  Rs.  100."

 [Need  for  granting  more  powers  to
 Village  Panchayats.  (141)]

 “That  the  Demand  under  the  Head
 Department  of  Co-operation  be  reduced
 to  Re.  I.”

 (Appointment  of  a  highly  paid  officer  as
 General  Manager  of  the  Super  Bazar.
 ('42)]

 “That  the  Demand  under  the  Head
 Department  of  Cooperation  be  reduced
 to  Rs.  1”

 [Top  heavy  and  bureaucratic  administra-
 tion  of  the  Super  Bazar.  (43)]

 “That  the  Demand  Under  the  Head
 Department  of  Cooperation  be  reduced
 td  Re.  4"

 (Failure  to  introduce  cooperative  farm-
 ing  on  a  big  scale  by  giving  land  and  incen-
 tive  to  the  poor  peasants.  (144)]

 ~UThat  the  Demand  under  the  Head
 Purchase  of  Foadgraing  and  Fertilisers
 lee  reduced  to  Re.  i.”
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 [Failure  to  nationalise  entirely  the
 wholesale  trade  in  foodgrains.  (145)]

 SHRI  M.  RAJANGAM  :  I  beg  to  move,

 “That  the  Demand  under  the  Head
 Department  of  Agriculture  be  reduced
 by  Rs.  100."

 {Need  to  establish  cattle  breeding  farms
 throughout  the  country  in  different  States.
 16)

 “That  the  Demand  under  the  Head
 Department  of  Agriculture  be  reduced
 by  Rs.  100."

 (Need  to  pay  greater  attention  to  streng-
 thening  of  Regional  Centres  of  Agro-Econo-
 mic  Research,  (17)

 “That  the  Demand  under  the  Head
 Agriculture  be  reduced  by  Rs.  100."

 {Need  for  enhanced  provision  for  grants
 to  co-operative  banks  for  credit  facilities  to
 small  farmers  (8))

 “That  the  Demand  under  the  Head
 Agriculture  be  reduced  by  Rs.  00."’

 [Need  to  provide  more  funds  for  deve-
 lopment  of  agriculture  in  Tiibal  Develop-
 ment  Agencies  (19)

 “That  the  Demand  under  the  Head
 Agriculture  be  reduced  by  Rs.  100.”

 {Need  to  strengthen  the
 Marketing  Organisation  (20)]

 Agricultural
 '

 “That  the  Demand  under  the  Head
 Agriculture  be  reduced  by  Rs.  100."

 {Need  to  investigate  into  the  non-seiting
 up  of  the  Fertilizer  Promotion  Councit
 QDI

 “That  the  Demand  under  the  Head
 Ag  ‘culture  be  reduced  by  Rs.  100."

 {Non-filling  of  vagant  p-sts  which  led
 to  non-implementation  of  Fisheries  prog-
 ramme  (22)]

 “That  the  Demand  under  the  Head
 Agriculture  be  reduced  by  Rs.  i00."
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 {Lesser  proviston  for  the  Directorate  of
 Plant  Protection,  Quarantine  and  Storage
 ६23)

 “That  the  Demand  under  the  Head
 Department  of  Food  be  reduced  by  Rs
 20,00,00,000  **

 {Need  to  transfer  the  staff  to  the
 Food  Corporation  of  India  and  avord  the
 duplication  of  work  done  in  the  Food
 Department  (24)]

 “That  the  Demand  under  the  Head
 Department  of  Food  be  reduced  by  Rs
 /5,00,00,000.”*

 [Need  to  hand  over  the  organisation  for
 the  marketing  and  mspection  of  food
 products  to  the  Food  Corporation  of  India
 5)

 SHRI  0  K  PANDA  (Bhanjanagar)  I
 beg  to  move

 “That  the  Demand  under  the  Head
 Department  of  Agriculture  be  reduced
 by  Rs  100"

 (Failure  of  Aska  Cooperative  Sugar
 Industry,  Aska  in  carrying  out  the  decisions
 of  the  General  Body  meeting  of  1970-71  32)

 “That  the’  Demand  under  the  Head
 Department  of  Agriculture  be  reduced  by
 Rs  300

 [Mismanagement  m  the  Aska  Cooper-
 ative  Sugar  Industry  3)

 “That  the  Demand  under  the  Head
 Department  of  Agriculture  be  reduced  by
 Rs  100.”

 {Failure  of  the  Aska  Cooperative  Sugar
 Gndustry  to  provide  remunerative  price  to
 cane  growers  according  to  provisions  of  the
 Cane  Cuntro!  Order,  966  (34)

 “That  the  Demand  under  the  Head

 {Failure  to  fix  temunerative  price  for
 sugar  indtistry  05)
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 “That  the  Demand  under  the  Head
 Department  of  Agriculture  be  reduced
 by  Rs  100."

 [Failure  to  check  the  abnormal  rise  jn
 in  the  price  of  sugar  G38)

 “That  the  Demand  under  the  Head
 Department  of  Agriculture  be  reduced
 by  Rs  100"

 [Failure  to  nationalise  the  sugar
 try  em)

 indus-

 “That  the  Demand  under  the  Head
 Departmenr  of  Agriculture  be  reduced
 by  Rs  100."

 [Need  to  have  closer  trade  relationship
 for  export  of  sugar  with  the  Saciahst
 World  (38)]

 “That  the  Demand  under  the  head
 Department  of  Agriculture  be  reduced  by
 Rs  400

 Failure  to  follow  a  profitable  sugar
 export  policy  9)

 “That  the  demand  under  the  head
 Department  of  Agriculture  be  reduced
 by  Rs  100"

 (Need  to  revise  the  trade  agreement  of
 934  with  USA  for  export  of  sugar  (40))

 “That  the  demand  under  the  head
 Department  of  Agriculture  be  reduced
 by  Rs  100"

 [Failure  to  develop  agro-industries  such
 as  sugar  and  jute  industries  in  Orissa  (40)

 “That  the  demand  under  the  head
 Department  of  Agriculture  be  reduced
 by  Rs,  100,"*

 [Failure  to  distribute  cultivable  waste
 land  to  landiess  agricultural  laboures,  Ad-
 vasis  and  Hariyans  gratis.  (423)

 ‘That  the  demand  under  the  head
 Department  of  Agriculture  be  reduced
 by  Rs.  ve

 {Failure  to  implement  land  reforua  by
 lowering  the  high  level  of  innd  ceiling.  (43)?
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 “That  the  demand  under  the  head
 Department  of  Agriculture  be  reduced
 by  Rs.  100.”

 [Failure  to  maintain  the  continuity  of
 employment  for  l0  months  in  a  year  as  per
 the  Crash  Programme  for  rural  employment
 in  Ganjam  District.  (45)

 “That  the  demand  under  the  head
 Department  of  Agriculture  be  reduced
 by  Rs.  100.""

 (Failure  of  the  Crash  Scheme  for  Rural
 Employment.  (46)]

 “That  the  demand  under  the  head
 Department  of  Agriculture  be  reduced
 by  Rs.  100."

 {Failure  of  the  Small  Farmers  Scheme
 in  the  country.  (47)]

 “That  the  demand  under  the  head
 Department  of  Agriculture  be  reduced  by
 Rs  100."

 fFanure  of  the  Small  Farmers  Scheme
 in  Soruda,  Bhanjanagar,  Jagannath  Prasad,
 Kodala  and  Aska  in  Ganyam_  Dustrict.
 (48)]

 “That  the  demand  under  the  head
 Department  of  Agriculture  be  reduced  by
 Rs.  100.”

 {Need  to  set  up  a  sugar  industry  in
 Nayagarh  and  Parlay  Khimdi.  (49)]

 “That  the  demand  under  the  head
 Department  of  Agriculture  be  reduced
 by  Rs  100."

 {Need  to  develop  intensified  cane  culti-
 vation  in  Ganjam  District  in  general  and
 Aska  in  particular.  (50)]

 “That  the  demand  under  the  head
 Department  of  Agriculture  be  reduced
 by  Rs,  100.”

 [Need  to  establish  research  centre  to
 eradicate  attack  of  Report  in  cane  crop  in
 different  States  and  sugar  cane  areas  such  as
 Aska,  1)

 “That  the  derpand  onder  the  licad

 Department  of  Agriculture  be  reduged
 by  Rs.  100.”

 [Need  to  make  cumplete  survey  of  the
 river  basin  areas  for  exploring  the  possi-
 bilities  of  setting  up  of  tube  wells  and  |
 irrigation  points.  (52)]

 “That  the  demand  under  the  head
 Department  of  Agriculture  be  reduced
 by  Rs.  100."

 [Need  to  set  up  lift  irrigation
 in  the  river  basin  areas  of  Rushikulya,
 Baghuva,  Dhauna:r,  and  Mahanandi  rivers
 in  Ganjam  District  63)

 “That  the  demand  under  the  head
 Department  of  Agriculture  be  reduced
 by  Rs.  100.”

 [Failure  to  ensure  a  remunerative  price  of
 the  agricultural  produce  to  the  pecaant.  (54)}

 “That  the  Demand  under  the  Head
 Departrrent  of  Agriculture  be  reduced
 by  Rs.  100.”

 [Failure  to  take  over  the  trading  in
 essential  commodities  in  the  interest  of  the
 consumers  (55)]

 “That  the  Demand  under  the  head
 ‘

 Department  of  Cooperation  be  reduced
 by  Rs.  100.”

 [Failure  to  ensure  democratic  function-
 ing  of  cooperatives  in  conformity  with  the
 provisions  of  law  (57)]

 “That  the  Demand  under  the  head
 Department  of  Cooperation  be  reduced
 by  Rs  100.""

 [Failure  of  the  cc-operative  movernent
 in  Orissa  (38)

 ‘That  the  Demand  under  the  head
 Department  of  Cooperation  be  reduced
 by  Rs.  100.”

 {Violation  of  the  Provisions  of  the
 Cooperative  Societies  Act,  Rules  and  Bye
 laws  in  not  holding  election  of  the  Board  of
 Directors  and  allowing  the  nominated
 Board  to  continue  from  £963  to  972  in
 Aska  Cooperative  Sugar  Todustries  ON

 b
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 “That  the  Demand  under  the  head  :

 Depattmentof  Cooperation  be  reduced
 “by  Rs.  2700.7

 [Failure  to  climinate  ‘pareaueracy  in  the
 management  of  cooperative  societies  (60)]

 SHRI  R.  दि 4  BADE  (Khargone):  I  beg
 to  move,

 ’  That  the  Demand  under  the  Head
 Department  of  Agriculture  be  reduced ५  9  Rs.  100.”

 [Deline  in  the  yield  of  cotton  on}

 “That  the  Demand  under  the  Head
 Department  of  Agriculture  be  reduced
 by  Rs.  100,"

 [Failure  of  Intensive  Agricultural  Pro-
 gramme  in  Madhya  Pradesh  (92)]

 “That  the  Demand  under  the  Head
 Department  of  Agriculture  be  reduced
 by  Rs.  100."

 {Failure  to  simplify  terms  and  condi-
 tions  and  the  procedure  in  regard  to  giving

 ‘loans  for  agricultural  purposes  (93)

 ‘That  the  Demand  under  the  Head
 Department  of  Agriculture  be  reduced
 by  Rs.  100."

 a  [Failure  to  provide  assistance  to  small
 and  marginal  farmers  (94)]

 og  “That  the  Demand  under  the  Head
 Department.  of  Agriculture  be  reduced
 by  ‘Ra,

 f  me  [Failure  to  provide  adequate  quantity  of
 “pesticides  to  Madhya  Pradesh  95)}

 &,  हैं  beg  to  move
 SHRI  RAMAVATAR  SHASTRI  (Patna)

 “That  the  Demand  under  the.  Head

 oa.
 of  -Agriculture  be  reduced...

 Department  of  Agriculture:  be  “reduced
 to  Re.  4०

 rs
 [Failure  to  reduce  the  ceiling  on  lend.

 holdings  (402)}

 “That  the  Demand  under  the  Head
 Department  of  Agriculture  be  reduced.
 to  Re.  a

 [Failure  to  fix  the  minimum  price  of
 Sugar  cane  at  Rs.  7  per  quanital  (103)

 “That  the  Demand  under  the  Head
 Department  of  Agriculture  be  reduced
 to  Re.  1”

 {Failure  to  make  all  the  States  agree  to
 the  principle  of  a  family  of  five  members  as
 the  Unit  in  regard  to  land  ceiling.  (104)}

 “That  the  Demand  under  the  Head
 “Department  of  Agriculture  be  reduced

 to  Re.  i.”

 [Need  to  make  uniform  law  for  the  है
 entire  country  for  the  purposes  of  land
 ceiling  (105)]

 “That  the  Demand  under  the  Head
 Department  of  Agriculture  be  reduced
 to  Re.  1.”

 [Failure  to  check  the  increase  in  the
 prices  of  agricultural  commodities.  (106)}

 ‘That  the  Demand  under  the  Head  a
 Department  of  Agriculture  be  reduced
 to  Re.  qa

 [Failure  to  five  reasonable  prices  of  the
 commodities  ‘produced  by  farmers.  oT

 "That  the  Demand.  under  ‘the  Heed
 Department  of  Agriculture  be  réduced
 to  Re.  i”  .

 [Failure  to  make  availabls.  to
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 {Fatlure  to  grant  monthly  pay  scales  to
 fabourers  working  in  Potato  Research  Cen-
 tres  and  agricultural  farms.  (109)]

 “That  the  Demand  under  the  Head
 Department  of  Agriculture  be  reduced  to
 Re  i”

 [Failure  to  make  such  labourers,  per-
 manent  as  have  been  working  in  Potato
 Research  Centres  and  agricultural  farms
 (110)]

 “That  the  Demand  under  the  Head
 Department  of  Agriculture  be  reduced
 to  Re,  i”

 [Failure  to  reduce  the  prices  of  fertili-
 vers  and  seeds  (III)  ]

 “That  the  Demand  under  the  Head
 Department  of  Agriculture  be  reduced
 by  Rs  I00”

 {Faslure  of  poultry  fram  scheme  (112))

 “The  the  Demand  under  the  Head
 Department  of  Agriculture  be  reduced
 by  Rs  ICO"

 [Need  to  set  up  a  Modern  Bakery  at
 Patna  or  Ranchi  in  Bihar  (II3)]

 “That  the  Demand  under  the  Head
 Department  of  Agriculture  be  reduced
 by  Rs  100”

 (Fatlure  to  expand  the  Fishery  Scheme
 (114)}

 “That  the  Demaud  under  the  Head
 Department  of  Agriculture  be  reduced
 by  Rs  4007

 [Failure  to  recover  the  arreais  of  far-
 mers  from  sagar  malls  (U5)}

 “That  the  Demand  under  the  Head
 Forest  be  reduced  lo  Re  Y

 (Usurpation  of  trme  honoured  rights  of
 Adivasi  peasatts  of  bringing  _  fire-wood
 from  forest.  6]

 “That  the  Demand  under  the  Head
 Fordet  be  reduced  to  Re.  at

 [Need  to  evolve  a  public  utility  policy
 for  the  development  of  forests  (117)

 “That  the  Demand  under  the  Head
 Depaitment  of  Food  be  reduced  to
 Re  a”

 [Failure  to  nationalise  whole  sale  trade
 of  foodgrams  (118)

 That  the  Demand  under  the  Head
 Depirtment  of  Food  be  reduced  to
 Re  ’

 [Need  to  send  foodgrains  to  famine
 affected  and  scarcity  areas  in  the  country
 (t49)J  .

 “That  the  Demand  under  the  Head
 Department  of  Food  be  reduced  to
 Re  ”

 ‘  Failure  to  tike  action  against  the
 traders  indulging  in  profiteering  and  black
 marketing  (120)]

 “That  the  Demand  under  the  Head
 Department  of  Food  be  reduced  to
 Re  aw

 {Failure  to  nationalise  sugar  mills  (J2I)]

 “That  the  demand  under  the  Head
 Depaitment  of  Food  be  reduced  to
 Re  1”

 {Failure  to  save  from  starvation  more
 than  one  lakh  farmers  of  hill  areas  living  in
 70  villages  of  certain  sreas  of  Onssa,
 Rajasthan  and  Santhal  Paigana  district  in
 Bihar  (122)}

 “That  the  demand  under  the  Head
 Department  of  Food  be  reduced  to
 Re  °

 {Failure  to  reduce  the  prices  of  com-
 modities  sold  through  Government  fair
 price  shops  with  a  view  to  arrest  mereasing
 prices.  £23)]

 “That  the  demand  under  the  Head
 Department  of  Food  be  reduced  to
 Re  4

 {Failure  to  arrest  the  Increasing  price  of
 sugar  (14)



 Department  of  Community  Development  48)]- be:  reduced  "by:  Rs.  qo.”

 [Benefit  of  block  development:  schemes.
 tainly:  to  tich  farmers'(428))

 “That  ithe  demand  under  the.  Head
 Department  of  Community  Development
 be  reduced  by  Rs,  00:""

 “Failure..to  improve  the  deteriorating
 condition  of  rural  roads  (26))

 “That  the  demand  under  the.  Head
 Department  of  Community  Development
 be  reduced  by  Rs.  100."

 [Failure  of  the  crash  programme  for
 +  providing  employment  to  unemployed  people

 jn  rural-areas  (127)}

 That.  the  demand  under  the  Head
 Department  of  Cooperation  be  reduced
 to  Re.  aw

 a  [Need  to.simplify  the  working  process  of
 Cooperative  Societies  (128)}

 “That  the  demand  under  the  head
 oe  Department  of  Cooperation  be  reduced

 by  Rs.  100,”

 .  [Umdue  delay  in  advancing  loans  to
 farmers.  through  Cooperative  Societies  (29),

 fax  Re.”

 t  to  act  modet  legislation  for
 fixing  land.ceiling  of  the  pattern  of  Kerala
 ‘wh  Nest  Bengal  (146))  te,

 demand’:  under  the  Head
 ‘Depattmcat  of  “Agriculture  be  reduced

 wphat’  the  demand.  under  the.  “Head  :
 Department  of  Agriculture  be  reduced  to.

 ‘ephat.  the  demand  under  the  Head
 Department  of  Agriculture  be  reduced

 grains  to  ration:  shops  153  ]

 Re.  100"

 Re.  £.”

 [Failure  to  pay  special  attention  to.  the
 implementation  of  minor  irrigation  schemes
 49)

 “That  the  demand  under  the  head
 Department  of  Agriculture  be  reduced
 to  Re,  i.”

 [Need  to  give  more  assistance  to.  Bihar
 for  the  construction  of  tube-wells  (150)].  os

 “That  the  demand  under  the  head
 Department  of  Agriculture  be  reduced
 by  Rs.  100.””

 [Failure  to  grow  maize  before  monsoon
 with  the  help  of  pumping  sets  in  Darsa  areas
 of  Danapur  and  Maner  in  Patna  district
 (sty

 That  the  demand  under  the  head
 Department  of  Food  be  reduced  to
 Re.  i”

 [Failure  to  commission  the  -  closed  sugar
 mills  in  Warisaliganj  and  Goraru  in  Bihar
 and  in  other  States  (152))

 That  the  demand  under:  the  head
 Department  of  Food  be  reduced  by  .
 Rs.  100.  ”

 {Need  to  supply  clean  and  good‘food-

 “That  the  ‘demand  under  -  the -  head”
 Department.  of  Food  |  be  ,reducéd  by:
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 ‘That  the  demand  under  the  head

 Mgr  Fed
 et  Food  be  reduced  by

 Rs.  1

 {Failure  to  check  the  theft  of  wheat
 from  Government  warehouses  near  Digha
 and  Phulwar)  in  Bihar  (156)]

 “That  the  demand  under  the  head
 Department  of  Food  be  reduced  by
 Rs.  100"

 (Failure  to  ensure  regular  supply  of  rice
 from  ration  shops  in  Bihar  57))

 “That  the  demand  under  the  head
 Department  of  Food  be  reduced  by

 .  100"  ‘

 {Need  to  supply  foodgrains  to  the  ration
 dealers  in  Patna  from  the  nearby  godowns
 (158)

 “That  the  demand  under  the  head
 Department  of  Community  Development
 be  reduced  by  Rs.  100"

 [Delay  in  constituting  District  Councils
 in  Bihar  (159)]

 “That  the  demand  under  the  head
 Department  of  Agriculture  be  reduced
 by  Rs,  100”

 [Failure  to  supply  adequate  quantity
 of  DMS  milk  to  consumers  (160)}

 “That  the  demand  under  the  head
 Department  of  Agriculture  be  reduced
 by  Rs.  100"

 [Failure  to  reduce  the  price  of  DMS
 ghee  and  butter  and  to  improve  its  quality
 (161)

 “That  the  demand  under  the  head
 Department  of  Agriculture  be  reduced
 by  Rs.  i00.””

 {Need  to  check  the  diversion  of  mitk
 supply  by  DMS  to  unguthorised  commercial
 tisdrs  at  the  cost  of  consumers.  (1629)

 “That  the  Demand  under  the  head
 Department  ot  Food  be  reduced  by
 Tew,  00५  ve +  \
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 [Failure  of  the  Food  Corpordtion  of
 India  to  store  foodgrains  in  the  godowns  of
 Warehousing  Corporation  tn  Bihar  resulting
 in  the  opprehension  of  5  of  its  godowhs  bee
 ing  closed  (163)]

 “That  the  Demand  under  the  head
 Department  of  food  be  reduced  by
 Rs.  100”

 (Need  to  stop  the  probable  retrenchment
 of  75  workers  as  a  result  of  apprehension  of
 45  godowns  of  the  Warehousing  Corporation
 being  closed  in  Bihar  (164)}

 “That  the  demand  under  the  head
 Department  of  Food  be  reduced  by
 Rs,  100"

 {Failure  of  the  Food  Corporation  of
 India  to  store  foodgrains  in  the  godowns
 managed  by  the  Warehousing  Corporation.
 (165)

 “That  the  demand  under  the  head
 Department  of  Food  be  reduced  by
 Rs.  100",

 (Violation  of  the  orders  in  regard  to
 storage  of  40  p.c.  foodgrains  in  the  go-
 downs  of  Warehousing  Corporation  in
 Bihar.  (166)}

 MR  CHAIRMAN:  The  cut  motions
 are  also  before  the  House.

 SHRI  RANABAHADUR  SINGH  (Sidhi):
 This  Ministry  of  Agriculture,  to  my  mind,  has
 been  closest  to  the  life-blood  of  the  country
 and  so  this  Ministry  is  concerned  with  the
 weakest  section  of  our  society.  As  for  the
 modern  trend  of  world  democracy,  each
 democracy  is  gradually  evolving  into  a
 corporate  State;  I  use  the  words  ‘corporate
 State’  in  the  connotation  that  has  been
 provided  to  them  by  Charles  Reich  when
 he  wrote  the  book  ‘Zhe  Greening  of
 America’.

 In  this  context  of  things,  I  have  from
 fast  year  on  wards  tried  to  draw  the  atten-
 tion  of  the  Ministry  to  the  ever-widening
 danger  that  this  poor  and  weaker  section  of
 our  society  might  be  faced  with  if  this
 Ministry  was  not  able  to  give  the  atrention
 that  this  section  demanded  gad  which  was
 due  to  it.  |  wish  to  draw  the  attention  of
 the  Ministry  to  this  aspect  of  the  problem.
 The  present  qutlook  of  the  Ministry  has
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 been  commodity  committee  approach.  It
 was  high  time  that  this  Ministry  brought
 about  a  change  in  the  whole  approach  to
 the  problem  of  farming  by  the  weaker
 section  of  our  scciety  and  this  approach  or
 this  change  that  I  am  asking  for  is  the
 change  fromthe  present  stand  which  still
 smacks  of  the  commedity  committee  ap-
 proach  that  the  originally  was  responsible
 for  the  establishment  of  these  commodity
 committees  or  departmental  committees.  To
 clarify  this  request  of  mine,  I  wouid  specify
 four  major  poirits  which  would  bring  this
 matter  out.

 Agricultural  machanisation  is  something
 which  has  been  a  matter  of  debate  all  these
 twenty-five  years  of  our  Independence.
 There  wasa  time  when  tractors  too  were
 taboo  in  our  country.  but  gradually  a  time
 has  come  when  tractors  up  to  the  capacity
 of  60  Hp  are  being  manufactured  here,  but
 the  debate  about  mechanisation  goes  on,
 and  today  when  we  have  reached  a  stage
 where  the  ceiling  laws  are  going  to  limit  the
 acreage  to  8  acres,  we  manufacture  tractors
 that  by  the  very  cost  of  their  production
 and  the  cost  of  their  availability  to  the
 farmer  and  their  horse-power  are  suited  to
 a  hundred-acre  farm.  This  debate  also  at
 present  does  not  take  into  consideration  the
 possibility  with  small  units  of  mechanisation
 like  those  that  re  used  in  Japan  which  make
 one  Person  more  efficient  but  do  not  dis-
 place  Jabour,  if  it  were  a  complete  unit.  At
 the  present  moment,  even  if  we  have  hand-
 tractors,  they  are  not  fitted  with  seed-drifls
 or  smal!  harvesting  arrangements  on  them
 which  of  course  does  not  make  them  a
 complete  machine  by  themselves.  Here,  I
 would  draw  the  attention  of  the  ministry
 that  the  commodity  committee  approach
 should  be  stopped.  The  one  pezson  has  to
 be  made  more  efficient.  It  is  not  a  question
 of  displacement  of  labour.

 Secondly,  I  would  come  to  agricultural
 research.  We  have  been  concentrating  all
 our  efforts  an  the  major  crops.  that  is,  the
 production  of  wheat  and  rice  in  our  country.
 This  is  a  commodity  committee  approach.

 I  wish  to  draw  the  attention  of  the
 Ministry  to  another  aspect  of  farming.  In
 regard  to  the  kodon  and  kutki  farming  in
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 the  Adibasi  regions  of  my  State,  no  money
 has  been  spent  on  evolving  4  high-yielding
 variety  of  kodon  and  kutki.  I  am  doubtful
 whether  these  terms  would  be  understand-
 able  to  hon.  Members  in  this  House,  but
 most  of  the  farmers  in  my  region  just  work
 on  kodon  and  kutki  and  are  living  on  them.
 To  start  with,  I  would  suggest  that  the
 Ministry  may  send  a  team  of  experts  to  my
 region,  namely  Sidhi  and  Surguja,  and  let
 them  see  what  the  kodon  and  kutki  farmer
 does  to  make  his  livelihood.  That  would
 be  a  change  from  the  commodity  committee
 approach.

 Agricultural  finance.  The  whole  effort,
 the  whole  outlay,  is  spread  out  in  maximi-
 sation  of  the  farm  produce.  Nothing  has
 been  done  in  the  humanising  of  the  farmer.
 A  lot  of  effort  has  been  wasted  on  the
 plough,  but  the  man  behind  it  is  lost.  Last
 year,  I  pleaded  that  a  deep  study  be  made
 of  the  problems  of  the  farmer,  the  small
 farmer.  What  is  his  managerial!  problem  ?
 Icould  not  find  a  place  of  this  in  the  report
 of  the  performance  of  the  Ministry  last
 year.  Of  course,  I  must  concede  that  I  was
 very  gratified  to  know  that  on  9.  3  of  the
 ICAR  report,  the  word  ‘human’  occurs
 twice.

 Agricultural  prices.  The  whole  exercise
 at  the  moment  is  in  balancing  the  producer
 and  the  consumer.  The  first  time  we  came
 to  know  about  it,  we  were  very  happy  to
 know  that  a  machinery  had  been  set  up  in
 different  parts  of  the  country  whereby  a
 study  in  depth  was  going  to  be  made  of  the
 cost  of  production  of  different  produce.  But
 we  do  not  know  on  what  facts  this  machi-
 nery  will  base  its  findings.  We  do  not  know
 either  whether  this  machinery  is  a  tempo-
 rary  affair  and  will  not  be  in  existence  from
 next  year  onwards.  I  would  plead  that  if
 the  farmer  is  to  be  treated  asa  human
 being,  this  machinery  should  be  of  a  perma-
 nent  nature.  it  should  be  spread  out  over
 all  the  corners  of  the  country  and  should
 base  its  findings  not  ina  certain,  specific,
 narrow  field  but  should  be  quite  open-minded
 about  the  facts  produced  before  it  by  the
 farmers  themselves.

 Coming  to  the  question  of  land  reforms,
 the  nation  as  such  has  accepted  that  land
 reforms  have  to  come.  I  think  when  the
 nation  has  accepted  a  thing,  it  should  be
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 done.  Fittingly  fe  should  be  done,  But  I
 think  that  this  law  of  ceiling  is  a  stateman’s
 approach  to  providing  a  remedy  to  a  social
 evil.  That  is  how  I  look  at  it.  If  it  was
 meant  only  as  a  device  in  removing  a  social
 evil,  it  follows  that  there  will  be  certain
 types  of  farmers  who  are  sincerely  tarming
 and  might  not  remain  farmers  in  the  same
 sense.  If  this  was  an  exercise  in  a  social
 evil  being  remedied  and  not  an  exercise  in
 the  amputation  of  a  social  limb,  I  think  it
 should  also  from  part  of  the  consideration
 of  the  Ministry  to  evolve  a  Farmers  Pool,
 like  the  Scienti  t.’  Pool,  in  which  are  put
 all  those  farmers  who  are  really  farmers
 having  nothing  else  to  do  who  would  be
 deprived  of  a  way  of  life  with  the  ceiling
 coming  into  force.  They  should  be  given
 some  sort  of  service  on  State  Farms.

 As  regards  the  community  development
 programme,  it  started  out  as  an  effort  in
 which  the  tdea  was  brought  from  the  United
 States  and  transplanted  into  our  society.
 The  idea  is  since  dying  a  slow  death.  An
 endjess  process  of  modification  has  not
 helped  it.  What  was  the  missing  vital  spark
 that  made  ita  failure?  ]  have  lived  ina
 village  for  5  years  and  have  witnessed  the
 slow  death  of  this  very  laudable  effort.  I
 felt  all  along  that  in  this  effort  an  exercise
 was  tried  to  be  carried  out  trying  to  develop
 the  community,  whereas,  what  was  needed
 was  the  community  should  be  helped  to
 develop  itself.  Here  the  vital  spark  was
 missing  and  so  the  whole  edifice  collapsed.
 4  think  that  Parkinson's  law  has  had  a  field
 day  in  our  country,  and  soon  even  a  30-
 storeyed  high  skyscraper  will  not  be  able
 to  house  all  the  people  needed  to  cater  to
 the  rural  people  of  our  country  It  is  high
 time,  even  when  the  United  Kingdom  are
 thinking  of  giving  more  power  to  their
 municipal  and  rural  people.

 MR,  CHAIRMAN  :  The  hon.  Member’s
 time  ie  up.

 SHRI  RANABAHADUR  SINGH:
 where  the  population  is  hardly  a  fraction  of
 ours,  and  the  bureaucracy  is  failing  to  pro-
 vide  the  service  to  rural]  society,  that  we  here
 do  something  about  making  the  gram  Pancha-
 yet  and  gram  swaraj  movement  a  viable
 factor  of  life  in  our  coudtry.  I  think  thet
 tura)  India  at  the  moment  is  searching  for
 4  étattaman  Hike  Attieg  among  our  statesmen

 who  will  have  the  courage  to  disregard  the
 Churchillian  reservation  of  the  capacity  of
 rural  India  to  rule  itself.

 I  would  also  like  to  say  that  the  VLW
 who  has  become  a  step-child  of  almost  all
 the  departments  should  now  finally  be  put
 with  the  agricultural  university  extension
 staff  so  that  he  provides  the  last.  missing
 link  between  research  in  the  university  and
 the  farmer  on  the  field.

 Lastly,  I  come  from  a  region  which  was
 full  of  forests  0  years  ago,  and  it  has  been
 a  tragic  tale  of  depletion  as  to  how  the
 forests  have  vanished.  At  this  rate,  it  will
 just  take  a  decade’s  time  for  my  region  to
 become  a  desert.  I  come  from  northern
 Madhya  Pradesh.  I  think  this  is  going  to
 be  an  ecological  catastrophe,  and  not  even
 an  army  of  forest  guards  of  the  forest
 department  can  stop  this  trend.  I  plead  that
 forests  which  have  become  a  no-man's-land
 of  our  region,  wherein  everyone  is  free  to
 follow  a  scorched-earth  policy,  should  be
 now  dealt  with  on  an  urgent  basis.  I  suggest
 that  one  way  of  déing  it  is  to  parcel  out
 the  land  into  small  pieces  of  half  an  acre  or
 an  acre  of  the  forest  area  and  give  it  toa
 small  farmer  who  lives  nearby  and  allow
 him  to  use  the  timber  for  hig  own  use.  I
 am  sure,  according  to  my  Own  experiment,
 within  three  years  these  barren  hills  will
 become  green  again.

 कृषि  मंत्रालय  में  राज्य  मंत्री  (प्रो०
 शेर  सिह)  :  सभापति  जी,  कृषि  मंत्रालय  का
 सम्बन्ध  केवल  देहातों  में  बसने  वाले  80  प्रतिशत
 लोगों  से  ही  नहीं  बल्कि  नगरों  और  शहरों  में  जो
 20  प्रतिशत  लोग  बसते  है  उनका  पेट  भरने,
 उनको  अच्छी  खुराक  देने,  उनकों  अपने  उद्योग-
 धंधे  चलाते  के  लिए  कच्चा  माल  पहुँचाने  का
 भार  भी  कृषि  मंत्रालय  के  ऊपर  है।  इसलिए
 अगर  इसकी  बहुत  के  लिए  अधिक  समय  मिलता
 तो  अच्छा  था  लेकिन  आपकी  भी  मजबूरी  है।
 मैं  उन  सभी  माननीय  सदस्यों  का  धन्यवाद  कश्ती
 हैं  जिन्होंने  कृषि  मंत्रालय  को  बाई  दी  इंस  आत
 के  लिए  कि  देश  अब  झपते  पैरों  पर  खड़ा  हो
 गया,  आत्मनिर्भर  हो  गया  ।  इसका  श्रेय  हमारे
 देश  के  वैज्ञानिकों  को  और  हमारे  देश  के  किसानों
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 [ste  शेर  सिंह]
 को  जाता  है  इसलिए  वास्तव  में  वे  ही  बधाई  के
 पात्र  हैं।  कथित  अभी  भी  कुछ  ऐसी  फैसले  हैं
 जिनसे  अभी  देश  अपने  पैरों  पर  खड़ा  नहीं  हो
 सका  है  जैसे  कपास  की  पैदावार  हैं,  कभी  कभी

 शुगर केन  की  पैदावार  भी  घटती  बढ़ती  रहती  है
 उसको  भी  बढ़ाना  है।  तिलहन  की  पैदावार  है,
 ह.  वगैरह  जिससे  बनते  है  उसकी  पैदावार  भी

 बढ़ाती  है  ।  इसी  तरह  से  दिले  और  दूसरे  अन्नो
 की  पैदावार  और  बढ़ानी  है

 श्री  दरबारा  सिह  जो  ने  यह  ठीक  कहा  कि
 अगर  हम  दत  सब  कीजो  की  पैदावार  बढ़ाना
 चाहते  हैं  तो  हमको  सिंचाई  की  सुविधायें  और
 ज्यादा  अपने  देश  में  बढ़ानी  चाहिये  ।  हमारे  देश
 में  जहाँ  मेगर  इरीगेशन  बरक्स  और  रिवर  बली

 प्रोजेक्ट्स  बने  उसके  साथ  साथ  कृषि  मंत्रालय
 मे  जो  माइकल  इरीगेशन  क्या  काम  होता  है,
 पिछले  दिनों  मे  अगर  हम  उसका  जरा  जायजा
 ले  तो  पता  लगेगा  कि  कहते  को  तो  माइनर
 इरीगेशन  है  लेकिन  अधिक  जमीन  को  सिचाई

 इस  माइनर  इरीगेशन  के  द्वारा  ही  मिलती  है।
 सारे  देश  में  जो  20  प्रतिशत  भूमि  को  हम
 सिलाई  दे  पाये  उसने  शायद  30  और  1प्रति
 शत  के  बीच  छोटी  सिचाई  की  योजनाओं  से  दे
 पाये  हैं  और  करीब  9  भ्र ौर  दस  प्रतिशत  के  बीच
 जो  हमारी  बडी  योजनायें  हैं  उनके  द्वारा
 दे  पाए  हैं।  तो  जो  माइतर  इरीगेशन  है,  उसके
 काम  को  बढाना  भी  ठीक  बात  है  और  यह  बडा
 भवदयक  है  क्योकि  यह  कृषि  का  एक  सबसे

 महत्वपूर्ण  इनपुट  है।  पानी  जब  तक  नही  होता,
 तथ  तक  खेली  नहीं  बढ़  सकती।  जमीन  तो

 वहीं  सनी  है,  गांव  के  लोग  कहते  हैं,  जमीन  तो

 यही  रानी  है  जिसके  सिर  पर  पानी  ।  तो  पानी
 हमको  देता  हैं  और  उसके  लिए  हमने  इस  पत्र-
 वर्षीय  योजना  &  काफ़ी  प्रबन्ध  किया  है।  हमारा
 ऐसा  ख्याल  है  कि  इसी  साल  में  1971-72  की

 पूरी  रिपोर्ट  तो  आई  नहीं  है,  करीब  40  काल
 एकड़  जमीन  को  हम  पाती  दे  जायेंगी  ड्रम  छोटी
 इरीप्रेशने  स्कीम  के  द्वारा  ।  इसमें  कोई  4.7  राख
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 डग वेल्स  हैं,  कोई  एक  छाल  के  करीब  प्राईवेट
 टूयूबवेल्स  हैं  कौर  2.66  लाख  पर्यटन  सेट्स  हैं।
 इन  सब  पर  सैकड़ों  करोड़  रुपया  जब  करके  इसी
 वर्ष  मे  40  लाख  एकड  भूमि  को  शायद  सिंचाई
 दे  पायेंगे  ऐसा  अनुमान  है  और  सेन्ट्रल  ग्राउण्ड
 वाटर  बोर्ड  जो  है  उसने  भी  बटर  रिसोर्सिस  जो

 हमारे  रीवर  बेसिस  के  साथ  हैं,  उनका  सी
 अध्ययन  करना  शुरू  कर  दिया  है  ।

 The  Central  Ground  Water  Board  has
 already  started  a  project  for  studying  the
 water  resources  on  the  basis  of  river  basins.
 A  project  covering  the  alluvial  tracts  of  the
 Narmada  river  both  m  MP.  and  Guyarat
 had  already  started.  We  are  formulating
 similar  proyects  for  Ghaggar  river  basin  in
 Punjab,  Haryana  and  Rajasthan  and  for
 Ghogra  river  basin  in  U.P-  and  Bihar  and
 for  upper  Jamuna  basin  in  Himachal  Pra-
 desh,  Haryana,  Delhi  and  U.P  A  project
 covering  parts  of  Noy:l,  Amravati  and
 Ponnan:  rivers  basins  m  Tamilnadu  and
 Kerala  ts  also  under  consideration

 तो  हम  जितने  भी  वे  पानी  के  साधन  जमीन  के
 नीचे  मिल  सकते  हैं  उनको  खोज  लेना  चाहते  हैं
 झोर  अधिक  से  अधिक  पानी  देना  चाहते  हैं।

 इसके  साथ-साथ  जो  पानी  आता  है,  हम
 केवल  यह  नहीं  चाहते  हैं  कि  सरकार  को  जैसे
 धन  तक  लोग  यह  समझते  रहे  हैं  और  खास
 तौर  पर  सिंचाई  विभाग  को  कि  उनका  काम

 केवल  नहरों  में  पाती  चला  देना  है  और  पानी
 को  बेच  देता  कौर  लोगो  से  पैसा  वसूल  करना,

 यही  एक  काम  है,  एक  दुकानदारी  का  सा  काम

 है  और  जैसे  और  लोग  चीजें  बेचते  हैं  बसे  ही
 इसका  काम  पाती  बेचने  का  है  और  उसमे  इस
 बात  का  ध्यान  नहीं  करते  कि  जिस  जमीन  में

 से  पानी  शुअरता  है,  उस  जमीन  पर  उसका  क्या

 प्रभाव  पड़ा  है।  पूरी  जमीन  को  पानी  मिलता  है
 या  नहीं  मिलता  है  और  जमात  इस  अवस्था  में  है
 कि  पानी  का  है ६ ड  उपयोग  कर  सके  और  जो  हम
 ते  शबर  बेली  प्रोजेक्ट्स  बनाये  हैं  उनमें  बाहर

 दादुर  बनाये  हैं  उनमें  वाटर  शिशु  हैं.  भर  सह

 जो  og  कर  मिट्टी  आयी,  गृह  जहां  ह...  हो
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 जायगी  और  उससे  शो  इरोजन  होगा  उससे
 रीवर  बेली  प्रोजेक्ट्स  की  लाइफ,  उसकी  वायु
 ह. (-  जायगी,  और  150  साल  तक  चलना  था
 तो  बहु  75  था  80  साल  ही  चलेगी  और  स्श्टि
 भर  जायगी,  इन  सारी  चीज़ों  की  चिन्ता  कृषि
 मंत्रालय  करता  है।  जितने  भी  वाटर  शेड्स  हैं
 उनकों  वेशभूषा  प्रगटाने,  दरख़्त  लगाने,  उनके
 कपूर  घास  उगाने  और  पौधे  लगाने,  जिससे  बे
 कवर  हो  जाए  और  मिट॒टी  बहू  कर  नीचे  ने
 बबली  जाय  और  फ्रोजन  न  हो,  इन  सबका
 प्रबन्ध  भी  करता  है।  करोडो  रुपये  उस  पर
 खर्च  करते  हैं  और  वाटर  मैनेजमेंट  के  बारे  में
 भी  सोचते  है।  जमीन  यक् सा  करने  का
 सिलसिला  भी  रहता  है।  इस  बात  को  भी
 करते  है  कि  जो  रेवाइल्स  है  मध्य  प्रदेश  में
 अब  तो  डाकुओ  ने  आत्मसमर्पण  कर  दिया  है,
 लेकिन  इन  रेवा इन्स  में  ये  लोग  बैठ  कर  डाके
 भारा  करते  थे,  उनका  भी  प्रबन्ध  हम  करते  हैं
 हम  रेबाइल्स  को  रिप्लेस  करने  का  कास  भी
 करते  हैं  -  जो  जमीन  बर्बाद  हो  जाती  है  नहरों
 के श्रासंपास  जो  सेम  भा  जाती  है,  जो  वाटर-
 लार्ड  एरिया  है,  उसके  'रिक्लेमेशन  का  भी
 प्रबन्ध  करते  है  ।  तो  ये  सारी  बाते  करके  हम
 यह  चाहते  हैं  कि  अधिक  से  धरीक  पानी
 जमीन  को  दे  सकें  और  कोई  कतरा  पाती  का
 ऐसा  न  हो  जो  बर्बाद  जाय  या  जो  जमीन  को
 बर्बाद  करे  ।  उससे  राम  होना  चाहिए,
 नुक्सान  नहीं  होना  चाहिए,  इस  बात  की  चिन्ता

 हम  करते  है

 एक  बात  सरदार  दरबारा  सिह  जी  ने

 ड्राउट  इंफेक्टेड  एरियाज  के  बारे  में  कही  कौर
 सिर्धा  जी  ने  भी  उसका  जिक्र  किया।  हमारे
 देश  में  ढास  प्रेम  एरियाज  जो  हैं  वे  सारे  देश
 में  करीब  54  जिले  हैं,  जहां  बार  बार  बहुत  कहत
 पैदा  है,  आरिफ़  नहीं  होता  है,  बेरोजगारी

 होती  है,  किश्ती  जुली  होता  है,  पशु  भर  जाते

 हैं,  जोग'  |  छोड़ कर  इधर  उधर  जाने  पर

 बिषद हति हैं 1...  हैं।  उसके  किए  हमने  कोई  i00

 करोड़  [  का  एकस्व  कबा  है.  जोकि  |  दो
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 तीन  साल  में  इत  54  जिलों  में  हम  खर्च  करेगे।
 पिछले  दो  सालो  सके  यह  कार्यक्रम  चल  रहा  है।
 हम  कुछ  ड्राफ्ट  प्रूफिंग  प्रोग्राम  चलाना  चाहते  हैं
 शोर  जैसा  कि  मिन्ना  जी  ने  कहां  कि  दू यू वेल्स
 जैसलमेर  और  जोधपुर  के  इलाके  मे  रुकने
 चाहियें।  यह  ठीक  है  कि  वहां  कुछ  जगह  पानी

 मालूम  हुआ  है।  जैसलमेर  में  पानी  200  फीट
 नीचे  है।  हमने  ट्यूबवेल  लगाने  के  प्रोग्राम  की
 तहत  420  ट्यूबवेल  लगाने  की  मजूरी  दी  है।
 जोधपुर  के  तीन  ब्लॉक्स  के  लिए  राजस्थान  सर-
 कार  के  प्रस्ताव  पर  हमारे  सेंट्रल  ग्राउंड  बाटर
 बोर्ड  की  तरफ  से  58  दूयूववेल  की  क्लियरेंस
 मिल  चुकी  है।  बाकी  जो  स्कीम  आयेगी  उनको
 हम  मजूरी  दे  कर  आगे  बढ़ायेंगे  |

 आज  ऐनिमल  हस्दन्डी  के  बारे  में  विशेष
 रूप  से  श्री  मिर्धा  ने  जिक्र  किया  t  यह  ठीक  है
 कि  जो  हमारे  देश  का  पशुधन  है  उसका  उपयोग
 हम  ठीक  लग  से  नहीं  कर  पा  रहे  हैं।  पशुधन
 की  दृष्टि  से  सार  मे  सबसे  अधिक  संख्या  मे  पशु
 हमारे  देश  मे  हैं,  लेकिन  दुर्भाग्य  की  बात  है  कि
 सबसे  कम  दूध  भी  हमारे  ही  पशु  देते  है।  30
 प्रतिशत  पशु  ऐसे  हैं  जो  पाव  भर  दूध  देते  हैं  या
 आध  सेर  देतें  है,  60  प्रतिशत  दो  सेर  दूध  देते
 है  ।  बहुत  थोडे  पशु  ऐसे  हैं  जो  अधिक  दुध  देते

 हैं।  उससे  इस  समय  हमारे  देश  की  जो  राष्ट्रीय
 आय  है  उसका  कोई  9  प्रतिशत--3,000  करोड
 रुपया  ही  हम  पशु  धन  के  द्वारा  देश  को  दे  पाते

 हैं।  यह  बहुत  थोडा  है।  हम  इस  को  बढ़ा
 सकते  हैं  ओर  इसको  दुगुना  कर  सकते  है।  आज

 हमारे  देश  में  दूध  की  पैदावार  साल  भर  मे
 2  करोड़  12लाख टन के  करीब  है।  उसको

 हम  अपने  भ्रापरेशन  फूड  प्रोग्राम  के  द्वारा  भीर

 'झाई०  सी०  डो०  पी०  के  प्रोग्राम  के  द्वारा  और

 ऋस  ब्रिटिश  के  हारा  बढ़ाना  चाहते  है।  काज
 सिर  युग है।  महाभारत  के  समय  में  सिर
 शब्द  से  वह  महसूद  निकाला  जाता  था।
 समाज  में  उसका  कोई  स्थान  नहीं  होता  थो,
 उसकी  लोग  बुरी  दृष्टि  से  देखते  थे।  लेकिन
 अंब  छह  जजों  में  संकर  है.  जैसे  संकर  बाजरा,
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 [प्रो०  शेर  सिंह]
 सिर  कपास,  सिर  गेहू  हम  पशुओ  से  भी
 सकरता  चाहते  हैं  हम  चाहते  है  कि  पास-ब्रीडिंग
 करके  ज़ो  प्रच्छे  ड्रा  देनेवाले  बाहर  के  पशु  है  उनसे
 अपने  देश  के  पशुओं  का  मेल  करा  करके  देश  के  अन्दर
 अधिक  से  अधिक  दूध  पैदा  कर  सकेंगे।  95
 करोड  रुपये  खर्च  करके  हम  अपने  यहा  आपरेशन

 'फूड  के  द्वारा  जो  फड़  जेनरेट  कर  सकेंगे  :  इस
 फड़  को  हम  दस  प्रदेश  और  यूनियन  ठेरिटरी
 साफ  दिल्‍ली  मे  खच  करके  राज  जो  2  करोड
 12 लाख  टन  द्र  पैदा  कर  रहे  हैं  इसको
 बढ़ा  कर  हम  2  करोड  58  राख  ठन  करना
 चाहते  है  t

 अब  मैं  कुछ  कम्यूनिटी  डेबेलपमिट  की  बात
 करना  चाहता  हूँ।  सामुदायिक  विकास  योजना
 कौर  पंचायती  राज  के  बारे  मे  श्री  मिर्धा  ने  एक
 रात  कही  और  श्री  रण  बहादुर  सिंह  ने  भी  इस
 की  चर्चा  की  तथा  दूसरे  लोगों  के  मत  मे  भी

 यह  आ  रहा  है  कि  आहिस्ता  अहिस्ता  यह  चीज
 समाप्त  होने  जा  रही  है,  कम्यूनिटी  डेवलपमेंट
 और  पचायती  राज  का  जो  प्रभाव  पहले  था  यह
 घट  रहा  है।  हम  चाहते  हैं  कि  कमीशन  देखे
 इस  बात  को।  हम  कमिशन  जल्दी  बनाना

 ब्याहते  है,  लेकिन  कमिशन  जो  रिपोर्ट  दे  हम
 उस  की  प्रतीक्षा  नहीं  करना  चाहते  है।  हम
 चाहते  है  कि  इसमे  दुबारा  जान  डाले  और  इस
 को  पुनर्जीवित  करे  rH

 st  to  एन०  तिवारी  (गोपालगंज)
 *

 धाप  भी  सानते  है  कि  वह  मर  गया  ?

 Ste  हेर  सिंह  :  कुछ  कमजोर  हुआ  यह
 डाक  है।  कुछ  प्रदेशों  में  इसपर  ज्यादा  ध्यान

 बहीं  दिया,  लेकिन  कुछ  प्रदेशों  मे  अच्छा  रहा  I

 महाराष्ट्र  में  अच्छा  चला,  गुजरात  में  अच्छा
 भ्र ला  ।  इस  समय  केरल मे  कानून  बन  रहा  है
 शौर  जिला  बोर्ड  अत  रहे  हैं।  उनको  भ्रधिकार

 देंगे। वहा  बढ़ी  बड़ी  पंचायतें  हैं वे  ठीक  ष
 रही  है।  कुछ  प्रदेशों  में  ठीक  मन्का  लेकिन

 कुछ  प्रदेशो ंमें  कुछ  कमजोर हो  गया।  इसकी

 APRIL  38,  2973  D  प  (Min,  AgricuRure)  272

 तरफ  ध्यान  कम  दिया  गया।  राज्य  सरकारों  से
 धन  थोडा  दिया  1  लेकिन  भले  ही  प्रत्यक्ष  रूप  से
 पता  न  चलता  हो  लेकिन  अप्रत्यक्ष  रूप  से  जितना
 काम  देश  में  उत्पादन  बढ़ाने  का  हुआ  है  उसमे

 कम्यूनिटी  डेवेलपमेंट  और  पंचायती  राज  से  काम
 किया  है  आप  उसकी  आलोचना  नहीं  कर'  सकते

 है  ।  आप  नही  कह  सकते  हैं  सि  काम  नही  हुआ  t
 काम  हुआ  है  और  ज्यादा  काम  उनसे  लिया  जा

 सकता  है।  और  ज्यादा  जान  उनमे  डालने  की

 आवश्यक्ता  है।  उनको  वास्तव  में  जो  हमारे
 देश  का  पिछडा  वर्ग  है,  जो  गरीब  लोग  हैं.  जो

 उपेक्षित  लोग  है  या  वर्ग  है,  हम  चाहते  हैं  कि

 उनका  चैम्पियन  बन  कर  यह  आए  |  यश  स्कीम

 चल  रही  है,  रूरल  डिवेलपमेंट  के  काम  उसके

 द्वारा  चल  रहे  है,  स्माल  फार्मों,  मारजिन

 फार्म  है  उनको  आइडेंटिफाई  करते  का  काम

 उसने  किया  है।  और  भी  कुछ  काम  है  जिनमे

 कम्युनिटी  डिवेल्पमट  का  डिपार्टमेंट  लगा  है।

 हम  चाहते  है  कि  शौर  भी  इसी  लग  के  काम  जो

 है  वे किए  जाए  ।  ग्रोथ  सेटर  के  द्वारा  शोध

 करके  जो  कार्यक्रम  बना  रहे  है  उनमे  इस  ढंग  के

 कार्यक्रम  बने  जो  आगे  चल  कर  ग्रामीण  जनता  के

 झा धिक  और  सामाजिक  विकास  में  सहायक  हो
 सके  ।  इस  तरह  के  कामो  में  इसको  अच्छी  तरह
 से  लगाए  ।  जो  उपेक्षित  वर्ग  है  समाज  का  उस

 उपेक्षित  वर्ग  का  विकास  करने  के  लिए  यह
 मैदान  मे  आए  और  उसका  चैम्पियन  बसे,  इस
 दिशा  में  हम  सोच  भी  रहे  हैं  ।

 चीनी  का  प्रोडक्शन है  वह  देश  में  इस  वर्ष
 क्रम  हो  रहा  है,  यह  ठीक  बात  है।  पिछले  मार्च
 सात  साल  में  अगर  आप  देंखे  तो  क्ञापको  पता
 लगेगा  कि  पहले  पैदावार  कम  थी,  चार  प्रांत
 साल  पहले  कम  थी,  उसके  बाद  बढ़ी  काफ़ी  बढ़
 गई,  उसके  बाद  फिर  कम  हुई  कौर  इस  साल

 ौर  कम  हो  गई  हैं।  पिछले  साल  37.4  झाल
 दन  हुई  थी  जो  कि  इस  साख  कमर  होकर 3i
 लाख  टम  रहने  का  अदांज  है।  उससे  पहले  शाल

 42  लाख  टन  के  करोड़  थी  इसके कई  कारण

 हैं।  एक  कारण तो  यह  है  कि  कही  बाढ़  भाई,
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 कही  सूखा  पढ़ा  और  उसके  कारण  असर  अच्छी

 नहीं  हो  सकी  ।  बीम  री  फसल  में  हमी  एक
 कारण  यह  भी  है।  लेकिन  किसान  को  जब  ठीक
 कीमत  शन्तें  की  नहीं  मिली  तो  किसान  ने  इधर
 से  हटकर  दूसरी  तरफ  झपना  ध्यान  दिया  और  उस
 के  कारण  भी  कमी  आई  इस  बात  को  हमने  सोचा
 है  कि  हम  निसान  क्रो  उसके  गाते  का  मूल्य
 ज्यादा  दें।  इस  बार  7  रुपये  37  पैसे  कीमत

 मुकरंर  की  है  नीचे  की  लेकिन  हमने  कोशिश  की
 की  है  और  सभी  राज्य  सरकारों  से  कहा  है  कि
 &  इस  बात  का  यत्न  करें  कि  मिल  ओनर्स  फिर

 चाहे  कोओपवेटिव्र  सेक्टर  हो  या  ज्यायट  स्टाक
 सेक्टर  हो,  उनको  इस  बात  के  लि।  तैयार  करे
 कि  किसान  को  वे  भ्र धिक  कीमत  दे  ताकि  अगली
 बार  लोग  गन्ना  ज्यादा  बोये  और  पैदावार  बढ़े।
 उससे  सारे  देश  को  लाभ  होगा  i

 SHRI  0  K  PANDA  When  tt  is  felt
 by  the  Mimistry  that  the  growers  are  enti-
 tled  toa  remunerative  price,  why  is  the
 statutory  minimum  price  of  Rs  72  not  being
 increased  to  Rs  1007

 PROF.  SHER  SINGH  That  1s  also
 receiving  our  consideration  For  the  next
 season,  the  price  #s  still  under  consideration.
 We  gave  an  incentive  price  to  the  farmers
 this  tame  and  therefore  the  268  under
 sugarcane  has  increased  इस  बार  उत्तर
 प्रदेश  मे,  बिहार  में  कही  पर  बीस  परसेंट,  कही
 पर  तीस  परसेंट  और  कही  पर  पढ़ा  परसेंट
 एरिया  शूगर  केत  का  बढ़ा  है,  इसमे  कोई  शक

 नहीं  है।  बह  एक  ऐसी  बात  है  जिसको  आप
 स्वयं  देख  सकते  हैं  1

 SHRI  ए.  कू  PANDA:  On  the  whole,
 there  i  no  increase  in  the  area  under  sugar-
 cane  cultivation  40  perceat  farmers  have
 given  up  cane  cultivation

 PROF,  SHER  SINGH  ;  There  wil}  be.
 increase  in  the  area  because  there  are
 certain  areas  where  showing  is  going  on.
 Iknow  definitely  the  area  under  sugarcane
 this  year  has  iporeased.  We  expect  produc-
 tion  of  @bout  40  lakh  tonnes  next  year.

 विवमपाल सिंह थी ने सिह  थै  ने  छोटा सा  शब्द  कह

 कर  एस  लोगो ंके  साथ  कुछ  रहम  किया  जो
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 छोटे  किसानो  का  शोषण  करते  हैं।  उन्होंने  किया

 कहू  सन्तोष  कर  लिया ।  मैं  कुछ  और  भी  कड़ा
 शब्द  क्ह्दू  तो  कोई  हरज  नही  है।  पिछले
 वर्षों  मे किसानो  वे  जो  शूगर  केन  सप्लाई  किया
 'उसकी  कीमत  ठीक  समय  पर  नहीं  मिल्ली  और
 अभी  तक  भी  दो  तीन  साल  के  बीच  का  एरियर
 बाकी  है  ।  लेकिन  हमने  पिछले  साल  कोशिश

 की  है।  पिछले  साल  मार्च  में  58  करोड  रुपये

 के  एरियर्ज  थे।  उनमे  से  56  करोड  रुपये  का

 पेमेंट  पिछले  साल  हो  गया  और  एरियर्स  घट
 कर  करीब  २  करोड  रुपये  रह  गये  ।  इस  साल  के
 केत  एरियर्स  बहुत  कम  है।  शब  कुछ  2i2  करोड
 रुपये  मे  से  1  करोड  रुपये  देकर  30  करोड़
 रुपये  के  करीब  बचे  हैं।  उन  में से  2  करोड

 रुपये  के  करीब  दो  हफते  से  कुछ  ज्यादा  के  हैं
 और  बाकी  एरियर्ज  बहुत  थोडे  है।

 इस  बार  यू  प्री०  में  पिछले  साल  से
 भी  कम  एरिया  थे  ।  पिछले  से  पिछले
 साल  के  कुछ  बीवी  हैं,  लेकिन  वे  ऐसी  छ  मिलो
 के  है,  जो  ठीक  नहीं  चल  रही  थी  जिनकों
 आसन  करना  पढ़ा  |  ज्यादातर  एरियर्स  उन

 शूगर  मिलो  के  है,  जो  अनइकानोमिक  भिलट  थी
 जो  घाटे  मे  क़ब्ल  रही  थी  और  जिन  को  उत्तर
 प्रदेश  सरकार  ने  टेकओवर  किया  है।  हुम  कोशिश
 कर  रहे  हैं  कि  सब  केन  एरियर्ज  खत्म  हो  जायें,
 बाकी  न  बचे  और  आगे  के  लिए  सिल-मालिक

 किसासो  का  शोषण  न  कर  सकें  I

 इस  के  लिए  हम  ने  यह  प्रबंध  किया  है
 कि  हमारे  निवेदन  पर  रिजर्व  जैक  ने  यह  मान
 लिया  है  कि  आगे  से  शूगर फेन  वी  कीमत  देने
 का  कलम  से  एकाध  ट  खुलेगा  और  मगर  कोई
 मिल-  मालिक  कर्ज  लेने  के  लिए  जायेगा,  तो
 उसे  बताता  होगा  कि  उस  की  तरफ  शूगर केव  के
 कितने  एरियर्स  बाकी  है।  उस  शेरू  एकाउंट  में

 थे  पहले  शुगर केत  की  प्राइस  दी  जायेंगी  और
 थ्या  हुआ  पैसा  वह  इस्तेमाल  कर  सकेगा  ।  इस
 तरह  हम  ने  शोषण  की  गुथायी  को  बहुत  कम
 कर  दिया  है  ।  a
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 SARI  D.  K.  PANDA  :  Because  this
 point  has  already  been  discussed,  why  should
 we  not  take  a  specific  stand  on  this  question
 that  those  who  are’  not  paying  them  should
 be  punished  ?  When  we  could  mest  the
 challenge  of  the  Seventh  Fleet,  why  should
 we  be  afraid  of  the  sugar  mill  owners  ?

 site  शेर  सिह  हमले  सभी  राज्य  सरकारों
 से  कहा  है  कि  वे  कानून  बसाये  कि  जौ  मिल-
 मालिक  ठीक  समय  पर  किसान  को  शूगरकेन  के
 पैसे  न  दे,  उसको  पकड़ा  जा  सके,  उस  पर  केस
 बलाया  जा  सके  और  उस  पैसे  को  ऐज  एरियर्स
 लैड  आफ  रेवेन्यू  वसूल  क्या  जा  सके  |  यू०पी०,
 बिहार,  पंजाब  और  हरियाणा  वगैरह  पुछ  राज्य
 सरकारों  ने  ऐसे  कानून  बनाये  है  कुछ  राज्यो

 ने  अभी  यह  कानून  नहीं  बनाया  है।  जिन  राज्यों

 में यहू  कानून  है,  बहा  उस  पर  अमल  हो

 रहा  है।

 To  रूदभीसारायण  पाण्डेय  :  मत्ती  महोदय
 ने  कहा  है  कि  कुछ  राज्य  सरकारों  ने  कानून
 नही  बनाये  है।  केन्द्रीय  सरकार  स्वय  कानून
 बयो  नहीं  बनाती  है,  ताकि  राज्य  सरकारे  उसका
 पालन  करे.  राज्य  सरकार  तो  कानूत  बनाने
 वाली  नही  हैं  ny

 Sto  शेर  सिंह :  संविधान  ने  हमको  जो
 अधिकार  दिये  है,  हम  उनसे  बाहर  नहीं  जा

 सकते  है  ।  हम  संविधान  के  द्वारे  मे  ही  कानून
 बना  सकते  है।  जिस  कानून  को  बनाने  का  अधि-
 कार  राज्य  सरकारो  को  है,  उसको  बही  बनायेगी

 इसीलिए  हमने  राज्य  सरकारों  से  कहा  है।  कुछ
 राज्य  सरकारों  ने  माना  है  और  दूसरी  भी  इस
 तरफ  कदम  उठा  रही  है।  हम  कोशिश  कर

 रहे  हैं  कि  सब  राज्य  सरकारे  ऐसा  फानून  बनायें,  .

 जिससे  गरीब  किसान  का  शोषण  न  हो  सके  ।

 जहां  तक  बेरोजगारी  को  दूर  करने  का

 जपने  है,  हमारा  चौ  प्रोग्राम  फार  रूरल

 एम्प्लॉयमेंट  पिछले  दिनों  गला ।  उसके  बारे  में

 सा मिलना ईं  के  माननीय  सदस्य,  श्री  राज ग़म,  ने

 कहा  है.  कि  तामिनाद  ने  तो  सारा  पीसा  खर्च  कर
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 दिया  ।  बल्कि  उससे  भी  कुछ  पथिक  चार  लाख
 रुपये  खर्च  कर  दिये,  इसलिए  तामिलताडु  को
 और  पैसा  दिया  जाये  7  तामिलनाडु  ने  ओ  पूरा
 मैँ सा  खर्च  कर  दिया  है  और  बहुत  लोगों  को
 काम  दिया  है,  उसके  लिए  उनको  धन्यवाद  प्रौढ़
 बधाई  है।  लेकिन  अगर  वहाँ  अधिक  पैसा  खर्चे

 हो  गया  है,  तो  हम  इस  साल  और  अगले  साल
 जो  और  पैसा  दे  रहे  है,  वह  उसमें  आ  खायेगा  |

 इस  बारे  मे  भी  आलोचना  हुई  कि  हम  इस
 प्रोग्राम  में  इस  वर्ष  क्ति ना  पैसा  खर्च  कर  पाये

 है  1  50  करोड़  रुपया  पिछले  साल  मंजूर  हु,
 47  करोड  रुपये  की  योजनायें  मंजूर  की  गई
 और  हमने  34  करोड़  रु  सब  स्टेट्स  को  रिलीज

 कया  हमारे  पास  3]  मार्च  तक  की  जो
 'फिग्जे  आई  है--वे  फिगर  कम्पलीट  नहीं  है,

 कुछ  स्टेट्स  की  'फिगो  जनवरी  तक  की  है  और

 कुछ  की  फरवरी  तक  की,  उनके  मुताबिक
 25,18,20,000,  रुपया  ख्  हो  चुका  है  और
 564  राख  मैनेज  का  काम  लोगों  को  मिला  है,
 हमारा  निशाना  था  कि  525  लाख  मैनडेज
 का  रोजगार  कम  से  कम  मिलना  चाहिए।
 शौर  875  लाख  मैनेज  अधिक  से  अधिक

 होने  चाहिए  ।  तो  जो  नीचे  का  निशाना
 था  कम  से  कम  525  लाख  मैनेज  का
 उस  से  काफी  आगे  बढ़  गये  है।  अभी  भी  पूरी
 फिगर  हमारे  पास  नहीं  आई  1  लेकिन  जो  फिगर
 आई  है  उससे  पता  लगता  है  कि  564  लाख  तक

 हो  गया  है।  अगर  पूरी  फिगर  आ  जाय  ती  हम
 समझते  हैं  शायद  बहू  600  राख  तक  पहुच
 जाय  ।  पिछले  वर्ष  एकदम  महू  फैसला  किया
 गया  हम  50  करोड  दिया  इसके  लिए  दे'  जीसस
 गरीब  आदमी  देहाती  के  अन्दर  बसते  है।  और
 जो  बेरोजगार  हैं,  कम  से  कम  एक  एक  हजार
 ऐसे  छोरों  को  हर  जिले  में  हम  रोजगार  दे  जिन

 के  परिवार  में  कोई  कमाते  वाला  नहीं  हैं।  जिस
 समय  हमने  हू  निर्णय  लिया  उस  सम्  हमारे
 पास  कोई  योजना  नहीं  थी।  हुसैन  राज्य  सरकारों
 को  कहां  कि  योजना  बनाएं  और  ऐसी  योजना
 बनाएं  जिस  में  कि  पैसा  कराने  मे  ही।
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 ort  चलकर  उससे  कोई  हम्रेवल  सेट्स  बने

 जो  लोगो  के  काम  आए,  इन्फास्ट्रक्तर  बने  1
 उससे  कुछ  प्रोग्राम्स  हमने  तय  किए--सडक
 बनाने  का  काम  हो  सकता  है,  माइनर  इरीगेशन
 हो  सकता  है,  अफरा  रेस्टेशन  हो  सकता  है,  लैड-
 रीकक्‍्लेमेशन  हो  सकता  है।  इसी  तरह  से  छोरे-
 छोटे  गाँव  जहा  स्कूल  नही  हैं  वहा  स्कूल  का
 भवत  बनाना  चाहे  तो  उसके  लिए  भी  हमने
 मान  लिया  कि  एक  करोड़  रुपया  उसके  लिए  भी
 दे  सकते  हैं।  आगे  एक  बात  और  भी  सोच  रहे
 है  क्यो  कि  सोचते  सोचते  बात  समझ  में  आती
 हैं,  गरीब  आदमी  जो  चारों  के  अन्दर  बे-मकान

 है  उनके  लिए  मकान  बनाना  चाहे  तो  उसके

 लिए  भी  रुपया  दे  सकते  है।  इस  ढंग से  कई
 स्कीम  सोची  है।  लेनी  बहू  काम  ऐस  हो
 जिसस  डुयूरंवल  अभेद्य  क्रिया  हो।  तो  उसमे

 इन  सारी  चीजो  पर  एस्टीसेट्स  बनाना,  मंजूरी
 देता,  क्यो  कि  आखिर  हिसाब  किताब  तो  रखना
 पड़ना  है,  पैसा  ऐसे  ही  तो  फेका  नहीं  जा  सकता

 है  वह  पेस  बरबाद  मे  जाय,  ठीक  स्कीम  बताई
 जाय,  एस् टी मेट्स  बनाए  जाय  और  काम  चले
 ठीक  ढंग  से,  उससे  ड्यूल  असेट्स  क्रिया  हो,
 लोगो  को  रोजगार  मिले,  इस  सारे  काम  में
 समय  लगा।  स्कीमें  बनी,  उसकी  जाच  करना,
 फिर  मजूरी  देना  और  पैसा  रिलीज  करना  इस
 में  समय  मंगता  है।  लेकित  मैं  बधाई  देना
 चाहता  हूँ  सभी  अपने  अधिकारियों  कौर  कमरा-
 रियो  को  जिन्होंने  बडी  तेजी  से  काम  किया।  यहा
 इस  सब्रालय  में  एक  हफते  से  ज्यादा  समय  किसी
 स्कीम  को  जैक्सन  देने  मे  उन्‍होंने  नहीं  लगाया  ।
 बड़ी  तेजी  से  सेक्शन  दिया।  और  फिर  हमने
 5  हमे  भेजी,  6  टीमें  बनी  जो  यह  देखकर  आई

 कि  ठीक  ढंग  से  काम  होता  है  या  नहीं  पिता

 है  I  और  ब  हम  कटे  ह्मूएशन  भी  इसका  करा

 रहे  हैं।  मुख  ह्य  होता  है  यह  कहते  हुए  कि

 पहले ही  साल  से  जबकि  हमने  यह  कांस  शुरू
 किया  और  जिसमे  यह  सारी  चीजे  पूरी  करनी

 थीं,  जितनी  फार्सेलिटीज  थी  उसको  पस  झरता
 था,  याहू  सब  होंने  के  बावजूद  जो  भर््नीवमेंट्स

 हुए,  उनको  शाप  थोडा  नहीं  कह  सकते  ।  क्योंकि

 पहने  ही  वर्ष  में  इतने  थोडे  समय  से  हर  प्रदेश  के
 अन्दर  इतना  काम  हुआ  ।  हमे  सब  प्रदेशों  को
 इसके  अन्दर  अपने  साथ  जुटाना  था  ।  इस  सबके
 बाद  जो  हमारा  मिनिमल  टार्गेट  था  मेन  डेज
 का  कि  हमको  इतना  रिजल्ट  जरूर  देना  चाहिए,
 उससे  हम  थी डा  बढ़  गए।  जो  मैकफ्सिमम  है
 उससे  हम  थोडा  नीचे  है।  मुझे  आशा  है  कि  इस
 वर्ष  मे  जो  वर्ष  अब  चल  रहा  है  हम  ज्यादा  काम
 कर  पायेंगे  |  कुछ  प्रदेश  जो  पीछे  रह  गए,  मैं
 समझता  हू  वह  भी  सोचते  होगे  कि  बहुत  से
 प्रदेश  हमसे  आगे  निकल  गए  कौर  हम  पीछे  रह
 गये  ।  आधार  प्रदेश  के  प्रसाद  बड़ा  अच्छा  कास

 हुआ  ।  मैसूर  मे  थोड़ा  कम  हुआ  लकिन  काफी
 अच्छा  हुआ  |  हिमाचल  प्रदेश  मे  पूरा-पूरा  पैसा
 सव्य  कर  लिया  eames  में  करीब  352
 लाय  रुपये  उन् हान  खर्च  कर  लिए  1  कुछ
 जगहो  पर  थोडा  काम  हुआ  | ज

 थी  साधराम  (हिलोर)
 कुछ  हुभा है  या  नहीं

 श्री  शेरसिंह  पजाब  में  डोज  के  ऊपर
 ज्यादा  खच  हुआ  v  पंजाब  के  लोग  इस  बात  में
 सयाने  है।  उनको  सड़कों  की  और  इन  कामो
 की  ज्यादा  जरूरत  नही  थी  ।  मजदूर  भी  उन्हें
 ज्यादा  नही  मिलते  थे।  थोडे  मिलते  थे।  तो

 उन्होंने  ड्नेज  का  बाम  शुरू  किया,  अफारेस्टेन
 का  काम  क्या  |  यू०पी०  में  90  प्रतिशत  सबकी
 का  काम  किया  ।  सके  बनाई  |  बिहार  में  शत
 प्रतिशत  सबको  के  ऊपर  ही  लगाने  का  उन्होंने
 फैसला  किया  1  तो  विभिन्न  प्रान्तों  ने  अपने-अपने
 ढंग  से  जी  बीजे  वहा  जरूरी  थी,  उन  कामों  को
 किया  है  और  उससे  काफी  लाभ  हुआ  हैं।  लाखो
 आदमियों  को  रोजगार  मिला  है।  आगे  जो
 काम  चल  रहा  है  उसमे  हम  सोच  रहे  हैं  कि
 और  भी  कुछ  भेजें  इसमे  ऐसी  ले  आए  जिससे
 ग्रामीण  लोगो  को  जो  अ्रमस्कित्ड  लोग  हैं  उनको
 हम  काम  दे  से  ।  इसके  साथ-साथ  जो  सुपर-
 वाइज री  स्टाफ  है  उसका  भी  हमसे  प्रबन्ध  शिया

 है  1  पहले  तीन  प्रतिशत  रेखा  था,  अब  हमने  वॉच

 जान  मे  भी
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 [थी  शेर  सिंह]

 अतिशत  रख  दिया  ताकि  पढ़े  लिखे  सब युवक  भी
 इस  काम  पर  रूप  सर्क  और  खनको  भी  रोजगार
 मिल  सके  ।  क्योंकि  इसके  द्वारा  अधिकतर

 रोजगार तो  हम  देना  चाहते  हैं  उन  लोगो  को
 जो  अशिक्षित  लोग  हैं  मांगों  से  जिनके  पास  कोई
 स्किल  नहीं  है,  अन स्किल्ड  लेबर  जो  है,  उसमें

 ऐसे  परिवार  के  आदमी को  कम  से  कम  सौ
 ऋपया  भासिक  कमाई  हों  जाय  जिसमें  कोई
 आदमी  रोजगार  पर  नही  है।  हम  सौ  फी  सदी

 इस  प्रकार  रोजगार  न  दे  सकें  |  यह  हमारा
 इरादा  रहां  है  और  इसमें  हम  काफी  सफल  हुए
 &1 100  र०  मैक्सिमस  होगा।  चार  रुपया
 रोज  दिया  जाय  और  25  दिन  काम  करें  तो
 उसको  00  रुपया  मिल  सकता  है।  मैसूर  मैं
 लौण्डी  प्रार्थी  बनाने  का  प्रयोग  उन्होंने  किया  है

 et  साधू  राम:  सभापति  महोदय,  इसके

 मुताल्लिक़  मैं  एक  सवार  पूछता  चाहता  हूं  1
 पजाब  में  जो  लेबर  काम  करती  है  वह  5-6  रुपये
 रोज  पर  काम  करती  है।  अगर  "देश  प्रोग्राम  में
 3  था  4  रुपये  रोज  मिलता  हैं  और  दूसरी  जगह
 5  था  6  रुपया  रोज  मिलता  है  तो  वह  इस  में
 काम  करेगे  या  उस  में  काम  करेंगे  ?

 तो  शेर  सिह :  इससे  एक  बात  साबित

 (-]  कि  पंजाब  जैसे  कुछ  प्रदेशों  में  बेरोजगारी
 नहीं  है,  ऐसी  हालत  भें  यह  विचार  करने  की
 बात  है  और  सदन  विचार  कर  सकता  हैं  कि
 ऐसी  जगहों  पर  जहां  लोगों  के  पास  रोजगार  है
 और  बाहर  से  आदमियों  को  छाना  पड़ता  है,
 वहाँ  पर  इस  स्कीम  को  चलाया  जायज़ा  न

 चलाया  जाप  ेकिन हम हम  ने  इस  में  अब  एक

 छूट  दी  है  कि  कुछ  प्रदेशों  के  कुछ  जिले हैं  जहां
 लोगों  को  अच्छा-खासा  रोजगार  मिल  जाता  है

 कौर  कुछ  जिले  पिछड़े  हुए  हैं  तो  साढ़े  बारह
 लाख  की  लिमिट  उसमें  नहीं  रखेंगे।  जहां
 बेरोजगारी  ज्यादा  है,  1...  15-20  साथ  भी  ६... उ

 हो  सकते  हैं  और  जहाँ  रोजयार  हैं,  नहीं  कम  भी
 लगत  किए  जा  सकते  हैं  1
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 जिन  प्रदेशों  में  जिले  बड़े  बढ़े  हैं,  जैसे

 परिहार  में  7  जिले  है  और  लगादी  ज्यादा  हैं,
 वहाँ  हमने  कुछ  ज्यादा  देने  की  कोशिश  की  है।
 बिहार  की  तरफ  से  हमारे  पास  शिकायत  आई
 कि  हमारे  जिले  मोढ़ों  हैं  और  आबादी  साढ़े
 पाच  करोड़  है  ,  इस  लिए  हम  को  ज्यादा
 मिलना  चाहिये।  लिहाजा  हम  ने  हिसाब  लगा
 कर  हमारे  पास  जो  बचा  हुआ  पैसा  था,  जैसे

 हर  जिले  को  साढ़े  बाहर  राख  देते  के  बाद

 हमारे  पास  5  करोड़  62  लाख  रुपया  बच  गया
 था  ,  हम  ने  हर  प्रदेश  में  जितनी  ग्रामीण  जनता
 बसती  है,  उस  की  परसेंटेज  का  हिसाब  लगा
 कर  करीब  ढाई  करोड  रुपया  बिहार  को  ज्यादा
 दिया  ।  इस  तरह  से  साढ़े  बारह  लाख  के  बजाय
 25-30  लाख  तक  एक  जिले  को  मिला......

 थनी  नवल  किशोर  शर्मा  (दोसा):  इस  को
 जन  संख्या  के  आधार  पर  कर  दीजिए,  तो  ज्यादा
 भ्रच्छा  रहेगा  v

 SHRI  A  K.  M.  ISHAQUE  (Basirhat)  :
 Why  don’t  you  make  it  a  need-based  distri-
 bution  ?  If  there  ts  no  unemployment  in
 Punjab,  why  don’t  you  give  it  to  other
 states  ?

 1... (  शेरसिंह  :  वास्तव  में  जब  यह  प्रोग्राम
 बना  था,  तब  यह  विचार  था  कि  बहुत  सारी
 स्कीमें  ऐसी  है  जो  खास  खास  जिलों  में  ही  लागू
 होती  हैं,  जैसे  ड्राउट-प्रोत-एरियाज  क्रि  स्कीम  54
 जिलों  में  बलाई  गई,  स्मारक-फार्मूल  की  स्कीम  46
 जिलों  में  सी,  मालिनी  फार्म  को  स्कीम  4)
 जिलो  में  चली,  आइ०  सी०  डी०  पी०  की  स्कीम

 कुछ  जिलों  में  चलाई  गई,  लेकिन  कोई  ऐसी
 स्कीम  नहीं  थी  जो  सब  जिलों  में  चलाई  गई  हो,
 इस  लिए  ऐसा  विवार  किया  गया  कि  कोई  ऐसा
 कार्यक्रम  हो  जो  सारे  देश  में  चालू  हो  कुछ  ऐसे
 जिले  हैं  जो  आगे  बढ़े  हुए  है,  लेकिन  उन  सें  भरी

 कुछ  ऐसी  जगह  मिरी  जायेगी  जो  पिछड़ी  हुई  हैं,
 इसलिए  सोचा  गंगरा  था  कि  सभी  जिलों  को  इस
 का  लाभ  पहुँचे,  इसी  दृष्टि  से  साढ़े  बारह  ही

 ग्प्ये  हुए  जिले  के  लिए  रसे  गये  साक  द्र  नरेश
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 के  हर  जिले  को  थोड़ी  २  सहायता  भीक  जाये।
 लेकिन  यह  सोचने  की  बात  है  कि  कोई  जिला
 ऐसा  है  जिस  को  जरूरत  नहीं  है  तो  दूसरे  गरीब
 प्रदेश  को  उस  रकम  को  दिया  जा  सके......

 SHRI  A.K.M.  ISHAQUE  :  Please  do  it;
 give  it  to  West  Bengal.

 श्री  कृष्ण  चन्द्र  पाण्डे  (खलो ला बाद)  :  यह
 घन  जन-संख्या  के  आधार  पर  प्रदेशों  को  दिया
 जाना  चाहिए  1

 भरी  शेर  सिंह :  हमारा  उद्देश्य  यही  है  कि
 जहाँ  बेरोजगारी  अधिक  है,  अनपढ़  बेरोजगार
 ज्यादा  है,  इस  धन  के  द्वारा  उनको  रोजगार  दे
 सके  और  ऐसे  परिवार  में  जहां  कोई  अन्य  काम
 करमे  वाला  तही  है,  उसको  कम  से  कम  00  रु.

 शक  —  लक  शक  -  जज  नम  —_  «  .  .  ~  _  —  .  नम  उन  के  मत.  तर  30  करी  गज  मरी  लक  ज  आ  लकी  जज  नक  ज  पीकर  तर,  छल  कल

 का  रोजगार  जरूर  मिले।  पटना  कॉग्रेस  में  ऐसा
 प्रस्ताव  पास  हुआ  था,  उस  के  बाद  यह  फैसला
 लिया  गया  कि  कम  से  कम  एक  हजार  आदमियों
 को  शौर  ऐसे  परिवारों  को  जिनमें  लोग  बारोस-
 गार  नहीं  है  उनको  00  रुपया  जरूर  दें  और  इस
 में  काफी  सफलता  मिली  है  1

 इन  शब्दों  के  साथ  में  सात  के  सभी  माननीय
 सदस्यों  को  जिन्होंने  यहां  पर  झपने  बहुमूल्य
 सुझाव  रखे  हैं,  सादिक  धन्यवाद  देता  हूं  ।

 MR,  CHAIRMAN:  The  House  now
 stands  adjourned  till  sen  A.  M.  tomorrow.

 8  hrs.

 The  Lok  Sabha  then  adjourned  till  Ele-
 ven  of  the  Clock  on  Wednesday,  April  २9,
 I972|Chaitra  30,  7894  (Saka)
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